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BEFORE THE NATIONAL GREEN TRIBUNAL
SOUTHERN ZONE, CHENNAI
Original Application No.119 of 2021 (S2Z)

INDEX TO THE SET OF DOCUMENTS FILED

10

11

12

13

Hon’ble High Court of Madras by |ts Order dated 09.12.2021 in
W.P. 28475 of 2019

Status Report filed by the 7th Respondent dated 15.07.2021

District Collector, Coimbatore’s notice on the regulation of
development works in the Elephant Migratory Path of Coimbatore
Forest Division - Q&.0\eu.s1e001.43, mmsm 21.02.2013

Letter from DFO, Coimbatore to District Collector, Coimbatore
I6.&.6Tevor:601/12987/2014 mrst 26.10.2015

Letter from DFQO, Coimbatore to District Collector, Coimbatore
15.5.6Te0or:601/12987/2014 mre 21.01.2019

Letter from DFO, Coimbatore to District Collector, Coimbatore
seuor 12987/2014/6u1 et 09.08.2020

Letter from DFO, Coimbatore to District Collector, Coimbatore
C.N0.8360/2019/D1. dated 11.03.2021
Ref.No. Dated 12987/2014 dated 26.10.2015, 12987/2014/
sul dated 21.01.2019, 12987/2014/6u1 dated 04.03.2019,
12987/2014/su1 dated 09.08.2020, stevor 8360/202019/6u1
mreT 15.02.2021, stevor 8360/2020 19/eu1 mrmeir 05.03.2021,

8360/2020 19/eu1. dated 05.03.2021

TNPCB Inspection Committee Report on “Total Pollution
Management Plan for Brick Kilns” dated 11.01.2020

District Collector, Coimbatore Notice to lllegal Brick Kilns on
29.10.2019 5.5.10/5afbw0/2019 dated 29.10.2019

District Collector, Coimbatore Notice to lllegal Brick Kilns on
29.10.2019 Na.Ka.11/Mines/2020 dated 21.10.2019

District Collector, Coimbatore Notice to lllegal Brick Kilns on
29.10.2019 Na.Ka.47/Mines/2020 dated 21.10.2020

Hon’ble High Court, Madras - First Order on W.P.Nos.27356 and
28475 dated 06.01.2021

Hon’ble High Court, Madras - Second Order on W.P.Nos.27356 and
28475 dated 10.02.2021

PAGE NO
01-12

13-50
51-52
53-56
57-58
59-62

63-66

67-170

171-172
173-180
181-188
189-192

193-196




65 e % PR ek

N -3

e

LT A

08600000066 0 8 Q@Q..OOO'

2k

® 00




R

g=_ = n st Tt AL R SR

S.NO.

" DESCRIPTION OF DOCUMENTS z PAGE NO

14

15

16

17

18

19
20

21

22

23

24

25

08.03.2021 District Collector Cbe meeting with RDO North, AD 197-198
Mines Cbe, DEE TNPCB Cbe North, AD Rural Devl&Panchayath

Cbe, DFO Cbe, Tahsildar Cbe North, BDO Periyanaickanpalayam,-

Regarding Madras High Court Order dated 06.01.2021 on WP Nos

27356 and 28475 of 2019

Report of the District Collector, Coimbatore in Rc.No.650/Mines/ 199-228 I
2019 dated 26.03.2021/ Copy of minutes held under the Chair s
person of District Collector, Coimbatore/ Proceeding of the District
Collector, Coimbatore in Rc.N0.5329/2021 dated 17.03.2021 - 5
These reports contain Na.Ka.238/Mines/2020 dated 23.06.2020 ,
Na.Ka.284/Mines/2021 dated 20.02.2021

Status Report filed by the Chief Secretary to the Government on WP 229-256
Nos.27356 & 28475 of 2019 at the Hon'’ble High Court , Madras
dated 30.03.2021

Hon’ble High Court, Madras - Third Order on W.P.Nos.27356 and 257-260
28475 dated 31.03.2021

Coimbatore District Agriculture GDP Reply from Er.P.Thirumurthy 261-262
Asst.Engineer, WRO, Coimbatore to S.A.Chinnasamy, Head,

Thamizhaga Vivasayigal Sangam Coimbatore &.stewr.G&m 54/2021

dated 26.11.2021

Independent Report of TNPCB in matter of O.A.No.119 of 2021 263-274
filed before NGT (SZ) on 16.07.2021

Santhala, “Iilegal Brick Kiln Clusters and the Plight of Thadagam 275-286
Valley” - Research Paper dated 10.05.2022

Santhala - “Why Thadagam Valley and its neighbouring areas 287-292

should be declared as Ecologically Sensitive Areas?” - Research
Paper dated 26.06.2022

Photos of Brick Earth Quarries, Factories and wild animals falling 293-308
and dying in the pits excavated for brick earth
Maps of Quarries, Brick Kilns and Sheds in Veerapandi, 3BO=A62

ChinnaThadagam and Nanjundapuram; Map of Damage to Stream 20%-212

Networks in the Valley due to Quarries and Kilns A _
Length of Stream Networks in the Valley 403=485. f
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IN THE HIGH COURT OF JUDICATURE AT MADRAS
DATED: 09.12.2021
CORAM :

THE HON'BLE MR.MUNISHWAR NATH BHANDARI,
ACTING CHIEF JUSTICE
AND
THE HON'BLE MR.JUSTICE P.D.AUDIKESAVALU

W.P.No.28475 of 2019
and
W.M.P.Nos. 28183 and 28185 of 2019
and

W.M.P.Nos.185, 9121, 10800, 23797 and 23836 of 2021

T.M.S.Rajendran .. Petitioner

Vs
1. The Secretary to Government, .
Department of Geology and Mining,
Secretariat,
Chennai - 600 009.

2. The Principal Secretary to Government,
Department of Housing and Urban Development,
Secretariat,

Chennai - 600 009.

3. The Director of Geology and Mining,

ThiruVeeKaa Industrial Estate,
Guindy, Chennai - 600 032.
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. 4. The Director,

- Directorate of Town and Country Planning,
Chengalvarayan Building,
4™ Floor, No. 807, Anna Salai,
Chennai - 600 002.

5. The Chairman/Principal Secretary,
Tamil Nadu Pollution Control Board,
No. 76, Anna Salai,

Guindy Industrial Estate,
Guindy,
Chennai - 600 032.

6. The Chairman and Managing Director,
Tamil Nadu Generation and Distribution Corporation Ltd.,
{TANGEDCO),
No. 144, Anna Salai,
Chennai - 600 002.

7. The Deputy Director of Town and Country Planning,
Coimbatore Region, Dr. Nanjappa Road,
Corporation Shopping Complex,

Coimbatore - 641 018.

8. The Joint Director of Geology and Mining,
Geology and Mining Department,
Coimbatore.

9. The District Environmental Engineer,
Tamil Nadu Pollution Control Board,
SIDCO Industrial Estate,

Pollachi Main Road,
Coimbatore - 641 021.

10. The District Collector,

Coimbatore District,
Coimbatore.
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11. The Deputy Commissioner of Labour,
Coimbatore Region,
Coimbatore.

12. The Deputy Director of Health Services,
No. 268, Race Course Scheme Road,
Coimbatore - 641 018.

13. The Superintending Engineer,
TANGEDCO, Tatabad,

) Coimbatore - 641 012.
® 14. Coimbatore District Irula Samuga Nala Sangam,
B Represented by its President Mallan Nanjan,
S/o0. Nanjan,
D 9/8, Vadakallur Anaikatti,
2 24 Veerapandi Anaikatti (North),
N Anaikatti,
B Coimbatore - 641 108.
)
15, V.Venugopal
)
2 16. Ranganathan Balakrishnan
i) 17. Thadagam S Ganesh
| ® 18. Manickaraj

19, Rangaraj Chinnama Naidu .. Respondents
(R14 to R19 impleaded vide order dated 04.12.2020
in W.M.P.N0.18164 of 2020)

- Prayer: Petition filed under Article 226 of the Constitution of India

praying to
i) issue a Writ of Mandamus or any other appropriate Writ or Order

or Direction in the nature of the Writ by directing the respondents
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herein to take necessary action to close down the illegal brick kilns
being operated in all the village of ChinnaThadagam, Nanjundapuram,
Veerapandi, Somayampalayam and Pannimadai Panchayaths of
Coimbatore District within the time frame stipulated by this Court;

i) issue interim direction directing the sixth and thirteenth
respondents to forthwith disconnect power supply to the illegal brick
kilns in all the villages of ChinnaThadagam, Nanjundapuram,
Veerapandi, Somayampalayam and Pannimadai Panchayaths of the
Coimbatore District, pending disposal of the above writ petition; and

iii) constitute a committee consisting of experts from the fields of
geology and mining, Water Resources, Health, Ecology and
Environment and Agriculture so as to assess the damages done to the
ecology and general public by the illegal brick kiins in all the villages of
Chinna Thadagam, Nanjundapuram, Veerapandi, Somayampalayam
and Pannimadai Panchayats of Coimbatore District pending disposal of

the writ petition.

For the Petitioner : Mr. C.Deivasigamani

For the Respondents 1 to : Mr. C.Harsha Raj,

4,7,8, 10,11 and 12 Additional Government Pleader
For the Respondents 5 : Mrs. Shanmugavalli Sekar,
and 9 Standing Counsel

For the Respondents 6, : No appearance
13, 14 to 19

For the Petitioners in @ Mr. C.Wilson, Senior Advocate
W.M.P, Nos. 9121 and for Mr. Richardson Wilson
10800 of 2021 ‘
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® For the Petitioner in : Mr. Niranjan Rajagopalan for
W.M.P.Nos. 23797 and Mr. M.Marudhachalam
6P 23836 of 2021
@ ORDER
L (Order of the Court was made by
@ the Hon'ble Acting Chief Justice)
® i
) The writ petition has been filed for the following prayers:-
3 "1, therefore, respectfully pray that this Hon'ble Court *
1) may be pleased to b
) i issue a Writ of Mandamus or any other appropriate
2 Writ or Order or Direction in the nature of the Writ by
| ) directing the respondents herein to take necessary action
) to close down the illegal brick kilns being operated in all
B the villages of ChinnaThadagam, Nanjundapuram,
) Veerapandi, Somayampalayam and Pannimadai
j ) Panchayaths of Coimbatore District within the time frame
| @ stipulated by this Hon'ble Court;
| & i) issue interim direction directing the sixth and _
.-1 thirteenth respondents to forthwith disconnect power
B supply to the illegal brick kilns in all the villages of F&
. ChinnaThadagam, Nanjundapuram, Veerapandi,
“ Somayampalayam and Pannimadai Panchayaths of the '
J Coimbatore District, pending disposal of the above writ
_J petition; and
i

b

3
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iif)  constitute a committee consisting of experts from the
fields of Geology and Mining, Water Resources, Health,
Ecology and Environment and Agriculture so as to assess
the damages done to the ecology and general public by the
illegal brick kilns in all the villages of Chinna Thadagam,
Nanjundapuram, Veerapandi, Somayampalayam and
Pannimadai Panchayats of Coimbatore District pending
disposal of the writ petition."

2. Counter to the writ petition has been filed to show the
closure of illegal brick kilns and in view of the above, prayer is
made to dismiss the writ petition as infructuous. Learned counsel

for the private respondents have also made a similar prayer.

3. Learned counsel for the petitioner submits that though
illegal brick kilns in the areas mentioned in prayer Nos.(i) and (ii)
have been closed, the prayer to the writ petition is even to
constitute a committee of experts to assess the damages done to
the ecology and general public by the illegal brick kilns. The
aforesaid relief has not yet been satisfied. Thus, a direction has to

be issued to constitute a committee to assess the damages done to

Page 6 of 12
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® the ecology and general public due to the operation of the illegal r
| ® brick kilns.
@
@ r .
® 4. Learned Additional Government Pleader appearing for the
® State submits that not only illegal brick kilns have been closed, but
even a committee has been constituted to determine the damages
out of the operation of the illegal brick kilns. In view of the above,
f nothing survives in this writ petition. é
‘;@ _ Pﬁ
" 2 5. Learned Senior Advocate appearing on behalf of the b
| B petitioners in W.M.P.Nos.9121 and 10800 of 2021 has raised %
| W objection even to the maintainability of the Writ Petition in

reference to the prayer for assessment of the damages done to the

ecology and general public. Reference to Sections 14 and 15 of the

National Green Tribunal Act, 2010 has been made to emphasize the

2 jurisdiction of the National Green Tribunal in reference to that

& '
&9 prayer made by the Petitioner. Thus, even the writ petition is not
maintainable. ;
@

S
®
" & Page 7 of 12
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6. We have considered the submissions made by the parties
and find that insofar as the prayer nos. i) and ii) are concerned, it
has already been satisfied in view of the closure of the illegal brick
kilns. Since closure has been made, question of electricity supply to
it does not arise. The issue that now remains is in respect of the
constitution of a committee to assess the damages done to the

ecology and general public.

7. Learned Additional Government Pleader appearing for the
Stated has made a submission regarding the constitution of the
committee. Thus, even the last prayer in the writ petition gets
satisfied. Moreover, as per Sections 14 and 15 of the Act of 2010,

jurisdiction for it lies with the National Green Tribunal.

8. In view of the above, we are disposing of this writ petition
rendering it to be infructuous so far as the closure of the illegal
brick kilns is concerned and insofar as constitution of a committee
for the assessment of damages due to operation of the illegal brick

kilns is concerned, if the petitioner has any grievance, he can avail
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“the remedy before the National Green Tribunal.

W.M.P.Nos. 28183 and 28185 of 2019 and W.M.P.Nos. 185,
9121, 10800, 23797 and 23836 of 2021 are closed. There will be no

order as to costs.

(M.N.B., ACJ.) (P.D.A., 1)
09.12.2021
Index : Yes/No
vijt
To:

1. The Secretary to Government,
Department of Geology and Mining,
Secretariat,

Chennai - 600 009.

2. The Principal Secretary to Government,

Department of Housing and Urban Development,
Secretariat,

Chennai - 600 009.

3. The Director of Geology and Mining,
ThiruVeeKaa Industrial Estate,
Guindy, Chennai - 600 032.
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10 W.P.N0.28475 of 2019

w4, The Director,
WER COP Directorate of Town and Country Planning,
-~ 7 Chengalvarayan Building,
4™ Floor, No. 807, Anna Salai,
Chennai - 600 002.

5. The Chairman/Principal Secretary,
Tamil Nadu Pollution Control Board, 8
No. 76, Anna Salai,
Guindy Industrial Estate,

Guindy,
Chennai - 600 032.

6. The Chairman and Managing Director,
Tamil Nadu Generation and Distribution Corporation Ltd.,
{TANGEDCO),
No. 144, Anna Salai,
Chennai - 600 002.

7. The Deputy Director of Town and Country Planning,
Coimbatore Region, Dr. Nanjappa Road,
Corporation Shopping Complex,

Coimbatore - 641 018.

8. The Joint Director of Geology and Mining,
Geology and Mining Department,
Coimbatore.

9. The District Environmental Engineer,
Tamil Nadu Pollution Control Board,
SIDCO Industrial Estate,

Pollachi Main Road,
Coimbatore ~ 641 021,

10. The District Collector,
Coimbatore District,
Coimbatore.

Page 10 of 12
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- 11. The Deputy Commissioner of Labour,
.. - Coimbatore Region,
" Coimbatore.

12. The Deputy Director of Health Services,
No. 268, Race Course Scheme Road,
Coimbatore - 641 018.

13. The Superintending Engineer,
TANGEDCO, Tatabad,
Coimbatore - 641 012.
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S)

BEFORE THE NATIONAL GREEN TRIBUNAL

SOUTHERN ZONE, CHENNAI

Original Application No.119 of 2021(SZ)
IN THE MATTER OF:

Tribunal on its own motion Suo Motu based
on the News item published in Dinamalar
Tamil news paper,

Chennai Fdition Dt. 14.04.2021, under the
caption “all over the village is dust land. If
deforms the villages ™~

Along with lives.

- Vs. -
The Chief Secretary to Govt. of Tamil Nadu.
Govt. Secretariat, Fort St. George
Chennai, Tamil Nadu 600 009

The Secretary to Govt. of Tamil Nadu
Department of Environment & Forests,
Govt. Secretariat, Fort St. George,
Chennai, Tamil Nadu 600 009,

The Principal Secretary to Govt. of Tamil
Nadu,

Industries Department,

Govt. Secretariat, Fort St.George
Chennai, Tamil Nadu 600 009.

The Chairman,

Tamil Nadu Pollution Control Board,
No.76, Anna Salai, Guindy,
Chennai, Tamil Nadu 600 032.

State Environment Impact Assessment
Authority,

Government of Tamil Nadu,

Rep. by its member Secretary,

3rd Floor, Panagal Maaligai,

No.1.Jeenis Road, Saidapet,

Chennai 600 015.

Department of Geology and Mining,

Rep. by its Commissioner, ,
Alandur Road, Guindy Industrial Estate,
Guindy, Chennai - 600 032.

RECTOR

AsSISTANT BI NG
LOGY & MIN
DEPARTHENT OF GEOLOCE L

compaTt

Page No :1
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Applicant(s)

Respondent(s)

o« DISTRICT COLLECTOR
COIMBATORE
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7 The District Collc'ctor,
Coimbatore District, .
District Collectorate Office,
Collectorate Building,
Coimbatore ~ 641 018.

8) Chinna Thadagam Village Panchayat,
Rep. by its Secre-tary,‘
Panchayat Village Office,
Mariyamman Kovil Street,
P.N.Palayam, Coimbatore,
Tamil Nadu - 641 010.

9) 24, Veerapandi Village Panchayat,
Rep. by its Secretary,
Panchayat Village Office,
24, Veerapandi Post,
P.N.Palayam, Coimbatore,
Tamil Nadu - 641 108.

10) Nanjundapuram Village Panchayat,
Rep. by its Secretary,
Village Panchayat Office,
Nanjundapuram Road,
Thadagam Post, P.N.Palayam,
Coimbatore, Tamil Nadu - 641 108,

11)  SomayamPalayam Village Panchayat,
Rep. by its Secretary,
Village Panchayat Office,
Kalapanaickanpalayam Opp Bus Stand,
SomayamPalayam Post, P.N.Palayam,
Coimbatore, Tamil Nadu ~ 641 108.

12)  Pannimadai Village Panchayat,
Rep. by its Secretary,
Village Panchayat Office,
Pannimadi Post, P.N.Palayam,

Coimbatore,Tamil Nadu - 641 107, Respondent (s)

STATUS REPORT FILED BY THE 7' RESPONDENT.

I, Tmt.P.S.Leela Alex B.E, Wife of ---Blow.. Tegacoap. . Rajo
Religion---Chogdiaa

, aged -2S_ years, residing at -=---=--aceeceee_______

Coimbatore, working as
District Revenue Officer, Coimbatore District do herehy solemnly affirm
and sincerely states as follows:

ASSI%RECTOR \A

DEPARTMENT OF GEOLOGY & MINING YOISTRICT COLLECTOR
COIMBATORE DISTRICT. ' COIMBATORE
Page No :2

No of Corns




y 1) 1 am filing this status report on behalf of 7w respondent herein and 1
@ ! am well acquainted with the (acts of this case from the records.
@ 2) It is submitted that the present case has been Suo Motu registered
i) by this Tribunal on the basis ol the series of articles published in
® Dinamalar daily Chennai Edition Dt. 12.04.2021 & 13.04.2021 under the
P captions “gLnsd useigisg ... ol enbyrguibl” as part of the caption “Urhbe
& @1_Qusdeomb Ushenib... UBEIG 2-ehenibl”
) 3) It is submitted that the following Status report is submitted with
P regard to steps taken by the District Administration [or closure ol brick kilns
o operating in Veerapandi, Chinnathadagam, Somayampalayam,
_ Nanjundapuram and Pannimadai villages of Coimbatore North Taluk,
) Coimbatore District.
) 4) It is submitted that, various complaint petitions had been received
) from the public stating that brick kilns functioning in ChinnaThadagam,
,:“3 Veerapandi, Nanjundapuram and Somayampalayam Village Panchayat of
) Coimbatore North Taluk are operating without obtaining proper permission
! from the District Collector and requested to stop the brick kiln units from .
) functioning in the said villages.
| i. Based on the complaint petitions, notice had been issued to 186 brick ;
£ manufacturing units vide Rc.No.10/Mines/2019 dated: 29.10.2019
- with a direction to stop all the brick manufacturing processes and also T
: to show cause why action should not be taken against them for the .1'2
/ unauthorized brick manufacturing. :é
@ i

i, Notice has also been issued by the District Environmental Engineer,
Tamil Nadu Pollution Control Board vide its notice dated 21.10.2019
to 183 brick kiln units located in ChinnaThadagam, Veerapandi,
Nanjundapuram and Somayampalayam Village Panchayats of
Coimbatore North Taluk for operating the brick kiln units without

W consent of the Board under Section 21 of the Air (Prevention and

Control of Pollution) Act, 1981 as amended in 1987. And also the

above brick kiln units were directed to show cause within 1% days

from the date of receipt ol notice as to why penal action should not be

initiated against them for operating the brick kiln units without any air

A

WOISTRICT COLLECTOR

DEPARTMENT OF GEOLOGY & MINING COIMBATORE
COIMBATORE DISTRICT,
Page No :3
No of Corns




ﬁ)o pollution control measures and [or having not oblained the valid
consent of the Board under Scclion 21 of the said Act and (o issuc o
directions under Section 31A of the Act for closure of the unit and for '
the stoppage of electricity etc.,

iii. At this juncture one Thiru.S.Muralidharan has filed a Public Interest
Litigation, W.P.No.27356/2019 at the Hon'ble Madras High Court with
a prayer to issue a Writ of Mandamus or any other Writs or directions,
directing the 1st respondent to identify and sccure the elephant

corridors in Coimbatore Forest Division with the support of the other

respondents.

i iv.  Subsequently another Public Interest Litigation, W.P.No.28475/2019
' filed by Thiru.TMS.Rajendran before the Hon’ble Madras High Court

with a prayer to direct the respondents to take necessary action to

close down the illegal brick kilns being operated in all the villages of )
Veerapandi, ChinnaThadagam, Somayampalayam, Nanjundapuram

and Pannimadai panchayats of Coimbatore District within the time

frame stipulated by the Hon’ble Court.

"-:E S) The Hon'ble First Bench of Madras High Court by Order dated = B
| 10.02.2021 in the above W.P.No.27356 of 2019 and 28475 of 2019 under para @

| 2 & 3 ordered as [ollows:- (e

2. In some of the other matters, the grievances appear to be
directed against brick kilns which have mushroomed all
over the State and the general refrain is that the local
authorities have turmed a Nelson’s eye to the illegal ]
operations of brick kilns. The official respondents must
take immediate remedial measures to ensure thal brick
kilns function within the parameters sel down and upon

| obtaining license remain confined o the areas

demarcated. Burgeoning brick kilns that encroach into

Jorest luncs or elephant corridors should be proceedecl

against without undue delay.

e e T

3. These matters will now appear six weeks hence for a

status report to be filed by the State through its Chief

Secretary upon due coordination between the various
B departments.
6) As dirccled by the Hon'ble Firsl Bench of Madras High Court dated

10.02.2021 in W.P.N6,27350 of 2019 and 28475 of 2019, 186 brick kiln units

were closed  down in Veerupindi, ChinnadThadugam,  Somuayanmpalaynm, @& B

| %\‘4 &
Assxsf/m DIRECTOR \#/\A ® !

DEPARTMENT OF GEOLOGY & MINING

JiMBATORE DISTRICT. WOISTRICT COLLEGTOR
COIMB COIMRATORE
Poge No 4 . &

Ny of Coring



/ Nanjundapuram and Pannimadai villages and the action taken by the District

Administration for closure of Brick kilns were submitted to the Principal

Secretary, Industries Department and accordingly the Chiel Secretary to

Government has filed action taken report to the Hon'ble High Court of Madras,
Chennai,

7) It is submitted that the brick kiln owners against the closure notices
dated 19.03.2021 for 186 brick kilns were filed batch cases in W.P.Nos.9606,
9726, 9738, 9741, 9745, 974872021 etc.,. In the above batch cases, the

Hon’ble High Court, Chennai by its Order dated 30.04.2021 in under para 22,
23, 24 & 25 ordered as follows:-

%%@@@@@@g%

22. For the foregoing reasons, without delving much upon
the merits and demerits of the other submissions of the E
learned counsel on either side, excepting incorporating r;
the same hereinabove, this Court is of the opinion that
the impugned orders need interference by this Court.
Accordingly, the impugned orders are set aside and the
District Collector, Coimbatore, who is the competent
authority under the statute, shall pass appropriate

P orders with respect to all these petitioners after

© affording an opportunity of hearing within a period of |
) Jour weeks from the date of receipt of a copy of this
) order. The impugned orders would be treated as notices
‘> to the petitioners for appearing before the District ?
) Collector. No separate notice in this regard will be issued ) r

to the petitioners. The petitioners are at liberty to submit
5 all relevant documents in support of their claim. It is

made clear that no further extension of time would be
® granted to the District Collector to complete the above i‘%
) exercise of passing the appropriate orders qua these .
- petitioners. The District Collector, Coimbatore, shall Bl
D) proceed with the further process based on the web copy
| of this order, without waiting for the certified copy.

23. It is open to the respondents to take any action against 1,.5_
L the brick kilns, including the petitioners, if it is found
that the same has been operated without any
license/clearance in the manner known to law. This order

& would not preclude the authorities in exercising their

) powers in accordance with law. It is also made clear that
® the owners of the brick kilns can run the show, if they
0] possess a valid licence and other documents to do so.
i OR
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24. These writ petitions are ordered to the extent Indicated
above. However, there shall be no order as to costs.
Consequently, WMP Nos.11653 and 11786 of 2021 are
dismissed and the other connected writ miscellaneous
petitions are closed.

25 Post these writ petitions on 07.06.2021 'for reporting
compliance'.

8) It is further submitted that the Hon’ble High Court, Chennal under
operative para 22 of the above order dated 30.04.2021 made it clear that the
impugned order would be treated as notices to the petitioners [or appearing
before the District Collector, Whereas, the petitioners / brick kiln owners did
not appear before the District Collector, Coimbatore [or hearing. However, in
response to the notices dated 19.03.2021, the 112 petitioners / brick kiln
owners have submitted their representations through registered post and the
same were received in the Collectorate on various dates. Most of the
petitioners / brick kiln owners have submitted in their representation that they
had remitted the application fee, registration fee and annual brick mineral fee
till the year 2021. They have further stated that activities of extracting brick
clay from patta lands falling in Hill village do not require clearance from Hill
Area Conservation Authority, The petitioners / brick kiln ewners have further
stated that they have submitted applications before the District Collector,
Coimbatore / Assistant Director of Geology and Mining, Coimbatore and
requested to grant permit for running the brick kiln units situated at
Veerapandi, Chinnathadagam, Nanjundapuram, Somayampalayam,

Pannimadai villages in Coimbatore North Taluk, Coimbatore District.

9) It is [urther submitted that in compliance to the orders passed by the
Hon’ble High Court, Chennai and as directed by the District Collector,
Coimbatore vide proceedings dated 17.03.2021, the Tahsildar, Coimbatore
North, the Assistant Director of Geology and Mining, Coimbatore and the
District Environmental Engincer, Tamil Nadu Pollution Control Board,
Coimbatore have submitted their reports and findings in respect ol 186 brick
kiln units located at Veerapandi, Chinnathadagam, Somayampalayam,

Nanjundapuram and Pannimadai Villages in Coimbatore North Taluk,
Coimbatore District,

LA
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the petitioners / brick kiln owners vide their representation various dates have

been examined in detail in accordance with the provisions of the Mines and

Minerals (Development & Regulation) Act, 1957, the Tamil Nadu Minor Mineral

Concession Rules, 1959 and other relevant Act and Rules and the follo
were observed:-

i,

iii,

wing

Veerapandi, Chinnathadagam, Somayampalayam and Nanjundapuram
Villages in Coimbatore North Taluk, Coimbatore District wherein the
brick kiln units owned by the petitioners located falls under Hill Villages
notified by the Government vide G.0.Ms.No.49 Housing and Urban
Development Department, dated 24.03.2003. Therefore, clearance from
the Hill Area Conservation Authority has to be obtained for functioning
of the brick kiln unit located in the above said four villages. Whereas,
the petitioners have not obtained the statutory clearance from the Hill
Area Conservation authority in respect of the brick kiln unit located at
Veerapandi, Chinnathadagam, Somayampalayam, Nanjundapuram and
Pannimadai Villages, Coimbatore North Taluk, Coimbatore District.

Every brick manufacturing unit shall obtain Certificate of Registration
issued by the District Collector as required under Rule 19(2) of Tamil
Nadu Minor Mineral Concession Rules, 1959. The registration certificate
will be valid for a period of one year only. The petitioners were not in
possession of valid Registration Certificate issued by the District
Collector in respect of the brick kilns located at Veerapandi,
Chinnathadagam, Somayampalayam, Nanjundapuram and Pannimadai
Villages in Coimbatore North Taluk, Coimbatore District. Apart from
that the petitioners have not been granted with any quarrying permit for

quarrying brick earth from patta lands as required under Rule 19 (2) of

Tamil Nadu Minor Mineral Concession Rules, 1959,

Every brick manufacturing unit shall apply to the District Collector
concerned for quarrying brick earth along with a copy of Certificate of

Registration issued by the District Collector concerned, a non

refundable application fee of Rs.1,500/- and the brick mineral annual

ASSIS RECTOR \>\

DEPARTMENT OF GEOLOGY & MINING ¢OISTRICT COLLECTOR
COIMBATORE DISTRICT,
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fee at the rate ranges from 60,000/- to 90,000/- depending upon the
number of chambers per kiln per annum. Some of the petitioners/ brick
kiln owners have remitted the application fee, Registration fee and hrick

mineral annual fee for certain years without holding any certification of
the registration.,

w. The petitioners shall submit an application in Form - | in Appendix -

IV.A along with the copies of required documents and the application
should be complete in all respects as required under Rule 19(2) of Tamil
Nadu Minor Mineral Concession Rules, 1959. In the instant cases, some
of the petitioners / brick kiln owners have submitted applications in the
prescribed form in the month of April and May 2021.

On receipt of an application for grant of a quarrying permit, the District
Collector, if he sees no valid objection, may grant quarrying permission

to the applicant as per clause (b) of sub-rule (2) of Rule 19 of Tamil

Nadu Minor Mineral Concession Rules, 1959. In the instant cases, the

petitioners have not been granted with quarrying permit for quarrying

brick earth in patta lands as required under Rule 19 (2) of Tamil Nadu
Minor Mineral Concession Rules, 1959,

An agreement in non judicial stamp paper in Form - IIl in Appendix -

IVA to the Tamil Nadu Minor Mineral Concession Rules, 1959 shall be
executed within 15 days from the date of receipt of the permit from the

District Collector as stipulated under Rule 19(2)(c)(v) of the said rules.

The permit shall be valid for a period of one year from the date of
execution of the agreement. In the instant cases, the petitioners/ brick
kiln owners have been neither granted with quarrying permit for

quarrying brick earth in patta lands nor executed lease agreement in
the prescribed form.

11). It is further submitted that in compliance to the Common Orders
dated 30.04.2021 passed by the Hon’ble High Court, Chennai in Writ Petitions

Nos. 9606, 9726, 9738, 9741, 9745, 9748, 9766, 9768, 9774, 9776, 9780,

9781, 9785, 9786, 9790 of 2021 etc,, and in view of the observations and

findings, the following orders were passed in respect of the brick kiln units

N A

A \,—>‘
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located at Veerapandi,
and Pannimadal Villages, Coimbatore

accordance

Chinnathadagam, Somayampalayam, Nanjundapuram
North Taluk, Coimbatore District in

with the provisions of Mines and Minerals (Development 8

Regulation) Act, 1957 and Tamil Nadu Minor Mineral Concession Rules, 1959,

i

ii.

ifi.

Quarrying of brick carth from the non permitted patta lands without
obtaining clearance from the Hill Area Conservation Authority and
without obtaining permission from the Districl Collector concerned as
required under Rule 19(2) of Tamil Nadu Minor Mineral Concession
Rules, 1959 are to be declared as illegal one. Therefore, functioning of
brick kiln units are to be declared as unlawful one and accordingly,
quarrying activities carried out by the petitioners for removal of brick
earth from patta lands and for consumption in their units located at
Veerapandi, Chinnathadagam, Somayampalayam, Nanjundapuram and
Pannimadai Villages, Coimbatore North Taluk, Coimbatore District has

been declared as illegal one contravening the provisions of Section 4(1)
and 4(1A) of the MMDR Act, 1957.

The petitioners/ brick kiln owners were not in possession of valid
Registration Certificate issued by the District Collector, Coimbatore in
respect of their brick kiln units. Therefore, functioning of the brick kiln
units located at Veerapandi, Chinnathadagam, Somayampalayam,
Nanjundapuram and Pannimadai Villages, Coimbatore North Taluk,
Coimbatore District has to be declared as unlawful one and accordingly
functioning of the brick kiln units located at Veerapandi,
Chinnathadagam, Somayampalayam, Nanjundapuram and Pannimadai
Villages, Coimbatore North Taluk, Coimbatore District has been

declared as unlawful one.

The petitioners/ brick kiln owners have not obtained Consent to
Establish and Consent to operate from the Tamil Nadu Pollution Control
Board in respect of their brick kiln unit operated in Veerapandi,
Chinnathadagam, Somayampalayam, Nanjundapuram and Pannimadai
Villages, Coimbatore North Taluk, Coimbatore District and therefore
functioning of brick kiln unit without obtaining necessary Consent to

Establish and Consent to Operate is illegal one.

Asa1STANT DIRECTOR \A

DEPARTMENT OF GEOLOGY & MINING
COIMBATORE DISTRICT.
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DEPARTMENT OF GEOLOGY & MINING

As the petitioners/ brick kiln owners have not been granted with permit
for quarrying brick earth from patta lands as required under Rule 19(2)
of Tamil Nadu Minor Mineral Concession Rules, and the Tahsildar,
Coimbatore North has reported thal brick carth was stocked in their
units and the source of brick earth was not known, the entire quantity
of brick earth stocked in the brick kiln units has to be declared as
illegally stored one and accordingly the entire quantum of brick carth
stocked in the units has been declared as illegally stored one
contravening the provisions of Section 4(1A) of the Mines and Minerals

{(Development & Regulation) Act, 1957.

Whenever any person raises, transports or causes to be raised or
transported, without any lawful authority, any mineral from any land,
and, for that purpose, uses any tool, equipment, vehicle or any other
thing, such mineral tool, equipment, vehicle or any other thing shall be
liable to be seized by an officer or authority specially empowered in this
behalf as per Section 21(4) of the Mines and Minerals (Development &
Regulation) Act, 1957. Accordingly, the Tahsildar, Coimbatore North
has been directed to seize the entire quantum of brick earth, finished
goods of bricks etc. stocked in the premises of the brick kiln unit as per
the powers vested with him under Section 21(4) of Mines and Minerals

(Development & Regulation) Act, 1957.

Any mineral, tool, equipment, vehicle or any other thing seized under
sub-section (4), shall be liable to be confiscated by an order of the court
competent to take cognizance of the offence under sub-section (1) and
shall be disposed of in accordance with the directions of such court as per
Section 21(4A) of the Act, 1957.In this connection, the Revenue Divisional
Officer, Coimbatore North has been intimated to file complaints before
the competent Special Court as per the powers delegated under Section
22 of the Act, 1957 against the petitioners /brick kiln unit owners lor
the offences committed under Section 21 of the Act, 1957 and for
making prayer for confiscation of the finished bricks kept in the
premises at Veerapandi, Chinnathadagam, Somayampalayam,
Nanjundapuram and Pannimadai Villages, Coimbatore North Taluk,

Coimbatore District. The Assistant Director of Geology and Mining,

, A
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Coimbatore has been directed (o co-ordinate with the Revenue
Divisional Officer, Coimbatore North [or filing complaints before the
competent Court under Section 22 of the Act, 1957 against the brick
kiln owners for the offence committed under Section 21 (1) of the Act,
1957.

The pelilivners/ brick Kiln owners lave slated that they had remitted
the application fee, registration fee and annual brick mineral fee and
they were permitted to continue operations in the brick kiln units and
therefore the activities carried out by them cannot be treated as illegal.
In this connection, the alleged remittance of application fee, registration
fee and annual brick mineral fee would not confer any rights on the
petitioners to run the brick kiln units without any valid registration
certificates and permit for quarrying brick earth from patta lands as
required under Rule 19(2) of Tamil Nadu Miner Mineral Concession
Rules, 1959. From the above, it is evident that the petitioners have not
complied with the statutory requirements as stipulated under Rule
19(2) of Tamil Nadu Minor Mineral Concession Rules, 1959. Therefore,
functioning of brick kiln units in the above said villages has been
declared as illegal one, as the petitioners have not been issued with
Registration Certificates and also not granted with permit for quarrying
brick earth from patta lands as required under Rule 19 (2) of Tamil

Nadu Minor Mineral Concession Rules, 1959,

Whenever any person raises, without any lawful authority, any mineral from
any land, the State Government may recover from such person the mineral so
raised, or, where such mineral has already been disposed of, the price thereof,
and may also recover from such person, rent, royalty or tax, as the case may
be, for the period during which the land was occupied by such person without
any lawful authority as per Section 21(5) of Mines and Minerals (Development
& Regulation) Act, 1957. In the instant cases, the petitioners have illegally
quarried brick earth from the non leased out patta lands and consumed in
their  brick kiln  unit located at Veerapandi, Chinnathadagam,
Somayampalayam, Nanjundapuram and Pannimadai Villages, Coimbatore
North Taluk, Coimbatore District. Therefore, the Revenue Divisional Officer,
Coimbatore North has been requested to take necessary action for recovering

cost of mineral and seigniorage {ee for the quantum of brick eartl: illegally
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mined and consumed in their brick liln units for the perinds lmlawﬁmy

operaled, under Scction 21(5) of the Mines and Minerals (Development g,

Regulation) Act, 1957,

ix. As far as the applications filed by the petitioners / Ipnjck il i
owners for grant of permit for quarrying brick carth from patta lands
arve concerned, nccessary orders will be passed by the Assistant Dircctor
of Geology and Mining separately under Rule 19(2) of Tamil Nadu Minor

Mincral Concession Rules, 1959 in accordance with law.

12) 1t is further submitted that in compliance to the orders passed by the
Hon'ble High Court, Chennai dated 30.04.2021 in these Writ Petitions, a total
number of 177 brick kiln units located in Veerapandi, Chinnathadagam,
Somayampalayam, Nanjundapuram and Pannimadai Villages, Coimbatore
North Taluk, Coimbatore District have been closed by the District Collector,
Coimbatore as they were not in possession of valid registration certificates and
permit for quarrying brick earth from patta lands as required under Rule 19 (2)
of Tamil Nadu Minor Mineral Concession Rules, 1959. The village-wise number

of brick kiln units closed in Thadagam area of Coimbatore North Taluk,

Colmbatore District are tabulated below:-

8l. | Name of the Village No. of brick kiln
No. units closed

1 Chinnathadagam 83

2 Veerapandi S8

3 Nanjundapuram 19

4 Somayampalayam 10

5 Pannimadai 7

o Total 177

13) The details of brick kiln units closed by the District Colletctor,
Coimbatore in the villages of Veerapandi, Chinnathadagam, Somayampalayam,
Nanjundapuram and Pannimadai Villages, Coimbatore North Taluk,

Coimbatore District are tabulated as follows:-
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~ Name of the Village: Chinnathadagnm '
w : I ‘ tr District No. of
) Bk Pinic Name and address of the | Nameo of location of Rertrinol:n Colleotor brick
petitio brick kiln owner / petitionor | the brick kilp Preceedings kiln

No  nfiled ks No snd Date | closed
o - hﬁ{iﬁﬁifﬁﬁ]i{iséﬂﬁ}. SAT Chamber o
= S oMarappaGounder. Bricks Unit, Rc.No.768/
-gg 3 2440 North Stree, [ HSurvey "
9748 Manikutn T | 17.05.2] Mines/ 1
2021 ;ﬁm_mkun.\ 1ottam, No0.263/1,Chinnat 9, 2021 Dated:
C hmm\madag;lm. ]mdagmn 13.06.2021
Coimbatore-641108
Cell:934490 50349 |
N ey P, R (S |
Thxm.RASemasundaram RNR Chamber
; RNR Chamber bricks. Bricks (RVR), Re.No.464/
- OTon Thanneerpanthal, Survey 11.05.21 Mines/ 1
) - 2021 Chinnathadagam No.448A/ 1B, T 2021 Dated: :
i Coimbatore 491B/2.Chinnath 13.06.2021 i
) Ph.No.9842270004 adagam '
D) Thiru.R Rajamanj,
| S}o.Rangasam_\' MANI Chamber Re.No.474/
) - 9774 D.No. 1718, Bricks, Mines/
T 2021 | NGGO Colony. SF.No.sso/1 | 13.05.21 ), 0% 1
. Coimbatore Chinnathadagam 13.06.2021
Cell:93632 67116
® Tmt.S.Kavitha, F:
& \\’,’Q.P.Subramam;.'am, -
| ® D.No.4/50-2, Shggjgber Re.No.465,
| e ) 9776/ Ramanathapuram, . Mines/ :
| 9 4 21 | Chinnathadagsm S.-F.No.589/3B & | 17.05.9] 4o
| 2021 | Chi gam, 2021 Dated: ?
= Coimbatore-641 108 ) S89/4C 13.06.2021 f
W) Cell:93631 22666 Chinnathadagam ‘
] -___"_‘,,_‘,———_—"—“—_'—__—__—_‘_‘ __—_‘_‘——_____'_—-————___—‘-—ﬁ
P Thnu.R.hnshnasamy. I
ko | S/0.R.N.Raju, I=
5 = " At
@ | RSK Chamber Bricks RSK Chamber g
L (Unit 1 & I)S.F.No. , :
= Bricks (Unit I & 1), RC.N0‘471/
_ 491/B2, 574/2 & ‘
L 5 | 9780/ | crsian Survey No. 17.05.21 | . Mines/ 2
g 2021 | -’kna.il-cat,ty Road 491/B2, S74/2 8 e 2021 Dateqd: -
@ Ji ! Thanneerpanthal. 576/1";’2&;0;2“]3&121 13.06.2021
¢ | Chinnathadagam, &
o Coimbatore — 641108
Cell:98422 55404 i
- o l 'I‘hj.m.P‘Subrama:uyam. ] o i N ..
iy | S/o.R,N.Palanisamy, "
ity ;
| INDU Chamber Bricks. INDU Chamber Re.No.469, |
: 7 Bricks- Unit -1 il i
- 6 9781/ | Unit -11,4/50-2, S.F.No. 337/3 Mines o
' 2021 Ramanathapuram, ' '34'1 3 /3, 17.05.21 2021 -1 pr; : At
i, - Chinnathadagam Post, Chi th/d 13.06.21
e . Coimbatore-641108 hinnathadagam
| | Cell:93631 22666 :
—____.-—__._:'__‘————-—-—_________________ - M
- W \ >\
& ®r Nrscron WOISTRICT COLLECTOR
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i
I r‘h Selvi.D.Remya, Ramya Chamber Re.No.776/ \
i o7 D/o'; P.Dharmarag‘,‘ i Bricks Mines/
i i 208251/ 21/,2:“13{ ngpm U | 8.p.592/1, 59372, | 17.05.21 | 555 i,
- 594A /28 594/B1 13.06.2021
Coimbatore -641108, Chinnathadagam
Cell: 9360755599, ) |
T Thiru.P.Dharmaraj, RAMYA Chamber Re.No.468/ _
4 9785/ S/0.Perumalsamygoudar, Bricks, Survey No. Mines/
; 8 | 201 | 2/223, Veerapandipudur 26/1B,28/1A, | 17.05.21 | 5501 pated:
| main road, Coimbatore 188/2 & 188/3, 13.06.2021
" Cell: 9360755599, Chinnathadagam
, Thiru.V.Sampathlaumar, & 0
| S/0.Velappa Naidu MINI Chamber Re.No.467/ -
! 9790/ D.No.5/1,46, Bricks Unit - I, Mines/ P ¥
N 9 2001 | ThiruvalluvarNagar, S.F.No.596/1 & | 17.05.21 2021 Dt fix
~ 7" | Chinnathadagam, 597/A1 13.06.21 an &
Coimbatore-641108 Chinnathadagam o
Cell: 93631 22555
Thiru.V.Sampathkumar, {
S/0.Velappa Naidu
| MINI Chamber BricksUnit- gmg{cgamtbt;r Rc.No.775/
;| 10 | 9790/ |1,D.No.5/1,46, “CSS e 04,0501 | Mines/
o 2021 | Thiruvalluvar Nagar N SSSuIl-Vg}lyl' 2 — 2021 Dated:
& Chinnathadagam, S h é mna 13.06.2021
i Coimbatore-641108 adagam l
.'| Cell:93631 22555
2 a Thiru T.N.Palanisamy, &
i S/0.Narayanasamy, %i?kggﬁ;r Rc.No.777/ .
| 9791/ | GEM Chamber Bricks , : Mines/
-: 111 2021 |2/1, Chinnathadagam. N°'18/11;3’219/1 & 1 17.05.21 | 5551 Datea:
_ Coimbatore-641108 F. . | 13.06.2021
Cell:9842258233. nnathadagam
| J.Jaganathan,
A 8/0.R.Subramaniam, CIVIL Chamber | Re.No.472/
8 19 | 9794/ | 2/109, Thadagam road, Bricks (JKB) 17.05.91 | Mines/
g 2021 | Somayanur post, S.F.No.542/2 e 2021 Dated:
{ Nanjundapuram, Chinnathadagam 13.06.2021 |
| Coimbatore - 641108
|
! E)%eg’i?égoun dar MKS Chamber Rc.No.698/
9829/ ’ . i . Bricks Mines/
131 5001 géiifAégﬁmzfnm SF.187/1 12.05.21| 5021 Datea:
| ] 3 b
1 Coimbatore-641108 Chinnathadagam 13.06.2021
' o Thiru.S.Nagarajan,
i S/o.SubbaiyaGounder,
| D.No.4/550B, NVK Chamber Rc.No.483/ o
g 14 9837/ | Ramakrishna Nagar, Bricks, 12.05.21 Mines/ p
2021 | Palanigoundan Pudhur, S.F.No.492/1 St 2021 Dated:
B K.Vadamadurai, Chinnathadagam 13.06.2021 - 1
Coimbatore-641017 @
) Cell:99521 66185 . E
. & &
. o
il .
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Thiru. P.Shanmugnsundram, DR
@ S/o.K. Palanisamy, PAT Chamber Re.No.476/ .
G887/ | 47199, North streel, Bricks, & Mines/ '
2021 | Manilutythotiam, SEAs/ B a0 | 1905201 505t b
f Chinnnthadagam Chinnathadagam 13.06.21 ,[
! Colmbatore-64 1108 |
:. Thiru. R.Sivalkumar, - ’ .
| S/o.Raman, D.No, 1/255, bL]l{] K/:R HHI(EYA HI:'H“'I‘?B/
16 | 9867/ | Thadagam Main 5 m,rf" )r(;l B:;i:{l;s} M';“g/ [
2021 | Road,.Chimnathadagum,Coi SEINEYE N / ’ 2021-1
mbatore - o Eos Sy Datt&r.l:
. 641108.Cel:9994515050. Chinnathadagam, 13.06.2021 ;
- | S T S B A —
I D.Devaraj, 'SP Chambe
| 8/0.Duraisamy, b Btt*liclzirlsn = Re¢.No.479/
- 9875/ |2/392, 24 Veerapandi hy Mines/
1 L S.F
o) ! 2021 | main road, ;4];1N§622%/ llf(\:' 12.05.21 2021 Dated: !
Chinnathadagam, Chi h d/ ’ 13.06.2021
) Coimbatore-641108 innathadagam
) Thiru.K.Ganesan,
S/o.kaniappan,
PN 9973, | D:No.33, Perumal Nagar, e RCMNOf‘ig/ ‘
18 >/ | P&T Colony, by 17.05.21 e 1
2021 | o naalayam S.F.No0.533/2 2021 Dated: i
Coimbatore-64 1030 Chinnathadagam 13.06.2021 5
) Cell:93453 45315 | '
Thiru.Saravanakumar, ] [
@ S/o.Subramaniyan, Vls}mgfgﬁ:‘mber Rc.No.507/ |
v | 10084 | 2/117, Mines/
W 19|/ 2021 | Mariammanikovilstreet, S‘F'lggf’/?g’l/ 1& 119.0521 15001 pated: | !
Chinnathadagam, I 13.06.2021
4 Coimbatore-641108 Chinnathadagam
& Thiru.R.Subash,
S/0.Rajendran, JJB Chamber No.50
L) 0133 | JJB Chamber Bricks, Bricks RCM]-;;S /9/
B 20 12091 2/400, VeerapandiRaod, SFNo34/14, |17.0521 |, | 1
bt , / - Ch'mnathadagam, 34/ 1C ].3_‘06 2072 1‘ .t
Thadagam post, Chinnathadagam e 1S
) Coimbatore-641108
: ) i V.Raju, -: 5
_ S/0.N.Venkitasamy, SNT Chamber RC.N0.692/ i =
2 5y | 10141 8/72, J.N.Palayam, Survey No.336, B 01\'1})1168/‘ 1
| / 2021 | Thopampatti Post, Chinnathadagam 2021 Dt
Coimbatore-641017 13.06.21 !
Cell:9364458448 '
Thiru.S.Nandhieshkumar, l
S/o.Sundarrajan, TMB Chamber Rc.No.478/ | I3
10144 |D-No-2/36, il STeE Bricks, Survey No. Mines/ \ fe
22 | ) 5021 Ma_rlyammgm e peitigao 494/1 & 495/2, ) 2021 Dated: ! i
Chinnathadagam, Chinnathadagam 13.06.2021 : %
Coimbatore -641108, |
Cell: 8838943501, |
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Thiru.M.Ramanji, MRV Chamber T
S/o0.Manikkam, Bricks (VEL RC.NO.Sla/

03 | 10148 | D.No.27, Thaneer Pandal, | Chamber Bricks), Mines/ /™

/ 2021 | Chinnathadagam, Survey No. 469/3 2021 Dated;
Coimbatore -641108, & 470/2, 13.06.2021
Cell: 9940006077. Chinnathadagam |
Thiru.R.Palanisamy, o
S/0.R.Rangasamy TPT Chamber

'_ 10320 | TPT Chamber Bricks, Bricks, RCMI\E;?S’;?)/

24 D.No.4/85, North Street, S.F.No.574/2, 19.04.21 )

/ 2021 ) 2021 Dated:
Coimbatore -641108 Chinnathadagam o
Ph.N0o9894429768.

Thiru.C.M Krishnakumar, ! ]
S/o.N.Mooguragowder, CMK Chamber 04.05.21 Rc.No.542/ l

55 | 10830 | Veerapandipudur | Bricks,S.F.No.36/ & Mines/ g

/ 2021 Rogd,Chinnathadagam, [ 1A, N 2021 Dated:
Coimbatore-641108 | Chinnathadagam | 21-05-21 | 13 06 2021
Cell:9360560986. j

B Thira.V Kambaliyappan,
S/o0.Venkatraman i

rom S.F.3,5/2&6/2 MSK Chamber Rc.No.555/ |
D.no.3/220G Bricks, Surve Mi ’

26 iy ’ g 8 Y mCS/

/ 2021 | BalajiGarden, No.3,5/2 & 6/2, | 17-0°21 | 5021 Dated: |
Chinnathadagam, Chinnathadagam. 13.06.2021 |
Coimbatore-641108
Cell:91595 65663
Thiru.K.Rajkumar,

S/0.Karaiyagounder, MKT Chamber Re.No.546/
6/200-1, North Street, ) .

10723 ) Bricks, Survey Mines/

27 22, Nanjundapuram, 1

/ 2021 ] No.356, 2021 Dt:
Chinnathadagam, Chj thad 13
Coimbatore-641108 mnnathadagam RSkl
Cell: 9344855808
S.Chandrapraba, CSB Chamber Rc.No.608/

10743 | W/0.T.V.Selvaraj, Bricks Mines/

28 | /2021 | 5/171, Thiruvalluvar SF.574/ 1A, 17.0521 1 1001 Dt ]
Nagar, Anaikatti main road. | 574/1B & 574/1C 13.06.21
Thiru,K.Govindaraj,

S/0.Kasi (a) Sennan
KES.ChambeABTIERE) KGS Chamber Rc.No.535/
S.F.No.584/2 & 586/2A . . .

29 10764 D .No.2/440 bricks Unit -1, 17.05 21 Mines/ |

/2021 | 270 :!11 =" Survey No.581/2, | 17:0°21 [ 3021 Dated:

i s e Chinnathadagam 13.06.2021 |
Nanjundapuram, f
Coimbatore-641108
Cell:9787903201
g%%i&iﬁ;‘thk“maﬁ CSP Chamber Re.No.552/

- » i Mines/2021

30 /1%2% No.67, Periyannan Nagar, e g | 170521 Mines/ el b |
TVS Nagar, Edayarpalayam, e - i 2021 -
Coimbatore — 641025. Chinnathadagam ‘ |

]
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Thiru.A.Ramesh,

S/o0.Angannathaver, KTC Chamber

KTC Chamber bricks, Bricks (Old Name: Rc.No.532/
3] D.No.4/188-C,North Street, SR Chamber 17.05.21 Mines/

/ 2021 Chinnathadagam,Thadaga Bricks), Survey 05.2 2021 Dated:
m Post, No.530/3, 13.06.2021
Coimbatore-641108 Chinnathadagam,

Cell:9994810099
M.C.Vijayakumar,
S/o Chinnasamy,95, Amman Kumar
‘ 10851 Kumaran Avenue Phase-], Chamber Bricks, Rc$0.568/
32 | /201 | NGGO Colony, Survey No. 575- ) mgs/ _
'l K.Vadamathurai, B/1,Chinnathadag 021 Dated:
Coimbatore-641025 — 13.06.2021
Cell: 9344837399
Thiru.P.Ramasubbu .
1 S/o.Pothiraj Naidu
SSNO'S/ 381/V1, TMT Chamber Rc.No.567/
| 10964 weganandar Street, Brick Mi
[ 33 Kanuvai S ines/

/ 2021 al, S.F.No.575B/1 21.05.21 2021 Dated:
Somayampalayam Ch" ’ th d 6.202 1'
Chinnathadagam, mnathadagam 13.06.2
Coimbatore-641108
Cell:99449 34490,

Thiru. M .Kathirvel Kumar,

S/o.Mookappan,

TTK Chamber BricksUnit- TTK Chamber Rc.No.622/
34 | 10969 |11,D.No.2/3934, Bricks, Survey Mines/

/ 2021 24 Veerapandi Main Road, No.27/2, 37, 2021 Dated:
Chinnathadagam, Chinnathadagam 13.06.2021
Coimbatore-641108
Cell: 9965070707,

Thiru.M.Ravichandran,
S/o0.Masthannagowder, CMR Chamber
11058 | D-No.2/90, Bricks, Rﬁ.f}f:f’
85 / 2021 MarriyamnmanKovil Street, S.F.No:54/1C and 2021 Dated:
- Chinnathadagam, 54/1B 13.06 2021‘
Coimbatore -641108, Chinnathadagam e
Cell: 9345262963,
Thiru.T. Vellingiri, KSB Chamber
S/o.ThirumurthyMudaliar, | Bricks, Survey No.
KSB Chamber Bricks, 519/2, 3, Rc.No.618/
11089 | Opp. UlavarSanthai, 520B/ 1A, 1B, 3, Mines/
36 |/ 2021 | vadavalli, 521, 522A/ 1A, 1B, 2021 Dated:
Coimbatore -641041, 3, 523B/ 14, 1B, 13.06.2021
Cell: 9361021190, 524A/1B,
Chinnathadagam
P e L] SD Gowshik Re.No.755/
11090 | SRR A ' Chamber Bricks, Mines/
37 |/ 2021 Lé%ﬁi‘;‘ﬁ"l‘;agg;lfﬂtu Road | 4 ¥ No.605/1B 2021 Dated:
Coimbatore -641 108 Chinnathadagm 13.06.2021
\~-
’ Uk
ASSISTANT DIRECTOR WOISTRICT COLLE
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Thiru.C.N.Muthulcumar,
S/o.U.Nanjunda Gowdel_'.
D.N0.2/447, Veerapandi
Road,S.F.No.50/1C,
CNM Chamber Bricks,
Thadagam (Post),
Coimbatore -b41 108,
Cell: 9040006077,

11158
/2021

Tmt..).Sasikaln,
W/odavaprakash,
D.No.5/275, Thiravalluvar
Nngur.L‘himmllmdngm'n.
Coimbatore -649 108,

Cell: 9442158444,

11245
/2021

S/o. Nam_s-'m'maam_\-'.
No.18, Siva Nagar,
TVS Nagar Opposite,
; Edayarpalayam,
Coimbatore North,
Coimbatore -64 1025

1 e
F TIm'u.N.l(engma i

|

|

Thiru M. Kathiry
[ 11253

S/o.Mookappan.
D.No.2/3934,

. / 2021
' 24 Veerapandi Main Road.

| Tmt.R Kanchana,
i W/o.Ramachandran,
| 11255 | D:No.2/402 B Veerapandi
'/ 2001 Rogd,Thadagam Post,

/ Chmnathadagam
Coimbatore-641 108
Cell:9751383766.

Thiru.K.VAI{umarasamy,
S /o.Velappamudaliyar.
1/26, OorGounder street,
Maruthapuram(Po],cbe—
641046Cell: 9894785899

11262
/2021

Thiru,C.S.Selvarajan,
S/ 0.Subaiya Gowder,
DSP Chamber Bricks,
SV Colony, Veerapandi,
Thadagam),

Coimbatore -64 1 108,
Cell: 9585571222

11286
/ 2021

Thiru.R.Ravichandran,
S/ o.Ramachandran,

D.No.91, Raja Annamalaj
Road,

Saibaba Mission,
Cuimbatore North,

11302
/ 2021

i Coimbatore ~ 641011,
—

e |

\
AESI%IREUOR

DEPARTMENT OF GEOLOGY & MINING
COIMBATORE DISTRICT,
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No of Corns

el Kumar,

—— /
) /
/
!
CNM Chamber RC.N0A544/ I~
Bricks Mines/ )
50/ 1C ) 2021 Dated: | 1 &
: ) 2
Chinnnthadagam 13.06.2021
— R
JP Chamber RCMNO'S:;O/ l
Bricks, 2.052] ines R | ‘
8.F.No.3a2/1ach | 120521 [ 507 Dated: |
innathadagam. 13.06.2021 .'
f
| o S—
|
N.K.8.Chamber Rc.No.S(;4/ I'
Bricks . Mincs 1
SF.No.7/1 21.0521 | 5691 Datea:
Chinnathaclagam 13.06.2021 |
|
TTK Chamber | Rc.NZm_l/T
Bricks - Unit ] p Mines/
SFNo.s02/1, |13.05211 "0 | 1
602/1A 13.06.21 .
G ] |
||
- MBEE?{I;“’“ Rc.No,557)
S.F.No.589/1, |17.05.21 Jgglle‘g/‘ 1
289/44 13.06.21
Chinnathadagam e |
| R S I
New Ragam Re.No.540/ |
S.F.No.572, . 203??§S{d‘, |
Chinnathadagam N -
13.06.2021 |
——— . | 1
DSP Chamber :
Bricks, Survey No, Re.No.624/ |
623/1, 624/1B, Mines/ I
625/1B,49/18 | 19:05.21 1, 000 | 1
49/2, 13.06.2021
Chinnathadagam,
Lakshmi Chamber
Bricks (V.B.1}, Rc.No.533/ '
Survey No.14/ 1A, Mines/
1B, 14/2 & 24.05.21 | p001 Datea: | 1
13/34, 3B, 3C 3D, 13.06.2021 l
Chinnathadagam |

\ A
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' w Thiru ‘J-dggn athan,

* NKN Chamber i o
| 11314 S/o.Nanjappagoundar, Bricks RCNO'556/
46 / 7‘0,21 NKN Chamber Bricks, 8P No.574/2 % | 19.05.2] Mincs/
| | - G.N.Milly Post, 57672, 2021 Dmfrlf
| | Coimbatore - 641029 Chinnathadagam, 13.06.202)
| S.Arivuchelvan, e o |
11 133 C/0.ARS Chamber 5 /T\IRb (é]mm‘bc;\" | R(:,f*{o.625/
A7 1 553 | Bricks Periyathadagam rlv<85.39u|]'v/\ty %1 17.05.21 M'”c“/l
F7 40 road, Chinnathadagam Ch ll*{ 1' 2021 Du
post,Coimbeatore-641108 RS gam, 13.06.21
‘i a | Thiru R.Palanisamy, e
S/o0.Rangasamy, SRI VINAYAGAR Rc¢.No.574/
4g | 11324 | D.No.4/188-B, North Chamber Bricks, | 1 o o) |  Mines/
o / 2021 | Street,Chinnathadagam, S.F.No, 527/1, e 2021 Dated: :
| Coimbatore - 641108 Chinnathadagam 13.06,2021 '
| \ Cell:98947 00031 }
S
Tmt.K.Devika, i
S/0.W/o Karunakaran SPK Chamber Re.No.578/ {
49 | 11334 | D.No.2/5, Ramasamy Pillai Bricks 12.05.21 Mines/ ;
| / 2021 | Street,Vadavalli, S.F.N'g.589/4Bl T 2021 Dated: |
! Coimbatore-64104 1 Chinnathadagam 13.06.2021 |
I ] Cell:98422 21190
. ‘ Thiru.G.Vasudevan, ‘|
i S/0.S.Gunasekaran, GJ Chamber Rc.No.536/
50 | 11346 | 1/277, Bank Street, Bricks, Survey 17.05.21 Mines/
. | /2021 | Chinnathadagam Post, No.530/1, s 2021 Dated:
, ' Coimbatore -641108. Chinnathadagam. 13.06.2021
‘ \ Cell: 93444 21022 l
'- [ Thiru.C.M.Rajkumar,
| $/0.Myilsamy, S e Re.No.617/

51 11357 | Sf.N0.29/1, 24, Veerapandi S.#.No.29/1 17.05.21 Mines/

2% | /2021 | Road,Chinnathadagam, “a0/28 941 1 9021 Dated:
Coimbatore-641108 i 13.06.2021
Ph.N0.9367758158 Chinnathadagam
Thiru.R.Rajan, CSR Chamber Rc.No.782/

11359 S/o0.Rangasamy Gowder, Bricks Mines

52 | /2021 E“hymgaaggggnam' SF.No.304 & 306 | 170521 | 5001 Dated:

hinnaj J i 13.06.2021
Coimbatore-641108 Chinnathadagam 2
Thiru.R.Kumar,
S/o0.Rangasarny, TKT C'hamber Rc.No.566/
11373 | D.No.4/46, North Street, Bricks 13.05.21 Mines/

53 | / 2021 | Chinnathadagam S.F.No.516 05211 5021 Datea:
Coimbatore-641108 Chinnathadagam 13.06.2021
Cell:87370 50505

o gf/m% I;-A*‘“";‘ ﬁ‘;mm' ASHOK Chamber Re.No.770/
0.1 RANGASAIL Bricks Mines/
11375 i s
54 | pog) | 7/103, Annailllam, SF.No.442/2B1 | 17-05:211 o651 bated:
1. Chinnathadagam, Chinnathadagam 13.06.2021
'I Coimbatore -641108,

COIMBATOKRE DISTRICT.
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[Zmru.l\.Sm’nvnnnn, MVYN Bricks Re.No.689) ‘ /

11305 | S /0 KN Krishnan, S.I.n0.88/3 & - Mincs/

55 / 2021 | 2/440, Veerapandi Road, arm 13.0521 1 5491 Pt :
Chinnathadagam, , 7/ 13.06 21
Coimbalore-641108 Chinnathadagam T
Thira, K. Pandian, ~ . — '
S/o. Kaliappan SUBAM Chamber Re.No. 528/ _

l s6 11403 | D.No.7/491, Ragavendra Bricks, 17.05.21 Mines/ '
' / 2021 | Nagar,Nanjundapuram, S.F.N0.565/2, G 2021 Dt: |
| Coimbatore-641108 Chinnathadagam 13.06.21 I
\ Cell:8098978649 ’
—
Tmt.D.Revathi, '
W/o.R.Baskaran, RKT Chamber Rc.No.538/ '

| g7 | 11409 | CRRThottam, BricksS.F.No.342/ 17 .05.21 Mines/
i / 2021 | Chinnathadagam, 2A3 e 2021 Dt: f
! Coimbatore- Chinnathadagam 13.06.21 |

641108Cell: 7904225900

S,Chandrapraba, J'
W/0.T.V.Selvaraj, CSB Chamber . ?

L1410 | 8/171, Thiruvalluvar Bricks Unit-I, 3 e 730/ |

58 /2021 Nagar Anaikatti main Survey No. 17.05.21 2021 Dt:

“" | road,Chinnathadagam, 447A/3, 13.06 21‘
Coimbatore-641108 Chinnathadagam T :
i Cell:9363261644
Thiru.A.Selvaraj, R
S/0.K.N Ayyasamy, KMB Chamber Rc.No.579/

59 | 11413 | 15/32-A Kondanurpudhur, | Bricks, Survey No. 17 '05 91 Mines/

/ 2021 | 24 Veerapndi, Anaikatti 579 & 580, B 2021 Dated:

North, Coimbatore — Chinnathadagam. 13.06.2021

641108, Cell:9842282629

Thiru.M.Ponnusamy, [
S/o.MarappaGounder '
47244, Nopr}:_h Street, SAT Chamber Rc.No.636/

60 11415 ManikuttyThottam Bricks ) Mines/

/ 2021 : ! S.F.No.439/1A2B 2021 Dt:
Gliipmaatkadagams; Chinnathadagam 13.06.21
Coimbatore-641108 St
Cell:93440 50549

! Thiru.M.Karuppusamy, ‘
| S L e JP Chamber Re.No.529

11417 | D-No.1/269, Thadagam Bricks, Mines/ 4 |

61 1 /2001 gﬁniﬁgaagm S.F.No:342/2A2, - 2021 Dated:
Coimbatore -641108, Chinnathadagam. 13.06.2021
Cell: 9442158444, !
Thiru.N.Rajendran,

S/0.Balan, D.No.2/525-1, TRN Chamber
Brrunthavan 1st Street, Bricks, Rc.No.633/ |
" 11418 | Thiruvalluvar Nagar, S8.F.No:172/1B, 17.05.21 Mines/

62 | /2021 | Somaiyanur, 173/14, 49/4 & g 2021 Dt:
Nanjundapuram, 12/1, 13.06.21
Coimbatore -641108, Chinnathadagam

! Cell: 9585767913, |
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~ | Thiru.S.Santhoshkumar i ' T ]
¢ §/0.soundarrajan TMBTLIJ_:;T”J” Re.No. 751/ l
11435 TMS Chamber Bricks =Sy i, , Mines/
2021 | Chinnathadagam, h“m}r N;).S-jl & | 17.05.21 2021 Dt ] .
I Coumbatore. Chin :L); 'l- , 13.06.21 !
Cell: 08422 16786 nathadagam !
—_ ——y - —
Thiru.T.S.Santhoshlcumar,
S/0.Soundarrajan TMS Chamber
P.No.2/11, Tank Street, Bricks Re.No.571/
o4 11435 II Chinnathadagan‘l Sl.ll‘\'Cy _ MiﬂCS/ 1
F 2021 | Coimbatore-641108 No.61B/1A1, 1A2, 2021 Dt
‘ Cell:93666 93677 619/2A1 & 2A2 13.06.21
Chinnathadagam
| M.Sureshkumar .
] mar,
| S$/0.Mayilsamy, MYllégl;z:;nber Re.No.630/
= 11449 1 3/214, Thada . Mines/
Y il
65 ;2021 | gam Pudur, S‘F‘g‘;f;f’z/ﬁ & 113.0521 1 55511 Dr:
| Chinnathadagam, . 13.06.21
Coi Chinnathadagam
| Coimbatore.
i 5
| PN sureshigidtar, Myil Chamber Rc.No.630/
| | S/o0.Mayilsamy,3/214, L Mines/
11449 | ThadagamPudur,Chinnath i
66 | | 2021 | adagam ' Survey No. 13.05.21 2021 -2 1
ASs | 2882, 498/2,Chinnathad Dated:
Coimbatore - 641108 agam 13.06.2021
| Cell:9364288424 gam. S
| Thiru.M.Saravanan,
S/o.Mariappan, SB Chamber
| |154¢ | SB Chamberbricks, Bricks Reto ;36827/
67 / 2021 D.No.420, Gandhi Street, Survey No0.529/ 1, - 2091 Dt: 1
EE: Kanuvai,Chinnathadagam, 529/2 X
Coimbatore -641108. Chinnathadagam T
[ Cell:9344292066
|
' Tmt.A.Easwari
. L . ASP Chamber
‘[’;’/I\;’-A;“gé‘éalgnafnb” Bricks, Re.No.539/
v °:th/ e Survey No.7/1, |5y og oy | Mines/ .
68 - amitha Garden, 6/2,6/1,5/1,5/2 | <+ 2021 Dt:
gs;“‘}',:&palayém & 13/1A1, 13.06.21
al , .
Coimbatore - 641108, Chinnathadagam
Thiru.N.Natarajan, TOP Chamber Re.No.769/
S/o.Nanjundagoundar, Bricks Misice]
| 69 - South street, = . 1
| I Cinnaie Leam S.F.No.28/1B 2021 Dt:
| Coimbatore -641108 Shingathadagam aOoees
Tmt.SenthilThilagam, Chamb .
; W/0.K.C.Jaganathan, ABBmﬁ‘ = Rc.No.560/
| AB Chamber Bricks, ) ; Mines/
| il ) 1/34 Pappanairkenpalayam, S.F.ggf/‘;ﬁl&lB Cou (FAALIS2ZN 2021 Dt i
Thadagam Post, . 13.06.21
Coimbatore-641108, Chinnathadagam
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Thiru. R Mahendran o a
S/ 0.Rangasamy Gowder, AVM chamber Re.No.761
Anaikalti Main road, Bricl Mines

71 KovilPirivy oo - /

; y S.F.No. 502B/1A 2021 Dated:
Chmnm.haclagnm Chinnathadagam 13.06,207)
Coimbatore -641108, : B -
Cell:98436 33225
b - W\Wﬂ}&i, o

S/n.Veerajyagounder. JKS Chamber Rc.No.773/

75 X JKS Chamber Bricks, Bricks, i Mines/
Anakatti Main Road, §.F.No.502B/ 1B, 2021 Dated:
Chinnamadagam, Chinnathadagnm 13.06.2021
Cell: 9585530216,
Thim.A.A.nanﬂlraj.
S/o.Angamuthanunder,

. 105 Chamber Bricks 105 Shamber R‘}‘Eﬁg?,‘”

- Periyathad ek 5 ;
Chi,fnahiaﬁ;fmﬂ"ad‘ S.F.No.559/2 2021 Dated:
Coimbatore -641108. Chinnathadagam 13.06.2021
Cell:97860 60060
Tmt.S.Soundamma.l,

W/o. Sabapathy, RR Bricks, S o]
74 D.No.14/2, SMR layout, SFNo.2/1 |19.05.21 |, Mines/
G.N.Mills Post, Coimbatore Chinnathadagam 2021 Dated:
Cell: 9750306999, 13.06.2021
Thiru.K.Govindaraj, nE
S/o.Kasi (a) Sennan KGS Chamber
D.NO.2/4‘4‘0, Bricks, RC'NO- 534/
75 - | Thiruvalluvar Nagar S.F.No.584/2 & | 17.05.21 zog’llmgs/ ,
Nenjundapuram, 586 /2A e
Coimbatore-641108 Chinnathadagam Sl
Cell;9787903201
Thiru.R Venkatesh, T
S/0.Rangasamy Naidu, -
CVR Chamber Bricks C\{R Chamber RC‘NO'%’O/
Bricks, Survey Mines/
76 - Old Bank Street,
Chinnathadagam No.338/1, 2021 Dated:
Coimbatore -641108. Chinnathadagam | 13.06.2021
Cell:94430 58273.
| Thiru.A.Sivakumar
S/o0.ArusamyGounder, TKT Chamber Re.No.784/
77 TKT Chamber Bricks Bricks, Survey ) Mines/

"~ | (8.F.No.529/2), No0.529/2, 2021 Dated:
AnuvaviKovilPirivu, Chinnathadagam 14.06.2021
Chinnathadgam,

i Thiru.Thennarasu

8/o.Natarajan } 754
SUN Chamber Bricks oy e

. ey & Bricks, Survey . Mines/

78 - | KovilPirivy, No.502B/ 1B, 2021 Dated:
Chinnathadagam Chinnathadagam 13.06.2021
Coimbatore
Cell; 93451 02699

ASSISTANT DIRECTOF, _ \/, RN T
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Thiru.N., Manokaran, B
S/o.Nanjundagowder, )
MANJU Chamber Bricks, MANJU Bricks, Re.No.772/
- | Old Bank Street, Survey Mines/
Chlnnathadagam No.309/14, i 2021 Dated:
Coimbature North. Chlnnat]mdagam 13.06.2021
Mobile No. 9362949299,
Thiru.Aschkumar,
RAMANA Chamber Bricks, RAMANA Chamber Rc.No.771/
§ ThadagamPudur, Bricks, Survey Mines/
Ch}xlllatlladagarn No.309/18B, ) 2021 Dated:
Coimbatore North. Chinnathadagam. 13.06.2021
Mobile No. 9344053155,
| Thiru.M.Kathirvelkumar,
_ ! S/0.N.Mookapan,
. ; D.No.2/3934, 24,
| Veerapandi Road. Br}g{‘g %I;ar‘vnebego Rc.No.783/
a1 ) TTK Chamber Bricks, 3273, 49 ; 35’& : _ Mines/
S.F.No:32/3, 49/3 & 4é 1B 2021 Dated:
| 48/1B, on L{l . 13.06.2021
Chinnathadagam, inathadagam.
: Coimbatore -641108,
! Cell: 9965070707.
' Thiru.G.Bennet Abraham,
$/0.G.Gunapal,
No.18, Thadagam Road, Star Chamber Rc.l\{oﬁ 16/
87 Kavundampalayam, Bricks, Survey 13.05.21 Mines/
| Coimbatore - 641025. No.448A/ 1A, B 2021 Dated:
ﬁ Ph.N0.9894722887 Chinnathadagam 13.06.2621
|
|
' Name of the Village : Veerapandi
Thiru.Sundarraj, VKV Chamber _
S/o.Karuppanna Gowder, Bricks, survey Rc.l\{o‘456 /
83 | 9606/ | V.K.V.Chamber Bricks I, No.529/1,2,3, |4 ocn | Mines/
2021 | Somayanur post, 530/1A and 2021 Dated:
Chinnathadagam, 530/2B, ‘ 01.06.2021
Coimbatore — 641108 Veerapandi
Thiru.Mayilsamy,
S/o.Palanisamygoundar, TSM Chamber Re.No.477/
2/390, 24 ) BanS, Mi_n.es/
84 9862/ | Veerapandi, S.F.N0.236/1 & B oo b
2021 | Chinnathadagam, 352, a 62: i
Coimbatore — 641108 24 Veerapandi 13.06.20
Tmt.Eswari,
W/o.Krishnasamy, APC Chamber Rc.No.695/
85 | ot 8}?’10' 1/11?162111 M e SF 1?;1 (ilg%/rm 17.05.21 2012\411; g:{ed-
2021 innathadagam, F.No, e :
Coimbatore. Veerapandi Village 13.06.2021
Cell: 9865845413
L

L
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Tmt.BE Krishnaveni, .
D/o.Erattaimuthu, . R¢.No.50¢ 2
KNN Chamber Brick, KNN Chambe: g So/b/ .
g6 | 9994/ | D.No,2/398, _ Bricks, - To e ; .-
2021 | Mariammankovil street, 8.F.No.34C, 13.06.21
Chinnathadagam, Veerapandi. o
Coimbatore-641108
Cell: 9626649033
Thiru. Kumar,
3/0.Palanisamy, .
New S.K.G Chamber, New SK.G Re.No.506/
g7 | 10003 | SFNell/L, Chamber, ) Mines/ !
/ 2021 | 2/382, MariyammanKovil S.F.No.11/1, 2021 Dated:
Street, Veerapandi. 13.06.2021
Chinnathadagam,
Coimbatore,
Tmt. Vijayalakshmi,
W/o.Muruganandham, KPM Chamber Rc.No.510/
88 10139 | KPM Chamber Bricks, Bricks, Survey 24.05.21 Mines/ 1
/ 2021 | 1/172-A, South street, No.34B2, - 2021 Dated:
Chinnathadagam, Veerapandi. 13.06.2021
Coimbatore 641108,
Thiru.V.G Kannapiran,
Lozs6 | S/0-Gopal, 1593-B, Sri Sakthi Bricks o
89 Sri Sakthi House, S.F.No.42B/2C, 13.05.21 1
/ 2021 5 N 2021 Dated:
Velandipalayam, 24 Veerapandi 13.06.2021
Cbe - 641025 e
Thiru,C.Selvaraj, o [ -
S/o. Chinnasamy, MRT Chamber Rc.No.543/ [
10327 | MRT Chamber Bricks, S.F.No. Mines/
90 . h
/ 2021 | Bricks,3/166, 10424, 240521 1 5091 Dt :
VeerapandiPudur, 24 Veerapandi. 13.06.21
Veerapandi, Cbe- 641108 ;
Thiru. P.Velligir], VNS Chamber Re.No.787/ - B
g1 |f 10332 i/gép fr t e 04.05.21 | Mines/ 1 @ E
/ 2021 [[4/86: North Street, S.F.No.82/2B 0B 2021 Dt: -
Chinnathadagam, , 24 Veerapandi 13.06.21
Coimbatore - 641108 T
Thiru.M.N.MohammedShafic
Eglo="SMeNcoRNCR M Ed SNS Chamber Re.No.779/
D.No.60-A , Bilal Estate, ) )
90 10383 Lorrv Pettai (Back sid Bricks, Survey 10.05.21 Mines/ 1
/i 2027 fr-ony et |(Back side) No.540/1A1, 05211 5001 Dated:
South Ukkadam Veerapandi Village 13.06.2021
Coimbatore-641001
Cell:99422 60860
Thiru.R Mahendran,
3/ 0. Rawnasany, \];a.sélkSChsairrlE:r Re.No.736/
10599 | No.32, Abbas Garden, Sy Y N Mines/
93 : : No.172/1 & 24.05.21 , 1 :
/ 2021 | ChinnaduraiThottam, 173/1. Veerapandi 2021 Dated:
Thadagam Road, e Vieerap 13.06.2021
L Coimbatore — 641025, S }’
_ - (e l-;i
_ o
\ C‘-.i’
\/’ &
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Thiru.R.Sakthivel, RSV Chamber p
ﬁ 10698 S/O-Ram'dSﬂm}’, Bl‘iCl(S, RC'NOS6/9/ vl
o0 | TVL.RSY Chamber Rricks, S.F.Na.85/1 Ly 1 -*
/ 2021 haal ' 2021 Dt: :
Anaikatti Road, Mangarai, 85/2, ‘ o
11.Veerapandi Veerapandi. 13.06.21 )
@ o Thiru,B.Senthil, ke
S/0.Balan, i
D.No.2/525-1, {95
?Lrl‘r‘i‘\“;ﬁza’“ 1§t ShpEes, MNK Chamber Re.No.549/
95 10716 S e L e 2, Brick, S.F.No, . Mines/ 1
/ 2021 N‘;ﬁﬁix;&r’m 576/2A, 2021 Dated:
' i 202
Coimbatore -641108, YeErpamdi 18.06.2021
Cell: 9585767913,
3 Thiru.K.R.Ramakrishnan,
S/0.K.R.Ramasamy,
KRD Chamber Brick, KRD Chamber Rc.No.610/
. 96 | 109799 | Door.No.4/4, Murugan Bricks, Survey ) Mines/ 1
‘ 3 / 2021 Nagar' I(avundampalayam’ NO].S?/QC, 2021 Dated:
Coimbatore -641030. Veerapandi. 13.06.2021
‘ R Thiru.D.Sathishkumar,
| S/0o.Duraisamy, I{M'I];‘Sihlamber Rc.No.541/ _
- 10927 | TVI.KMT Chamber Bricks, e Mines/
! 97 : S.F.no.633, 634, - 1
3 / 2021 | D.No.4/6, North Street, 13 & 14/1 2021 Dt:
| &‘) Chinnathadagam, Veera 'mdi, 13.06.21 i
Coimbatore -641108 pandi.
_ll e
Thiru.G.Krishnamoorthi, :
S/o0.Gopalan,
RGK Chamber Brick, RGK Chamber .
L0940 | DNo.159/8, Bricks,S.F.No.143 RCI;}I\.LESS:'}/”
98 Thadagam road, A/2B & 17.05.21 . 1
/2021 : 2021 Dt:
Edaiyarpalayam Post, 145A/3A,Veerapa 13.06.21
Coimbatore ~ 641025 ndi.
ﬂ” - Thiru.D.Kanagaraj,
e 2 I‘fj'OD;)“";ggago‘”de’" SUKI Chamber Rc.No.559
= 10942 = P o Bricks, : Mines/
99 1 j2021 glfgﬁgggfgl‘f SEey sFNo214/1 | 1705211 5001 Dated: | !
Coimbatore-641 108 Veerapandi 13.06.2021
B Cell:93441 23522 ‘
" T Tmt.P Kalamani |
P S W/o. Prabhakaran RVS Chamber Rc.No.740/
& 10948 | RVS Chamber Bricks Bricks, 17.05.21 Mines/ "
« L /2021 | 24, VeerapandiPudur S.F.No.217/2C, e 2021 Dated:
c Veerapandi Post, Veerapandi. 13.06.2021
< | Coimbatore - 641108
1 { |
¥ \
et JLLEC TOR
| @ ASSISTAMYT DIRECTOR *0‘5”2‘81152{“5;1& ‘
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Thiru.R, Thangaraj, / =
S/o.Rangasamy o » Re.N ; '
TKS Chamber Bricks, TK.S Chamber ' CMiE‘Cﬁql/q/ / _ ;
101 | 10981 | D.No.2/468-8, Bricks, Survey ; 2021 Dated. | -
/2021 | Thiruvalluvar Nagar, N0.627/2ij 15.06 Qt(jQ]. _
Somayanur Vecrapandi. R , @ rr§
Coimbatore-641108
Cell:99438 36210. @B
e 1
— - I
Thiru.N,Krishnamoorthy, KAVI BRICKS @ -i
S/o.Natarsj, WORKS (Sree RCMI\{oﬁ 1/5/ &
11018 | D.No.3/310, Dhaliyur, Kavi) Chamber 7 05.91 ines | 2
192 /2021 | NAM Nagar, Pannimadai Bricks, 0= 2021 Dated: llr;%
Coimbatore-641 017, S.F.No. 633, 634, 13.06.2021 @ ]"i
Cell: 9843755288, veerapandi ' i
i Thiru Madhankumar, G lh‘!
S/o.Marannan, Tvl.CMM CMM Chamber Re.No.537/ - '-{_
103 | 11152 | Chamber Bricks, Bricks 12.05.21 Mines/ 1 v
| / 2021 | 2/309, MariyammanKovil S.F.No.236/2 T 2021 Dated:
|' Street, Chinnathadagam, 24 Veerapandi 13.06.2021
L CBE- 641108 :
‘ S-Soundaravadiva, RAJ Chamber Rc.No.623/
11266 | /0. S-Ananthan, Bricks Mines/
L 104 4/17 ;
jEezN || SR NaTy Seat, SFNo.5B, 7B, | 170521 0051 patea;| !
mnathadagam, )
Cbe- 641108 Veerapandi 13.06.2021
Thiru,R.Ponnusamy, T
S/0.C.Rangasamy, VCR Chamber .
11311 | D-No.8/25, Siva Nagar, Bricks (PBC), Rcﬁgésis/ 4
105 | 501 | TVS Nagar, Survey 21.05.21 | 5007 D:ted_ 1
Edayarpalayam, No.376/2A, 2B, 13.06.207 1'
Coimbatore-641108 Veerapand;. B
Cell:9363106033.
Thiru.D.Shanmuga 1 2
Kumaresan, ASK Chamber Re.No.591/
106 11332 | S/0.R.Duraisamy, Bricks, Survey No. B Mines/ 1 oy
/2021 | 4/127-1, Ramanathapuram, 631/2 & 632/2B1, 2021 Dated: ’ i
Nanjundapuram, Veerpandi. 13.06.2021 iz
Coimbatore -641108. ' g
Thiru.R.Poovendrakumar, :
S/o0.Rangasamy, MRP Chamber
11355 | MRP Chamber Bricks, Bricks, RCMNh‘if}s/
107 D.No.4/189, North Street, S.F.No.220, 17.05.21 ‘ il
/ 2021 . 2021 Dated:
Chinnathadagam, 221/3, 13.06.2021
Coimbatore-641108 Veerapandi I .
Cell: 9787588998, '
|5
Tmt.J.Santhi, : 5 B
W/0.G .P.Chandrasekar, Anjaneya Re.No.757/ @
. Chamber Bricks, . 9
11365 | Tvl.Anjaneya Chamber Mines/ @& B
108 : S.F.No. 8A3 & “ _ 1 ® B
/ 2021 | Bricks, SB3 2021 Dated: I
Anaikatti Road, - 13.06.2021 i &
¥ Veerapandi. < B
11.Veerapandi J 4
A .
AGOISTHY T O I:l_l.::_!' ¥ WOISTRICT COLLECTOR :
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- Thiru.T.S.Venkatraj, T simee o 1 o
) S/o0.Sree Ranga Chettiar, TNE Chamber 65
3/280 Y7, Sowdambign Bricls, Rc.No.565/
@ Nagar, Thanneer Pandal, S.F.No.6OB/ 1, |\ 5 ey Mincs/ )
Chlanathadagam 608/2, 610/ 1A, & 2021 Dated:
3 o ' 610/18 13.06.2021
) CBE- 641108 i vageer i
Cell : 9363244466, vherapRd,
@ OSN| IETE F o - I
Thiru.R.Karthick,
L 30] S/o. Rajappan, LNT Chamber Rc.No.756/
| 11383 | 3/84, Tvl,.LNT Chamber, Bricks, Mines/
@ | 1190 /2021 | Veerapand 5.F.No.35 17.05211 2021 D
'| ' Chinnathadagam, 24 Veerapandi 13.06.21
)] ' | cbe - 641 108
™ Thiru.K.Rajan,
Yamuna Chamber Bricks, Yarmuna Chamber Rc.No.748/
) 11 | 11391 | D.No.1/11, Bricks, Survey No. - Mines/
| { /2021 | Nanjappan Street, 532/2B & 533/ 1, 2021 Dated:
N Maruthapuram, BU Post, Veerapandi. 13.06.2021
i Coimbatore-641046.
)] = G 5
gl/‘;’"_‘j‘g;ngk&“"el' JBW Chamber Re.No.730/
@ 112 /1;8%51 JBW Chamber Bricks, &= I?Orlglfg 1B, | 240521 202’11“‘5:{6 -
. Veerapandipudur, 'V‘ ‘ i ’ 13.06.2 021'
@ . 11.Veerapandi cerapandi. T
) ' Thiru.R.Saravanakumar/
' Lessee SKT
h) | Chamber Bricks
| D.No.6/62, North street,
\ | 22, Nanjundapuram,
i Thadgam,
& Coimbatore-641108 SKT Chamber Rec.No.547/
11407 | Cell.B098508384 Bricks,S.F.No.247 Mines/
| 131 2021 j1&2so/1, | 170921 a01pr
Thiru.P.krishnasamy/ Veerapandi 13.06.21
Land Owner S/o.
Perumal Goundar,
D.No0.3/10, East street
" Veerapandipudur,
Chinnathadagam,
Coimbatore - 641108
Thiru.N.Natarajan,
S/o.T.Nanjundagoudar, NMS Chamber Re.No.732/
11408 | D.No.3/133, 24 Bricks, Mines
114 1 /9021 | Veerapandi, SF.No.166/1C, | 1705211 5001 Bt
| Chinnathadagam Veerapandi 13.06.2021
Coimbatore — 641 108
Thiru.R.Raghunadhasamy,
S/o.Ramasamy
\141) | BMT Chamber Bricks BMT Chamber — &ngj}“/
115 /2021 (S.F.No.85/3A2)D.No.2/110-| Bricks, Survey 17.05.21 2021-1 Dt
11A, Sree Sai Nagar, No.85/3A2, S ;
Pannimadai, Coimbatore. Veerapandi, 13.06.21
Cell:94882 04733
(-
: crmc [ COLLELIUnR
DEPARTMENT OF GEOLOGY & MIMING yoIs] I:;!é‘\a,_i? ATOHE




e e E

» . __—-_--_-‘_\““-
~d Thiru.D.Saravanankumar, Kavi Chamber Re.No.7g3, |
11419 | S/o. Duraisamy, Bricks, ) Mines/ e
116 /2021 | 6/129 Dhaliyur, S.F. No.234/1, 2021 Dateg: | y/
Pannimadai, 233/1, 13.06.2021
Cbe - 611017 24, Veerapandi.
—_— = T
Thiru.Sathyamoorthl, I
S/o. K.K.Maruthachalam, SGK Chamber Rc.No.,721/
Tvl.BGK Chamber Bricks Bricks, Mi
11424 X ' ines/
117 / 2091 1,, Bhar'atlu nagar, S.F,No.l68; 164 & | 24.05.21 2021 Dated: 1
) elandipalayam, 275/1, _ 13.06.2021
Ediyarpalayam, 24 Veerapandi.
CBE - 641025
'l‘hxru.P.I(nshnasamy. J
S,’o.A.Popnusarny, Power Qhamber Rc.No.575/ '
11479 Power Bricks, Bricks, Mines/ .
118 D.No.3/8, 24, S.F.No.249/1B | 17.05.21 : I
/ 2021 ! 2021 Dated;
VeerpandiPudur, and 249/1¢C, 13.06.20%1 /
Chinnathadagam, Veerapandi. T |
Coimbatore - 641108, |
N Thiru.M Natarajan | I
11557 | S/ 0.Moonguragowder, NTR Chamber RCMI\L?;ESSS;”
119 2001 | P-No.3/112, Bricks, Survey No. | 19.05.21 ; 1
/ 202 : 2021 Dated: |
VeerapandiPudur 214/2A & 215/ 1A, 13.06.202]
Coimbatore -641108. T I
[ ' Thim.B,Jagadesh, = |
11939 S/O.Balasubramaniam, Nithya Chamber RCMNO'SDS/ I
120 | /2021 | D:No.14/5A, Thiruvalluvar | Bricks S.F No.036 24.05.21 [ 050 15% af 2
Street, SMPalayam, Veerapandi Village ‘“1 3.06 ang 1
GN Mills, Coimbatore, T
i | Thiru Sampatikumar, | o '
TVS Chamber Bricks, TVS Chamber Re.No.498/
121 ) Mangarai Road, Bricks, Mines/ {
11, Veerapandi, S.F.No.189, 190 & i 2021 Dt: .
Coimbatore. 193/2, Veerapandi 13.06.21 '
Ph: 90470 11490 [
_—H Thiru.Saravanakumar, ]I
Sriram Chamber Bricks, Sri Ram Chamber e o 78‘;9/
122 - VeerapandiPirivu, Bricks , = 2021 Dt L
Veerapandi Village, S.F.No.36/4, 13.06 21'
Coimbatore - 641108 Veerapandi. T
Tmt.Poongodi, SMT Chamber Re.No.723/
W/o.Ponnusamy,' Brieks Mines/
Ly SMT Chamber Bricks, S.F.No.157/1A - 2021 Dt: !
11.Veerapandi, Veerapandi 13.06.21 |
Coimbatore.
Thiru.Rajkumar, -
S/0.Selvaraj, KRGBS;f;’b“ Re.No.737/
104 ) Tvl. KRG Ch.amber Bricks, S.F.N0.173/1,169 . Mmes/\ |
, Veerapandipudur, 5 2021 Dt:
. Veerapandi
Veerapandi, Village 13.06.21
Coimbatorc - 641108 e
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Thiru.P.Puviyarasu, o '
8/0.Palanisamy Puvi Bricl RCMNO'7S/3/
Puvi Bricks, ! uvi Brickes, i ines
S el S.F.N0.744 /1 2021 Dt
Kandivazhi, Voo f 13.06.21
Anaikatli Road. e L -
| Thiru.G.Rajamani, _
S§/0.X.Qopal, ABT Chamber Re.No.726/
ABT Chwmber Bricks, Bricks ) Mines/
Veerapundipudur, 8."No.231/2 2021 Dated:
11. Veerapandi, Veerapandi 13.06.2021
Coimbatore
s Thiru.D.Gunasekaran, " ACC Chamber |
& ’ ) .No.551
S/o.Dhamotharan, Bricks RCMI\ig 6585/ /
127 28, Siva nagar, TVS Nagar S.F.no.1020/4, 2A | 24.05.21 2021 Dated:
West, Ediyarpalayam, & 283 13.06 2021
) CBE - 641025 24 Veerapandi o
1 . —
= | Thiru.S.Srinivasan,
@ S/o.shanmugam,Al Al Chamber RC;;L:;S/O/
3 128 Chamber Bricks, Bricks,S.F.No.70/ - 2021 Dated:
Anaikatu Road, 1AlVeerapandi 13.06 2021'
Veerapandi,Coimbatore T
Thiru.K.Rajendran,
S/0.A Krishanasamy, Kumar Bricks RCI;EEZSS/S/
129 5A,K.X.Pudur, S.F.N0.946/ 1A1 28.04.21 5021 Dated:
; Velandipalayam, 24 Veerapandi 13.06.2021
‘ CBE - 641025 o
‘ Thiru.M.Hariprakash, ;
| S/0.N.Mohan, Veerapandi Village Re.No.739/ &
130 | D.No.136, Ganga garden, —Survey No. 800-A . Mines/ 3
2y | Samylyer new street, - Ganga Brick 2021 Dated: "
o
' ' Coimbatore -641001. Works 13.06.2021 I
5 Cell:9842285866. h;
) Thiru. K.Ganesan, é
Y S/o.kaniappan, KKG Charnber E
- KKG Chamber Bricks Bricks, Survey ey I
& 131 Perumal Nagar,P&T Colony, | No.632/1A,632/1 5 - 1“1];3/ ”
' Goundanpalayam B&616/2, ‘14 06 Qaéeg )
Coimbatore-641030 Veerapandi. O 1
Cell:93453 45315.
Thiru.S.Surendiran,
S/0.R.Subbaiyan, 1
NCC Chamber Bricks, gsgkghsaflnrlv’;r RC$£-75/2/ e
» 4 es
- L AaAtE I, No.1026,Veerapan - 2021 Dated: '
Anaikatti Road, di 13.06.200
i Coimbatore. ’ -06.2021
. Cell:75399 19390
1) , Thiru.R.Krishnasamy, . )
| S/0.RamanUdayar, m%g?ﬁ?bel RCMNO'FQ/O/
. ] ines
133 RAK Cham})er Bricks, S.F.No.162/2, s 2021 Dated:
Veerapandipudur, Veerapandi 13 06 202
\ 11, Veerapandi. ap ' 3.06.2021
DERATTIEMT CLOGY & p g POt b eet
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,c/_,.;____.________ i 3 | .
ﬂ(/‘ Thiru.Nanjan, el Rc.No,’ng/ . €
| S/0.Mannan, MS Bricks, y Mines/ -
i 134 MS Bricks, Mangarai, No.381, ) 2021 Dated; | 1\ /-
11- Veerapandi, Veerapandi. 13.06.2021 : -
9751935948, o
i I Tmt.E.Krishnaveni, o - . &
D/o.In‘aittaimuthu. : ) Rc.No.734/ X
9847/ | No.34C, Veerapandipirivu, SKK Chambet Mines/ { s}
| 135 2021 | Chinnathadagam, Bricks, S'F'NO', N 2021 Dated:
] Coimbatore-641108 210, Vecrapandi. 13.06.2021 D
h Cell: 9626649033
g — - —————] ;
H 136 D N‘o 27/a2nali, ! : Bricks, Survey No. Mines/ | :
-No. » Navalndia, - ,
F Peel : 876/1 & 876/2, 2021 Dated: p
g celamedu, Coimbatore. v di 13.06.2021 (
| Cell: 9842223229, kLI = J
I — L |
! Name of the Village: Nanjundapuram J
i-—-—.__________-
| | Thiru.G.Vinodkumar, |
: $/0.J.V.Gopal, SNTBfii?ber Re.No.511
c ~ | 9726/ | 5/325 / Mines/
137 : i /
2021 | Sri murugan nagar, S.F.2$.27, L s 2021 Dt: : | ¢
K.Vadamadurai post, Nani d/ 13.06.21 '
Coimbatore. anjundapuram. ‘f |
I . . -
s Thn’u.K.C.Jaganathan, @)
i S/0.Chinnasamy JB Chamb RCI'\I/}I.O'486 [
1 | G e mber / Mines/
.' 9738/ | ounder, Bricks 2021 I
X | 138 2021 1/40, Somayanur Post, 25.05.21 ‘ 1 _
‘ - Chinnathadagam viga, S.F.No.824 /1 eI ,
j : e 5
Coimbatore-641108 Nanjundapuram 13 .0613.20
Cell:93642 42442 [
} 1 il ThiruiA.Naraymasamy, T B )
Sl/do.C.Pldil;I; l\lI\IalduI’q 490 LBI Chamber, Rc.No.485/
- 9741, |24 no. g o0 girvey No. 286/1, - Mines/
| 139 | S0n1 ;hsa%ii":;mad’ 286/2 & 382/5, | 170521 o "R
.1 | Coin1batoré—641002, Nanjundapuram 13.06.21
4 Cell: 9344691900
| Thiru.N.K.Chandramohan,
4 S/0.N.C.Kandasamy, NCK Bricks Rc.No.463/ '
140 9748/ 6/242, 22 S.F.No.57/1A3A 17.05.21 Mines/
{ 2021 | Nanjundapuram, 09.Nanjundapura TN | 2021 Dated:
| ChinnaThadagam, m 13.06.2021
2l Coimbatore.
| Thiru.C.Arunkumar, INCA Bricks Rc.No.765/ &
9748, | D-No.43, Mousuvanna S.F.No.59 15.05.21 | Mines/
1911 007 | Street, 09.Nanjundapura 2245021 Dated:
Erode ~ 638001, ‘
m 13.06.2021
Ph.No0.9994011117
|
5
ﬁ;:] _>\
lt_{“ \j_
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Thiru.8.Pach aimdﬂ:au,_

S/0.P.Solaimuthu,

DEPARTMENT OF GEOLOGY & MINING
COIMBATORE DISTRICT.
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SPM Bricks Re¢.No.473/
9768/ | 5585/1, Ganesh Nagar S.F.No.68/1 Mines/ 1
2021 | Extension,Gundhi Nagar, 09 .Nanjundapura 17.05.21 2021 Dated:
G.N.Mills (Post), m 13.06,2021
Coimbatore - 641029,
o ~ | Thiru.P.Subramaniyam, S
5/0.R.N.Palanisamy, (i) L.lmm]m: Rc.No.469/
. Bricks - Unil I,
143 9781/ | Ramanathapuram, S 17.05.21 Mines/ 1
2021 | Chinnathadagam Post, N 2‘62’;’3’]32 S 2021 DL
Coimbatore-641108 Wosrsvenly Conp 13.06.,21
Cell:93631 22666 anjundapuram.
] | Thiru.M .T?avi, ] e e
e, | oy o767
9800/ : hamber Bricks, hamber Bricks, ‘ Mines/
144 | - Nanjundapuram, Survey No.65/4 & | 17,05.21 . 1
2021 . 2021 Dt
Chinnathadagam, 69/4, 13.06.21
Coimbatore-641108 Nanjundapuram, T
Cell:93448 55403
o Thiru.M.Ravi,
S/o.MaruthappaGounder,
VMT Chamber Bricks, VMT Chamber Re.No.461/
9800/ | S.F.No.117 & 118/1A Bricks, Survey Mines/
1451 2021 | Nanjundapuram, No.117 & 118/14, | 170521 | 54501 pr: 1
Chinnathadagam, Nanjundapuram. 13.06.21
Coimbatore.
Cell:93448 55403
Thiru.P.Mohanraajan,
S/0.R.N.Palanisamy,
9805/ RNP Chamber Bricks, RNPB?ilziI;lber RcNII\TiszQ/S/
| 146 | 2021 é{lfr?g:&’;‘;zggfnag‘;gﬁm' $.F.N0.205 17.05.21 | 5001 Dated: | 1
Coimbatore-641108 Nanjundapuram 13.06.2021
Cell:93605 92459
Thiru.V.Sampathkumar,
S/o0.C.Velumani, Re.No.482
o841/ | D-No.6, Ambal Nagar, CVS Bricks, cli/[ig..es/ /
147 | o 1/ Manikarampalayam, Survey No.254, |17.05.21 | 0%/ 1
Ganapathy Post, Nanjundapurarm, 13.06.21
Coimbatore -641006.
Mobile No.9842215838
Thiru.G.Mohankumar,
S/0.J.V.Gopal, MVN Chamber Re.No.481/
9851/ | MVN Chamber Bricks, Bricks, 17.05.01 | Mines/ 1
198 | 5001 | 57325, Sri murugannagar, S.F.No.47/4A, o 2021 Du;
K.Vadamadurai Post, Nanjundapuram, 13.06.21
Che - 641017
L
IBISTRICT COLLECHUn
ASSISTANT DIRECTOR "
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T =
Thiru.P.Rangasamy Re.No.762
4% , 8/0.Ponnusamy Gowder, MSK Chamber Mines, /
149 | 10571 | MSK Chamber Bricks Bricks, 2 2021 Dt
/ 2021 | 128/1, Nanjundapuram Survey No.128/1, 13.06.91
Coimbatore -64 1108, Nanjundapuram. B
Cell:99445 56899
Thiru.N.K. Mahesh , MKM Chamber Rc.No.576/
11232 | S/0-Karuppakonar, Bricks Mines/
150 18/340-A, 19.0521 5021 Dated:
/ 2021 i S.F.No. 793/1
Annalamlrthananthakonar, Nanjundapuram 13.06.2021
TVS Nagar, Coimbalore. Han P
| Tmt.X Rukmani, Chandru Chamber
W/0.N.C.Kandasamy, Bricks Re.No.548/
1s1 | 11432 | vI.Chandru Chamber SF.No.58/1A | |- 4= 5y | Mines/
/ 2021 | Bricks, 6/242, 22 Nanjundapuram i 2021 Dt:
Nanjundapuram, Coimbatore North 13.06.21
Coimbatore. Taluk
Tmt.N.Premalatha.
W/o.Nandagopal, CNA Chamber
CNA Chamber Bricks, Bricks RCMNifl;?g/
152 - S.F.N0.288/1 & 288/2, S5.F.No.288/1 & & .
g 2021 Dated:
Nanjundapuram 288/2 13.06.2021
Coimbatore, Nanjundapuram o
Cell-99449 36703.
T Thiru.S.Manojkumar,
S/0.Subramaniyam,
SAKTHI Chamber Bricks, SAKTE;SE:’“‘M R ;6/4/
1531 - \I\’Iar?ppalaym Road, S.F.N0.582/ 1B - 2021 Dated:
anjundapuram Nanjundapur 13.06.2021
Coimbatore, anjundapuram T '
Cell-86082 88888
Thiru.R. Palanisamy, KNK KNK Chamber Rc.No.763)
Chamber Bricks, . .
) Bricks, Survey Mines/
154 - S.F.No.287,NanJundapuram, - )
Coimbatore North No.287, 2021 Dated:
Cell. 98422 40476 Nanjundapuram. 16.06.2021
Thiru.V.Gunasekaran,
S$/0.C.M.Vellingiri
TVT (old APS ) Chamber TSI ARS) SO
. Chamber Bricks, Mines/
155 - Bricks (S.F.No.46/1), 17.05.21 .
Survey No.46/1, 2021 Dated:
D.No.5/6, North Street, Nanjundapuram 13.06.2021
Chinnathadgam, Che-108 ‘ ’
Cell:94439 34034. |
I
Name of the Village: Somayampalayam
Thiru.A Yuvaraj,
S/o.K.RArumugam, ABW Chamber
ABW Chamber Bricks , Bricks, Rcl;/ll\igf:/O/
156 | 2145/ | SFNo.451/18452/1B, | Survey No. 451/1 - g
2021 2 t:
kavundampalayam, & 452/1B , 13.06.21
Coimbatore - 641030, Somayampalayam. T
Cell: 9842238122,
\-
A SYAYT DIRECTOR (OISTRICT COLLECTL
DEGARTMENT OF BEOLOGY & MINING T COMBATORE
COMBATORE DISIRICT
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@ ~ [ThiruxJg o ‘
' s/onj;g . .Mohammed Ali , CCW Chamber
e Jeyeni, Bricks, Survey No Re.No.704/
@ J 9960/ | No.3/656, Yamuna nagar, 4’85 SCy ' 21.05.21 Mines/
; 2021 | Somayampalayam, g an(l al S 2021 Dated:
@ Coimbalore -641108, omayempiayain 13.06.2021
Cell: 9442603162.
i
Tmt. R.Subbulakshmi,
@ \y-/?.lﬁamalmgmn., SKS C.hamber Re.No.497/
9963/ SKS Chamber Bricks, Bricks, Mincs/
@ 158 | o0 | 4724, Survey No. 21.058.21 | 551 it
Kalappanaickenpalaymn, 422/2A, 422/2B, i
13.06.21
@ Somayampalayam, Somayampalayam
Coimbatore - 641108
@ - Thiru.X.Chinnasamy,
an S/o.KalikuttyGounder, TVS Chamber Re.No.498/
159 9965/ | TVS Chamber Bricks, Bricks ) Mines/
@& 2021 5/1, Kalappanaicken S.F.No.422/1A2 2021-1 Dt:
o palayam, Somayam Somayarmpalayam 13.06.21
& palayam, Che -108.
Thiru.R.Subramaiam,
o S/o0.RamukuttiGounder,
_ KRS Chamber Bricks, KRS Chamber Re.No.501/
) 160 9975/ | 4/1-A, Bricks, Survey 21.05.21 Mines/
) 2021 | Kalappanaickenpalayam, No.467/1, 2A, " 2021 Dated:
) Kanuvai, Somayampalayam. 13.06.2021
N Somayampalayam,
) Coimbatore — 641108.
@ *g;:;;::{i; — RANI Bricks Re.No.502/
_ 9976/ ' nder, S.F.No.311/1 & Mines/
D[ 161 ooy ggﬁiiarﬁ‘;l‘;‘;?m 312/1 21.05.21 | 599 Dated:
2 Coimbatore -641108 Somayampalayam 13.06.2021
_ J Thiru.N.Ponnusamy, -
S/0.Nanjukutty Gownder,
= 9978, | #/117, Vadavalli Road Vani Bricks ReN0.503/
® |16 ol | Yamuna Nagar, S.F.No. 490/3B | 21.05.21 2021‘“]35{ N
i - Somayampalayam Somayampalayam 13.06 Qa Oe2 1'
o Coimbatore-641108 R
Cell: 93448 30321.
. T Thiru.K.R.Rangasamy, i
& KRR Chamber Bricks, Near KRR Chamber Rc.No.688/
Together Mlll, Bricks, Mines/
3 163 - Kallapanaickenpalayam, S.F.No.474/1A = 2021 Dt:
_ Somayampalayam Somayampalayam 13.06.21
%
E2 | Thiru.S.Rajappan, New Rani D
S/o.Subramaniam, Chamber Bricks, RC.I\!O.SOO/
@ 184 No.4/119/A, Survey No 21.05.21 Mines/
™ Kalappanaickenpalayam, 450/ 1A ) B 2021 Dated:
Somayampalayam, ’ 13.06.2021
i Coimbatore -641 108, Somayampalayam.
@
i3 ———E——-—\_._
ASSISTANT DIRECTOR

DEPARTMENT OF GEOLOCY & MINING
COIMBATORE DISTRICT,
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D(P Thiru.S,Sathish Kumar,
S/o.Snmpm:h. : TVS Traders, RC.NU.S{W
D.No.1/4, Kallappanaicken Survey No. ) Mines,
165 palayam, 427/1¢C, 2021 Dafed; |
Somayampalayam, < 13.06,2(
S 5 , Somaynmpalnynm, 3.06.2021
Coimbatare -64 1108, SHIEYBITREY
Cell: 9952104422,
Thiru. A, \G\!hru__i ,
S/o.K.RArumugam, ABW Chamber Re.No.460/
9745 ABW Chamber Bricks , Bricks, Mines/
156 | S.F.Nod51/1 & 452/ 18, Survey No. 451/ 1 “ "

2021 2021 Dt
kavundampalayam, & 452/18, 13.06.21
Coimbatore - 641030, Somayampalayam. afalas
Cell: 9842238122,

1 Thiru.K.J Mohammed Al " R

SHE) S/o.Jeyeni, CCW Chamber Rc.No.704/

No.3/656, Yamuna nagar Bricks, S N Mi
157 . gar, ricks, Survey No. ines/

2021 Somayampalayam, 485/3C 21.05.21 2021 Dated: .
Coimbatore -641 108, Somayampalayam 13.06.2021
Cell: 9442603162,

’I‘mt.R‘Subbulakshmi,
W/o.Ramalingam,
SKS Chamber Bricks, SKS Chamber Re.No. 497

9963, | 4/24, Kalappanaicken Bricks, CMiﬁ' s/ /

158 1 "o | palayam, Survey No. 21.05.21 | o0 1
Somayampalayam, 422/2A, 422 /2B, St
Coimbatore — 641108 Somayampalayam T
Thiru.K.Chinnasamy,
S/o.KalikuttyGounder,
g}’ls ?{glam‘jef B,“;k& TVS Chamber Re.N0.498/

159 | 9965/ al - appanaicken Bricks Mines/

2021 | B2 ;gfm salayam S.F.N0.422/1A2 = 2021-1 Dt: !
LT e e ye f08. Somayampalayam 13.06.21
Thiru.R.Subramajam, -
S/o.RamukuttiGounder,

KRS Chamber Bricks, KRS Chamber Rc.No.501/
160 9975/ | 4/1-A, Kalappanaicken Bricks, Survey 21.05.91 Mines/ !

2021 | Palayam, No.467/1, 24, T 2021 Dated:
Kanuvai, Somayampalayam. 13.06.2021
Somayampalayam,

Coimbatore - 641108,
Thiru.P.Subramaniam, RANI Bricks
S/o.Pazhanigownder, S.F.No.311/1 & Re.No.502/
161 9976/ | No.259, Kanuvai, 312/1 21.05.21 Mines/ 1

2021 | Somayampalayam, Somayampalayam U 2021 Dated:
Coimbatore -641108 Coimbatore North 13.06.2021

Talul

ASS T DIRECTOR

DEPARTMENT OF GEOLOGY & MINING
COIMBATORE DISTRICT,
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‘ \ [ Thiru N.Ponnusamy, = DR S T—’M_ l
S/0.Nanjukutty Gownder,
9978, | 4/117, Vadavali Road Vani Bricks Rcﬁ;ﬁfg"/s/
162 i - Yarmuna Nagar, S.F.No. 490/3B | 21.05.21 | .,y _ 1
2021 2021 Dated:
Somayampalayam Somayampalayam 13.06.2021 :
{ Coimbatore-641108 U ¥
|' Cell:93448 30321.
L J |.' :
| | Thiru.K.R.Rangasamy, KRR Chamber Rc.No.688/ i i
| 53 ' _ Near Together Mill, Bricks, ) Mines/ 1 ‘
l Kallapanaickenpalayam, S.F.No.474/ 1A 2021 Dt tf
. Somayampalayam Somayampalayam 13.06.21 -
- - , i
| Thiru.S.Rajappan,S/o.Subr New Rani P
| amaniam,No.4/119/4, Chamber Bricks, Rcl;fgfs‘;o/ b
‘ 164 Kalappanaickenpalayam,So Survey No. 21.05.21 . 1 ;
' 2021 Dated: 5
| . mayampalayam, 450/ 1A, 13.06.2021
| Coimbatore -641108, Somayampalayam. e 2
| :
i Thiru.S.Sathish Kumar,
| = gasﬁpam, TVS Traders, Re.No.504 / }
| 165 - Kélla‘ppar;aickenpalayam i A Mines/ 1
Somhi ampalayat: ’ 427/1C, 2021 Dated: |
Coimbatore -641108, Somayampalayarmn. 13.06.2021 b
Cell:9952104422. B
Name of the Village:Pannimadai
Thiru.K.Ramachandran, Devi Bricks,
[ 9786/ S/o.Krishnasamy, Survey RCI;EOA'?O/
| 166 : No.3/161,Pakkumarathotta | No.209/ 1A, 210/1 | 13.05.21 mEs) 1
| 2021 ; . 2021 Dt:
m, Pannimadai, & 212/1 13.06.21
! Cell: 9842285845 ,Pannimadai. U
Thiru,D.Saravanankumar,
S/o. Duraisamy, Kavi Chamber Rc.No.593/
167 11381 | 6/129 Dhaliyur, Bricks ) Mines/
/2021 | Pannimadai, S.F. No.385 2021 Dated: | ©
Cbe — 641017, Pannimadai 13.06.2021
Cell: 9787668888.
. Thiru.R.Mageswaran,
S/ Oél/zgg‘oasmy ' MPS Bricls, Re.No.628/
11509 ey ’ Survey No.381/1B Mines/
168 | | popy | Thaliyur, & 383/ 1D, 17.05.211 9021 Dated: |
R Pannimadai 13.06.202
Coimbatore -641017, : 202
l Cell: 9751060020.
| - Thiru.K.Devaraj, i Re.N 7
ﬂ S/o0.Karuppannakonar, PSK Bricks, CM‘O.'?O /
| 169 . - AR S.F.No.272/1 . ines/
; Pannimadai, Coimbatore - ) e 1
North. Pannimadei. 21%2 é SDOQ(;?;‘
- ASTALTRY ECT O WOISTRICT COLLECTOR
DECARTMEWT OF GUOLOGY & MG \ COWMBATORE 19
COIMGAETORE 0] \
. s
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M Thiru.S.Kannan, MSV Chamber Re.No.706, -
S/o.Sundaram, Bricks, Survey ) Mines/
170 Pannimeadai, No.273, 2021 Dated:
Coimbatore -641017, Pannimadsi. 13.06.2021
Cell: 9994602444,
____ B Thiru.C.Murugesan, SMP Chamber Rc.No.716)
SMP Chamber Bricks, Bricks, Survey Mines/ @
171 Pannimadai, No.513/1,514/1 - 2021 Dated: -
Coimbatore North,Cell: & S14/2, 13.06.2021 a
9443359101, Pannimadai.
I Thiru. Maruthachalam, PSM Chamber RC-NU-7 17/
172 S/o.Kuttyagounder, Bricks, Survey . Mines/ &
Pannimadai, No.482/1A & 2021 Dated: v
Cell: 9360722022, 482/2 J 13.06.202 1_[ 4

14) It is submitted that, in the order passed by the District Collector,

Coimbatore dated 13.06.2021, the provision for appeal has also been provided to

the petitioners/ brick kiln owners to appeal before the Director of Geology and
Mining, Guindy, Chennai-32 within 30 days from the date of communication of the

order as per sub-rule(2) of rule 36- C of Tamil Nadu Minor Mineral Concession
Rules, 1959, |

15) It is further submitted that the process of assessment of the

quantum of brick earth unlawfully stored in brick kiln units is not possible with

available manpower, since the assessment area is wide range (approximately 50

square kilometer) and all the brick kilns were scatteredly situated. Hence it was

already requested by the District Collector to the Director of Geology and Mining,
Chennai vide Rc.650/Mines/2020 dated 08.04.2021 that an Expert Committee

along with latest equipment may be deputed for assessing the quantum of brick

earth unlawfully stored in the above brick kiln units.

16) It is submitted that in this regard the Hon’ble National Green

Tribunal, Southern Zone, Chennai has ordered that to ascertain the real nature of

the things going on in Thadagam valley and area and how this activities are being

regulated, the Tribunal has ordered to appoint a joint committee comprising of (1)

The District Collector, Coimbatore District {2) a senior Officer from the Tamil Nadu

state Environment Impact Assessment Authority (TNSEIAA), designated by its

Chairman (3) a Senior Officer from Tamil Nadu Pollution Control Roard (TNPCB)

Designated by its Chairman (4) a Senior officer from Department of geology and

Mining deputed by its Commissioner to inspect the area in question and submit a

factual as well as action taken report, if there is any violation found.

ASSIS

DIRECTOR

DEPARTMENT OF GEOLOGY & MINING

\.401

\ A

STRICT COLLECILN
COIMBATORE

COIMBATORE DISTRICT.
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17) It is further submitted that the above committee was directed to
submit the report to this Tribunal on or before 16,07.2021 by e-filling in the form
of Searchable PDF/OCR supportable PDI* and not i1 the form Image PDF along

with necessary hard copies to be produced as per Rules.

18) Tt is further submitted that, since the Department of Geology ancd
Mining is nodal agency for coordination and for proving necessary logistics for this
purpose, the Tamil Nadu State Environmental Impact Assessment Authority
(TNSEIAA) and the Chairman. Tamil Nadu Pollution Control Board (TNPCB) were
requested by the Director of Geology and mining vide Re,No.681/MM1/2021 dated

05.07.2021 to nominate an officer from their departments as a member in the joint

committee for conducting field inspection.

In the view of above reasons, it is humbly prayed that the Hon’ble
Tribunal may be pleased to accept the status report and allow filing the joint
committee report before the National Green Tribunal, Chennai (SZ) based on final
orders in Writ petition Nos.27356 of 2019 and 28475 of 2019 pending before the
Hon’ble First Bench of Madras High Court, Chennai.

BEFORE ME

@ OISTRICT COLLECTOR
COIMBATORE

ASSLE7Z VT DIRECTOR
DEPARTMENT OF GEOLOGY & MINING
COIMBATORE DISTRICT.
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VERIFICATION »
Tmt.P.S.Leela Alex B.E, Wife of --n-AJm-_g‘ag’,ade--ﬁ{fﬂw--, (

Religion---CheisHan. | aged -35 years, residing at -------------=-=-=-=- @
------------------------------------------------------------- Coimbatore, @
working as District Revenue Officer, Coimbatore District do hereby .
verify that the contents of above report are true to the best of my =
&
Knowledge through records.
@
(i

Verified at Coimbatore on this 5 day of July 2021

A o

(OISTRICT COLLECTOR @
COIMBATORE

iy
ASSIH%YI RECTO® ™

DEPARTMENT OF GEOLOGY & MINING
COIMBATORE DISTRICT.
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sflediny

Burensu wralLip, Gssuprungd, sedssprusssduremsuuid, BeEa
Cumeneumbul iy, Guaasy, wrsbuly, FeFlureasmub, GarevLTupsgatr, Cumi
Gl glumenenup, SORLSSTWHIA, Lo, JOBH®D, IDHHOTTULPD,
Gausitafitoensoul.ipanid, BId urib, Yeululig, wreydsbudl, Gaseliwiian(, Sa&sbul g,
@, haienm, CHTaimbuUresmib, HrUSSHUTSMLID, Sl N, Hyfibppmubsdurensiwib,
\;s@&smunmb, AemenglLasd, ealyjureiy, GFrepwwiburenenub, GGEVSEEIMD,
SV BT DUTENSILID, Appans, GuiwBurgl,  Cale ssngenyger, srefliLmrgb,
Bami_ B, SbisemGOES, SIDDYLT, el g, 2iSHHTALTEeNLED,
L ENRID@GE BT apdlw drnotuseflsy whenaEST susvenaLneng (Elephant Corridor)
wisaiz i G sSepwilubp HlaIesaied ariusiGame gly Gumalapalsimen.
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= 2456911
E- Mail dfocbe@tn.nic.in

SODBIE aueTBHSIemD
SI@ILIYBT OumIBT
Bl . (p.CFbHlev@Lont, §.6u.L UL oyl F& &emeveuT
LOTEUL L 6U6TT SIsVI6U6VIT, Bamemeu.

Gamemeus Gami_LId
Gamemeu -641 043

B.&.61600r aul /12987/2014 mmsiv. 26.10.2015

S,
@QuT@psiT :  6uem VAT E X BLLDTL L 1D urgIiug,
sllenenblevmisenet  CFHlLBSHE6USE, LDEMEVS6V
UTHISTOUY  slpTomEeflsd suagens @l
SIDIDZHNUTE0E0TLO60 BemL QLD &L (BLOTeNEIEET,
saflomise  61(hds SIMILSNILF  QFHTLTLTE

allewmisefled BLalgHmS 61(BLILGI FLOLBSLONS.
PS>

Cameneu &G HODBTH- GaTenm sTedensvwiTean suTenemUTHS[HBEI
G hureneruid eulL b Hnipens  &Slrmwow euengulleorar GomE GaTLTFS waney aem
6TOUEMEVEML @LIgul SITMoRGATsd &LBES 10 opemi(haEnse@ Gwens wels-aamelsmbig
Corged GBTLIHH uGSDE. suaalem weaflls Corsme SELULUSHESTS LIsdGa)
wpFsat CupbsTereniu G aumaSInsl. s, seus CaT LD, GuET GHTLly 66
LeOGoum  (pwpdlseT  GoplsTeisniul (B aumhaugd sTEssT  PHSCs. BLHS
BTeVRIEETleL suciheng @Ligulsion &lrmomiseafled GTLmEW wells- auamaleumig Gomsed
SHBUTEI suabBlellbhal GFHTemevaisd 2 _aiTen &lFmOmIBEDSHGLD LUTal aumHEIMSEL. 5 (P& 15
&iGeor LT Ggremevalng euem allevmigsst (GUILLTS WTmeEom6iT) DM@l aumalg!
QFHTLIHS uBSIDE. @BMES (PSS SIS UBTETVEIGEHT HLITHL LGS safled
SIILSHWDD 6uen&BUIl60 S (BLOTEIIBIST DIMOHSHH!, LT Si6TTETheud GLITEND &Y 6wTHIS6I

161& (LPSBWILDTEITEmEL.
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Gupid GasTemea aEIGECETLSMS QUTHSSaimuiled Sigeund eusnyuiled &lev
GLmsafed wemsoules gfleuren UGleeiled LT BleUmIGB6T  SIMIDHSI6N6N6. BLIHS
sTeomEeNe0 GomuUy Meomiseafled eue  alleUmIBET BLIT L SSDG oL goubBSSID
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TAMIL NADU FOREST DEPARTMENT

From To
Thiru.D.Venkatesh, I.F.S., The District Collector,
District Forest Officer, Coimbatore District,
Coimbatore Division, Coimbatore.
Coimbatore — 43.

C. No. 8360/2019 / D1, dated.11.03.202

i
B
b

Sir, 5
Sub: Mines — W.P.No0.27356/2019 and W.P.No0.28475/2019 — r
Illegal operation of Brick Kilns — Encroachment into forest
land or Elephant corridors — Regarding.
Ref: 1. Hon’ble High Court of Madras W.P.N0.27356/2019

and W.P.No0.28475 of 2019 order dated: 10.02.2021.
2. The District Collector, Coimbatore Roc. No.
5329/2021/2019/L dated: 04.03.2021.

Segokkhok
I am in receipt of the letter issued by the District Collector, Coimbatore vide
Reference 2™ cited above. I invite kind attention to the direction issued by the Hon’ble High
Court, Madras in W.P.N0.27356/2019 directing the official respondents must take immediate

remedial measures to ensure that brick kilns function within the parameters set down and upon

e e ————

e

— e B T T -

FLaE U

obtaining license remain confined to the areas demarcated.

I also invite your kind attention to the following letters sent from this office

regarding the issue of operation of bricklins in Thadagam valley.

Sl No Reference No Dated Subject
1. Seteugieuevs  &igs | 26.10.2015 aualUBIGHEET BLIOTU LD urglliug,
etentt 12987/2014/6ul silemen  Blevmisenen  CFHLUGHSIUSI,
LOEMEVG GULIT S| MLIL Eymsiserfled
UTGHMS — @Llg  JDIDSUTe060TLDED
BOLOUIID S (BLOTENEIE6NT, HELOMISHENT
T(HHS DDIOGIILG) QBHTLTLITES.
2. | @euauieuevs &igs | 21.01.2019
sem1 12987/2014/6u1 sueellUEIGE6T BLIOT LD  UTZllugl,
3 @euogieies  sigs | 04.03.2019 allensm  Blevmsamer  BaslLBHEIUG, '
erewst 12987/2014/6ul B HLISW STIYSETE — SLTSHD LGSUled -
I T Beiougeues 5[5):6_"; 09.08.2020 g@]mg‘,]ujlsi)e\)rrws\') QFweoLBw QFEIEED ._,
erewt 12987/2014/6u1 GmeTHeT  —  NIHDS QLY -
5. | @eucugiousvs @95 | 15.02.2021 SIMDHEIOTONG] - OBHTLILITSE.
etentt 8360/202019/6u1
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siewt. 27356/201€ o1 & suprusiulL
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I wish to bring it to your notice that the Reserved forest boundaries in Thadagam valley
is intact and there is no encroachments of any sort. Neither the brick kilns are situated inside
the Reserved forest nor any illegal mining is going on inside the forests.

I wish to state that the forest department has no legal jurisdiction over the functioning
of the brick kilns, which is governed by departments like Revenue, Mines, Industry and Tamil
Nadu Pollution Control Board. As far as the Forest Department is concerned there is no
landscape connectivity issue or corridor issue in safe passage of the elephants as forest is
continuous. However I wish to state that the seasonal streams originating from forest and
running through the valley have been traditionally used by elephants to return to reserve forest
in seasonal occasion of crop raiding and the same miay be identified in the ground and kept free
of any kind of encroachments or wrong usage such as paths for plying vehicles.

I further state that as per the inforination available with the Forest Department staff,
large number of the brick kilns are functioning without any licence. It is also not clear as to
which agency / Department has to issue licence for operations of the brick kilns. It is also not

clear as to the different statutory provisions that governs the activity of operations of brick
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kilns. I wish to state that there is also issue of rampant sand mining in private lands in the
valley for supply to the brick kilns.

I wish to state that, Gudalur, Nanjundapuram, Chinnathadagam, 24-Veerapandi,
Somaiyampalayam villages are notified under Hill Area Conservation Authority (HACA) in
Thadagam valley.

I also wish to state that 24 Veerapandi Panchayat is identified as Eco Sensitive area in
the draft notification of Government of India No.598, dated: 27.02.2017 in which also the
operation of Brick kilns falls.

Hence I request that the concerned Departments namely Mines, Revenue, Industry and
Pollution Control Board and any other Department concerned with the operation of brick
kilns/ sand mining from private lands may be directed to take necessary action to implement

the order dated 10.02.2021 issued by the Hon’ble High Court of Madras.

Yours sincerely,
Sd/-D.Venkatesh

District Forest Officer,
Coimbatore Division,
Coimbatore.

Copy submitted to the Principal Chief Conservator of Forests and Chief Wild life Warden
through proper channel.
Copy submitted to the Additional Principal Chief Conservator of Forests, Coimbatore Circle,

Coimbatore.

Copy to the District Revenue Officer, Coimbatore.

Copy to the Assistant Director, Mining Department,

Copy to the Assistant Engineer, Pollution Control Board Coimbatore.

/t.c.b.of
Superintendent
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TAMIL NADU POLLUTION CONTROL BOARD

INSPECTION COMMITTEE REPORT ON “TOTAL POLLUTION MANAGEMENT
PLAN FOR BRICK KILNS

OBJECTIVE OF THE STUDY:

A committee was constituted with the following members with an objective to

% study the operation of Brick Kiln units in the Villages of Pannimadai,
\ Somaiyampalayam, Nanjundapuram, Chinna Thadagam, Veerapandi villages located
A:) at Thadagam Valley in Periyanayakkanpalayam Block in Coimbatore District . The

committeeconsists of the following members to come with a report on Total Pollution
Managemnet Plan -

(1) Er. R. Vijayabaskaran, JCEE(M), Madurai
® (2) Er. G. Ravichandran, AEE, Hosur

| & (3) Er. R. Dhilip Kumar, AEE, Nagapattinam

(4) Er. D.M. Krishna Babu, AE, Ramanathapuram

7 The terms of reference granted to the committee for the preparation of the total
4 pollution management plan is as below:

> To prepare a satellite map of the area showing the location of Brick Kilns and
£ Mining area etc.

»> To obtain and furnish proof of existence of these brick kilns and mining activity
in the area

> Fulfillment/Clearances/Licenses obtained on statutory obligations like HACA,

EC, Mining Licenses, Leases etc, from competent authority

& > Past production and present production so as to ascertain how many times
@ " these brick kilns gone for expansion over the period

& » Permission given by the Competent Authority to cut the mining to a depth in
[+ meter/feet and present depth for which the mining has been done.
a8
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» Any other relevant information to address the Total Pollution Management

Plan.

THE COIMBATORE CITY - AN OVERVIEW

Coimbatore district is in the western part of Tamil Nadu, bordering the state
of Kerala. it is surrounded by the Western Ghats mountain range on the west and
north, with reserve forests and the (Nilgiri Biosphere Reserve) on the northern side.
The Noyyal River runs through Coimbatore and forms the southern boundary of the
old city limits. The city sits amidst Noyyal's basin area and has an extensive tank
system fed by the river and rainwater. The eight major tanks/wetland areas of
Coimbatore are Singanallur, Kallimadai, Valankulam, UkkadamPeriyakulam,
Selvampathy, Narasampathi, Krishnampathi, Seivachinthamani, and Kumaraswami
tanks. Sanganurpallam, Kovilmedupallam, Vilankurichi-SinganallurPaliam,
KarperayaniKoiipaliam, Raiiway feeder roadside drain, Tiruchy-Singanaliur Check
drain and Ganapathy pallam are some of the streams that drain the city.

The eastern side of the Coimbatore district, including the city, is predominantly
a dry area. The entire western and northern part of the district borders the Western
Ghats with the Nilgiri biosphere as well as the Anaimalai and Munnarranges. A
western pass to Kerala, popularly referred to as the Palghat Gap provides its

boundary.

Due to its proximity to the Western Ghats, the district is rich infauna. The
Coimbatore urban wetlands harbour around 116 species of birds. Of these, 66 are
resident, 17 are migratory and 33 are local migrants. Spot-billed pelican, painted
stork, open billed stork, ibis, spot-billed duck, teal, black winged stilt are some of the
migratory birds that visit Ccimbatore wetlands regularly.Apart from the species
common to the plains, wild elephants, wild boars leopards, tigers, bison, species of
deer, Nilgiritahr, sloth  bear and black-headed oricle can be found.The Anamalai
Wildlife Sanctuary 88 km (55 mi) in the Western Ghats at an altitude of 1,400 meters
covers an area of 958 km?. More than 20% of the district is classified as forest, lying in

the west and north.
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The forests here are abundant in commercially significant trees such
as teak, sandalwood, rosewood and bamboo. The Nilgirisslope of
theMettupalayamrange is rich in sandalwood trees and bamboo. They vary from rich
tropical evergreen forests of Punachi range to jungles of shrubs in southern ranges.
Apart from the high altitude regions of Western Ghats, most of the forest area has

come under Lantana invasion. The locals refer to it as Siriki Chedi.

The district borders Palakkad district of Kerala in the west, Nilgiris district in the
north, Erode district in the northeast and east, Idukki district of Kerala in the south
and Tiruppur district in the southeast. The district has an area of 7,649 square
kilometers. The southwestern and northern parts are hilly, part of the Western Ghats,
and enjoys pleasant climate all throughout the year. To the west is the Palghat Gap,
the only major pass in the long stretch of the ghats abutting Tamil Nadu and Kerala.
The Palghat Gap, connecting Coimbatore city and Palakkad city, serves as an
important transit link for both the states. The rest of the district lies in the rain shadow
region of the Western Ghats and experiences salubrious climate most parts of the

year. The mean maximum and minimum temperatures for Coimbatore city during

‘summer and winter vary between 35 °C to 18 °C.The average annual rainfall in the

plains is around 700 mm with the northeast and the southwest monsoons contributing

to 47% and 28% respectively to the total rainfall.

The maijor rivers flowing through the district are Bhavani, Noyyal, Amaravathi,
Kousika River and Aliyar. The Siruvani dam is the main source of drinking water for
Coimbatore city and is known for its tasty water. Waterfalls in Coimbatore District
include Chinnakallar Falls, Monkey Falls, Sengupathi Falls, Siruvani Waterfalls,
Thirumoorthy Falls and Vaideki Falls.(Source Wikipedia).

Coimbatore is an important industrial hub of Tamilnadu. This District contains
mainly Engineering Industries, Automobile accessories, Spinning Mills, Foundries,
Textile Processing units, Hospitals, Hotels etc.

In addition, it is also surrounded by Industrial towns like Tiruppur, Erode,
Nammakal, Salem etc. Coimbatore is also in the foot hills of the famous tourist place
Ooty(Udagamandalam) in view of its connectivity with Airways and roadways a lot.of
floating population will be there. Receipt of raw materials, transport of finished goods,
movement of public and aliens lead to heavy, vehicular population. Hence, the traffic

density is also a main source of fugitive emission in the City, Industrial concentration

3
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leads to a lot of point sources of emission.Because of the Chill climate condition

prevealing in Coimbatore Air Pollutioncanalso increase due to poor dispersion of air

pollutants.

AIR POLLUTION IN COIMBATORE:

Pollution level | Station Name - Kurichi Industrial Estate
| 06.01.2020(ug/m°) | 07.01.2020 (ugim®) | 08.01.2020 (ugim®)
PMy | PMzs | PMyy | PMys PMio | PMs R
Minimum. 253 -24.1...L 20.0 16.6- - 20.9 |14.3
Maximum 68.4 46.8 | 54.4 36.4 155.7 | 67.0
Avergae 43.0 31.9 | 381 26.7 61.3 | 36.9

From the data received from Continuous Ambient Air Quality Monitoring Station
(CAAQMS)’instaiied in the Kurichi Industriai Estate, Coimbatore for the three days on
06.01.2020, 07.01.2020 and 08.01.2020, it was observed that the PMj, value is
ranges from 20.0 — 155.7 pg/m®and PM, s value is ranges from 14.3 — 67ug/m>, which
shows that the concentration of both PMgand PM, s were exceeds the Ambient Air

Quality. Standards on 08.01.2020.
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@ THE PROCESS OF BRICK MAKING:
@ The process of manufacture of bricks is illustrated | the tlow chart given helow
®
& FLOW CHART OF BRICK MAKING WITH SOURCES OF EMISSION
I | Mining —» Emission of dust
| » Vehicle emission due toTransportation of raw
_ v materials and labour
Stacking in industries
Water Mixing and kneading
‘ -
Brick cutting in moulds Compression and moulding with wire
cutting
r
Drying ,
v
“Stacking in Kiln

v

Point source of
Emission

Firing with firg wood/coal

b
Removal and storage in the industries

Vehicle emission from

: Vehicle emission
& buyer and seller S Dispatch L - s Due to
g HoHemecnt Transportation
© 5
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TECHNOLOGIES OF BRICK MAKING

9 Varicus technologies are available tc manufacture brick. Type of Kilns is &
A illustrated below. Basically to process is either intermated or continuous. R
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TECHNOLOGY ADOPTED IN TAMIL NADU :

Among the various technologies mainly the following three are only in practice
in Tamil Nadu

(i) country kilns
(i) Bull trench kilns
(iii)  Modified bull trench kilns

Country Kilns:

Clay, red sand or sand are mixed in required proportion, kneeded and cut as
bricks in moulds. The green bricks are sun dried and stacked and fired. These bricks
will be either over burnt or under burnt as there is not a uniform heating of the brick
occurs in the kilns. This type of kiln is a batch process i.e. bricks will be;(stacked, fired
and removed for despatch. These kilns will have no chimney and spread lot of

fugitive emission in the surrounding area and cause nuisance and health hazard due

to combustible gases

&

O ST

i



o B L

beldei Ll

Bulf Trench Kilns:

The basic brick making process are kneeding of sand and clay brick cutfing, &
drying and firing; This process is a continuous one. The kiin will have many cells,

usually some cells will be used for stacking green bricks, some cells will be used to _
fire the green bricks, some cells will be used for cooling and some cells will be used
for removal of bricks and despatch. The operation of stacking, firing, cooling and
removing to despatch is a cyclic. Hence, these kilns run continucusly. A chimney will

be moved over the cell which is fired. This movable chimney may be of 3 to 4 metre in

height. It moves over a rail. Hence, the emission, through a point source, will engulf
the working area due to inadequate height of chimney These chimney will quite often
and needs replacement due to corrosion by emission The Govermnment have given
guidelines to go in for fixed Chimney of 30 meter height for proper disbursion of
emission. CPCB has suggested flue gas recirculation for pre heating also.
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OPEM WIGKET DIRECTION OF FIRE TRAVEL

Thematic Diagram showing Different Zones in Bull Trench Kilns

Modified Buil Trench Kilns:

Due to the Governments initiatives to go in for fixed chimney, the Bull trench
kilns have installed a fixed masonry or steel chimney instead of the mobile chimney
installed in the kiln earlier. The flue gas chamber will also have dampers to reduce

the velocity of flow of flue gas so that the dust will drop in the flue gas path way and

less dust ladden air will flow as flue from the chimney.




To add strength of brick, the brick moulding process is also improved. The clay
is mechanicaly compressed to make brick a with wire cutting machine. Bricks made by
this process will have high density and sharp edged.

@ Cooling zone
4 Fring zohe

@ Preheating zone
@ Fuel feed holes

Source: Factsheets about brick kiln,GKISPL, New Delhi,2014

SOURCES OF EMISSION FROM BRICK KILNS:
(1) Dust emission while mining
(2) Loading activities
(3) Vehicular emission due to transportation
(4) Unloading mined materials in the industry
(5) Firing of moulded green bricks
(6) Removal and dispatch leads vehicular emission by dispatch

(7) Indirect emission from employees, owners and buyers movement through
automobiles.
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ENVIRONMENTAL CONCERN AND EFFECT OF POLLUTION

The country’s brick kilns are churning out the basic ingredients for construction
in a way that is doing more harm than good. The government ordered the brick kiln
owners to raise their chimneys to a height of 120 feet in a move to limit their emission
of harmful particulate matters into the air, which are responsible for the alarming rise
of respiratory ailments. The dwellers or inhabitants of the surrounding areas of brick
kiln breathe more sulphur kilns owners also use coal to keep their furnaces burning;
it is alleged, with some using worn tyres and plastic materials also as a cheap form of
fuel. Use of tyres are very rare and done at times for startup of the kilns. The burning
of fuel for firing bricks results in emissions of gaseous pollutants and ash into the
environment. Brick firing being an energy intensive process, brick industry is one of
the largest consumers of coal In the country and hence is also an important air
polluter. Air pollution and use of good quality agriculture soil , disturbances to flora
fauna and the impact on greenhouse gases effect the ‘major environmental concerns
related with brick industry.

Huge quantity of emission of toxic elements arises from brick kilns that cause
health hazards. The brick kilns emit toxic fumes containing suspended particulate
matters rich in carbon particles and high concentration of carbon monoxides and

10



oxides of sulphur (SOx) that are harmful to eye, lungs and throat also these air
pollutants stunt the mental and physical growth of children. According to some data,
the primary source of SOx - is traffic vehicles (55.8%), followed by brick manufacturing
industry (28.8%). And the primary source of NOx (nitrogen oxides) pollutants is also
traffic vehicle (54.5%) and brick manufacturing industry (8.8%). Also, nearly 25 to 26
per cent of the country’s wood productions are used for burning bricks every year,
causing deforestation which reduces carbon sink.

The use of fire-woods in kilns of bricks fields is prohibited as per brick burning
control ordinance of 1992 and the owners would be punished for violating the law. The
brick field owners have been burning bricks with fire woods. As a result a large
number of trees are being felled indiscriminately. The brick kiln owners collect the fire
woods from different places with the help of their agents.

The pollutants commonly emitted from brick kilns are:

a) SPM in the flue gases which is generated mainly due to incomplete
combustion of fuel (black smoke) or comes from fine coal dust, ash present in
coal and burnt clay particles. Our lab study reports an increase of PM,y, in
some area of brick kilns where the AAQ survey is conducted.

b) Hydrocarbons and carbon monoxide due to incomplete combustion of
fuel.

¢c) Sulphur oxides, concentration of which mainly depends on the
amount of sulphur present in the coal and is significant where high sulphur
content coal is used

d) Dust pollution generated during removal and laying down of ash layer
on the top of the kiln and also due to blowing of ash stacked on the top and
sides of the kiln

The impact of pollution caused by small isolated brick kilns located in rural
areas is nol, likely to be, significant, hut it is the large brick kiln clusters, located in the

'~ vicinity of large brick demand centers (towns and cities) are important cause of

concern on health of plants and animals including human beings.

11
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Among the various categories of workers working on brick kilns, the firemen,
unloaders and workers, who handle ash, have the maximum exposure t¢ the

LI pollutants. Inhaling of these pollutants causes itritation of skin and eyes and can @ 5
l cause pulmonary diseases such as pneumoconiosis and silicosis, which are caused j_*‘ 5
fji by inhaling siliceous dust. Pollution also has an effect on agricultural crops and fruit T8
. plantations. The damage caused fruit plantations and other plants due to pollutants @
; are serious. ®

IMPACT OF BRICK KILNEMISSION ON SOIL QUALITY @

Good agriculture soil is preferred as the raw matlerial for making bricks. it is
estimated that the brick industry consumes huge quantity of soil every year. A study

conducted to find out the soil quality at various distances from brick kilns shows that

there is a variation of guality of soil occurs with respect to distance. Conclusion of the

study is given below

l “After the analysis of soil samples taken from different distances e
from the brick kiln area, a general conclusion that could be reached is
that the soii quality is degrading with increase in heavy metal
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i move away from brick kiln, the soil quality is increasing steadily but
slowly. The pH of soil was acidic near the kiln and neutral farther
away, so does water absorptivity of soil, which increases farther
. away from kiln’s chimney. The organic carbon content and organic
matter content alsc increased with increasing distance. The
i available sulfate and nitrate level in soil samples examined had
similar impact with increasing distance away from kiln’s chimney.
The level of heavy metals was within nontoxic limit. However, the
concentrations of metals were higher in soil near kiln than in that &
farther from kiln causing soil contamination and degrading quality 6%

of soil health Although the range of physical and chemical

o e

parameters of soil is within the permissible limit, their

o
i
i

concentration is not uniform and rather varies with distance. This b s B

indicates deterioration of soil quality, so it is not found to be

environmentally safe for agriculture Also, the cumulative effect of
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the brick kilns might further increase the levels of heavy metal
content in the soil. Therefore, it is highly recommended that periodic
survey must be done to monitor this effect and to ensure that
appropriate actions can be taken before this happens. Also, since the
quality of soil (nutrient content and heavy metal content taken as
objective parameters for the soils quality) was better as we moved
further from the brick kilns here in question, it would be safe to say that
the “quality of the soil is directly proportional to its distance from the

brick kiln.” (Source: Applied and Environmental Soil Science Volume 2015, Article
ID 409401)

Another report in an International Journal Of Scientific & Technology Research
Volume 2, Issue 5, May 2013 www.ijstr.org on Environment And Health Impact For

Brick Kilns concludes as below.

‘It is clearly visible that brick kilns operating in Kathmandu valley
are in leading position for air pollution. Bhaktapur area is also facing air
pollution due to brick kilns. The study has revealed that the health
status of local people is in danger with brick kilns in thé vicinity.
The level of different air pollutants in the ambient air is higher
during the operation of brick kilns. So community people are
facing diseases like respiratory, nasal cognition and reduce
visibility for the brick kilns pollution. Smoke and dust from brick
kilns emission have adverse effect on visibility. Wide ranges of
interventions are available to reduce ambient air pollution due to brick
kiln in Kathmandu. Measures like shutting down illegal kilns, substitution
of traditional kilns with newer technologies are reducing air pollution.
Along with suggestion for standard emission from brick kilns will
significantly reduce the air pollution as well as reduced the impact on
environment and human health. Similarly, provisions need to create that

brick kilns should construct away from the residential areas”
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impact of Brick Kiln emission on Vegetation

Plants are indispensable part of ecosystems and their sensitivity fo air pollution

is more considerable than standards of air pollution. Air pollution has become a

serious environmental stress to crop plants due to increasing industrialization and ;| )}

ibanization. Diverse changes induced by different air poiiutants in pianis wiih
respect to morphological, anatomical and physiological characteristics have been
investigated in a study. The most dispersed and injurious pollutants from brick kilns
are sulfur dioxide (S0,), nitrogen oxides (NOy), carbon monoxide (COj, tropospheric
ozone (O3), and heavy metals, as well as suspended particulate matter. Estimates
indicate that annuai emissions from a brick industry were 80 tons of particuiate, 30
tons of carbon, 7 tons of NOy, and 5 tons of SO,. A range of air pollutants is
recognized as phytotoxic agents and phytotoxicity of sulfur dioxide has been
documented for about a century. Sound effects of ozone for more than 30 years,
acidic precipitation for more or less 20 years, and effects of prominent leveis of
nitrogen compounds, nitrogen oxides, and ammonia in the last decade. The
significance of other poiiutants such as peroxy acetyl nitrate, fluorides, or heavy

metais have aiso been documented. Plants in the immediate vicinity of emissions

J-E,\ Vot BT 4\¢ Ve .,\,\A‘A,.\ Pty
e iMost sensitive IJUL; co Ul

(TJ

SCUIGES are | ie. It has been revealed that
plainits start on to show visible signs of damage to sulfur oxides at concentrations of
about 1850 pg/m* for 1 hour, 500 pg/m®for 8 hour, and 40 ug/m® for the maturing
seas on. Sulfur dioxide shows negative effects in terms of foliar injury, physiological
and biochemical alterations on vegetation, and short-term treatment of SO, damaged
the fluidity of thylakoid membrane, and affected the process of electron transport. The
particulates and gaseous pollutants, alone and in combination can cause grave
setbacks to the overall physiology of plants. Of all plant parts, the leaf is the most

sensitive part to the air pollutants.

Accumulation of particulates on the surface of the plants can, in due course,
alter plant vulnerability tc pathogens ana pests and the exposure tc dust provoked a

K4

significant reduction in photosynthesis in most plants. Thus, may alter plant growth

and production, without physical damage to the plant. It is now generally accepted -

that cellular membranes are among the primary sites of pollutant attack and, since
lipids are important membrane components and play essential roles in maintaining

membrane sfructure and function, many workers have examined the effects of
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pollutants on lipids to clarify the mechanisms of their phytotoxicity. The fact that plants
provide a vast leaf area for impingement, assimilation and accumulation of air
pollutants diminish the pollulant level in the air environment, it is reported that
depending on their sensitivity level, plants show visible changes which would include

alteration in the biochemical processes or accumulation of certain metabolites, thus

can be used as bio indicator of air pollution.

Brick kilns are known to be a leading cause of ambient air pollution due to high
levels of SO,, NO,, and SPM during the operational phase of brick kilns and especially
play a significant role in elevating the SO, concentration in the ambient air, as they are
fed with sulfur rich; inferior quality of coal (2.5 to 3.0 tons/seas on/kiln) besides the
use of inefficient and out-dated technology such as Bull's Trench kilns. High air
pollution levels in the atmosphere have shown the significant negative importance, as

they do not only pose serious occupational health hazards but also adversely affect
the surrounding environment.

Considering the facts that air pollutants have damaging effects and shocking
consequences on the exposed plants, the present work was designed to estimate the
biochemical parameters of the commonly used vegetables. The study evaluated the
effects of brick kilns on the biochemical parameter and the consequences there upon.
Cur study highlighted the concern of brick kiln emissions on the quality of local
vegetables which is highly a preséing issue among the people living in the study area

and other similar populations throughout the globe. The study concluded as below:

‘Results have shown the negative impact of brick kiln emissions
on biochemical parameters of the three vegetables Brassica
oleracea, Phaseolus vulgaris L., and Solanum melongena L. Thus,
the results of the current study provide evidence that brick kiln
emissions are a significant risk to the vegetable plants in the
Panzan area of district Budgam. As a result, it depicts that brick
kilns are the prime reas on for the deterioration of important
consumable vegetables, which could lead to both food as well
as health concern among the local population. Also, this will
be a serious threat to millions of people depending on the

vegetables grown near such kiln emission areas. The

15




imbalance in the biochemical constituenis in vegetables will
lead to serious consequences on the overall living standard of
exposed people in the near future if mushrooming. of brick

kilns is not controlled or replaced with new technology’.
(Source:Food Science and Nutrition. 2015 Nov; 3(6): 604—611.Published online 2015 Jun

25, )

IMPACT OF BRICK KILN EMISSION ON HEALTH:

The air quality survey conducted in Thadagam valley by TNPCB mobile lab
shows higher values of PMo and PM, s it also shows permissible values of Soz, CO,
NO, NH; O; and benzene. High concentration of PMy, can lead to asthma,

pneumonia, COPD and other lung disorders.

HISTORY OF BRICK KILN IN THADAGAM VALLEY AND COURT CASES:

A brief history has been made by the District Environmentai Engineer, TNPCB
for the court cases filed in Hon'ble High Court of Madras the details are furnished

below

Thadagam valley is located in Periyanayakkanpalayam Block in Coimbatore
District of Tamil Nadu State, India. It is located 17 KM towards west from District
headquarters Coimbatore and 7 KM from Periyanayakkanpalayam. There are five
Villages located in Thadagam valley namely 1. Pannimadai 2.Somaiyampalayam
3.Nanjundapuram 4. Chinna Thadagam 5. No.24 Veerapandi. Except Pannimadai
Village above, all the said villages are located in the Hill Area Conservation Authority

notified area.

During the year 2011, around 122 Nos. of brick kiln units were identified by the

officials of TNPCB, Coimbatore and show cause notices were issued to all the brick

kiln units for operating without obtaining the consent of the Board. Also during the

year 2016, based on the press news published in the news paper six brick kiln units
were identified and show cause notices were issued to all six brick kiln units for

operating without the consent of the Board.
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All the brick kilns are running in Thadagam valley and they rely on the red earth
from the valley, which they excavate using earth movers and transport in more than
300 trucks utilized for the production of Table mould (manual) brick and Wire cut brick
manufacturing activity. The Thadagam valley gradually became the core area for brick
production and demand center for bricks in Coimbatore and surrounding areas. All the
chamber brick kilns with fixed chimneys are located in Thadagam Valley. These kilns
accounted for 300-400 loads per day and thus turning out 3000 bricks per load every

day. Presently, the demand and supply are more because of the fully mechanized
wire cut brick manufacturing activity as ascertained.

The Hon'ble High Court of Judicature at Madras in its order dated:23.10.2009
in W.P No.1064 of 2009 and M.P.No. 1 of 2009 filed by Thiru.V.K.Mani, Vs 1. The
Chairman, TNPC Board, Chennai, 2. The District Environmental Engineer, TNPC
Board, Erode & 3. The Velmurugan Brick Chamber, has ordered that

“Brick Kiln should be established preferable at least two
kilometers away from the residential areas and fruit gardens.

Installation of brick kiln should not be allowed in sensitive
areas as notified by State Pollution Control Boards under
National Air Quality Standards.

To avoid clustering of brick kilns in a locality the distance
between two kilns should be more than one kilometre.

The Pollution Control Board will ensure that these

guidelines are adhered to not only by the third respondent, taut
all the brick kilns”

Whereas, all the brick kiln units located in 1.Pannimadai 2.Somaiyampalayam
3.Nanjundapuram 4. Chinna Thadagam 5. 24.Veerapandi Villages have neither
applied in full shape nor obtained the consent of the TamilNadu Pollution Control
Board so far. Because most of the brick kiln units were located in HACA villages, not

having approved layout plan and not meeting the siting criteria cited in the High Court
of Judicature at Madras order dated:23.10.2009.

17



4 ()

Meanwhiie, the Hon’ble Minister for Environment, Forest & Climate Change,
GO had visited Coimbatore on 24.08.20149. During the visit the Hon’ble Minister had
noticed the emissions from the brick kiln units located in Thadagam valley and

informed to Central Pollution Control Board (CPCB) to take necessary action.

Based on the instructions of the Hon'ble Minister for Environment, Forest &
Climate Change, GOI to CPCB, the CPCB has deputed Thiru. Rajkumar. R, SEE to
carry out the joint inspection of brick kil units in Coimbatore with officials of TNPCB
vide letter dated:27.08.2019. Accordingly the brick kilns area in Thadagam valley was
inspected along with Thiru. Rajkumar.R, SEE/CPCB and officials of TNPCB,
Coimbatore North on 29.08.2019 regarding the status of operation of Brick kiln units
and for preparation of Action plan. Further a meeting was conducted with the owners
of Brick kiln at their Association building located at Thadagam and briefed about the
Guidelines of CPCB and SPCB for the operstion of Brick kilns. Also, the foliowing two

Ch

e
brick kilns were inspected 1. M/s. RSK ut Bricks, SF No.491 Chinna

e ar Wire
iamber Wire

C')

Thadagam, Coimbatore& 2. M/s. NPK Chamber Bricks, SF No.527 Chinna
Thadagam, Coimbatore and few other conventional brick making units.

Miriing areas are aisc inspected in the surroundings. Brick manufacturer’s
association members have reported that the red soii is being excavated from the patta
land. Almost all the brick kiln chambers are operating with fixed chimneys. No
movable chimneys are being noticed. All the brick kilns are operating with Natural
draft brick kiln and insisted them to convert as Induced Draft Brick Kiln (zig-zag brick
setting with rectangular shape of kiln). All the brick kilns were instructed to obtain
necessary approvals from the competent authority and to apply for Consent o
Operate of the TNPC Board under the Water Act and Air Act.

In this regard, Thiru Rajkumar.R, SEE/CPCB had submitted the inspection report

with recommendations to the CPCB as detailed below;

a) The TNPCBtoformacommitteeinvolving various departments such as
Department of Geology & Mining, HACA, Forest department, SEIAA etc.
to implement the following and submit an action plan in abatement of

pollution due to brick kiln units within twvomonths.

b) Inventoryofbrickkilnchambersandbrickblockmakersanddirectingthemto
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obtain consents and necessary legal permission fror

departments like HACA, mining and if required, EC fromSE|

c¢) Preparation & Implementation of guidelines for brick kiln units, wi ...
include
 Sitingcriteriaforestablishmentofbrickkilnssuchaslocationofland, plant
machinery and brick earth mining. No brick kilns and mining activities
in the path ofelephants.
e Adopting zig-zagtechnology

o Standards to be achieved by Brick Kilnunits

e Pollution control measures required for abatement of pollution such
as, approach road within the premises of brick kiln area should be
paved, using of crushed coal for better burning efficiency, staging of
bricks for better baking, proper designed gravity chamberetc.

e Green belt development in theunits
e Procedure to apply to obtain consents to establish and operate

d) Since the manufacturing activities are in clusters, carrying capacity
studied of the area is to be carried out and accordingly the activities to

beallowed.

e) Department of Geology & Mining, Govt. of Tamiinadu shall take up a
survey of brick earth mining in this valley to assess the quantum of mining
and its carrying capacity, to identify and confirm whether mining activities
is
beingcarriedoutinapprovedpattalandaswellastostopminingactivitiesbehind
2 mts. Action plan shall be submitted in this regard to regularise

miningactivity and restoration of the minedarea.

In this connection, the District Environmental Engineer, TNPCB, Coimbatore

~ gz, North has been instructed vide Member Secretary’s memo dated:04.10.2019 to carry

out inspection and identify all the brick kilns and issue show cause notices for

operating without getting consent of the Board and also instructed to carryout AAQ
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survey in all five Villages in the Thadagam Valley through Board's mobile van

continuous AAQ monitoring station.

Accordingly, Ambient Air Quality survey was conducted from 09.10.2019 to
15.10.2019 through TNPC Board’s mobile van continuous AAQ monitoring station for
the following locations as requested by the Complainant Thiru.Ganesh S/o.
R.Subbaiyan:

e Brindavan Garden S-Bend, No 24 - Veerapandi Village,
Veerapandipudur, Coimbatore.
~_e___Thaneerpandal junction, Anaikatty road, Coimbatore. . ..
e Anuvavi subramaniar thirukoil pirivu, near Periyathadagam, Anaikatti
road, Coimbatore.
¢ Panchayat office, 22 Nanjundapuram, Coimbatore.

s Government Middie School, No-24, Veerapandi Village.

Report of Analysis of AAQ reveals that the parameters are within the limits
prescribed by the Board, except PMqo (average) in the following two locations.
¢ Thaneerpandal junction, Anaikatty road, Coimbatore.
e Anuvavi subramaniar thirukoil Pirivu, near periya thadagam, Anaikatti
Road coimbatore.

Further, all the five Villages in the Thadagam Valley were inspected on
11.10.2019, 16.10.2019-, 17.10.2019, 19.10.2019 & 22.10.2019 by Assistant
Engineers of O/o DEE, TNPCB, Coiambatore (North)and identified totally 183
numbers of brick kiln units were in operation. Hence show cause notices were issued
to all the 183 units under the Water (P&CP) Acts, 1974 as amended 1988 and the Air
(P&CP) Act 1981, as amended in 1987, since the units were established and

commissioned without the consent of TNPC Board.

A Writ Petition No.27356 of 2019 wasfiled before the Hon’ble High Court of
Madras against

iy
Lo ey

1. Principal Chief Conservator of Forests and Chief Wildlife Warden,
Department of Forests, Govt. of Tamil Nadu
2. The Chief Secretary, State of Tamil Nadu
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3. District Collector, Coimbatore District
4. Principal Secretary/The Chairman, The Tamil Nadu Pollution Control
Board
5. The Commissioner, Department of Geology and Mining, Chennai and
6. The Government of India, ministry of Environment, Forest and Climate
Change, New Delhi
with a prayer to Honorable High Court of Madras to direct the 1% respondent to
identify and secure the elephant corridor and to direct the 4t'g& 5t respondents to

close all the illegal brick kilns operating in Thadagam valley

AnotherWrit Petition No.28475 of 2019 filed before the Hon'ble High Court of
Madras by Mr. T.M.S.Rajendran, Son of late Subbiah Gowder, No.4/15, North Street,

Chinnathadagam Post, Coimbatore Vs The Chairman/Principal Secretary, Tamil Nadu
Pollution Control Board, Chennai,

The District Environmental Engineer, Tamil Nadu Pollution Control Board,
Coimbatore and other 11 officials with a prayer to Honorable High Court of Madras to

close down the illegal brick kilns are being operated in all 5 villages, to direct the 6"&

- 13t respondents to disconnect power supply to the illegal brick kilns in all 5 villages

and constitute a committee to assess the damage done to the ecology and general

public by the illegal brick kilns in all 5 villages. These cases are yet to be disposed.

COMPLIANTS AGAINST BRICK KILNS

The Hon’ble State Human Rights Commission, Tamiinadu has forwarded a
petition filed by Mr.N.P.Rajappan dated 16.11.2018 vide SHRC NO. 5566 of 2018/C3
regarding the dust pollution emanated from the tipper trucks carrying the raw material
“soil” for the production of bricks which is being passed through the petitioner's home
and other residences located near the western side of Chinnathadagam Mariamman

Kovil Street, Chinnathadagam Post, Coimbatore.

In this regard, the DEE issued necessary instructions to take appropriate

mitigation measures to control the dust poliution emanated during the transportation of
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tipper trucks through the said residentiai area. The Chamber Bricks 2
ManufactursAssociation, informed that, they have stopped the transportation of tipper
lorries carrying the raw material “soil” for the production of bricks through the said

street and also they have purchased an lorry with water holding capacity of approx.

D B

20,000 ltrs and its being sprayed throughout the surrounding area to mitigate dust :*g
emission. i ’;
e

®

An article appeared in junior vikatan is enclosea and the exiract of news

published as a special News Article appeared in Nakeeran aisc furnished below.
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iList of Brick Kiins:

Py

There are about 6 units located in Pannimadai Village, 10 units

in

Somayampalayam Village, 19 units in Nanjundapuram Village, 57 units in Veerapandi

Village and 91 units in Thadagam Village totalling 183 units are functioning in

Thadagam Valley. List of units are as follows
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PSM Chamber Bricks

7/44 Kuttigounder  thottam, Pannimadai

Kanuvai Post, Coimbatore Dislricl

' S.F.N0.381/1B,383/1B,Pannimadai

Village, |

Village, Thaliyur

2 MPS Bricks
Post, Coimbatorc District
Pannimadai Village, Thaliyur Post, Pannimadai
3 Kavi Chamber Bricks
Village Coimbatore District -
S.F.No.209 & 210, Pannimadai village, 3/161,
4 Devi Bricks
Pakkumarathottam,Coimbatore - 17
5 PSK Brick Works Pannimadai Village, 299/2, Coimbatore District
6 TMS Chamber Bricks Pannimadai Village, Thaliyur, Coimbatore District
S.F.NO.422/1-A & ' 1C,4/24,
7 SKS Chamber ]
Kalappanaickenpalayam,Coimbatore - 641108,
5/1,  Maruthamalai Road,Kalapanaickenpalayam,
8 TVS Bricks - Unit - |
Coimbatore - 641108.
S.F.No0.467/2,4/1, Maruthamalai Road,
9 KRS Bricks
- Kalapanaickenpalayam,Coimbatore - 641108.
B Maruthamalai Road,Kalapanaickenpalayam,—
10 CCW Bricks
Coimbatore - 641108.
Maruthamalai  Road,  Kalappanaickenpalayam,
11 RVV Bricks Somayampalayam Village, Coimbatore North Taluk,
Coimbatore District.
- S.F.No.450/1, Kalappanaickenpalayam,
New Rani Bricks - Unit —
12 \ Somayampalayam Village, Coimbatore North Taluk,
Coimbatore District.
B S.F.No.370/1,Kalappanaickenpalayam, |
New Rani Bricks - Unit — )
13 ; Somayampalayam Village, Coimbatore North Taluk,
Coimbatore District.
] Maruthamalai Road, Near Nagalamman Koil,
14 | TVS Bricks Unit - Il Kalappanaickenpalayam, Somyampalayam Village,
Coimbatore North Taluk, Coimbatore District.
X ] _ S.F.No.311/1A, 5/22, Kalappanaick—enpalayam,
15 Rani Bricks

Somayampalayam Village, Coimbatore North Taluk,
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: r Coimbatore District. ) N
f SFE.No.451/1 & 452/1B, Somayampalayam Village, | @ |
16 | ABW Chamber Bricks e
1 Coimbatore North, Coimbatore District.
. - ) o Nanjundapuram Village,  Ramanathapuram, b=. @
§ 17 Indu Chamber Bricks . _ =E T B
v Chinnathadagam Post, Coimbatore District j
i _ B ] @
| S.F.No.254,Nanjundapuram Village, o
i 18 RNP Bricks Ramanathapuram, Chinnathadagam, Coimbatore j
{ District
j 19 | APS Bricks B Nanjundapuram Vi_llage,Madathur_,Co?mbatore District
| 20 | MVN Bricks | Nanjundapuram Village,Madathur,Coimbatore District
| Nanjundapuram ' Village, 1 _Chinnathadagam,
21 SNT Chamber Bricks .
i Coimbatore District
4 SF.No57/1A & 2A, Nanjundapuram Village,
! 22 NCK Chamber Bricks ) o
ol Chinnathadagam, Coimbatore District L
| — —_—
F 7 Chandru Chamber | S.F.No0.55/2B, Nanjundapuram Village, E?
N Bricks Chinnathadagam, Coimbatore District
N S.F.No.59, Nanjundapuram Viliage )
24 inca Bricks Chinnathadagam, Gokul Thottam, Coimbatore
District.
] _ i S.F.No.117,118/1A, Nanjundapuram Villgg_e,‘ ‘(If_\lfea_r
j 25 VMT Chamber Bricks _ ) o
| Mariyamman Koil), Coimbatore District
; 25 New VMT Chamber | 6/241-4-1A Nanjundapuram Village, (Near Police
_‘_--II Bricks station), Coimbatore District
] B S.F.No.254, Nanjundapuram Village, Near
27 CVS Bricks )
3 Muniyappan Koil, Coimbatore District
: | Nanjundapuram Village, Pappanaickenpalayam
3 28 LBl Bricks : b _ A .
! Coimbatore District ® !
4 1/134, Nanjundapuram Village,
29 AB Chamber _ ‘ _
5| Pappanaickenpalayam ,Coimbatore District
i | (- — =
3 Nanjundapuram  Village, = Pappanaickenpalayam |
- 30 | KNK Chamber Bricks _ o palayam i
il ,Coimbatore District
i - - i —
i Nanjundapuram  Village, = Pappanaickenpalayam
- 31 CNA Bricks _ o '
,Coimbatore District
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- —“ __“_Nanjvwd'a—pu-ram ViIlage,Thaliyur_Pa:t,_cbim—bato_re—
32 MKM Bricks
District - 641108
Nanjundapuram Village, 1/316, Ponnuthu Road,
33 Sakthi Chamber Bricks
Pannimadai, Coimbatore District -
- IR Nanjundapuram  Village, Kundrl]per_um—al - Koil |
34 JB Chamber Bricks Opposite, Somaynur Post, Coimbatore District —
641108
B __S.F.No.68/1, Nanjundapuram Village, Coimbatore |
35 SPM Brick Works
North Taluk, Coimbatore District.
5 YBC Chamber Bricks- S.F.N0.533/1, Anaikatti Main Road, Veerapandi_
Unit - | Village, Kalayanoor, Thadagam, Coimbatore District
| SF.N0.533/1, Anaikatti Main Road, Veerapandi
YBC chamber Bricks- .
37 T Village, Kalayanoor, Thadagam, Coimbatore District —
nit -
641108
a8 VKV Chamber Bricks- | S.F.N0.530/1A & 1B, Veerapandi Village, Coimbatore
Unit-| District - 641108
- VKV Chamber Bricks- | S.F.No.530/1A & 1B, Veerapandi Village, Coimbatore |
Unit-l District - 641108
P VVK  Chamber Bricks- | 530/1A & 1B, Veerapandi Village, Coimbatore District
Unit-1 - 641108
VVK Chamber Bricks- o o
41 e 540/2B, Veerapandi Village, Coimbatore Distritct
nit-
- ~ |sNs Bricks, S.F.No.540,Veerapandi Village,
42 SNS Bricks
Thadagam, Coimbatore District - 641108
- CSB Chamber Bricks- Veerapandi Village, Coimbatore North Taluk,_
Unit-111 Coimbatore District — 641108
» CSB Chamber Bricks- | Veerapandi Village, Coimbatore North Taluk,
Unit-1| Coimbatore District — 641108
- "_Veerapandi Village, Coimbatore North Taluk,
| 45 Vel Chamber Bricks
: Coimbatore District - 641108
o Vee'rapandi Village, Coimbatore North —Té_luk,
46 MNK Chamber Bricks
Coimbatore District — 641108

31

e




|07

47

Suki Chamber Bricks

No.24, Chinnathadagam,_

Coimbatore North Taluk, Coimbatore District.

Veerapandi  Viilage,

48

MRP Chamber Bricks

No.24. Veerapandi Village, Chinnathadagam, |

Coimbatore North Taluk, Coimbatore District - 641108 |
o

49

AAT Chamber Bricks

No.24, Viliége,

Coimbatore North Taluk, Coimbatore District - 641108

Veerapandi

50

MRT Chamber Bricks

3/166, No.24, Veerapandi Village, Veerapandi Pudur,
Coimbatore North Taluk, Coimbatore District - 641108

Chinnathadagam, i

No.24.Veerapandi  Village, Veerapandi Pudur,

51 RVS Chamber Bricks .
Coimbatore North Taluk, Coimbatore District - 641108
) No.24 Veerapandi  Village, Veerapandi Pudur,
52 | Power Chamber Bricks
Coimbatore North Taluk, Coimbatore District
No.24 Veerapandi  Viliage, Vee_rapandi Pudur,
53 | SKT Chamber Bricks
Coimbatore North Taluk, Coirnbatore District
No.24 Veerapandi  Village, Veerapandi Pudur,
54 | TVS Chamber Bricks )
Coimbatore North Taluk, Coimbatore District
No.24 Veerapandi Viflage, Veerapandi Pudur, i
55 | Vasu Chamebr Bricks
Coimbatore North Taluk, Coimbatore District
No.24 Veerapandi  Village, Veerapandi Pudur,
56 | NMS Chamber Bricks , '
Coimbatore North Taluk, Coimbatore District
| No.24 Veerapandi  Village, Veerapandi Pudur,
57 | APC Chamber Bricks _
Coimbatore North Taluk, Coimbatore District
No.24 Veerapandi  Village, Veerapandi Pudur,
58 | ABT Chamber bricks
Coimbatore North Taluk, Coimbatore District
No.24.Veerapandi  Village, Veerapandi Pudur,
59 | Kavi chamber Bricks
Coimbatore North Taluk, Coimbatore District
157/2C. No.24.Veerapandi Village, Veerapandi
60 | KRD Chamber Bricks _
Pudur, Coimbatore North Taluk, Coimbatore District
No.24 Veerapandi  Village, Veerapandi Pudur, |
61 | SMT Chamber Bricks

Coimbatore North Taluk, Coimbatore District

62

CMM Chamebr Bricks

Veerapandi Pudur,

No.24.Veerapandi  Village,

Coimbatore North Taluk, Coimbatore District
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No.24.Veerapandi Villégé, Veerapandi  Pudur, 'g'
63 | TSM Chamber Bricks i
Coimbatore North Taluk, Coimbatore District %

No.24 Veerapandi Village, Veerapandi Pudur, 3
64 | VCR Chamber bricks
Coimbatore North Taluk, Coimbatore District

No.24.Veerapandi  Village, _Veerapandi Pudur, |
65 | SGK Chamber bricks

Coimbatore North Taluk, Coimbatore District

66 | RAK Chamber Bricks

No.24.VeeraBandi Village, Veera'pandi Pudur, |
Coimbatore North Taluk, Coimbatore District

57 || KRE B ber Briche No.24 Veerapandi  Village, Veerapandi Pudur,
Coimbatore North Taluk, Coimbatore District £
S.F.No.801A &  800A, Moongilpallam.No.24 %
Veerapandi Village, Anaikatty, Coimbatore District ‘<
S.F.N0.876,No.24 Veerapandi Village, Anaikatty,
Coimbatore District - 641108

| S.F.N0.936,No.24 Veerapandi \/illage, Anaikatti,
Coimbatore District - 641108
S.F.N0.1027/2, No.24 Veerapandi Village, Amotkadu,
Anaikatty, Coimbatore District - 641108
S.F.No.1020/2B, No.24 Veerapéna Villag?
Arnotkadu, Anaikatty, Coimbatore District - 641108 '
S.F.N0.946, No.24 Veerapandi Village, Anaikatty, '
Coimbatore District - 641108

68 | Ganga Brick Works

69 | RCC Chamber Bricks

70 | Nithya Chamber Bricks

71 | NCC Chamber Bricks

72 | ACC Chamber Bricks

73 | Kumar Chamber Bricks

T B o N A )

Mangarai, No.24 Veerapandi Village, , Coimbatore
District - 641108
S.F.N0.143/A2B, Anaikatti Main Road, No.24 |

Veerapandi Village, Mangarai, Coimbatore District

74 | VCR Chamber Bricks

75 | RGK Chamber Bricks

Anakatti Main R_oad, No.24 Veerapandi Vi_ll_age,
Mangarai, Coimbatore District - 641108

76 | RSV Chamber

No.24 Ve_e'rapandi Village, Anaikatti Main Road, 4
Mangarai, Coimbatore District - 641108 |
| S.F.No.42C2C,  No.24  Veerapandi  Village, 2
Veerapandi Pirivu, Coimbatore District - 641108 g

77 | BMT Chamber Bricks

78 | Sri Sakthi Chamber

79 | Sri Ram Bricks No.24 Veerapandi Village, V—eerapandi Pirivu,
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Anaikatti Main Road, Coimbatore District - 641108

Sree (Kavi Chamber

Bricks)

No.24  Veerapandi  Village, Periyathadagam,

Coimbatore District - 641108

81

KMT Chamber Bricks

No.24 Veerapandi Village, Mangarai, Coimbatore.
District - 641108

82

ABI Bricks

Nc.24 Veerapandi \/il!age,“ Salangai Bus Stop,

Anaikatti Main Raod, Mangarai, Coimbatore District

83

VNS Chambers

S.F.No0.82/2B, No.24 Veerapandi Village, Mangarai,
Coimbatore District - 641108

84

A1 Chambers

NO.24 Veerapandi Village, 70/3A, Anaikatti Road,
Mangarai, Coimbatore District - 641108

No.24 Anaikatti Road,

Veerapandi Pirivu, Veerapandi, Coimbatore District

Veerapandi  Village,

india WireCut Chamber

Bricks

No.24, \/eerapandi Village, Anaikatti Main Road, |
Veerapandi Pirivu, Coimbatore — 641018

87

SKK Chamber Bricks

No.24, Veerapandi Village, Anaikatti Main Road,
Veerapandi Pirivu, Coimbatore — 641018

88

KPM Chamber Bricks

No.24, Veerapandi Village, Anaikatti Main Road,

Veerapandi Pirivu, Coimbatore — 641018

89

KMT Chamber Bricks

No.24, Veerapandi_ Village, Anaikatti Main " Road,
Chinnathadagam, Coimbatore — 641108

90

New SKG Chamber
Bricks

No.24, Veerapandi Village, Anaikatti Main Road,

Chinnathadagam, Coimbatore — 641018

91

Raj Chamber Bricks

No.24, Veerapandi Village, Anaikatti Main Road,
Thadagam, Coimbatore — 641108

92

| Anjaneya Chamber

Bricks

No.24, Veerapandi Village, ‘Anaikatti Main Road,
Coimbatore — 641108

83

MKT Chamber Bricks

S.F.No.358, Thadagam Viillage, Vadakku Veedhi,

Chinnathadagam ,Coimbatore District

94

JP Chamber Bricks -
Unit-I

'S.F.N0.342/2A2 & 2A3, Thadagam Village ,CRR' ./

ThottamChinnathadagam, Coimabatore District
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JP Chamber Bricks -

S.F.No.342/1, Thadagam Vilage ,CRR Thottam

95
Unit-2 Chinnathadagam,Coimbatore District
: Thadagam Villagé ,CRR Thottam |
96 | CRR Chamber
Chinnathadagam,Coimbatore District
) Thadagam  Village Chinn_athadagam,Coimbatore
97 | SNT Chamber Bricks - 2
District
98 |Indu Chamber-1l Thadagam Village,Coimbatore District
99 | SNB Chamber Thadagam Village,Coimbatore District
100 | CVR Chamber Bricks Thadagam Village,Coimbatore District
N =T ' Thadagam - ~ Village, |
101 | SAT Chamber Bricks '
Coimbatore North Taluk, Coimbatore District - 641108
109 CSB Chamber Bricks- Anaikatti Main Road, Thaaagam Village,
Unit-1 oimbatore North Taluk, Coimbatore District - 641108
o S.F.No.444/A & 1A, Thadagam
103 | Star Bricks Village,Chinnathadagam,  Coimbatore District -
641108
- Thadagam Village, Chinnathadagam, Coimbatore
104 | Ashok chamber Bricks
North Taluk, Coimbatore District - 641108
S.F.No.304 & 306, Thadagam  Village,
105 | CSR Chamber Bricks
Puliyamarathottam, Coimbatore District - 641108
| Thadagam Village, Veerapandi Road,
106 | CMR Chamber Bricks
Coimbatore — 641108
B Thadagam Village, Veerapandi Road, Coimbatore
107 | AKS Chamber Bricks

North Taluk, Coimbatore District — 641108.

108

RNR Chamber Bricks

Thadagam Village, Thanneerpandal, Tﬁ'adagarﬁ_Post,

Coimbatore North Taluk, Coimbatore District

109

CNM Chamber Bricks

Thadagam Village, Thanneerpandal, Thadagam Post,
Coimbatore North Taluk, Coimbatore District

110

TTK Chamber Bricks

Thadagam Village, Thanneerpandal, Thadagam Post,
Coimbatore North Taluk, Coimbatore District

111

MKS Chamber Bricks

Thadagam Village, Thanneerpandal, Thadagam Post,

Coimbatore North Taluk, Coimbatore District
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CMRE Chamiber Bricks

SAT Chamber Bricks

'Thada(jém Village, Thanneerpandal, ﬁadagam Post,

Thadagam Village, Thanneerpandal, Thadagam Post, |
|

Coimbatore North Taluk, Coimbatore Disirict

Coimbatore North Taluk, Coimbatore District

Thadagam Village, Thanneerpandal, Thadagam P@t;'

114 | JJB Bricks K o
Coimbatore North Taluk, Coimbatore District
B o : Thadagam Village, Thanneerpandal, Thadagam Post, |
115 | RKK Chambcr Bricks o _ o
Coimbatore North Taluk, Coimbatore District
Thadagam Village, Thanneerpandal, Thadagam Post,
116 | CMK Chamber Bricks
Coimbatore North Taluk, Coimbatare District
117 TTK chamber Bricks- Tﬁadagam Village, Thanneerpandal, Thadagam Post,
Unit-I Coimbatore North Taluk, Coimbatore District
) Thadagam Village, Thanneerpandal, Thadagam Post,
118 | Top Chamber Bricks
Coimbaiore Norih Taluik, Coimbatore Disirict
%mya Chamber Bricks, 2/223, No0.Z24, Veerapandi
119 | Ramya Bricks

Puthur Main Road,Chinnathadagam,Coimbatore

Thadagam Village, Chinnéfﬁagggam, Coimbatore

120 | CSD Chamber Bricks
North Taluk, Coimbatore District — 641108
127 TTK Chamber Bricks- Thadagam Viliage, No.24,Veerapandi Road, _
Unit-11 Chinnathadagam, Coimbatore District — 641108
S.F.No.18/1B & 20/1A, Thadagam Village,
122 | Gems Chamber Bricks

Chinnathadagam, Coimbatore District - 641108

S.F.No.18/1C & 19/2,Thadagam Village,
Chinnathadagam, Coimbatore District - 641108

Thadagam Village, Chinnathadagam, Coimbatore
North Taluk, Coimbatore District - 641108

Thadagam Village, Near S-Bend, Brindavan Garden,
Coimbatore North Taluk, Coimbatore District - 641108

Thadagam Village, Near S-Bend, Coimbatore North

Taluk, Coimbatore District - 641108

123 | Gem Chamber Bricks
Lakshmi Chamber
124
Bricks-NIO
125 | TRN Chamber Bricks
126 | NKS Chamber Bricks
127 | RR Bricks
128 | MSK Chamber Bricks

Thadagam Village, No.24, Veerapandi, Coimbatore

No.24, Veerapandi Pudur Village, S-Bend Near,

Coimbatore North Taluk, Coimbatore District - 641108
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“Sumathi Chamber

t=/ =

Thadagam Vi-llage_No'.24 Veerapahdi

129
Bricks Chmnathadagam Coimbatore District — 641108
88/3, Thadagam V|Ilage Veerapandl Road,
130 | MVN Bricks
Coimbatore — 641108
' No.24, Veerapandi, Chinnathadagam Village,
131 | JBW Bricks
Coimbatore North Taluk, Coimbatore District - 641108
- N0.24, Veerapandi, Chinnathadagam 'Villago, ]
132 | NTR Chamber Bricks
Veerapandi Pudur, Coimbatore District — 641108
et TMS Chamber Bricks- Thadagam Village, Veerapandi Pudur, Coimbatore
Unit-l North Taluk, Coimbatore District — 641108
- TMS Chamber Bricks- Thadagam Village, Veerapandi Pudur, Coimbatore
Unit-ll North Taluk, Coimbatore District — 641108
Thadagam Village, Power House Backside, |
135 | TMB Chamber Bricks
Chinnathadagam, Coimbatore District — 641108
| Thadagam Village, Power House Backside,
136 | NVK Chamber Bricks ’ _ _
Chinnathadagam, Coimbatore District — 641108
fe= Karthikeya Chamber Thadagam Village, Power House Backside,
Bricks Chinnathadagam, Coimbatore District — 641108

‘Anuvavi Koil Street, Anakatti Main Road, Thadagam,

138 | K.S.Bricks
Coimbatore District - 641108
2/223, No.24, Veerapandi Puthur Main Road,
139 | Ramya Chamber Bricks
Chinnathadagam, Coimbatore District - 641108
140 S.K.Chamber Bricks 589, Anakatti Main Road, Coimbatore District
141 | MCP Chamber Bricks 589, Anakatti Main Road, Coimbatore District
142 | Mini Chamber Anuvavi Koil Road, Chinnathadagam
| Anuvavi Koil Road, Chinnathadagam, Coimbatore
143 | Mini Chamber - 2

District — 641109

144

JRB Bricks

S.F.No.542/2, Chinnathadagam Villag'é, Anuvavi Koil |
Pirivu, Perlyathadagam, Coimbatore District - 641108

7| 145

Mini Chamber Bricks

S.F.No.555, Ch_innathadagam Village, Coimbatore

146

Mani Chamber Bricks

S.F.No0.559/1, Chinnathadagam Village, Anuvavi Koil |

Pirivu, Periyathadagam, Coimbatore District - 641108
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| Mani Chamber Bricks —

S.F.Nc.559/1, Chinnathadagam Village, Anuvavi Koil

Village, Coimbatore — 641108

147 |
7z Pirivu, Periyathadagam, Coimbatore District - 641108
| S.F.N0.599/2, Chinnathadagam Village, -
148 | 105 SV Chamber Bricks _ e
Periyathadagam, Coimbatore District - 641108
. _ — Chinnathadagam Village, Periyathadagam,
149 | ARS Chamber Bricks o
Coimbatore District - 641108
N ) Chinnathadagam \'/illagé,TPeriyathadagamF -
150 | MNK Chamber Bricks o
Coimbatore District - 641108
151 | ASR Chamber Bricks Chinnathadagam Village, Coimbatore District
Anjaneya Chamber _ . )
152 Chinnathadagam Village, Anaikaiti, Coimbatore
Bricks
" | No.572, Anaikatti Road, Chinnathadagam,
153 | Raagam Bricks
Coimbatore — 641108
154 | KMB Chamber Bricks Anaikaity Road, DSP Bus Stop, Coimbatore - 641108
il ?\ﬁalkaﬁy ROGG‘, {ovii Pirivu, unr"nathadag_am, o
155 | KGS Chamber Bricks
Coimbatore — 641108
156 | Subham Wirecut Bricks | Anaikatti Main Road, Chinnathadagam Fost
Amman Kumar M o B
| foyd Anaikatti Main Road, Chinnathadagam, Coimbatore —
Chambers
158 | TMT Chamber Bricks Anaikatti Main Road, Chinnathadagam, Coimbatore |
159 | TPT Chamber Bricks Anaikatti Main Road, Chinnathadagam, Coimbatore
Chinnathadagam Village, Anaikatti Main Road,
160 | NKN Chamber Bricks _
Coimbatore — 641108
161 | KGS Chamber Bricks Anaikatti Main Road, Chinnathadagam, Coimbatore
- Periyg Thadagam Main Road, Periya Thadagam,
162 | TKS Chamber Bricks
Coimbatore — 641108
163 | TNS Chamber Bricks Anuvavi Kovil Road, Chinnathadagam, Coimbatore
Periya Thadagam Road, Chinnathadaga_m,
164 | Vishnu Chamber Bricks
Coimbatore — 641108
. | Vishnu Chamber Bricks- | SF No.535/1 Chinna Thadagam Village, Periya
Unit-Hl Thadagam Road, Chinnathadagam, Coimbatore "
| 533/2, Periya Thadagam Road, Chinnathadagam
166 | KKG Chamber Bricks
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KKG Chamber Bricks-

533/2, Periya Thadagam Road, Chinnathadagam

2290065290 9

167
Unit-1i Village, Coimbatore — 641108
168 | KMT Chamber Bricks | Periya Thadagam Road, Chinnathadagam Village
Anuvavi Kovil Road, Periya Thadagam Road,
169 | KRB Chamber Bricks
Coimbatore — 641108
n 529/1, Anuvavi Kovil Road, Periya Thadagam, T
170 | TKT Chamber Bricks
Chinnathadagam Post, Coimbatore — 641108
171 | GJ Chamber Bricks 1/280, Bank Street, Chinnathadagam, Coimbatore
172 | KTC Chamber Bricks Anuvavi Kovil Pirivu, Chinnathadagam, Coimbatore
173 | SB Chamber Bricks 529/2, Anuvavi Kovil Road, Chinnathadagam Village,
527/1, Anuvavi Kovil Pirlvu, Anaikatti Main
174 | NPK Chamber Bricks
Road,Chinnathadagam Village, Coimbatore - 641108
175 | SUN Chamber Bricks Anaikatti Main Road, Chinnathadagam Village,
. NPK (JKS) Chamber Anaikatti Main Road, Chinnathadagam Village,
Bricks Coimbatore — 641108
177 | KBS Chamber Bricks Anaikatti Main Road, Thadagam, Coimbatore
] 3/214, Chinnathadagam, Annaikatti Road, Anuvavi
178 | Myil Chamber Bricks - 1
Kovil Pirivu, Coimbatore — 641108
. 3/214, Chinnathadagam, Annaikatti Road, Anuvavi
179 | Myil Chamber Bricks - 2
Kovil Pirivu, Coimbatore — 641108
- S.R.No0.516, Anaikatti Main Road, Anuvavi Kovil
180 | TKT Chamber Bricks
Road, Chinnathadagam Village, Coimbatore - 641108
SD Kousik Chamber )
181 Anaikatti Main Road, Chinnathadagam Village,
Bricks
491/B2, Anaikatti Main Road, Thaneer Pandal,
182 | RSK Chamber Bricks
Chinnathadagam Village, Coimbatore — 641108
183 RSK Chamber Bricks- | SF No.491/B2, Anaikatti Main Road, Workshop Stop,
Unit-I

Chinnathadagam Village, Coimbatore — 641108
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CENTRAL POLLUTION CONTROL BOARD’SINTERVENTION:

The Central Pollution Control Board also visited the Thadagam Valley and = @
furnished status report on Brick Kiln units located at Coimbatore. The report is =~

reproduced below:

- “CENTRAL POLLUTION CONTROL BOARD Regional Directorate
(South) Bengaluru Status report on Brick Kiln Units located at Coimbatore
1.0 Background:

ARSI S Ve
e e

The honourable Minister for Environment, Forests & Climate
Change, GOI during his recent visit fo Coimbatore has noticed the
emissions from the brick kiln units were abnormally high and
communicated the same to CPCRB fo take necessary action. In turn
Chairman, CPCB instructed RD Bengaluru to submit an action
plan in tune with Delhi model in respect to control of pollution
causing due to operations of brick kiln units at Coimbatore.

Accordingly joint inspection was cérried out on August 29,
2019 along with the officials of TNPCB, District Office, Coimbatore
North. The following officials were present during the inspection.

1. Sh. Rajkumar. R, SEE, CPCB, RD — Bengaluru

2. Sh. K. Manivannan, DEE, TNPCB, Coimbatore North

3. Sh. Ramesh AE, TNPCB, Coimbatore North

2.0 About Brick Kiln units:

Brick kiln association informed that there are more than 120
brick kiln chambers and 300 brick block making units (wet blocks)
are Jocated in clusters at five villages namely Pannimadai,
Somaiyampalayam, Nanjundapuram, Chinna Thadagam and
Veerapandi in Coimbatore district. Expect Pannimadai village
other villages comes under Hill Aresa Conservation Authority
(HACA - Government of Tamil Nadu constituted this Ad-hoc
Authority for conservation Hill Areas). These villages are located in
Thadagam valley. The brick earth mining activity is being carried in
their own patta land around 100 acres and this area also notified
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by HACA. This area is located 10 Km away from the Coimbatore
city.

In one complete cycle of Brick kiln chamber production is
more than two lakhs fifty thousand bricks in 10 days and
approximately each day 2500 - 3000 bricks are produced.

Kiln chamber is connected to fixed chimney height more than
30 mts with monitoring port holebut t p!atfom inot

provided.
P 1

These brick kilns are operating without obtaining
environmental clearance, consents from TNPCB, and has not
obtained NOC from HACA. But brick earth mining permission has
been obtained from the Department of Geology and Mining, Govt.
of Tamilnadu.

3.0 Meeting with Association: A meeting was conducted with the
owners of Brick kilns at their Association building located at
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Thadgam. About 40 brick kiln owners were present during the
meeting. Association informed that all brick kiln located in these
area has converted to Fixed Chimney Bull's Trench Kilns
(FCBTK).

Association informed that all the brick kiln chambers installed
in this region are same type and size. But molding was of mixed
fype i.e manual and mechanical. It is informed that wood and
crushed coal only used as fuel. They stopped using groundnut
shell as fuel due fo pollution issues.

It was informed to the association members that present
technolcgé;y -édopting- will not I;G.OM'.UCé- t»héu p.olltjt}oh‘ I‘oadA and
suggested them to convert to zig-zag technology. The advantages
of the zig-zag technology was explained in detail to the association
and they agreed to change over of technology, but requested for
time period.

Moreover, it is instructed fo obtain necessary approvals from
HACA, TNPCB and if required, EC from SEIAA. Association
informed that they wili obtain all necessary legal ciearances.

4.0 Operation Process & Present Status of Brick Kilns:

The major steps involved in brick production includes clay
excavation, preparation & molding, drying and firing in kiln
chamber. During inspection two units namely M/s RSK Chamber
Wire cut Bricks & M/s NPK Chamber Bricks in Chinna Thadagam
and earth mining areas were visited fo observe their present
activities followed in production of bricks.

Clay/soil excavation: Excavation of brick earth is allowed fo
carry out for 2 mis. Earth movers are used for excavation.
Excavation is done in their own leased land obtaining permission
from department of geology and mining. Whereas at present the
mining is being carried out for more than 2 mts and in few areas

after mining agriculture activities is observed.
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Preparation & Molding: In this cluster, the soil breparation
and molding is done manually and also mechanically. Manually
the soil is mixed and molded using wooden or plastic mold in table
top. Large and small size of mechanical molding is also being
carried out by few units. Large units have box feeder. double roller
(3 nos.) for various size grinding and finally fed to pug mill to make
block. This block is cutted by using wire, known as wire cutting
brick. Small units has only one double roller grinder.

It was informed that due to mechanized preparation of
mixing,  grinding and moulding process, gives  proper
homogenization of clay, proper size and shape and production of
better quality bricks with more strength.
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< Pug Mill (block

Brick drying: The molded bricks are first sun dried to remove
the moisture present in bricks. Bricks are stacked under top closed
nd also in open field.

Brick firing: Sun dried bricks are stacked in zig-zag manually
inside the kiln. The cluster uses natural draft Fixed Chimney Bull’'s
Trench Kiins (BTK) and brick chamber is of same design. The fired
bricks, after cooling are taken out, burning is confirmed through
visual inspection and stacked for dispatch. The fuel used is either

wood or coal.
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“Fresh brick
.Stacking

Baked brick

The below picture shows the operation of kiln chamber, the
first zone (brown color) shows the fired (baked) bricks followed by
cooling zone. Second zone in red colour represents the firing
zone. Third zone in orange colour is preheating zone and fourth
zone in green colour is fresh unburnt bricks. The emission from
the kiln passes Fuel feeding pit Baked brick removing Baked brick
cooling Baking (firing) Fresh brick stacking for baking Kiln
Chamber Brick Stacking in Kiln Chamber 7 through vent hole
provided at chamber bottom. This vent hole is provided with the lid
system. When firing happens, the lid will be opened at the end of
the preheating zone. Then the emission from the chamber is
routed through the underground duct (depth 3-4 ft) and connected
fo the bottom of stack. It was informed that 6 ft depth is provided in

bottom of stack. During non-operational time the ash settled in the
duct and stack bottom is removed manually.

— ) "
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Fugitive emission: More fugitive emission is observed due to

unpaved roads and fine dust accumulated around chamber.
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5.0 Other Observations:

The Brick earth mining activities are not as per the EIA
notification dated 24th June 2013.

It was informed that elephant movement is more in this
valley and often people getting killed by elephant. Due to

the brick earth mining movement of elephant s also.

disturbed and entering into the villages.
As on date TNPCB does not have any data on pollution
load emitted from operation of brick kiln units in the state.

Emissions generated from the brick kilns either from.source... ... .

or in ambient air are yet to be monitored and quantified to
understand the impact.
Brick kilns are being operated based on the demand.

6.0 Recommendations:

In view of the above it is recommended that TNPCB shall

form a commlttee involving various departments such as
Department of Geology & Mining, HACA, Forest department, -
SEIAA etc. to implement the following and submit an action plan in

abetment of pollution due to brick kiln units within two months:

1. Inventory of brick kiln chambers and brick block makers

and directing them to obtain consents and necessary legal
permission from concerned departments like HACA, mining and if
required, EC from SEIAA.

2. Preparation & Implementation of guidelines for brick kiln

units, which shall includes

o Siting criteria for establishment of brick kilns such as
location of land, plant machinery and brick earth
mining. No brick kilns and mining activities in the path
of elephants.

e Adopting zig-zag technology

» Standards to be achieved by Brick Kiln units

e Pollution control measures required for abatement of
pollutioen such as, approach road within the premises

of brick kiln area should be paved, using of crushed-

s —
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coal for better burning efficiency, staging of bricks for
:' better baking, proper designed gravity chamber efc.

e Green belt development in the units

e Procedure to apply to obtain consents to establish &

operate
2 3. Since the manufacturing activities are in clusters,
carrying capacity studied of the area is to be cartried out

and accordingly the activities to be allowed.

4. Department of Geology & Mining, Govt. of Tamilnadu

shall take up a survey of brick earth mining in this valley
to assess the quantum of mining and its carrying

capacity, to identify & confirm whether mining activities is

a *iwtl
e

being carried out in approved patta land as well as to
stop mining activities behind 2 mts. Action plan shall be

submitted in this regard to regularise mining activity and
restoration of the mined area.

»

o (R. Rajkumar) Scientist D
ACTION TAKEN BY THE DEE, TNPCB, COIMBATORE (NORTH):

The District Environmental Engineer has inspected the units and served show
cause notices to all the 183 units among them 7 units have applied for consent and
the DEE has asked for clarification and legal opinion from the Board to process the

application as well as guidance on the following:

i
-

1. None of the brick kiln units had obtained Environmental Clearance (EC) for
1 the mining of brick earths. The units were operating with brick earths mined
| without obtaining Environmental Clearance.

Whether the brick kiln units may be instructed to obtain EG for their

units.
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2. All the brick kiln units are located in HACA villages (Except Pannimadai

village) and are situated adjacent to the Anaikatti reserve forest.

® Whether the brick kiln units may be requested to obtain HACA

® clearance or building approval from DTGP.

8

® 3. Most of the brick kiln units are functioning from 1950s

® Whether the brick kiln units may be addressed to remit the consent

® fee from the date of commissioning.

®

> 4. All'the brick kiln units are operating their facility without obtaining consent of
TNPC Board. I

Whether the EnvironmentaLCompensation may be imposed to the

? brick kiln units before considering the issue of consent to the brick kiln units. t

5. None of the brick kiln units have provided air pollution control measures
(induced draft brick kiln) as per the CPCB guidelines.

Whether the brick kiln units may be instructed to comply the CPCB

directions dated:27.06.2017 before considering the issue of consent to the
& brick kiln units.

6. Brick kiln units are situated close to each other and located within 2 km from

residential area and not meeting the distance criteria stipulated in the
@ Hon'ble High Court of Judicature at Madras in it order dated:23.10.2009 in |
= W.P No.1064 of 2009, i

Whether the Hon’ble High Court of Judicature at Madras in it order
dated:23.10.2009 in W.P No.1064 of 2009 may be considered before
considering the issue of consent to these units.

The DEE has also addressed to the Assistant Director, Geology and
Mining to furnish the list of brick earths mining units in Thadagam valley with
details of mining area, depth of mining and EC validity etc. to be furnished so
as to consider the issue of consent of the TNPC Board and also requested that

the quantity of brick earths excavated in the patta land and poramboke land by
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the brick kiln units every year wise and date of commissioning of the brick earth

mining so as to assess the damage caused to the Environment.

The DEE has also requested the Board to engage a reputed agency to

conduct a study in Thadagam Valley to calculate quantum of excavation and

other environmental violations so as to calculate environmental compensation.

The DEE has alsoconducted AAQ survey through the help of the Assistant
Director, Advanced Environment Laboratory, TNPCB, Coimbatore in Thadagam

Valley.

The Disrict Envoronmental Engineer, Tamil nadu Pollution Control Board,
Coimbatore (North} has alsc recommended for issue of Closure Directions to
183 brick kiins units vide ietter dated 10.01.2020.

The Report of Analysis is furnished over leaf.
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Tamil Nadu Pollution Control Board

Daily report on criteria pollutants Mobile van CAAQMS
Location: BrindavanGarden,24.Veerapandipudurvillage,Coimbatore,
09-10-201916:00 to 10-10-201911:00
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ugim®
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From the Air Quality Survey report of 16:00 hours of 09.10.2019 to 10:00 hours of

10.10.2019, it is seen that the PM,,value ranges from 20 to 195 as against the 24 hours average

of 100 as well as against the annual average of 60. Hence, the Air Quality of Brindavan Garden,

24.Veerapandi pudur village, Coimbatore is very much higher than the standards in respect of

PM,,
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Tamil Nadu Pollution Contral Board

J

Daily report on criteria pollutants Mobile van CAAQNM:

(

[ ocation: Thaneerpandal junction, Anaikatty road, Coimbatere
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Survey report of 15:00 hours of 10.16.2615 o 14:00 hours of

From the Air Guaiity
11.10.2019, it is seen that the PM,ovalue ranges from 27 to 494 as against the 24 hours average

of 100 as well as against the annual average of 60. Hence, the Air Quality of Thaneerpandal

junction, Anaikatty road, is very much higher than the standards in respect of PM 10




Tamil Nadu Pollution Control Board

%
Daily report on criteria pallutants Mobile van CAAQMS P
Location:Anuvavisubramaniarthirukoil,nearperiyathadagam, :
i Coimbatore i
11-10-201918:00 to 12-10-201918:00 ;
PM10 PM2.5 802 . NO2 - 'CO NH3 Qzone Benzene
pgim®  pg/m®*  pg/m®  pg/m® ma/m® “Hgim® pg/m® - pg/me.
€ 1 ' 525 1 1481 ¢ |
4.1 10901 509: 3061 2

@ T 1391 095,
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&
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L From the Air Quality Survey report of 1800:00 hours of 11.10.2019 to 17:00 hours of i
@ i

me  12.10.2019, it Is seen that the PMyqvalue ranges from 19 to 210 as against the 24 hours averagc
)‘ A

S
ST

i of 100 as well as against the annual average of 60. Hence, the Air Quality of

Anuvavisubramaniarthirukoil,nearperiyathadagam, Coimbatoreis very much

higher than the standards in respect of PM4, »
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Tamil Nadu Pollution Control Boaro

Daily report on criteria pollutants Mobile van CAAQMS

Location: Panchayat office, 2?2 nanjundapuram, coimbatore

12-10-201920:00 to 13-10-201920:0C
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From the Air Quality Survey report of 20:00 hours of 12.10.2019 to 19:00 hours of

13.10.2019 , it is seen that the PM 10 value ranges from 5to 111 as against the 24 hours average . .
|'r-.9--.

of 100 as well as against the annual average of 60. Hence, the Air Quality of Panchayat office, &

nanjundapuram is very much above the standards in respect of PMy,
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) Tamil Nadu Pollution Control Board
@
@ Daily report on criteria pollutants Mobile van CAAQMS
- Location:
- OppositetoPanchayatmiddleschool,24.Veerapandipuduwillage,Coimbator
il e,
® 14-10-201910:00 to 15-10-201909:00
@
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¢ From the Air Quality Survey report of 10:00 hours of 14.10.2019 to 09:00 hours of
@ 15.10.2019 , it is seen that the PM,, value ranges from 14 to 305 as against the 24 hours average

of 100 as well as against the annual average of 60. Hence, the Air Quality of Opposite to
Panchayat middle school, 24. Pancayat Middle School is very much ahove the standards in

: respect of PM 10
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In continuation to the Show Cause Noticeissued to the 183 numbers of brick
kilns, 135units have submitied reply to the O/c DEE, TNPCB, Coimbatore (North).
And from the replies it is observed that all units have informed or furnished thier date
of commissioning only after year 2000 only and also informed that they have started -
their operations in earlier days as a conventional manual mould brick kilns ar\d:':":‘.;;
subsequently changed lo wire cut bricks. The Date of commissioning of the bick kiins

as per their reply submitted along with their latitude and longitude are furnished bclow

S(;,N Name & ASS;:SS of the Lat & Long Year of Commissioning
——==—5-81GChamber-—--===—r— —11.31824, 76.541397 [ 2012~ i
2 | TVS Bricks - Unit - | 11.31683, 76.54764 | No Reply as on 10/01/2010
3 KRS Bricks 11.3963, 76.535366 | No Reply as on 10/01/2010

4 | CCW Bricks 11.31495, 76.534565 | 25 years
5 | RVV Bricks 11.32285, 76.535069 | No Reply as on 10/01/2010 1
6 | New Rani Bricks - Unit-i | 11.33507, 76.54425 | 2003 s
7 | New Rani Bricks - Unit - Il 11.33251, 76.54914 | 2003 )
8 | TVS Bricks Unit - i 11.32110, 76.54601 | No Reply as on 106/61/2010
9 | Rani Bricks ~11.33663 . 76.542107 | No Reply as on 10/01/2010
10 | PSM Chamber Bricks 11.4049 , 76.542359 | No Reply as on 10/01/2010
11 | Indu Chamber Bricks 11.44243 ,76.5631552 | 2006
12 | RNP Bricks 11.44221,76.531319 | 2007 |
13 | APS Bricks 11.44726 , 76. 523833 | 2005
14 | MVN Bricks 11.44464 ,76.523792 | 2017
15 | SNT Chamber Bricks 11.44412 ,76.523253 | 2018
16 | NCK Chamber Bricks 11.45576, 76.5621914 | 2005
17 | Chandru Chamber Bricks 11.5132,76.521359 | 2016
18 | Inca Bricks ~ 11.5312,76.521610 | 2016 N
19 | VMT Chamber Bricks 11.51266 , 76.522490 | 2001
20 | New VMT Chamber Bricks | 11.45894 , 76.522934 | 2016
21 | MKT Chamber Bricks 11.52665 , 76.521406 | 2017 ]
22 | CVS Bricks - 11.44702 , 76.534716 | 2017 -
=== 3= 1 Bl-Bricks— === 11-45465-, 76:535014 1 2017—— — —
24 | AB Chamber 11.43907 , 76.535461 | 2017
25 | JP Chamber Bricks- Unit-i 11.5568 , 76.52978 | 2017 -
26 | JP Chamber Bricks-Unit-2 11.5974,76.52813 | 2019
27 | CRR Chamber 11.56177 ,76.521049 | No Reply as on 10/01/2010
28 | SNT Chamber Bricks - 2 11.45872,76.521152 | 2017
29 | KNK Chamber Bricks | 11.45227 ,76.535320 {2004
30 CNA Bricks 11.45566 , 76.£35286 | No Reply as on 10/01/2010
31 | MPS Bricks 11.44853 , 76.535264 | 2017
32 | MKM Bricks - 11.43432,76.535709 | 2009
33 | Kavi Chamber Bricks 11.44485 , 76.54094 __2008 -
34 | Devi Bricks 11.5033 , 76.543682 | 2010 '
35 | PSK Brick Works 11.56132 327 76.543504 | 2017
| 36 | Sakthi Chamber Bricks | 11.561199 , 76.542468 | 2006 -
37 | TMS Chamber Bricks  11.45459 , 76 54260 | No Reply as on 10/01/2010
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38 [ Indu Chamber —II 116760, 76.562634 [2006
39 | SNB Chamber 11.5337, 76.52325 | No Reply as on 10/01/2010 |
40 | CVR Chamber Bricks 11.5289, 76.52116 | No Reply as on 10/01/2010 |

41 - 11° 4'0.44"N, 2012
__ JB ChamberﬁBrlcks 76°5334.01"E -

42 | YBC Chamber Bricks-Unit 11° 4'4.70"N No Reply as on 10/01/2010
o B I 76°52'3869"E | _
43 | YBC chamber Bricks-Unit — 11° 4'3.63"N No Reply as on 10/01/2010
L L 76°52'34.26"E o gt iy ]
44 4 . 11° 4'0.15"N , No Reply as on 10/01/2010

B VKV Chamber Bricks-Unit-1 76°52'26.76"E ) _

45 | VKV Chamber Bricks-Unit- 11° 4'5.29"N |, No Reply as on 10/01/2010
| [l o 76°52'22 97"E | =

46 . . 11° 3'66.84"N , No Reply as on 10/01/2010
i __VVK Chamber Bricks-Unit-i 76°52'30.17"E

47 | VVK Chamber Bricks-Unit- 11° 3'67.41"N No Reply as on 10/01/2010
| i - 76°52'28.23"E |8 I

48 . 11° 4'17.05"N | 2006

SAT Chamber Bricks 76°52'14.06"E - B

49 . 11° 4'3.25"N , 2017
___| OIS Bricks 76°52'19.06"E B

50 | CSB Chamber Bricks-Unit- 11° 4'7.01"N 2017
1 n 76°52'13.54"E _ -

51 | CSB Chamber Bricks-Unit- 11° 4'3.64"N , 2017

(1 leS52515. i2HE = i

92 . . 11° 4'25.44"N 2017

- CSB Chamber Brlcks-IUnlt—l 76°52'3 15"E N s

53 . 11° 4'8.96"N , No Reply as on 10/01/2010
_. Vel Chamber Bricks 76°52'4 25"E - i

54 . 11° 4'1.67"N, 2013

MNK Chamber Bricks 76°59'1 70"E o o

99D . 11° 4'30.55"N , 2007

Star Bricks 76°52'6 12"E -
56 : 11° 4'30.72"N , 2016
Ashok chamber Bricks 76°52'14.30"E o Ty
57 . 11° 4'37.42"N , 2007
| CE:RIChamber Bricks 76°52'14.42"E - - -
58 . 11.082886 , 2019
= QMR;Qhambver.BnQ@.,,,. : 76:858108 — - i ey
59 ) 11° 4'44.95"N No Reply as on 10/01/2010
AKS Chamber Bricks 76°52'17 83"E B
60 . 11° 4'28.16"N , No Reply as on 10/01/2010
RNR Chamber Bricks 76°52'6 67"E ™
61 . 11° 5'5,50"N , 2007 ‘
" CNM Chamber Bricks 76°51'42 44"E e
62 . 11° 5'1.46"N , No Reply as on 10/01/2010
| TTK Chaiber Bricks 76°51'40 21"E |
63 , 11°5"12.72"N | 2018
L MKS Chamtg Bricks 76°51'37 69"E B
64 11° 5'17.29"N , 2017

CMR Chamber Bricks

76°51'28.97"E
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{ - . 11°5'14.06"N
: SAT Chamber Bricks e '
: S amber Bric 76°51'46 59"
: 66 - . 44°5'17 29"N 2014 -~ =
A . s 1 ot LL e n ) =
/) JJ8 Bricks 76°5128.97"E | @
67 — oy ) 11° 466 .51"N No Reply as on 10/01/2010 | _
| RKK Chamber Bricks 26°51'32 69"E - e
8 68 CMK Chamber Bricks i T LT 200"
g I ‘” 76°51'30.17"E ] i
5 69 |- o 11° 4'52.96"N , 2017 ® 0
i" TTK chamber Bricks-Unit-1 26°51'27 35"E N ',}.
{ 70 | 11° 4'54.92"N 2005 @
j Top Chamb(iBrlcks 76°61'26 29"E
| 71 R Brick 11° 4'56.05"N , 26.07.2008 % B
amyaericks  76°51'23.36"E |
72 CSB Chambar Bricks 11° 4'49.41"N | 2017
T SRR i i \{O%EQI[L)E”' MNCKs J— -76°51 l2263uE,__ﬁ ey e [
73 | TTK Chamber Bricks-Unit-1l | 11.078428 , 76.85723 | 2017 =
74 . 112 4'565.73"N , No Reply as on 10/01/2010 P [ {
Gems Chamber Bricks | 76°51'21.06"E B - .
75 . N . i1° 4'50.84"N 08.08.2017
Gem C;hambe_r_Bnck.s . 76°5120.11°E o !
76 | Lakshmi Chamber Bricks- 11° 5'0.00"N , 2017
NIC 76°51'16.54"E @
77 | cons o ; 11° 5'2.03'N , 2013 il
TRN Chamber Bricks _7_6051'14.2:IE -
78 , N . : 11° 4'57.20"N , 2017
NKS Chamber Bricks | 76°5110.35"E | |
_ 79 | o .. 11° 4'52.19"N | 2017 an
KK Bricks 76°51'10.07"E '
::] - T [ ¥ " " =N
80 . 11° 4'51.52"N 2015 ® B
} - MSK Chamber Bricks 76°51111 . 78"E B |
81 . . 11° 4'57 52", No Reply as on 10/01/2010 @ B
g Sumathi Chamber Bricks 76°51'8.18"E
! 82 ) 11° 5'"13.41"N 2019
A 83 . 11° 5'8.22"N, 2019
| 5 Bes) | 76°50'47 64"E
- 84 . 11°5'8.18"N No Reply as on 10/01/2010
=~ L l "D (\ | L g LI AL B . e I A ) e e A - e, TN - =
= [‘;1_'!3 Chamber Bricks 76°50'45 41"E B
85 . . 11° 5'8.63"N , 2017
B Suki Chamber Bricks 76°50'41.94"E B
36 . 11°5'3.41"N 2019
C m < ! =
MRP uha...b_el'_s_l'fku | 76050141 .92"E 10_’1 :
87 . 11° 5'"1.80"N , No Reply as on 10/01/2010
i ‘AAT Chamber Bricks 76°50'41 14"E _ & b
88 . . 11° 4'57.32"N, 2012 @ |
. TMS Chamber Bricks-Unit-I 76°50'57.79'C -
89 | TMS Chamber Bricks-Unit- 11° 4'68.52"N , 2015 / 3
f - 76°51'5.02"E o e
a0 . 11° 4'58.71"N , 2015 o © |
MRT Chamber Bricks | 76°50'48 53"E ] B b
91 . 11° 4'56.35"N 2013
| RVS Chamtfr_ Eirlcks  76°50'44.44"E o
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02 [ e o | 11°456.75°'N . | 2003
. Powe_r Chamber Bricks B 76°50'31.79"E |
o8 . 11° 5'0.40"N , 2019
B SKT Chamber BFICK_S 76°50'31.47"C -
94 : 11° 4'54.53"N , 2000
TVS Chamber Bricks 76°50'46.99"E _ L |
95 , 11°4'47.33"N 2011
o Vasu Chamebr Bricks 76°50'35.79"E N
96 . 11° 4'50.06"N 2019
| NMS Chamber Bricks 76°50'30. 14" =
97 , 11° 4'46.51"N , 2013
by APC Chamber Bricks /6°50'28.49"E
98 . 11° 4'49.31"N 2019
ABT Chamber bricks 76°50'21.12"E
99 . . 11° 4'48.47"N 2016
i Kavi chamber Bricks 76°50'16.86"E - "
100 | oo ~rne : 11° 4'42.92"N 2017
KRD Chamber Bricks 76°50"16.90"E |
101 : . 11° 4'46.33"N No Reply as on 10/01/2010
SMT Chamber Bricks 76°50'16.38"E _
102 : 11° 4'48.13"N 2015
CMM Chamebr Bricks 76°50'13.24"E _ -
103 . 11° 4'48.07"N , 2019
TSM Chamber Bricks 76°50'10.07"E B i
104 , 11° 4'43.04"N 2007
| VCR Chamber bricks | 76°49'36.46"E
105 X i 11° 4'42.65"N , No Reply as on 10/01/2010
SGK Chamber bricks 76°50'26.16"E )
106 , 11° 4'42.70"N 2017
| RAK Chamber Bricks 76°50'23 37"E :
107 , 11° 4'46.24"N , No Reply as on 10/01/2010
B KRG Chamber Bricks 76°50'38.47"E
108 . 11° 4'34.93"N , No Reply as on 10/01/2010
) TMB Chamber Bricks 76°51'54.30"E
109 . 11°4'35.43"N , 2017
NVK Chamber Bricks  76°51'58.98"E _
110 . . 11°4'34.21" , 01.07.2017
Karthikeya Chamber Bricks 76°52'1 A7T"E | |
111 | SPM Brick Works - - | No Reply as on 10/01/2010
112 | ABW Chamber Bricks = __ No Reply as on 10/01/2010
113 | K.S.Bricks 11.077445,76.864720 | 2006
114 | Ramya Chamber Bricks 11.076249,76.858682 | 2019
115 | S.K.Chamber Bricks 11.075319,76.857898 | 2008
116 | MCP Chamber Bricks o - 2006 -
117 | Mini Chamber 11.076430,76.857410 | No Reply as on 10/01/2010
118 | Mini Chamber - 2 - | No Reply as on 10/01/2010
119 | Ganga Brick Works 11.096774,76.791056 | 2016
120 | GSTC Chamber Bricks 11.111590,76.754786 | No Reply as on 10/01/2010
121 | Nithya Chamber Bricks 11.114695,76.754786 | No Reply as on 10/01/2010
122 | NCC Chamber Bricks 11.110129,76.748833 | No Reply as on 10/01/2010 J
123 | ACC Chamber Bricks 11.108674,76.747053 | No Reply as on 10/01/2010
124 | Kumar Chamber Bricks 11.115303,76.749820 | No Reply as on 10/01/2010
125 | VCR Chamber Bricks 11.079567,76.826931 | No Reply as on 10/01/2010
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1_2_6_ | RGK Chamber Bricks | 11.076623,76.831237 | 2016 - B B
127 | RSV Chamber | 11.076128,76.831424 | 2018 |
128 | BMT Chamber Bricks 11.075942,76.832354 | 2017 -
129 | Sri Sakthi Chamber 11.077078,76.843680 | 2005
130 | Sri Sakthi Chamber | 11.076578,76.846635 | No Reply as on 10/01/20‘10
131 | JRB Bricks 11.073308,76.860764 | No Reply as on 10/01/2010 ==
| 132 ) Mlm_(,hamber Bricks | 11.071186,76.857791 | No Reply as on 10/01/2010 ’
133 | Mani Chamber Bricks 11.070173,76.857018 | 31.07.2006 -
134 | Mani Chamber Bricks - 2 1 1.070173,76.857018 2008 - .
135 | 105 SV Chamber Bricks 11.070028,76.856998 | 2019
136 | ARS Chamber Bricks 11.071204,76.858850 | 2009 N
137 | MNK Chamber Bricks 11.068477,76.858325 | No Reply as on 10/01/2010 |
iss g;i‘;gav' Climiser 11.068326,76.857931 | 2097
139 | KMT Chamber Bricks 11.066935,76.857839 | No Reply as on 10/01/2010
140 _| ASR Chamber Bricks. | 11.066666,76.859205 | No Reply as on 10/01/2010
141 | ABI Bricks 11.075505,76.838241 | No Reply as on 10/01/2010
142 | VNS Chambers 11.074961,76.836772 | 2013
143 | A1 Chambers 11.074319,76.838703 | No Reply as on 10/01/2010
144 | LNT Chambers o 11.077603,76.846083 | 2017 B
145 gw.iicv\!:reCut Chamber 11.077280.76.848003 Nc Reply as on 10/01/2010
146 | SKK Chamber Bricks 11.077434,76.848050 | No Reply as on 10/01/2010
| 147 | KPM Chamber Bricks | 11.076504,76.848256 | 2008 o
148 | KMT Chamber Bricks 11.074038,76.849203 | No Reply as on 10/01/2010
149 | New SKG Chamber Bricks | 11.074720,76.849548 | 2019
150 | Anjaneya Chamber Bricks 11.076785,76.850765 | No Reply as on 10/01/2010
151 | Raj Chamber Bricks 11.076777,76.852350 | 2008 -
152 | Raagam Bricks 11.077313,76.853573 | 2004 _
153 | KMB Chamber Bricks 11.072771,76.853621 | No Reply as on 10/01/2010
154 | KGS Chamber Bricks | 11.071782,76.854828 | 2008 |
155 | Subham Wirecut Bricks 11.071837,76.854862 | 2016
156 | Amman Kumar Chambers 11.076343,76.854037 | 2016
157 | TMT Chamber Bricks 11.076089,76.854126 | 2007
158 | TPT Chamber Bricks - 2012
152 | NKN Chamber Bricks 11.076651,76.855578 | No Reply as on 10/01/2010
160 | KGS Chamber Bricks 11.075890,76.856258 | No Reply as on 10/01/2010
161 | TKS Chamber Bricks 11.064000,76.856674 | 2019 -
162 | TNS Chamber Bricks 11.065810,76.861368 | 2014
163 | Vishnu Chamber Bricks 11.068896,76.860015 | 2019 B
164 \ler?i?—r;iu Chamber Bricks- 11.069392.76.860325 2019
165 | KKG Chamber Bricks 11.069641,76.860283 | 2004 B
166 :?KG Chamber Bricks-Unit- 11.069641,76.860283 2015
167 | KMT Chamber Bricks - 2019 g
168 | KRB Chamber Bricks 11.071414,76.860081 | No Reply as on 10/01/2010
169 | TKT Chamber Bricks 11.071895,76.860088 {2016
170 | GJ Chamber Bricks 11.072565,76.861297 | 2019
| 171 | KTC Chamber Bricks 11.072506,76.861476 | 2016
| 172 | SB Chamber Bricks | 11.0726472,78.86066 | 2019
173 | NPK Chamber Bricks L 11 .073673,76. 861441 | No Reply as on 10/01/2010
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| 174 | SUN Chamber Bricks | 11.073126,76.862246 | 2018

175 | NPK (JKS) Chamber Bricks | 11.073866,76.862717 | No Reply as on 10/01/2010
176 | Anjaneya Chamber Bricks | 11.072525,76.864881 | No Reply as on 10/01/2010

177 | KBS Chamber Bricks | 11.074055,76.863833 | 2018
178 | Myil Chamber Bricks - 1 ___1 1.075561,76.862116 | 2005 _
179 | Myil Chamber Bricks -2 | 11.075561,76.862116 | 2012 ]
180 | TKT Chamber Bricks 11.077135,76.861899 | No Reply ason 10/01/2010
181 | SD Kousik Chamber Brlcks | - 2019 onl]
182 | RSK Chamber Bricks 11.073937,76.866322 | 2017
183 | RSK Chamber Bricks-Unit- | 2017

0 11.073937,76.866322

From the above itis Clear that all the brick kilns were in operatlon only after

2000and there is no proof of existence was produced to establish their activities in
early days

OBSERVATIONS OF COMMITTEE

) The Committee members have inspected brick kilns located in Thadagam
@ valley at random on 08/01/2020. The list of brick chambers inspected are as follows —

1. M/s CSB Chamber Bricks — Unit I, Anakatti Road, Thadagam Village

M/s SAT Chamber Bricks, Thadagam Village

M/s GEMS Chamber Bricks, Chinna Thadagam Village

M/s Ramya Chamber Bricks, Chinna Thadagam Village

M/s MRT Chamber bricks, Chinna Thadagam Village

M/s KRG Chamber Bricks, 24 Veerapandi Village

M/s RAK Chamber Bricks, 24 Veerapandi Village

M/s VMT Chamber Bricks, Nanjundampalayam Village
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9. M/s JP Chamber Bricks, Nanjundampalayam Village
10.M/s RVV Bricks, Somayampalayam Vlllage

11.M/s Ranl Bncks Somayampalayam Village

12.M/s Devi Bricks, Pannimadai Village

Based n inspection, it was noted that all the brick kilns are modern one with
fixed chimneys and has a capacity to produce 15000 ~ 25000 numbers of bricks on an
| & average daily.

& The followings were observed during inspection —

PRt i. The brick kilns were located very near to each other and located near to

- habitations also.
ii. All the brick kilns were provided with fixed chimneys.

iii. No movable chimneys were noticed.
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vi.

Vii.

viii.

<

It is found that the raw material, i.e. brick earth, for the brick kilns were
brought from their own mines located in the two villages namely, Chinna

Thadagam and 24. Veerapandi.

It is informed by the mining department that the Mining Department hag=.
stopped giving Mining Lease from year, 2012. However, the mines.

which are under operation, are still remitting the royality to Mining
Department.

Most of the chambers were found to be upgraded to wire cut brick
making.

The raw material, i.e. brick earth, was mixed with required amount of

--water-and-fed-through-a-mixing-machine -and-cut into-maricks-through—--¢;

wire cut machine. It is said that the raw bricks will be open dried for a
period of 10 — 15 days before stacked in to kiln for baking. After the
baking process is over, the bricks were allowed to cool for another, 7 to
10 days and then removed and dispatched to the customers.

Both coal and fire wood were utlised as fuel.

Most of the inspected units were having their own bore wells for

extracting ground water for thier operation.

During inspection, dust emissions were found in the following places -

a. Fugitive sand dust depositions were found in entire premises due to
vehicle movement and movement of raw material and products.

b. Unloading of raw material.

c. Stacking and covering of raw bricks with sand.

The photographs showing cluster of kilns and their process and dust emissions

“from the brick kiins are attached overleaf.
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A view of cluster of Brick kilns at Thadagam Valley - 2




Open Storage of Coal, used as fuel
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Wire cut brick making
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Brick Chamber — Fuel feeding points
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TERMS OF REFERENCE

TOR — 1 — To Prepare satellite map of the area showing thé locations of Brick
Kilns and Mining Area etc

Satellite image of the Brick Kilns located in the Somainpalayam,

Nanjundapuram, Pannimadai, Chinna Thadagam and 24.Veerapandi

villages are furnished below
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Image of Brick Kilns located in Somayampalayam Village - 1
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Ramanathapuram

Google Earth

) Image of Brick Kilns located in Somayampalayam Village - 2 b
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) TOR — 2 — To obtain and furnish proof of existence of these brick kilns and
mining activity in the area

D

(@ The 183 inspection reports available in the O/o DEE, TNPCRB,
| @ & - Coimbatore (North) were verified and found that the exact date of

@, commissioning of the units could not be ascertained by the DEE. In this

regard, the brick kilns association was called for a meeting on 10/01/2020 -
by 11.30 A.M in the O/o DEE, TNPCB, Coimbatore (North) and the following

members have attended the meeting —

Sl No. [NameoftheUnit | Representative (Tvl) |
i3 M/s. Star Bricks G. Bennet Abraham |
2 M/s. ABW Chamber Bricks K. Venkatesan
3. M/s. M.K.T. Chamber Bricks N.K. Rajkumar ¢
- 4. | M/s. Civil Chamber Bricks | S. Jagannathan g
) 5. M/s. SAT Chamber Bricks P. Selvakumar '-
6. M/s. RGK Chamber Bricks G. Krishnamoorthi
) 7. | M/s.KMB Chamber | Selvaraj aien
5 8. M/s. C.S.B. Chamber Pratheepkannan
' 9. | M/s.VKN Chamber Bricks ~ |S.Suresh
| & 10. | M/s. N.C.K. Chamber Bricks Chandramohan
b o 11. | M/s. SNT Chamber Bricks G. Vinodkumar
4 _12. | M/s. Power Chamber Bricks | P. Krishnasamy
13. | M/s. V.M.T. Bricks | M. Ravi
14. | M/s. SPM Bricks S. Pachamuthu
15. | M/s. RSK Chamber Bricks Kittusamy |
; 16. | M/s. M.K.M. Chamber Bricks | Kumar !
17. | M/s. Devi Bricks Babu |
9
_In the meeting, the participants wanted to establish that they were in
operation for more than 40 — 50 years. Some of them provided e
I Mining royality payment receipt ;'
N i Sales Tax Reciept )
ii. Mining lease obtained in the years 2003, 2005 and 2006
iv. Income Tax retruns filed for the past one or two years.
_ V. Building plan approved during 1995 from the Commissioner of the
0 local body by one unit.
(0] '
L{g‘ﬁ}jgﬁ None of them were able to produce any documents in support of
o Wy
{ operation for 40 — 50 years. Most of the documents are 'after the year
2000 only. Enquiry with the local aged personsaiso reveaied that
?;
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the mushrooming of brick kiins came up oniy after 2000 and the
tand remined almost barren prior to that.

Thiru B. Ramesh, Revenue Inspector of O/o Assistant Director

(Geblogy & Mining), Coimbatore when contacted informed that no .

mining permission is granted after the year 2012. The historic data on 5

mining lease/permission granted 16 the brick kiln/mines was called for
auring the discussion (and the DEE also has sent a letter to AD (Mines)
to furnish the proof of operation of mines).

He further informed that the details of mining licences/leases are
not readily available and the same was being prepared based on the
letter received from DEE, TNPCB, Coimbatore (North) and will be sent
as early as possible. ,

The Block Development Officer of Perivanaickenpalayam, under
whose jurisdiction all the five villages are covered, was contacted in
person. Tmt. Jeyasri, Biock Development Officer, Periyanaickenpalayam
has informed that no plan approvals were given to any of the brick kilns
located in the thadagam valley and also informed that the details of
approvals issued by the five village Panchayats namely,
Somaiyanpalayam, Pannimadai, Nanjundapu
and 24.Veerapandi, were already requested and same can be given to
Poliution Control Board once received. It is also added that she has to
reply for an RTI on the same lines seeking for the proof of existence of
Brick kilns. As no details are available, the RTl is yet to be replied.

Thiru Ratendran, Supervisor/Information and Consulting Officer of
the Local Planning Authority Office, Coimbatore was met in person. He
informed that no applications were received from brick kilns of
Thadagam valley And for mining activity, no approvals from LPA wili be
required as the Department is granting permission for buildings where as
no building is constructed in the mines.

Despite the discussion with the brick kiln owners and other

relevant licencing Authorities, the exact of commissioning with

proof could not be established far age long operationand it can be
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inferred that the operation of the brick kilns and mines were

The documents obtained from the brick kiln association for the
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TAMIL NADU GENFRAL SALES TAX A .
FORM D-i_

CERTIFICATE OF REGISTRAT]

[Seq Rude 24]
TNGST No. 62;528'09 D"a'ted : 1251,2-2903
This Is 1o carify Ural Thiuvalargal @ “POWER Crianses BRICKS"
whose principsl plece of businesssilvatsdal & _3-_!7, FO.Z‘B/IG, 1:2:; ;:ua.a s -fhg?wk
has been jegisierac as adealer upder Section 20 ol the Tamil Mady Gererm| Sales Tay
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2, Thie Desler

! Al
The Dealer has additional plice(s)of business as detafled balow-
A Plazes whore Anmuﬁﬁ'&"ﬂfk&g}

b Plages where ubedssre Stored or Manuleclursd

£ Places where Purchased and [ or Sales are made

3. This Cerificate shall not be tunsfarsble.
4 Thie Conilicats is valid from 5-12-2003 o

e and s renawstils
TCmyRar e year on paymentof he fae prescribed. 31~3-2004
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B Thedealer shall cormply with the Fravisionsof the Act and the Riles mits hereunder.
7. ThisCertiicate is lizble for cancaliation. modRicalions oramandment for gond and suffelent ieassis.
Rlace ; 2 e=lis
e conmons o
ale: 12-12-2003, - GOk
i
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This—is 2o comify that the Chninber BFak owmned by

Th /. Geps Ml SNT G 5
T‘IruJ.\.Cap_l, /2. ST Chamber, S.F.No47 /1, 4712

R L e L
Nepjudepuram, Chinnzthadagam, Colmbatore-18, i been repisiersd
for the purpose of sbisiniig geriniesion for quarrying SBrick corh Som Page lands

only,
5 .
= rick is as devailed beiow
3 The regismati i
x 1€ FegIswailon mads now is valid for a period of onz year from e gare of
issue

Coimbatare.

803250600000 0906006
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M/s SNT Chambers — Brick Kiln Certificate — 08/12/2006
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CORMERCIAL TANES DEPARTMENT
TAMIL FADU VALUB ADDED TAX ACTY , 2066
FORM P
CERTIFICATE OFf REGISTRATION
[T biliaci
This is to certify that Ty 5.1.7. CHAMBER ERICKS
whone principal Place of business is situzted st- -7

i ) . .
1 Streetv Name 1 4/244 (MANIKUTTY THCTTAM RORTH , CH I MaEA TEALAGASS
1 kocaticn : THADAGAM
| TovmsCity : COIMBATORE
V. Bisrrior : COIMBATORE
. Fincode : 641108
|
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“- Hile—- '

As register=d 2z & dealer under the Tamil Radec Velve Added Tam
r FPaver's identification Number (TINj: 330562062 TEw
B =Ebaet from 1 day of Janusry 2007

Place _f(_—/ > batso
Date -11/1/2007 Name M- Eolusoton

Designation

(Office Scal)
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o AN

O

|24

®
@
@
®
®
@
D

I8
@ [
& 8
°f

s
9

SO €S 0

79

B @ C




ks
L

XES DEPARTHE

)

te — 18/01/2007

ica

ial Tax Cert

Commerc

icks —

| Chamber Bri

ivi

o
0
=

YIS P B T s SR

s Sl Sl e L= E L gl

80




| &2~

3

e e

EASLERCE

Gastrwibuhem inmsuc Lo i egeni gl Gl pimm s

G A2 702008 /mbamn 1 Eelr 24, 09.2008
Qurgrer  safbksmsms - Gumagpd -  Gesmubuysgirt
sy~ Garesn aldE et lm - 23—
FleransL raolh &y - &.8.6Teneser. 43967/ 165,

4397/26r wpmub 4396/200 srwaoulll 2 siter Gsbuil
Glatused (meTdss Caenauurar Glefiss Losdrensor
uier Regdadlmhon Goly ahde omiws saphid
2 SsrefiLf Glemure.

umeas 1) 23-SarersLmsid dlmo, Su.so.CursTssmAl,
57606719 CEDUT  sT6STLILITE g HTeT B.8.2008
2 @imgrnnes uBas s
[5.& 676001, 1270/6T1he21/2008 msi 12.9.2008.

2 Gfiral~

Gemuibudeit wreult (s, Carael uCdE aulil, 23-dermglrsi
Sgmak, s.sagnad. 439/, 4396126 whmis 438728 G.srmSsTi 2 e
Gooui LFtiad Gmnsgs Comeiurmr Clemad wabsmen, LLLT LBl
Qly sRsgE Gewughe Lrima (- eramen afairamuss  weysrd
ST Gunshgysrh, evatruedt. Sjanog Semftusamt. Gublig by sir Sphsiremin
Sy suestTiGmear swiidiégarid.
a). CEfsd Gme SImupbSeT sTmausStaT S S e
&) Cemubyggmt utgs wifia addlld Qs geid oefllssiu.rs
efleereuliug sL LD ¢5.1500/~&arar gjF6h ST sTaiar.158 mrer 7.8.2008.
@) 16 gimmaer Glsmam. Celul Qstise (g marsgsh Camealrar e siHiée
aupL Mgy Gomicsd wetr sULsnd e528000/— Bamuoussiti  wrrg sGLl

‘5008,

rdfulli Gepghushesreat e s 161 pre
] Sémng sasddh Qeubetuaty Safll afs ggi Hmmea) Gdma
sTsTUSRSTsT 2 g Grortfi oy ausen. -

o)  cyboss Cenfh sy wpmh uliGgEns slLsg, Ul
awdhEiu L Gubmssmer Gedsd Easmild vmflég  oissallama

eramugDETe o pSiahory) siasv.

) 8 D9 O I DO

€




——

e —

Eemramoy R AL, 28—
439er20

2) LOSIEITT A, CammunbLiggnT 1o ful L,
AlGEreaTmL it Aynod,  G.oaTEmEALL 408/,  A396/2¢ i

G ntemosstldy o are Gl Qg tEoadg  apeaG Bl EIRE

. ere 1270 [ abailf 2008 s 12.9.2008-amUg: 6.8.2009 (wptal gyranenszer 100
Rmmnfhsen 2442.2002-smulg oAl uigauSdi s e
s OUL 5T )

3) wgnysrs, Gy Qatbed W EHmEHG STOUEABIEEHLTE
¢15.5000/—g L wnglay o, GamuthL B g samsir erar.552 forein 18.8.2008—¢irLiy
EE) AL, (5500~ Loinblesm T (pis o g afls U Lifs lemtpdam g i1
i @i GUUGHL SETETT.

4 sligpr® dm sefio RS aflfl  19(2)(E) sy LnEny ST
pen. Gumsirgman eTIRILEE, WL id 1 W SppSSiG 12 G
lariamé (@i Gerosures W Gate @ SsH Gausmi BRI 1065
Gty er@Satul LA agpesmin aflasamu Gmbwsshs umeulid s
et CasfnEih G EAL e ST 6T, e (B M5 GOIGTTERET STILLD
SenppGadGE admin @6 @ses DrmEduidnie 86 oG-
o 6.8.2008 sy, il el gl el CuBEimE

i BT EH6TT
1 sEnudlsmn S Gleiisd mmasE BHsmaLme Loseramine @BiEE
o &BsElEEATE LT [Flrhmeflom el emet  LanaLL syl LT
riEe @nmitomf aynhiided 15 il EsEnSE  (pRsGal syefihe
Crupr(n.  Gemima Geing (G ENENLITEST  LOFTETEDIETT a@éEn [
wmhigih Gun o Gl ST Ljp sTetT. LMD SEmET LI Guimstrn aRLTEEmaT
Guopensiuamm GmfellEa G Eih,  SjEmnodimmt [ I Y

gally Lo G sl e (s GHEL TE].

2. weEr AOsS watodimsnie  UnbERTIET onHIn ot FRRAEEHE
Uy eppULMARD, ST ST, EIEETLOUTEE, S Syfunihiii 10
W ameph. Lmmkis GEE @GS, lsirondl /G B EERE
S Eloluyiurmsse SO LT spupd ungeril g sefds
@nuiifiuersl Genianl Grsgm(Ein. o '

3. sligeT® dmsafn oE @iy TV-A W uganh 1L & o vereETD)
menl S et oFd @G o s Gebg sy, Gend
e Galy a@SG0UCL ST STs) Qeriiass  (EmiTéE
Qs Gerhann urammbinaée yaflde Gausi @i sl pen &L
Einfl Gadssd  (nenanégs il ool Qedomiih  ansemendr s
g daiutem,  ejmuoBuiord e EHBGESETE S G 6 TR

82




| 154

=

eiLmpiu’ 6 sADETE Amsalln sgians eflSleulbiy Gue Balémue
THES0UED.

4. yemudsmt & "'Iﬁuu; sThSa QeuefiGLs ((_bmma,@) Glamsir () Giasitm ommib
f‘uuﬁlsu weron  Qemesd (Gmar (X aereisd  (@NSg  smwre
esmr s G men LNMoflés Gasmrib.

5 wral L gy Awrred  euplisOUlL gyememruisr efiumhismst o Mo Ganut
e el QA wems maubs OgMinBSs GouemGin.

6. o@udssiulL LSS e afids sarre arseh usTuGESS e L gL
Gumd, 1 FLd mypd ey wC®GW  wsn FEES0U- Gausn @i
ae&siu e Ly eflurmed Gaiussses ameulld sosr Gleinou
Gsusrm(Hin.

¢

rrx:y:sr

7. sgmwdpt Dukseaan 0 Geholidgidaruy ui s Sagdla s sibias
. whlng  wraTlEflss  s@wsssini Calbur  (memirdl  C R
1 uwshuFEaouL Casnih. Bmss ey whm o LCurstmhhGal Hjang
' Goumy QeTaad (S marsEsater ThSsd Qonmés:. 1g).

£ | 8. uan TRHGD BLSHekrhs Caind Gaiuyb Gl Eemersig Gehm
X aflser SSGCW et g Gadpih sursmsms Gasba GaetarGib.

el T LA

: 1 9. 1958-10 ‘,é,mr@ sUGEI0 Ay ol aflfed, Gubsmon. G jﬁ‘mmmm

e & &

3 whmih Gomme LEHHES0 arinm Pusgmpred  Glambla o
A Gotulmgps  Ammefls  alfleefli @i Leamm '_,}_Eﬂ..pmmﬁ
X CupGiansierOUGILD.
; 8 glub [ xxx
'_ | worsu L. Sy el
' I GemuiLSEITT.
: ; | o_stwremn (&6 [ 2 B&naimp/ 'T ) E '
R s’ cg,._cﬂu?@);ﬁa T i
GomubuSart ( :
" Cumyet : -
. <
21 Alm-s1h:Qu srayFm A, ererverly. Gaui Blifid e \\;L"f\"
23-dlérsmsLsin Syrol, Garsmey aLd AuLLD s
Qamunb S e L 1h:

Ea- lagam Sarrrsfut -Cemubyssmt
2.0 L m_ it — Camened ALES
Idlmo Biars sipimsor, 28—aflairporer_meih (L i (ylaumn'&) Gaount
Qedish (Emer ELmsn it s whnrh wsr GHSEh @ums.snm
Smnd s @il uds Gy srbemamane 2 g@] Gletgyin, a;ma.mﬂ
BB 15 Smmisgsean ol fat pen  opfisme  g@iiu
Comiudeng:

-M/s SAT Chamber Bricks Quarry - Mining Permission - 24/09/2008- Page 3

-
=i

Nl

'q»r.‘i

=LA

@




©C00000600000 00

P 2

e i

iy
<

{
1

&

: -
L O TR

‘\\U

4

b

R.C.No.1 270/Mi1/2008

Thiru M. Ponnusa my,

willage, Coimbata
repistered for the purpose of obtaining pemnsswn far quanying

3 The registration made now is vall

T ™ =

BRICK KILN REGISTRA TION CERTIFICATE

: COIMBATORE
$12.9.2008 °

DISTRICT
DATE

This is o certify th._L the bncl\ Chambur owncd by

SAT Charnber Bricks, Chinnathddagam

re North Taluk, Colmbatore District hos been .
Brick earth “

from Patta lands only.
2, The detzils of Brick Chambet s ns detailed b°la\v

4) Location of Brick Chiwmber

@) Taluk Coimbatore North
) Vilage 23-Chinnathada gam
i) SFNo. 4394714, ;39A/ 1:11,;1_39;\/ 2B
k). Numberof Chambers 16 (Sixteen)

is-valid for 2 period-upto 6,8.2009.

Sdooocx ¢ |

g..li-@:l g, . . ST
] District Collecios,
Y4 \\" N _ Coimbatore.
s VbGP 286 = -
e Copy/ BY Order/ . g
"“‘ g e RV T
For Collector }5_)'7‘;’ g
{Coimbators
&

S

M/s SAT Chambers — Brick Kiln Certificate — 12/09/2008




BRICK KILN REGISTRATION CERTIFICATE

: Colmbalors

REF MO §35/2011/X- e 14.09 2011

This i io ceddy ihat the Chamber owned by
Thiru.M Ponnusamy, S/o.Marapps Gounder, Chinnathadagam, Coimbatore
North Taluk has been registerec for 1he purpose af oblaining permission o7

quanrying Brick earth from. Patia iancs oniy

2 The dataiie of Chammber is a2s deiailed below

.a) Location of Chambszr

(i Taluk Coimbalore North
iy village 24 - Neerapandi
il SF No. . 439APA

b) Humber of Firing veris 16 {Skriead

3 The regisiration made now is vaiic ud 0 08.68 2012

Sd 14.09.11
District Callector
Coimbalore
{True copy / By Order !/ FAT ot
A g A
For Collector *
Coimbatore.

M/s Ponnusamy Chamber Bricks — Brick Kiln Certificate — 14/09/2014
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TOR - 3 - Fulfilment/Clearances/licences obtained on statutory obligations like

HACA, EC, Mining Licences, leases etc., from Competent Authority

As part of obtaining details regarding statutory clearances to be obtained -
by the Brick Kilns, the following offices were contacted in person by

Committee members and information obtained were furnished below —

a. OJ/o Assistant Director (Geology & Mining), Coimbatore :

The O/o Assistant Director (geology & mining), Coimbatore was
contacted and the one Thiru B. Ramesh, Revenue Inspector available
informed that no mining licences/leases were issued after the year, 2012

He further informed that the details of mining licences/leases
which are granted earlier are not readily available and the same was
being prepared based on the letter received tfrom DEE, TNPCB,

It is also informed Notices were issued to more than 200
numbers of mines and brick chambers for operating without mining
licence and informed that further actions will be taken for operating
without mining licence.

However, brick kiln association members atiended the meeting on
10/01/2020 by 11.30 A.M at the O/o DEE, TNPCB, Coimbatore (North)

informed that they are remitting the royalty for mining.

b. Ofo District Forest Office, Coimbatore :

The O/o District Forest Officer, Coimbatore was attended in
person the committee members and Tmt. Juliyat, Supervisor was met.
However, nc details were able tc obtain from her. However, she asked
to contact Thiru Palanirajan, Ranger, Coimbatore Circle. The ranger
when contacted informed that, as the Brick kilns and mines are located

300 m away from reserve forest boundary, no actions could be taken by

their Department. However, Notices were issued to mines not to cut/use

any palm trees in the area as it will affect the Elephant Corridor and the

possibility of Elephants to enter to habituated area will increase.

&7

%

E



Tt i S

* L

3 @uﬁ

B

® O ¢

Hence, from their statement the need for any clearance from

forest department is needed.

c. Ofo Local Planning Authority, Coimbatore :

Thiru Rajendran, Supervisor and Information and Consulting
Officer of QO/o l.ocal Planning Authority, Coimbatore was met in person
by committee members. He informed that no applications were received
from brick kilns of Thadagam valley for building plan approval. And for
mining activity, no approvals from Local Planning Authority was said to
be required as the Department is granting permission for buildings only.

The actual Hill villages were notified vide G.0.Ms.No.49 (Housing
and Urban Development(UD2.2) Department) Dated 24.03.2003. and
Information and Consuiting Officer of LPA, Coimbatore informed that
Chinna Thadagam, 24. Veerapandi, Nanjundapuram, Somayanpalayam
are Hill foot villages and covered under “Hill Area Conservation
Authority” and no permissions were obtained from the “Hill Area
Conservation Authority” by any of brick kiln and mine so far.

He also added that any covered shed for industrial ac'tivity has to
come for clearance from Local Planning Authority, so for no clearance

were issued to any brick kiln in Thadagam valley.

d. O/o Block Development Officer, Perivanaickanpalayam :

Tmt. Jeyasri, Block Development Officer (Block Panchayat),
Periyanaickenpalayam informed that no plan approvals were given to
any of the brick kiins located in the thadagam valley and also informed
that the details of approvals issued by the five village Panchayats
namely, Somaiyanpalayam, Pannimadai, Nanjundapuram, Chinna
Thadagam and 24.Veerapandi, were already requested from them and

same can be given to Pollution Control Board once received.
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e. Environmental Clearance for Mines :

As per the procedure, any mining activity has to

i. Prepare Mining Plan

ii. Get approval from Assistant Director (Geology & Mining)
for the mining plan prepared.

iii. Apply for Environmental Clearance from  State
Environmental Impact Assessment Authority

(SEIAA)/District Environmental Impact Assessment.

Authority(DEIAA) along with Approved Mining Plan.

iv. By submitting Approved Mining Plan and Environmental
Clearance, the unit can apply and obtain mining
lease/agreement from Competent Authority.

It is also submitted that District Environmental impact
Assessment Authority (DEIAA) has become defunct in accordance with
Hon'ble National Green Tribunal (Principal Bench) Directions, on the
lines that “District Environmental impact Assessment Authority (DEIAA)
does not have scientific and expertise committee member as available in
SEIAA”.

So far, noc mines in the Thadagam valley had obtained any

Environmental Clearance from Competent Authority.

TOR— 4 — Past Production and present production so as to ascertain how many

times these brick kilns gone for expansion over the period

Thiru Jeyapal, Deputy President, Coimbatore District Brick
Manufactures Association, Chinna Thadagam informed that the brick
kilns were initially operated manually.Subsequently they changed to
table moulding and wire cut machine moulded bricks. But no definite
time of change was informed and no production records were furnished.

No production details or production capacity of units were able to

obtained from connected departments like Department of Geology &
Mining, Local body, Local Planning Authority, etc.,

Thie' production details can be obtained from Tamil Nadu Poliution

Control Board and Mines Department only. The mines department
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havenot furnished any historic data pertaining to manual brick making
times. In addition the Mines department have stopped issue of licences

after the year 2012. Hence, they do not have any data on quantiy of

'earth mined after 2012.

Similarly as no applications were made in the past or how to
TNPCB by brick kilns. The past and present production details could not
be assessed.

The association members when contacted, informed that
they were producing to the tune of around 3000 number of bricks
per day per kiln. And now the entire process is being mechanised
leading to increase of efficiency of produetion to 5 to 8 folds, i.e.
15000 — 25000 number of bricks per day per kiln.

As no applications are available with TNPCB and mines
department has not granted licence after 2012, the exact increase of

production could not be assessed.

TOR — 5 — Permission given by the Competent Authority to cut the mining to a

depth in meter/feet and present depth for which mining has been done.

The Competent Authority to give permission for the mining of the
raw material for the brick Kiln, i.e. red earth, is Department of Geology
and Mining.

Prior to 2012, no Environmental Clearance was required for the
mining of minor mineral with mining area extant less than 5 Hacters. As
red earth being minor mineral, the mining licence was given by
Department of Geology and Mining in consultation with Revenue
Department prior to 2012.

After 2012, the Environmental Clearance was made mandatory
for minor minerals with mining area even less than 5 Hacters. However,
Thiru B. Ramesh, Revenue Inspector when contacted, informed that no
mining licences/leases were issued after the year, 2012 as none of them

obtained Environmental Clearance. Hence, there are no records

available frem Competent Authority with respect-to allowed..depth-of- ..

mining.
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However, as per Section 18 (2)(c)(ii), “quarrying shall be done
only for an optimum depth to be specified by the District Coliector

so that the land shall be restored to a state fit for cultivation”.

As per the Section 23 of “District Survey Report for Gravel _
and Brick Earth - CoMmbatore District — May, 2019”, “Gravel and

Brick earth quarry operation restricied upto a depth of 1 to 2
meters only after removing the Brick Earth there is no proposal for
back filling or reclamation the land will be fevelled and use for
agriculture purpose”.

From above, it can be inferred that the depth for brick earth
mining is to be specified by the District Collector only based on the site
condition and there is no hard and fast criteria on depth of mining.
However, Joint Director (Mines), Coimbatore when contacted, informed
that generally Brick earth mining was allowed for a depth of 1 to 2
meters so that the land can be utilised for cultivation again, which also
confirms the rules said above.

However, during inspection it was noticed that the mining was
done more than 2 meters depth in all mining area to a varying
depths more than 18 — 20 meters. The press clips of “The Hindu” and
“The Indian Express” is also shows extensive mining carried out in this
area.

Since, the Mines Department has not issued any licences/permit
after 2012 as well all the land being patta lands, no regulations is done
after 2012. And Thiru Ramesh, Revenue Inspector O/o Mining
Department when contacted, informed that Notices were issued to
more than 200 numbers of mines and brick chambers for operating

without mining licence.
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TOR — 6 — Any other relevant information to address the Total Pollution

Management Plan

The following procedures of reducing air pollution can be insisted

if the units are allowed to operate in future.

1) Measures to reduce air pollution from brick kilns

The measures to control air pollution can be classified into two

categories:

i) Measures to reduce generation of poliutants at source.

ii) Measures to control or reduce the impacts of the emissions.

a) Measures to reduce generation of pollutants by Improving

combustion

One of the important source of air poliution is incomplete

combustion of fuel. A part of the fuel supplied to a kiln remains unburnt

or partly burnt. Considerable scope exists for improving combustion in
the kilns. The main causes of incomplete combustion in the kiln is

insufficient air supply and improper feeding of coal. By improving the kiin

operation, particularly by increasing the draught, improving air

control and improving fuel feeding practices, the unburnts can be
reduced to a large extent and all the energy can also be harvested

leading to reduction of fuel quantity and reduction in emission.

b) Energy efficiency measures

Any measure that saves fuel also helps in emission reduction as

the total amount of fuel burned is reduced. Apart from the improvement

in combustion process, it is possible to reduce energy consumption by

10-15% in a kiin by making small improvements in kiln design,

construction and operation. Better kiln insulation and increase in fire

travel rate is the key to energy conservation areas in fixed chimney

brick kilns. The recycle of flue gas for preheat green bricks will reduce

energy consumption and reduce poliution.
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One of the causes of SPM generation is the high ash content in
coal. Some of the ash is carried by flue gases. it is possible to mix a part
of the fuel in the powdered form with the clay during clay preparation.

This fuel is referred as internal fuel as it is present inside the brick. As _

the brick is heated in the kiln, combustion of internal fuel also takes
place. Coal that Burne inside the brick offers hoeat as well as, the ash
associated with them remains inside the brick. This helps in reducing

ash generation and in turn reduce PM in the flue.

c) Additional control/measures to reduce impact of poliutants

Reduction in pollution generation at source by better utilization of
fuel is the best way to control pollution. However, it is not always
possible to reduce the emissions to a level below the acceptable limit
just by improvement in combusticn and energy conservation measures.
in these circumstances techniques to arrest poliutants before they are
released in the atmosphere are employed. The use of filters,
scrubbers, gravity settiing chambers etc. can be installed. But all the
techniqgues for arresting pollutants will result in pressure loss and hence

I~ Fliis risa vualas~itine ! Hermrimind tm finom A
. Low flue gas velocities and draught in fixed

require additional energy
chimney Kilns make it virtually impossible to use any other add-on device
other than gravity settling chamber hence an induced draft shali be in

place against natural draft.

d) Tall chimneys ensure pollutants to disperse in the atmosphere
leading to less ground level concentrations. Hence no movable chimney
shall be allowed in any kin, and only fixed chimney shall be

practiced.

e) Increase combustion efficiency:

When coal is heated to a tcmperature of 350 °C, volatiles (such il

as methane, hydrogen, carbon monoxide etc.) are released from the
coal. The process of volatisation extends till a temperature goes up to

600 °C. The volatiles mix with hot air and escape through chimney and
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sometimes flames can be seen in the chimney. The char (solid part) that
remains after the release of volatiles can burn only at temperatures
of about 600 °C. Also smaller coal particles burn faster compared
to bigger particles. Therefore, the following can be practiced.

a) Feed coal only when the temperature in the firing zone
is above 600 °C for better utilization of volatiles and charred coal
particles.

b) Sufficient long firing zone coal can be maintained to
offer adequate time of firing to overcome ignition delay.

c) Coal shall be crushed to a particle size smaller than 3/4
inch for efficient and complete combustion. The combustion
efficiency can be noted by observing the colour of the flue gas as
well as by assessing the amount of char accumulated at the
bottom ash when collected. If mor char is found in the bottom ash,
it can be ensured that the combustion is not adequate.

d) Optimum utilisation of the kiln production capacity, by
increasing the fire travel rate the specific energy consumption of
thé kiin can be decreased, that is the heat can bé completely
harvested, hence specific energy consumption will come down
and in turn reduction in emission.

e) Going in for Deep mining of clay can reduce the
agricultural area affected due to excavation of soil for brick
making. But in this case deep mining will affect animal moment
hence limited depth only can be permitted

flUse of waste materials such as fly ash, boiler ash, stone
dust etc. can be mixed with clay to conserve virgin agriculture
soil usage, so the quantum of mining can be reduced.

g) A reduction of up to 40% in the raw material use is
possible by going for manufacture of perforated or hollow block
bricks instead of solid bricks. (similar to manufacture of fly ash
bricks).

h) use of “GFRG” (Glass Fibre Reinforced Gypgum) i_s__a

new entry of construction material in the market. This GFRG
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panels can be promoted for interior partition walls as well as

exterior walls too. This will reduce the requirement of clay bricks

e - =

02080

and on the other hand solve the problem of disposal of gypsum.

l'-.
i} Awareness to use cost effective alternate materials like

=

e g BT

glass blocks, blinds, screens can be encouraged for room
dividers in place of brick wall to reduce cost of construction and

on the other hand reduce pollution.

L >

j) Brick kilns located in the elephant corridor and known

animal movement path ways, shall be relocated.

k) Mines with greater depth located in the elephant
5 corridors shall be levelled to have a general slope or they shall be
refilled with suitable construction and demolition wastes and

compacted to bring back to the original texture.

:t>-

) Any illegal structures in addition to brick kilns or mines

constructed in the elephant corridors shall be removed.

m) Artificial ponds for storage of water for drinking of
animals can be constructed at suitable places to reduce
movement of wild animals for want of water.

) Suitable sapling can be planted in the mined area and
raised wall to restore the ecology of the area.

o) The brick kiln association shall engage a reputed
agency and design a suitable additional air pollution cortrol

measures for retrofitting to minise the emission to well within the

standards.

p) A very stringent poliution standard can be arrived with

the help of CPCB for brick kiln, located near sensitive areas and

) o TS

separate emission standards can be evoived for non sensitive

= ik

areas.

ve . PN

q) siting criteria for brick kilns shail be evolved with the

o B2

help of CPCB considering distance to be mainlained between

brick Kilns, habitation, agriculture, harticulture and forest are'a ﬁ_/]

, r) AII the heavy vehicle moving in the area shaII have .

o

e e e = rra

proper fltness certificate from the authority.
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s) Vehicular emission testing certificate shall be made
mandatory to obtain once in 3 months (with load) and affixed in
the vehicles, since overloading of vehicle can increase the ioad
on the engine and transmission and lead to increased emission.

Separate vehicular emission monitoring station may be permitted

"t0 be set up in the vicinity of the Thadagam Vailley.

1) All brick kilns, if allowed to operate shall install online

monitoring system and connect it to CPCB and TNPCB care air

centre.

u) Environmental compensation can be collected from the

brick kilns if they. are allowed to operate.

v) The District Administration can be asked to form a

team consisting of the. foIIoWirig 'de'partmehtsTo visit fhe

Thadagam Valley .and flnd ‘out the V|olat|ons caused

remedlal measures requ;red |

ii. Tamll Nadu Pollution Control Board
iii. Concerned Iocal body
iv.: _Hea_l_th Service Depa_rtme_nt
V. .FOres't Department v
vi.  Wild Life Warden
vii. Department oszgriCUIture
viii. :Department of Hartlculture
X. - ADepartment of Town and country plannlng
X. Sur_vey Department
xi. Revenue Deoa'r-tment _
Xii. Reputed NGO or CBO in the area reaIIy mterested
in publlc welfare’ g i2ati
xii. Reputed Engln(,onng Institution w1th Members: from
Geology, remote sensing, ’,'_ economics - and
Environment.

T A - e Mo M P e e SN R T LS O DL LR A

Department of Geo|ogy and M|n|ng
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RECOMMENDATION:

{1) First and foremost all the 183 illegally operating brick kilns shall be closed in

view of the following:

{a) Operating without consent of the Board.

(b) No permission is obtained for brick kilns/mines operating in HACA Village
from Competent Authority.

(c) Hon’ble High Court direction in W.P.No. 1064 of 2009 is not complied.

(d) The direction of CPCB is not complied.

(e) No Environmental Clearance is obtained for mining.

(f) Ambient Air Quality Survey reveals PMyg is above the Standards.

(g) Operation of these industries invited complianis and court cases seeking

remedy for affected persons.

(2) On closure, if these industries apply for Consent of Board along with valid
Environmental Clearance, HACA clearance, Local body Clearance, Mining
Department clearance and all other statutory authorities along with a

Comprehensive Environmental Impact Assessment study followed by on

Environmental Management Plan wetted by a reputed Institution, revocation of

closure direction can be considered.

(3) Court cases was filed by Thiru S. Muralidaran, Chennai, before the Hon'ble

High Court of Madras vide W.P.No. 27356 of 2019 with a prayer “to direct the

N R .

1 respondent to identify and secure the elephant corridor and to direct

T S TR

the 4"'& 5" respondents to close all the illegal brick kilns operating in

Thadagam valley”, and the Respondents of the case are as follows -

(i The Principle Chief Convervator of Forests and Wlld Life Warden

~D&partment of Forest Government of Tamiinadu,
(i) The Chief Secretary, State of Tamilnadu
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(i)  The District Collector, Coimbatore District

(iv)  The Principle Secretary/Chairman, Tamilnadu Pollution cortrol
Board

(v) The Commissioner, Department of Geology and Mining

(vi)  Government of India, Ministry of Environment and Forest and

climate change, New Delhi.

And another case was filed by Thiru T.M.S.Rajendran,Chennai vide
W.P.No. 28475 of 2019 with the prayer “to close down the illegal brick kilns
functioning in the 5 villages and to direct the 6"& 13" respondents to
disconnect power supply to the illegal brick kilns in the 5 villages and to
constitute a committee to assess the damage done to the ecology and
general public by the illegal brick kilns in all 5 villages”, and the

Respondents of the case are as follows —

(i) The Secretary to Government, Department of Geology and
Mining, Chennai. ‘

(ii) The Principle Secretary to Government, Department of Housing
and Urban Development, Chennai

(iii)  The Director of Geology and Mining, Chennai

(iv)  The Director, Directorate of Town and Country Planning, Chennai

(v) The. Chairman/Principle Secretary, Tamilnadu Pollution Control
Board

(vi)  The Chairman and Managing Director, TANGEDCO, Chennai

(vii)  The Deputy Director of Town and Country Planning, Coimbatore

(viii) The Joint Director of Geology and Mining, Coimbatore

{ix)  The District Environmental Engineer, Tamilnadu Pollution Control
Board, Coimbatore

(x) The District Collectar, Coimbatore

(xi)  The Deputy Commissioner of Labour, Coimbatore

(xii)  The Deputy Director, Health Services, Coimbatore

(xiii)  The Superintending Engineer, TANGEDCO, Coimbatore
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in the above two cases, -all related departments were included. As
TNPCB is also a Respondent, it is humbly submitted again to arrange to issue
closure Directions to all the Brick Kilns operating illegally by way of

disconnection of power supply/seal the Brick kiln through the Reveny

Department and to issue necessary Directions to Department of mines to take

appropriate actions to stop.the illegal mining activities.

END OF REPORT :

Assistant Engineer,
Tamil Nadu Polluition Control Boartd,
Ramanathapuram

N /;‘\\ 3 .
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V4 //'- of - Qo dees
G. Ravichandran,
Assistant Environmental Engirieer,
Tamil Nadu Poliuition Control Boartd,
Hosur

A "j‘ 3
R. Dhilip Kumar, [0
Assistant Environmentai Engineer,
Tamil Nadu Poliuition, Controi Boartd,
Nagapaftinam. o

)
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'\,15’"1,]--.-'- -
R. Vijayabaskaran,
Joint Chief Environmenial Engineer (M),
Tamil Nadu Pollution Contro! Board,
Madurai.
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W.P.N0s.27356 and 28475 of 2019

W.P.N0s.27356 and 28475 of 2019

THE HON'BLE CHIEF JUSTICE
and

SENTHILKUMAR RAMAMQORTHY, 1,

(Order of the Court was made by The Hon'ble Chief Justice)

The matter relates to the vanishing elephant corridors across the
forest regions, particularly in Coimbatore District. The petitioners
contend thj‘;lt whil_qfthe forest area may be demarcated and preserved,
the passageway from one forest tract to another is not covered by any
protective order. As a consequence, the petitioners assert, the
elephants are perceived to be straying into areas inhabited by men
only because humans have encroached on the traditional corridors

used by elephants for passing from one forest to another.

2. The petitioners say that the third respondent has filed an
affidavit and has more or less accepted the case made out by the
petitioners, except that a casual remark has been made about
removal of illegal brick kilns and related businesses. The petitioners
also point cut that the first respondent has filed an affidavit indicating

that the huge encroachment which has taken place over the years
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W.P.Nos. 27356 and 28475 of 2019

cannot be undone and it would involve a mammoth task to restore all

the corridors to their pristine glory.

3. It is imperative that some measures be taken for ensuring the
unhindered passage of the elephants from one tract of land to another
without straying into areas inhabited by humans. Towards such end,
some corridors must be restored, though it may not be feasible to

restore all.

4. The State in consultation with the Principal Chief Conservator
of Forests will file a report when the matter appears next six weeks
hence to indicate how conflict between the large animal and man can
be avoided and the right of passage be given to the elephants to move
from one tract of land to another in such manner that it does not cause
much displacement to humans-yet-allows the animals the freedom
they deserve. A copy of such report should be made available to the

petitioners at least two days before the matter appears.
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@ 5. The pendency of these writ petitions should not deter the
2 respondent authorities from taking immediate appropriate action
against brick kilns which may be operating illegéily or without license
) or in excess of the extent of their area of-operation.

List on 10.42.2021.

@ (S.B., €.) (S.K.R.,J.)
06.01.2021
bbr : |
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W.P.N0s.27356 and 28475 of 2019

THE HON'BLE CHIEF JUSTICE
AND

ENTHILKUMAR RAMAMQQRTHY, J.

(Order of the Court was made by the Hon'ble Chief Justice)

In W.P.No.27356 of 2019, it is submitted on behalf of the
Mines Department of the State that a coordinated strategy has to
be worked out by the State after consultation with all the
departments sa;géhat the elephant corridors can ‘b.é?left untouched or
those corridors that have been encroached upon can be restored.

2. In some of the other matters, the grievances appear to be
directed against brick kilns which have mushroomed all over the
State and the general refrain is that the local authorities have

turned a Nelson's eye to the illegal operations of brick kilns. The

official respondents must take immediate remedial measures to

ensure that brick kilns function within the parameters set down and
upon obtaining license remain confined to the areas demarcated.

Burgeoning brick kilns that encroach into forest lands or elephant

Page 1 of 3

htps /faww.mhc.tn.gov.injudis/




S

\S4

W.P.Nos. 27356 and 28475 of 2019

corridors should be proceeded against without undue delay.

3. These matters will now appear six weeks hence for a status
report to be filed by the State through its Chief Secretary upon due

coordination between the various departments.

List on 31.3.2021.

G

(S.B., CI) (S.K.R., 1.)
10.02.2021
sasi
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From

Thiru.S.Nagarajan, [.A.S.,

District Collector,
Coimbatore.

Sir,

AP\ =

To

The Principal Secretary
Industries Departinernt
Secretariat,
Chennai-600 009.

Through

The Commissioner of Geology
and Mining,

Industrial Estate,

Guindy, Chennai - 600 032.

Rc.No.650/Mines/2019 dated .03.2021

Sub: Mines and Minerals — Coimbatore District —
Public Interest Litigation in
W.P.N0.28475/2019 and 27356/2019 filed
before the Madras High Court - Order dated
06.01.2021 and 10.02.2021 passed by the
Madras High Court - Action taken report
sent — reg.

Ref: 1.

2

District Collector Notice Na.Ka.10/
Mines/2019 dated 29.10.2019,

District Collector Notice Na.Ka.
238/Mines /2020 dated 23.06.2020.

. District Collector Notice Na.Ka.ll/

Mines/2020 dated 21.10.2020.

. District Collector Notice Na.Ka.47/

Mines/2020 dt: 21.10.2020.

. The High Court of Madras Order dated

06.01.2021 in W.P.No0.27356 of 2019 and
28475 of 2019

. The High Court of Madras Order dated

10.02.2021 in W.P.N0.27356 of 2019 and
28475 of 2019

District Collector Notice Na.Ka.284/
Mines/20211-10 dated 20.02.2021.

. Commissioner of Geology and Mining

letter Rc.No.681/MM1/2021 dated
11.03.2021 .

. Proceedings of the District Collector

Coimbatore in Rc.N0.5236/2021 /L dated
17.03.2021.

-000-

Kind attention is invited to the referenccs cited.
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2) One Thiru S:Muralidharan has filed a Public Interest
Litigation in W.P.No0.27356/2019 before the Hon’ble Madras High
Court with a prayer to issue a Writ of Mandamus or any other
Writs or directions, directing the 1st respondent to identify and
secure the elephant corridors in Coimbatore Forest Division with

the support of the other respondents.

3) One Thiru.TMS.Rajendran has- filed a Public Interest
Litigation in W.P.N0.28475/2019 before the Hon’ble Madras High
Court with a prayer to direct the respondents to take necessary
action to close down the illegal brick kilns being operated in all the
villages of Veerapandi, Thadagam, Somayampalayam,
Nanjundapuram and Pannimadai panchayats of Coimbatore

District within the timeé frame stipulated by the Hon’ble Court.

4) The Hon’ble High Court of Madras by Order dated
06.01.2021 in W.P.N0.27356 of 2019 and 28475 of 2019 under

para 4 & S ordered as follows:-

4., The State in consultation with the Principal Chief
Conservator of Forests will file a report when the matter
appears next six weeks hence to indicate how conflict
between the large animal and man can be avoided and
the right of passage be given to the elephants to move
from one tract of land to another in such manner that it
does not cause much displacement to humans yet allows
the animals the freedom they deserve. A copy of such
report should be available to the petitioners at least two
days before the matter appeal petition.

5. The pendency of these Writ Petitions should not deter the
respondent authorities from taking immediate appropriate
action against brick kilns which may be operating
illegally or without license or in excess of the extent of

their area of operation.
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5) The Hon’ble First Bench of Madras High Court by Order
dated 10.02.2021 in W.P.N0.27356 of 2019 and 28475 of 2019

under para 2 & 3 ordered as follows:-

2. In some of the other matters, the gnievances appear to be
directed against brick kilns which have mushroomed all
over the State and the general refrain is that the local
authorities have turned a Nelson’s eye to the 1llegal
operations of brick kilns. The ofﬁcial respondents must
take immediate remedial measures to ensure that brick
kilns function within the parameters set down and upon
obtaining license remain confined to the areas

demarcated. Burgeoning brick kilns that encroach into

forest lands or elephant corridors should be proceeded

against without undue delay.

These matters will now appear six weeks hence for a
Status report to be filed by the State through its Chief

Secretary upon due coordination between the various
departments.

6) The Commissioner of Geology and Mining vide reference
8th cited has requested to send an action taken report for filing a

status report before the Hon’ble High Court.

7) As directed by the Hon’ble First Bench of Madras High
Court-dated 06.01.2021 and 10.02.2021 in ‘W.P.No.27356 of 2019
and 28475 of 2019, the Steps taken by the District Administration
for closure of Brick Kilns operating in. Veerapandj, Thadagalh
Somayampalayam, NanJundapuram and Pannimadai villages of

Coimbatore North Taluk, Coimbatore District and other steps
taken are detailed as follows:-

1) In compliance to the orders passed by the Hon’ble First
Bench of Madras High Court dated 06.01.2021 and

S

SN
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i 10.02.2021 in W.P.N0.27356/2019 and 28475 of 2019,
! ) orders have been issued by District Collector, Coimbatore
in Rc.N0.5329/2021 dated 17.03.2021 directing the

Tahsildar, Coimbatore North to close down and seal the

Brick Kiln Units functioning in Veerapandi, Thadagam,

Somayampalayam, Nanjundapuram and Pannimadai

villages without obtaining permission from the Distriet

Collector, Coimbatore.

i) The Executive Engineer, TANGEDCO has been directed

gl e o

to disconnect the electricity given to the Brick Kiln Units
v with immediate effect.
iii) The Assistant Director of Geology and Mining,
Coiummbatore and the District Environmental Engineer,
Coimbatore North have been directed to coordinate with
al ' the Departments concerned and to submit an action

. ) taken report in this regard.

2 iv) Accordingly, the Tahsildar, Coimbatore North, District
5 Environmental Engineer, Tamil Nadu Pollution Control
Board and the Assistant Director of Geology and Mining, =
Coimbatore have inspected the areas in Veerapandi,

Thadagam, Somayampalayam, Nanjundapuram and

Pannimadai Villages in Coimbatore North Taluk on .._,

3 19.03.2021, 24.03.2021 and 25.03.2021 and a total

! LU

nurnber of 186 brick kiln units operating in the areas

without obtaining Registration certificate from the -
District Collector and without obtaining necessary -
permission from the District Collector as required under ‘_*
sub-rule(2) of Rule 19 of the Tamil Nadu Minor Mineral

Coricession Rules, 1959 were banned from carrying out "
any activities from 19.03.2021 onwards and notices have \-’;
been properly served/posted in respect of the 186 brick :
kilri units.
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The details of 186 brick kiln units closed down in
Veerapandi, Thadagam, Somayampalayam, Nanjunda-

puram and Pannimadai are tabulated as below (Village

wise)
s.1 Name and address of Name of
ﬁ' the Owners of the the Village
= Chamber Chamber
Thiru.K.Rajan,
.Krish v,
S/o.Krishnasamy Yamuna
Yamuna Chamber . ]
1 ; : Chamber Veerapandi
Bricks, Veerapandi, L
. Bricks
Salayanur
“Thiru.Rajkumar, ]
S/o.Selvaraj, Tvl.KRG
Chamber Bricks, KRG
2 No.24. Chamber Veerapandi
Veerapandipudur, Bricks
11.Veerapandi
Tvl.KMT Chamber
BI‘lCEl{S, ]?SP Bus Stop, KMT
Anaikatti Road, .
3 ) Chamber Veerapandi
Chinnathadagam, ricks :
11.Veerapandi '
Thiru.Sabari and
Thiru.Kumar, New
' ’ New S.K.
4 S.K.G Chamber, (;;‘;Sn‘tlfes Veerapandi
S.F.No.11/1, DSP ’
Stop, 11-Veerapandi
Thiru.K.R.Ramakrishn
an,S/o.K.R.Ramasamy
5 , KRD Chambers, KRD v di
S.F.No.157/2C, Chamber cerapandi
Salangai Bus Stop, 11-
Veerapandi
Thiru.Nanjan,
S/o.Mannan, M.S MS
6 Chamber, Mangarai, . * Veerapandi
: . Chamber '
11- Veerapandi

T T P S
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Thiru.Saravanan, Kavi

. Kavi
7 ;hamber. B\;ICRS’ di Chamber Veerapandi
angarai, Veerapandl Bricks
Thiru.Sundarraj, _
" | V.K.V.Chamber Bricks | V.K.V.Cham
8 I, Salaiyanur, ber Bricks - Veerapandi
Veerapandi I
Thiru.S.Anandan,
S/ o.Soundarava@ivu, RAJ
RAJ Chamber Bricks, ) _
9 . Chamber Veerapandi &
Veerapandi Road, 11- . :
: . Bricks :
Veerapandi
: : o
Thiru.K.Chinnasamy, TVS i
10 | TVS Chamber Bricks, Chamber Veerapandi i
11.Veerapandi Bricks ‘g
Thiru.Sundarraj, VKV é
Chamber Bricks II, VKV B
11 | Somayanur, Chamber Veerapandi @ E
11.Veerapandi Bricks II =
Thira, <
hiru.Sundarraj, . VKV
V.K.V.Chamber Bricks .
12 ; Chamber Veerapandi
IIl, Somayanur, )
. Bricks- III
Veerapandi
Thiru.Sundarraj, VKV
Chamber Bricks-IV, VKV
13 | Somayanur, 11- Chamber Veerapandi
Veerapandi Bricks - IV
Thiru.Raj
iru aJan,. YBC YBC
Chamber Bricks, .
14 S Chamber Veerapandi
Veerapandi Pirivu, .
‘ ) Bricks
11.Veerapandi
Thiru.Jaganathan,S/o.
Nani )
anjappagoundar, NKN
NKN Chamber .
15 . . Chamber Veerapandi
Bricks,Mangarai, Bricks
11.Veerapandi
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| Thiru.Rajan, POWER

z

Chamber Bricks, POWER
16 | Veerapandipudur, 11, Chambe: Veerapandi
Veerapandi ‘Bricks
Thiru.Sivasakthivel,
S/o.Jayabal, JBW JBW
17 | Chamber Bricks, Chamber Veerapandi
Veerapandipudur, Bricks
11.Veerapandi
Thiru.Dinesh, PKR
Chamber Bricks, PKR
18 | Mangarai, Chamber Veerapandi
11.Veerapandi Bricks
Thiru.Ravichandaran, RVS
19 RVS Chamber Chamber Veerapandi
Bricks,11.Veerapandi Bricks
Thlru.Selvarfeg, MRT MRT
Chamber Bricks, .
20 ) Chamber Veerapandi
11.Veerapandi )
Bricks
Thiru.Mahendhiran,
S/o.Ramasamy, Vasu Vasu
21 | Chamber Bricks, Chamber Veerapandi
11 .Veerabandi Bricks
Tmt.J,Shanthi,
W/0.G.P.Chandarasek ACB
22 | ar, ACB Chamber Chamber Veerapandi
Bricks, 11.Veerapandi Bricks
Thiru.Saravanakumar,
Sriram Chamber Sriram
23 | Bricks, Veerapandi Chamber Veerapandi
Pirivu, 11.Veerapandi Bricks
Tmt.Krishnaveni,
W/o.Erattaimuthu, KNN
24 | KNN Chamber Bricks, Chamber Veerapandi
11. Veerapandi Bricks
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WVeerapandi Pirivu,

11.Veerapandi

8
r _’];;ﬁt.Poong—odi, _I
W /o.Ponnusamy, SMT SMT
25 | Chamber Bricks, Chamber Veerapandi
" | 11.Veerapandi Bricks
Thiru.Murugan, KPM KPM 4
26 | Chamber Bricks, Chamber Veerapandi
11.Veerapandi Bricks
Thiru.Natarajan,
S ;:)r Na; :;pjaagoundar D
»D .
’ C b \Y% i
27 | NMS Chamber gf_r:k °r EEREFENIC!
Bricks,11.Veerapandi Hexes
Thiru.
Santho shkuma.r, TMS
S/0.Soundarrajan TMS .
28 r Chamber Veerapandi
Chamber Bricks, 11. .
. . Bricks
Veerapandi
B Tmt.E.Krishnaveni,
W /o.Erattaimuthu,
Tvl.SKK Chamber SKK
29 | Bricks, Anaikatti Road, Chamber Veerapandi
Veerapandi Pirivu, Bricks _
11.Veerapandi . o A2
Thiru.Yashvanth, P '
S/o. i j e
= /o Goylnd.a.raj, [ndia TR
Tvl.India Wiregate Wiresate 5 I
30 | Chamber Bricks, g Veerapandi 5
: . Chamber =
Anaikatti Road, . -
o Bricks e
Veerapandi Pirivu, .
11.Veerapandi ] "
Thiru.R.Karthick,
Tvl.LNT Chamber, )
C . 8 LNT . ]
31 | Anaikatti Road, Veerapandi o B
S Chamber _.
Veerapandi Pirivuy, A
11.Veerapandi |1 = B
Thiru.Srinivasan, iy 8
Tvl.A1l Chamber, -
32 | Anaikatti Road, Al Chamber Veerapandi ey E
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Thiru.P.Velligiri,
Tvl. VNS Chamber,
S.F.No.82/2B,

. . VN
33 | Anaikati Road, N S Veerapandi
sy Chamber
Veerapandl Pirivy,
11.Veerapandi
Thiru.Abimar}ue,
S/o.Subramaniyam,
Tvl.ABI Bricks
. : : Al3] Bri i
34 e R Bricks Veerapandi
Mangarai,
11.Veerapandi
Thiru.V.G.Kannapiran,
S/0.Gopal, Tvl.Sree _
Sakthi Chamb -
a. ' e Sree Sakthi
Bricks, Cr b v di
35 S.F.No.42C/2C, .:a‘rnk er cerapandi
Veerapandi Pirivuy, R
11 .Veerapandi
Thiru.R.Sakthivel,
S/o0.Ramasamy,
Tvl.RSV Chamber RSV
36 | Bricks, Anaikatti Road, Chamber Veerapandi
Mangarai, Bricks |
11.Veerapandi
Thiru.G.Krishnamoort
hy, S/0.Gopal,-
F.14 B X p
S 3/A2 .,Tvl RKG RKG
Chamber Bricks, b
37 . . Chamber Veerapandi
Anaikatti Road, .
. Bricks
Mangarai,
11.Veerapandi
Thiru.Ponnusamy,
S/o.R
/o0.Rangasamy, VCR
- Tvl.VCR Chamber Chamb v di
Bricks, Anaikatti Road, E;;r;(ser veerapandl

Mangarai,

11.Veerapandi




S = — 3

A0

10
~ | Thiru.R.Krishnasamy, l_— -1
‘| S/o.Ramanudaiyar,
Tvl.RAK Chamber RAK
39 | Bricks, Chamber Veerapandi
Veerapandipudur, Bricks
11.Veerapandi
Thiru.Sathyamoorthi, -
S/0.KK
Maruthachalam,
Tv1.SGK Chamber SGK ]
40 . Chamber Veerapandi
SiCs, Bricks
Veerapandipudur,
11.Veerapandi
| Thiru.Ragunathasamy,
S /o0.T.Ramasamy, BMT
Chambers, BMT
41 | $.F.Ni,85/32A1, Chamber Veerapandi
Thailamara stop, Bricks
Mangarai
Thiru.Mayilsamy,
$S/o.Palanisamy
goundar, Tvl.TSM TSM
42 | Chamber Bricks, Chamber Veerapandi
Veerapandipudur, Bricks
’ 11.Veerapandi
Thiru.Madhankumar,
3/o.Marannan,
Tvl.CMM Chamber CMM
43 | Bricks, Chamber Veerapandi
Veerapandipudur, Bricks
11.Veerapandi
Thiru.Rajamani,
S/0.Gopal, ’Ijvl.ABT ABT
Chamber Bricks, .
44 ] Chamber Veerapandi
Veerapandipudur, Bricks
11.Veerapandi

——
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Tmt.Eswari,
W/o.Krishnasamy,
Tvl.APC Chamber APC
45 | Bricks, Chamber Veerapandi
Veerapandipudur, Bricks
l1.Veerapandi
Thiru.Krishnasamy,
S/o0.Perumal goudar, SKT
Tvl.SKT Chamber .
46 . Chambe: Veerapandi
eSS, Bricks
Veerapandipudur, ’
11.Veerapandi
Tmt.J.Santhi,
W/0.G.P.Chandrasekar
, Tvl.Anjaneya Arnjaneya
47 Chamber Bricks, Chamber Veerapandi
Anaikatti Road, Bricks
11.Veerapandi
Thiru.Shanmugakuma
resan, Tvl.ASK
Chamber Bricks, ASK
48 | Anaikatti Road, Chamber Veerapandi
Mangarai, Bricks
11.Veerapandi
Tvl.NIR Chamber
Bricks, NIR
49 | Chinnathadagam, Chamber Veerapandi
Veerapandipudur, Bricks
11.Veerapandi
Thiru.Kunasekaran,
S/o.Dhamotharan, ACC
Tvl.ACC Chamber .
510] . Chamber Veerapandi
SIElS; Bricks
S.F.No.1020/2B, :
Arcade Nadu, Anaikatti
Thiru.Surendhiran,
S/O.Suppaiyagoudar,- NCC
51 TVI.'NCC SeTEIET Chamber Veerapandi
Bricks, S.F.No. 1027/2{ Bricks
Arcade Nadu, Anaikatti J
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Thiru.Jegatheesh,

| $/0.Balasubramaniya Nithya |

52 | m, Tvl.Nithya Chamber Chamber Veerapandi |
Bricks, S.F.No0.936, Bricks '
Vadakkalur, Anaikatti |
Thiru.Ranganathan, Veerapandi
S /0.Siddhanayudu, RCC

53 | Tvl.RCC Chamber Chamber
Bricks, S.F.No.875, Bricks
Anaikatti - )
Thiru.Kunjumon, KSK . Veerapandi I
- At KSK

54 | Chamber, Kandi Via, Chamber
Anaikatti R
Thiru.Balusamy, Veerapandi
$S/0.Rangasamygounda RPB

55 | r, RPB Chamber, Chamber
$.F.No.774/2, Bricks
Kondanur, Anaikatti
Thiru.Sundarrajan, Veerapandi

56 3/0.Subbaiyan, Kumar Kumar:

Chambers, Kondanur, Chambers
Anaikatti

Thiru.Puviyarasu,

S/o.Palanisamy, Puvi

57 | Bricks, Puvi Bricks Veerapandi
Kondanurpudur,

Anaikatti
Thiru.Hariprakash,

58 C O R € S S ChiArll‘aer Veerapandi
Tvl.AAT Chamber e pand
Bricks, Veerapandi |
Thiru.Nandheesh,

SLN. i .
B Chamber Bricks, S.N.B.Cham .

59 | niear BSNL, . Veerapandi

= ber Bricks
Chinnathadagam.
Thiru.Sounthirarajan, N
Sumathi Chamber .
Bricks, Mangarai R
60 ’ & . Chamber Veerapandi
Road, 11.Veerapandi .
Bricks
Th1ru.Anand.an, ABC ABC
Chamber Bricks, e

61 |. . Chamber Veerapandi
11.Veerapandi .

' Bricks
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Tvl. KKG Chamber

Bricks, Periya

_ h
62 Thadagaui 1oad, KKGC},mm Veerapandi b
) er Bricks I
Chinnathadagam
TvI.SUN Chamb !
L el SUN ;
Bricks, Anaikatti Road, . . i
63 . Chamber Veerapandi _é
Chinnathadagam .
Bricks |2
— i
Tvl.SD K(.H_lST.k SD Kousik
Chamber Bricks, )
64 i . Chamber Veerapandi i
Anaikatti Road, Brick
Chinnathadagam -
Thiru.Ramasubbu,
. T.M.T '.
T.M.T Chamber Bricks, . .
65 . Chamber Veerapandi
Anakatti road, Bricks :
Chinnathadagam
Thiru.R.Venkatesh, CVR
| o C.V.R Chamber Bricks, o ) &
| o 66 = ‘ Chamber veerapandi
| Chinnathadagam,. R %
| e Bricks %
e A Thiru.Mahendhiran, - 5
' <& VLM Cliam e A.V.M.Cham _ ""
1 m 67 | Bricks, Anakatti road, ] veerapandi
| . ber Bricks
' Chinnathadagam
é 0 Thiru.Rangasarys; ‘
| M S/o.Ponnusamygound MSK
ar, Tvi MSK Chamber - Nanjundapura
_@a 68 . Chamber
| Bricks, S.F.No.117, Bricks m
% 118/1A, Near =5
l : | Mariamman Koil
E B Thiru.Arunkumar,
1 — S/o0.D.Chandrasekaran
D » TVI.INCA Bricks, ! . Nanjundapura
- 69 S.F.N0.59/4, | INCA Bricks - .
i E&:: Chinnathadagam
== Gokul Thottam.
- Thiru.R.Palansamy,
| S/o.Ramukuti ' bE
i fb goundar, KNK KNK Naniundapur .{
L @ 70 | Chamber Bricks, Chamber J L
= Nanjundapuram, Briks m
Chinnathadagam

JRUR L JL AL AL B



BRSNS o oL ). P

l

Thiru.Manojkumar,
Sj/o. Subramaniam,
Sakthi Chamber
iricks, Varapalayam,
Nanjundapuram,

71

e
Thiru.Pachaimuthu,
S/o.Solaimuthur, SPM

72 | Chamber Bricks,
Nanjundapuram

Thiru.Chandra Mohan,

$/o.Kandasamy, NCK
73 | Chamber Bricks,

Nanjundapuram

I——
Thiru.Vinothkumar,
S_f'o.J.V.Gopal, SNT
Chamber Bricks,
Nanjundapuram

Thiru.Vinothkumar,
S/o.J.V.Gopal, MVN
Chamber Bricks,
Nanjundapurarm

Thiru.Murali,

S/ o.Palanisamy APS
Chamber Bricks,
Nanjundapuram

Thiru.Mohanraj,
S/ o.Palanisamy, RNP
Chamber Bricks,
Nanjunadapuram

Thiru.Sukumaran,
S /o.Palanisamy, INDU
Chamber Bricks,
Ramanathapuram,
Nanjundapuram

78

Thiru.Sampathkumar,
S/o.Velumani, CVS
Chamber Bricks,

79 Pappanaikenpalayam,
Nanjundapuram

Sakthi
Chamber
Bricks

SPM
Chamber
Bricks

-

NCK
Chamber
Bricks

SNT
Chamber
Bricks

MVN
Chamber
Bricks

APS
Chamber
Bricks

RNP
Chamber
Bricks

INDU
Chamber
Bricks

CVS
Chamber
Bricks

Nanjundapura
m

|—

‘ Nanjundapura

-

Nanjundapura
m

Nanjundapura
m

Nanjundapura

Nanjundapura

Nanjundapura
m

Nanjundapura

Nanjundapura
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!' | Thiru.Ramasamy, r
| S/o0.Chinnasamygound
ar, AB Chamber AB Naniund |
80 | Bricks, Chamber J e
Pappanaickenpalayam, Bricks .
Nanjundapuram
Thiru.Narayanasamy, S
S/o.Appunaudu, LBI LBI N
81 | Chamber Bricks, Chamber- / R
Nanjudapuram* Bricks =
Thiru.Jaganathan, JB
Chamber Bricks, JB Chamber Nanjundapura
~ 82 .
) Somayanur, Bricks m
r—a Nanajundapuram
L§ ‘\’ Thiru.Ravi,
[S— S/o.Maruthappagound VMT .
e 83 | ar, VMT Chamber Chamber Nanjur;;lapura
.]-3 Bricks, Bricks
. Nanjundapuram
""DD Thiru.R.Ranganathan,
- S/0.Raj, Tvl.CNA Nanjundapura
D 84 | Bricks, CNA Bricks J p
% : m
Nanjundapuram, :
-;?“3 Pappanaickenpalayam o
] , Thiru.Ravi, %
i o S/o.Maruthappagound ;i
| ;
| D ar, Tvl.New YMT NewVMT .
e Chamber Bricks, : Nanjundapura ;
. 85 Chamber :
P 6/241-4-1A, Bricks m =
GEL Nanjundapuram, Near :
P Police Station
i - Tmt.Rukmani, :
-2 W /o.Kandasamy, _ . I
Chandru .
i Tvl.Chandru Chamber Nanjundapura
l nii 86 N - : Chamber
‘ Bricks, S.F.No.55/B, Bri m
| iy Naniund ricks
K ‘9 anjundapuram,
| Chinnathadagam
s Thlru.Magesh MKM '
| S/o.KaruppaKonar Nanjundapura
= 87 . Chamber
Y MKM Bricks . m lf
[ ; Bricks b
ey || Nanjudapuram — b
P Thiru.Maruthachalam, PSM |
| P S/o.Kuttiyagoundar, Maruthacha
| 88 | PSM Maruthachalam lam Pannimadai
s Chamber Bricks, Chamber '
- | [ Kanuvai, Pannimadai Bricks - |
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Thiru.Murugesan,

S/o.Chinnegoundar, Mursliw Esan
89 | SMP Murugesan ) g Pannimadai
Chamber Bricks, Cha.rnber‘
i . X . Bricks
Kanuvai, Pannimadai
Thirmi K.Devaraj,
90 $/o0.Karuppannagound PSK Bricks Pannimadali
ar, Tvl.PSK Bricks,
1299/2, Pannimadai
Thiru.Ramachandran,
Tv].Nevi Bricks,
91 S:.F.N'o.209§52.10, DEVI Bricks Pannimadai
annimadai Village, .
3/161,
akkumarathottam
Thiru.Saravanakumar,
S/o.Duraisamy, Kavi
92 | Tvl.KAVI Chamber Chamber Pannimadai
Bricks, Pannimadai Bricks
Village, Thaliyur Post
Tvl.MPS Bricks,
$.F.NO.381/1B, . . .
93 383/1D, Pannimadai MPS Bricks Pannimadai
Village, Thaliyur Post
Thiru.Kannan,
$/o.Sundaram, MSV
94 | Tvl.MSV Chamber Chamber Pannimadai
Bricks, Pannimadai "Bricks
Village, Thaliyur Post
Tv1.RANI Bricks,
S F.No..311/1A, 5/22, Somayampal
95 | Kalappanaickenpalaya | RANI Bricks JPTREE S
{ m,Somayampalayam e
Thiru.S.Rajappan, New
96 Rani chamber, New Rani Somayampalay
Kalappanaickenpalaya chamber am
1, Somayampalayam
Thiru.Muhammed
Salim, CCW Chamber CCWwW Somavampala
97 | Bricks, Yamuna Nagar, Chamber yampaiay
- . am
Somayampalayam Bricks
Thiru.K.R.Rangasamy,
KRR Chamber Bricks, KRR
Near Together Mill, Somayampalay
98 . . Chamber
Kallapanaickenpalaya Bricks am

m, Somayampalayam
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Thiru.Ramalingam,

PO LB OO

SKS Chamber Bricks, - = Somayampalay
o Kallapanaickenpalaya Ghamber am
= ' Bricks o
Thiru.Subramaniyam
S/o0.RAmukutty KRS
100 GOunder Cl b Somayampalay
*hamber .
, KRS Chamber Bricks am
Bricks,Kallappanaicke
npalayam,
Thiru.Yuvaraj, ABW
Chamber Bricks, ABW S
101 | Kallappanaickenpalaya Chamber yampalay
: am
m, Somayampalayam Bricks
Thiru.Chinnasamy,
TVS Chamber Bricks I
Bricks,Kallapanaicken VS Somayampalay
102 palaya’m Chamber -
’ Bricks I '
Somayampalayam
Thiru.Sampathkumar,
TVS Chamber TVS S 1
103 | Bricks,Kallapanaicken Chamber ey S pelay
; am
palayam, Bricks II
Somayampalayam
'THir.u. N. Ponnusamy Véni
08 | atoonpaiaya | Chimber | Somayampaiey
i p palay Bricks
Thiru.Ponnusamy,
S/o.Marapagounder, SAT .
105 | Tvl.SAT Chamber Chamber Tf;;ggaam
Bricks, Thadagam Bricks
Thiru.Natarajan, TOP
106 S/o.Nanjundagoudar, Chamber Chinna
TOP Chamber Bricks, Bf ok Thadagam
ricks
Thiru.Kambaliyappan,
M.S.K. Chamber M.S.K Chinna
107" | Bricks, Veerapandi Chamber Thadagam
road, Chinnathadagam Bricks &
Thiru.T.N.Palanisamy, T
S/o.Narayasamy, GEM GEM .
108 | Chamber Bricks, chaumber T}?;il;gg:m
Veerapanndi Road, Bricks

Chinnathadagam
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_"l_‘}_l_iru_.Raichandr_an, _r
Lakshmi Chamber .
yt . Lakshmi .
Bricks, Chinna Chinna
heo Thadagam g Thadagam
! g Bricks gan
i Thiru.Arivudai na_mbr_ I ——n 4‘
S/o. Murukannagound
ar, Sumathi Chamber Sumathi Ol
110 | Bricks, Veerapandi Chamber 7 S,
. Madagam
Road, Bricks -
l Chinnathadagam
] Thiru.Kengan,S/o.l@“
ayahasamy,
N.K.S.Charpber Bricks, N.K.S.Cham Chinna
111 | Veerapandi road, .
iy ber Bricks Thadagam
Chinnathadagam
(|
Thiru.P.Dharmaraj,
R:amya Chamber . Ramya Chinna
112 | Bricks, Veerapandi Chamber Thadagam
road, Chinnathadagam Bricks g
| Thiru.Devaraj, =
S /o.Duraisamy, C.S.D c.s.D
Chamber Bricks, o Chinna
113 |« y Chamber
Jeerapandi road, Bri Thadagam
s ricks
Chinnathadagam
Thiru.Subash, J.J.B
Chamber Bricks, J.J.B. Chinna
114 | Veerapandi road, Chamber Thadagam
Chinnathadagam Bricks &
FT"hiru .Rajkumar, ] =
S/ o.Masthannagouder,
C.M.R. Chamber
iricks, Veerapandi s Chinna
115 Chamber
Road, Bricks Thadagam
Chinnathadagam
~ | Thiru.Bened Abiragam,
STAR Chamber Bricks, STAR Chinna
116 | Thanneer pandal, Chamber. Thadagam
Chinnathadagam Bricks ga
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{ Thiru.Somasundaram,
S/o.Rajachettiyar, R VR
R.V.R.Chamber Bricks, ol . Chinna

117 Chamber
Thanneer pandal, Bl Thadagam
Chinnathadagam
Thiru.Balasubramani,

ASHOK Chamber
Bricks, Thaneer ASHOK Chinna

118 | pandal, ) Chamber Thadaga =
Chinnathadagarn Bricks adagam
Thiru.Krishnasamy,

S/0.Raj chettiyar,

119 R.S.K.Chamber Bricks, .5.K.Cham Chinna
Anakatti road, ber Bricks Thadagam
Chinnathadagam
Thiru.Palanisamy,

N.P.K. Chamber N.P.K. Climaa

120 | Bricks, Kovil Pirivu, Chiamber Thad
Chinnathadagam Ericks acagam
Thiru.Vasudevan, G.J.

Chamber Bricks, Kovil G.J. .
nh . Chinna

121 | Pirivu, Chamber Thadagam
Chinnathadagam Bricks
Thiru.Jeganathan, :

J.K.B Chamber Bricks, J.K.B Chinna

122 | Kovil Pirivu, N Chamber Thadagam
Chinnathadagam Bricks
Thiru.Saravanan,

S/o0.K.N.Krishnan, MVN
| MVN Chamber Bricks, Chinna

123 o Chamber
KOYll Pirivy, Bricks Thadagam
Chinnathadagam
Thiru.Karuppasamy,

K.R.B Chamber Bricks, K.R.B Chinna

- 124 | Kovil Pirivu, Chamber Thad
Chinnathadagam Bricks adagam
Thiru.Arivuselvan, AR.S
A.R.S Chamber Bricks, . e Chinna

125 . . Chamber
Anuvavi Kovil Road, Bricks Thadagam

[ Chinnathadagam
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Chinnathadagam

=0
Thiru.Sambathkumar, |
MINI Chamber Bricks, '
. 3 MINI ) '
Anuvavi Kovil Road, Chinna
el Chinnathadagam Sl oal ol Thadagam \
Brick Unit ]
Thiru.Satheeshkumar, 1
S/ o.Duraisamy, MINI MINI
Chamber Brick, Chamber Chinna
127 | Anakatti road, Bricks — Thadagam
Chinnathadagam Unit II
Thiru.Rajamani, Mani Mani
Chamber Bricks, Chinna
128 . Chamber
Periyathadagam Road, . Thadagam
= Bricks
Chinnathadagam
Thiru.Anandakumar,
105 Chamber Bricks, 105 Chinna
129 | Periya Thadagam Chamber Thadagam
Road, Bricks =
- Chinnathadagam -
Thiru.Saravanakumar,
S/o.Subramaniyan,
Vishnu Chamber Vishnu Chinna
130 | Bricks, Chamber Thadagam
Periyathadagam. road, Bricks &
Chinnathadagam
Thiru.M.Sureshkumar,
S /o.Mayilsamy, MAYIL MYIL Chinna
131 | Chamber Bricks, Kovil Chamber
ey . Thadagam
Pirivu, Bricks
Chinnathadagam
Thiru.Sugumar, INDU
Chamber Bricks, INDU Chinna
132 | Anakatti Mainroad, Chamber Thadagam
Chinnathadagam Bricks
Thiru.Karunakaran,
S.B.K. Chamber S B.K
Bricks, Anakatti T Chinna
133 . Chamber
M.a.lnroad, Bricks Thadagam
Chinnathadagarm
B Thiru.Palanisamy, T P.T
134 T.P.T Chamber Bricks; Chalrribcr Chinna
Anakatti Mainroad, Bricks Thadagam
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Thiru,Seraraj,
S/o.Ayyasamy, K.M.B
Chamber Bricks,
Anakatti road,
_Chinnathadagam
Thiru.Kumar, Amman
Chamber Bricks,
Analkatti Mamroad
Chumathadagam

Thiru.K. Pandiyan,
S/o. Kaliyappan,
Subam Chamber
Bricks, Anakatti road,
Ch1nnathadagam

Thiru, Govind,

S/o. Kas1goundar
138 K.G.S. Chamber

Bricks, Anakatti road,

Chlnnathadagam

Thiru.K.V.Kumarasam

Y, Ragam Chamber
139 | Bricks, Anakatti road,

Chmnathadagarn

Tmt. Sowndammal
W/o. Sabapathy, R.R.
Chamber Bricks,
Chmnathadagam

Thiru.C.R.Ramachandr

an, C.R.R. Chamber
141 .
Bricks,
Chinnathadagam
Thiru.Raju, S.N.T
Chamber Bricks,
Ch1nnathadaam
Thiru. Nagaraj,
S/o.Subbaiyan, N.V.K.
Chamber Bricks,
Chinnathadag oam
Thira. Ashokumar,
Ramana Chamber

142

143

144 | Bricks, Thadagam

Pudur,
Chlnnathadagam

K.M.B

Bricks

Amman
Chamber

Bricks

Subam

Chamber

Bricks

K.G.s.

Chamber

Bricks

Ragam
Chamber
Bricsk

R.R.
Chamber
Bricks
C.R.R.

Chamber
Bricks

S.N.T.
Chamber
Bricks

N.V.K.
Chamber
Bricks

Ramana
Chamber
Bricks

Clhamber

Chinna
Thadagam

Chinna
Thadagam

Chinna
Thadagam

Chinna
Thadagam

Chinna
Thadagam

Chinna
Thadagam

Chinna
Thadagam

Chinna
Thadagam

Chinna

Thadagam
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Thiru.Manokaran, T
Manju Chamber Manju Chinna
145 | Bricks, Thudiyalur Chamber Thadagam
road, Chinnathadagam Bricks g
Thiru.Jayaraj,
S/o.Rangasamygounda JK.S o
146 r, J.K.S. Chamber Ch;em.lb'er Chinna
Bricks, Anakatti road, . Thadagam
- Bricks
Chinnathadagam
Thiru.Sundaramoorthi,
$/o.Narayanasamy,
Gowsik Chamber Gowsik - Chinna
147 | Bricks, Anakatti road, Chamber Thad
Chinnathadagam Bricks adagam
Timt.Kanjana,
W /o.Ramachandran,
148 PRK (Arun)Chamber Pgﬂ;r};le I:_) Chinna
Bricks, Anakatti road, . Thadagam
- : Bricks
Chinnathadagam
Tvl.Sree Kavi Chamber ==
Bricks, Sree (Kavi) Chinna
149 | Periyathadagam, Chamber Thadagam
11.Veerapandi Bricks &
Thiru.Pooventhirakum
ar, Tvl.MRP Chamber
Bricks, 11. MRP Chinha
150 | Veerapandi, Chamber Thadagam
Chinnathadagam Bricks g
Thiru.Kanagaraj,
S/ o.Dassappagoundar, SUKI
Tvl.SUKI Chamber . Chinna
151 . . Chamber
Bricks, 11.Veerapandi, . Thadagam
- Bricks
Chinnathadagam
I Tmt.Chandrapraba,
W/o0.T.V.Selvarajan,
Tvl.CSB Chamber CSB Chinna
152 | Bricks, 11.Veerapandi, Chamber
. _ , . Thadagam
hinnathadagam Bricks :
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Chinnathadagam

e
Thiru.Mugamathu
Sabik,
S/o Noormugamathu,
Tvl.SNS Bricks, Chi
153 | Palanikkuttai, SNS Bricks o
Thadagam
Salayanur,
11.Veerapandi,
Chinnathadagam
Thiru.Karunaran,
Tvl.MCP Chamber MCP Chinna

154 | Bricks, 589, Anaikatti Chamber Thadagam

Road Bricks '
- Tvl.S.K.Chamber

155 Bricks,589, Anaikatti S.K.Chambe Chinna
Road r Bricks Thadagam
Thiru.Sivakumar,

Tvl. Karthlkeya Karthikeya .
156 Chamber Bricks, ‘ Chamber Chinna
Power House Backside, . Thadagam
. Bricks
Chinnathadagam
Thiru.Nantheeshkuma
r, TvL.TMB Chamber ,
g, I'MB .

157 BI’ICkS', Power House Chamber Chinna
Backside, Bricks Thadagam
Chinnathadagam :
Thiru.Rajendhiran,

S/o. Narayanasamy, TRN

158 ’[‘vl_.TRN Chamber Chamber Chinna
Bricks, Near S-Bend, Bricks Thadagam
Brindhavan Garden '

Thiru.Palanisamy,
S/o.Narayanasamy,
Tvl.GEMS Chamber GEMS o .

159 | Bricks,S.F.No0.18/1C & Chamber Thadagam
20/ 1A, Bricks g
Chinnathadagam
Thiru.T.T.K.Kathirvel,

S/o.Mookappan, TTK
Tvl.TTK Chamber — Chinna

160 . . Chamber

Bricks, 11.Veerapandi, Bricks Thadagam
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Thiru.C.M.Krishnakum
ar, Tvl.CMK Chamber CMK .
Bricks, Thanneer Chinna

161 i Chamher

Pandal, Thadagam . Thadagam, .
Bricks

Post

Thiru.Ulakanathan,

3/0.Kandiyappan, RKK .

162 | TvI.RKK Chamber Chamber Tfhénna
Bricks, Thadagam Post Bricks adagam.
Thiru.Rajan,

3 /0.Rangasamy,
Tvl.CSR Chamber CSR
Bricks, S.F.N0.304 & Chinna

163 |. Chamber
306, Bricks Thadagam
Puliyvamarathottam,

Thadagam

Tmt.Chandrapraba,

W/o.T.V.Selvarajan, CSB

Tvl.CSB Chamber Chinna

164 | o . . Chamber
Bricks, 11.Veerapandi, Bricks Thadagam
Chinnathadagam
Tvl.JP Chamber
Bricks, )

165 S.F.N0.342/2A2 & JP Chamber Chinna
2A3, CRR Thottam, Bricks Thadagam
Thadagam
Thiru.Rajkumar,

Tvl. MKT Chamber
Bricks, MKT Chinna

166 | S.F.No.356,North Chamber Thadagam
Street, Bricks gar
Chinnathadagam
Thiru.Balamurugan,

S/o.Kamanan, Tvl. KBS | Chinna

167 | KBS Chamber Bricks, Chamber Thadagam
Anaikatti Road, Bricks g
Thadagam
Thiru.M.Saravanan,
$/o.Mariyappan,

168 Tvl.SB Chamber SB Chamber Chinna
Bricks, 529/2, Bricks Thadagam
Chinnathaagam
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o I' Thiru.Ramesh, TVL.KTC |~ —
Chamber Bricks, KTC
169 | Anuvavi Koil Pirivu, Chamber
Chinnathaagam Bricks

Thiru.\/enkatraj,

Tvl.TNS Chamber TNS
170 | Bricks, Anuvavi Koil Chamber
Road, Chinnathaagam RBricks

il o

-

]

Chinna
Thuadagam

Chinna
Thadagam

Thiru, Senthil,

Chinna
Thadagam

S/o0.Balan, MNK MNK
171 | Chamber Br1cks, Chamber

Chinnathadagam Brick

Thiru.Kumar, T.K.T

Chamber Bricks, Kovil T.K.T.
172 | Pirivu, Chamber

Chlnnathadagarn : Bricks

Thiru. TTK. Kathirvel,
S/o. Mookappan,

TvL.TTK Chamber TTK

173 | Bricks, Thanneer Chamber
Pandal, Thadagam iricks
Post

Thiru.Thangarasu,

Chinna
Thadagam

Chinna
Thadagam

S/o0.Rangasamy,
Tvl.TKS Chamber TKS Chinna

174 | Bricks, Periya Chamber Thadasam
Thadagam Road, Bricks g
Periya Thadagam
Tmt.Sasikala,

W/o. Jayaprakash, JP ~ .

175 | Chamber- Bricks, CRR JP éﬁs}ir;ber Tlsal'(l:;;ln;m
Thottam, g
Chinnathadag&un '
Thiru.M. Sureshkumar, MYIL
S/o0.Mayilsamy, MYIL Chinna

176 Chamber
Chamber Bricks, Bricks Thadagam
Chinnathadagam S
Thiru.S.Santhosh
Prasad, TMS o

177 | S /0.Soundarrajan, Ch-amber Chinna
TMS Chamber Bricks, 1'3 - Thadagam

ricks
Veerapandi road,
S . E

e

E_- _.-.j.
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_}_’.l:}'_liru.TTR. Kathirvel,
3/0.Mookkappan,

M/s. TTK Chamber TTK Chinn

178 | Bricks, Thaneer Chamber thad;l ;m
pandhal, Thadagam Bricks &
post, Chinnathadagam
Thiru.Muthukumar,

CNM Chamber Bricks, CNM Chinn

179 | Veerapandi road, Chamber thadl;l airf.i
Chinnathadagam Bricks g
Thiru.Selvaraj,

o
3/o0.Rangegoundar, MKS .
M.K.S Chamber Chinna

180 . . Chamber
Bricks, Veerapandi Bricks thadagam
road, Chinnathadagam
Thiru.Ravichandran
S/ o.MasthanaGouder CMR Chinna

181 | CMR Chamber Chamber e
Chinnathadagam Bricks agam
Thiru.Ponnusamy,
$S/o.Marapagounder, SAT .

182 | Tv1.SAT Chamber Chamber o
Bricks, Thadagam Bricks &
Thiru.Govindaraj,

S /o.Kasigoundar, KGS KGS Chinna

183 | Chamber Bricks, Chamber o

- . Thadagam
Chinnathadagam Bricks
o Thiru.Selvaraj,

184 D.S.P.Chamber Bricks, | D.S.P.Cham Chinna
Chinnathadagam, ber Bricks Thadagam
Thiru.Raman.G, Vel
chamber Bricks, VEL )

185 | Thanneer panthal, Chamber SEIHAE

L . Thadagam
Chinnathadagam Bricks
Thiru.Vellingiri, KSB
Chamber Bricks, KSB Chinna

186 | Annaikkatti Road, Chamber Tl;a‘ci;—a:m
Chinnathadagam Bricks &
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vi) The photographs taken at the time of closure and

sealing of brick kiln units in the areas are enclosed.

vii) The Assistant Director of Geology and Mining,

Coimbatore is carrying oul on the asscssment of the

quantum of brick earth unlawfully stored in each brick

kiln units and.the assessment of the stocks will ‘be

completed within 30 days tirne.

viii)  After receipt of report from the Assistant Director of
Geology and Mining, Coimbatore action will be
initiated by the Revenue Divisional Officer concerned
against the owners of the brick kiln units in
accordance with the provisions of the Mines and
Minerals (Development & Kegulation) Act, 1957 and

Tamil Nadu Minor Mineral Concession Rules, 1959,

8) Copies of notices issued on 19.03.2021, 24.03.2021 and
25.03.2021 in respect of the brick chamber units along with

photographs taken at the time of closure of brick chamber units

are enclosed.

9) It is informed that, the Brick kiln owner’s of one
Thiru.Sundarraj and Thiru.Yuvaraj have obtained interim stay
order before the Hon’ble High Court of Madras order
dated.21.01.2021 in W.P.Nos. 17676/2020 and 17990/2020
respectively against the Proceedings of the District Collector for
closer of their Brick kilns vide Rc.No.47/Mines/2020
dt.21.10.2020 and R.C.no.11/Mines/2020 dt.21.10.2020. Hence it
is requested that the above writ petitions may be clubbed into this

matter.
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10) In view of the above, it is requestéd that the action taken
by the district administration on the closure of 186 chamber kilti
functioning in Veerapandi, Thadagam, Somayampalayam,
Nanjundapuram and Pannimadai villages in Coimbatore North

Taluk, Coimbatore district may be appraised betore the Hon’ble

Court while filing status report by the Government.

N
%yb\a\”\ :
District Collector,

‘é Coimbatore
e

Copy to \% B %

)
1. The Principal Chief Conservator of Forests and

Chief Wildlife Warden, Department of Forests
Govt. of Tamil Nadu,

No.1, Jeenis Road,

Panagal Buildings,

Saidapet, Chennai— 600 015.

2. The Chairman and Managing Director,

Tamil Nadu Generation and Distribution Corporation Ltd.
(Tangedco),

No.144 Anna Salai,

Chennai -~ 600 002.
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T.M.S.Rajendran,

IN THE HIGH COURT OF JUDICATURE AT MADRAS
(Special Original Jurisdiction)

W.P.No0.28475 of 2019

S/o.Late Subbiah Gowder,
No.4/15, North Street,
Chinna Thadagam Post,
Coimbatore - 641 108.

...Petitioner
. Vs..

1. he Secretary to Government, -
Department of Geology and Mining,

2's

4,

5.

6.

Secretariat, Chiennai - 600 009.

Secretariat,
Chennai — 600 009.

The Principai Secretary to
Government,

Department of Housing and Urban
Development;,

Secretariat,

Chenprai — 600 009 .

Director of Geology and Mining, -
Thiru Vee Kaa Industrial Estate,
Guindy, Chennai — 600 032.

The Director, +
Directorate of Town and Country

Planning,

Chengalvarayan Building,

4% Floor, No.802,

Anna Salai,

Chennai — 600 002.

The Chairman / Principal Secretary,
Tamil Nadu Pollution Control Board,
No.76, Anna Salai,

Guindy Industrial Estate,

Guindy, Chennai - 600 032.

The Chairman and Managing Director,
Tamil Nadu Generation and
Distribution Corporation Ltd.,
(TANGEDCO),

No.144, Anna Salai,

Chennai — 600 002.

3 S — i% Government of Tamil Nadu,
Industs o Lo gl /5-0 Chennai-600 009
. /
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7. Deputy Director of Town and Country
Planning,
Coimbatore Region,
Dr.Nanjappa Road,
Corporation Shopping Complex,
Coimbatore - 641 018.

8. e Joint Director of Geology and
Mining Department,

Coimbatore

9. The District Environmental Engineer,
Tamil Nadu Pollution Control Board,
SIDCO Industrial Estate,

Pollachi Main Road,
Coimbatore — 641 021.

10. ~The District Collector, 3
Coimbatore district,

Coimbatore.

11. The Deputy Commissioner of Labour,
Coimbatore Region,
Coimbatore.

12. The Deputy Director of Health -
Services,
No.268 Race Course Scheme Road,
Coimbatore — 641 018.

13. The Superintending Engineer,
TANGEDCO, Tatabad,

Coimbatore — 641 012, iRESRQUEERES

Status Report filed by the Chief Secretary to Government

I, Rajeev Ranjan, S/o. Prabhu Narayan Roy, aged 59 years working as
Chief Secretary to the Government of Tamil Nadu at Fort St. George,
Chennai - 600 009 do hereby solemnly affirm and sincerely state as follows:

I am the Chief Secretary to Government of Tamil Nadu and I am well
acquainted with the facts of the case from the available records. I have read
the affidavit filed by the petitioner in support of the above writ petition. As
directed by this Hon'ble Court dated 10.02.2021 in this Writ Petition, I am

filing this status report before this Hon’ble Court.

. aTr Chief;gt:t/aw/
/ WETHIENT \‘. "f’\ﬁ) amit Nadu

Government o
Chennai-600 009

Seoretariat; Chiennat - GO0 009,

600000 000000050 O
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2) It is submitted that this Hon’ble Court by Order dated 06.01.2021 in

A
@'? -~
w

W.P.N0.27356 of 2019 and 28475 of 2019 under para 4 & 5 ordered as

follows:-

4. The State in consultation with the Principal Chief Conservator of
Forests will file a report when the matter appears next six weeks

hence to indicate how conflict between the large animal and man

can be avoided and the right of passage be given to the
elephants to move from one tract of land to another in such
manner that it does not cause much displacement to humans yet

allows the animals the freedom they deserve. A copy of such

report should be available to the petitioners at least two days
before the matter appeal petition.

5. The pendency of these Writ Petitions should not deter the
respondent authorities from taking immediate appropriate action
against brick kilns which may be operating illegally or without

license or in excess of the extent of their area of operation.

3) It is further submitted that this Hon’ble Court by Order dated

@@@@@@00@@000’0..00‘..

10.02.2021 in W.P.No. 27356 of 2019 and 28475 of 2019 under para 2 & 3

ordered as follows:-

2. In some of the other matters, the grievances appear to be
directed against brick kilns which have mushroomed all over the
State and the general refrain is that the local authorities have
turned a Nelson’s eye to the illegal operations of brick kilns. The

official respondents must take immediate remedial measures to

@
©
®
@
@

ensure that brick kilns function within the parameters set down

iper Cecretary'fo Governinent 19.9 / Chie‘f’%e/c"“{
by ' J ?go Governmen{of Tamil Nadu

In(iustries Denartment '
' f annai-600 008
Qeorretariat Chennai - 600 000 Clenfg
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and upon obtaining license remain confined to the areas
| demarcated. Burgeoning brick Kilns that encroach into forest lands

or elephant corridors should be proceeded against without undue

delay.

g 3. These matters will now appear six weeks hence for a status report

: to be filed by the State through its Chief Secretary upon due

coordination between the various departments.

4) It is further submitted that as directed by this Hon’ble Court dated

l 06.01.2021 and 10.02.2021 in W.P.N0.27356 of 2019 and 28475 of 2019,
‘ necessary steps have been taken by the District Administration for closure of
i brick kilns operating without getting permission from the 10" respondent
herein in Veerapandi, Chinnathadagam, Somayampalayam, Nanjundapuram

and Pannimadai villages of Coimbatore North Taluk, Coimbatore District.

5) It is further submitted that orders have been issued by the
10" respondent vide Rc.N0.5329/2021 dated 17.03.2021 directing the
Tahsildar, Coimbatore North to close down and seal the Brick Kiln
Units unauthorizedly functioning in Veerapandi, Chinnathadagam,
Somayampalayam, Nanjundapuram and Pannimadai villages in Coimbatore
North Taluk, Coimbatore District. The Executive Engineer, TANGEDCO has
been directed to disconnect the electricity given to the Brick Kiln Units with
immediate effect. Further, the Assistant Director of Geology and Mining,
Coimbatore and the District Environmental Engineer, Coimbatore North have
been directed to coordinate with the Departments concerned and to submit

o an action taken report in this regard.

X‘/
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6) It is further submitted that the Tahsildar, Coimbatore North, the
District Environmental Engineer, Coimbatore North, Tamil Nadu Pollution
Control Board and the Assistant Director of Geology and Mining, Coimbatore
have inspected the areas in Veerapandi, Chinnathadagam,
Somayampalayam, Nanjundapuram and Pannimadai Villages in Coimbatore
North Taluk on 19.03.2021, 24.03.2021 and 25.03.2021 and a total number
of 186 brick kiln units operating in the areas without obtaining Registration
Certificate from the 10™ respondent as required under sub-rule(2) of Rule 19
of the Tamil Nadu Minor Mineral Concession Rules, 1959 and without
obtaining necessary permission from the authorities concerned, were banned
from carrying out any activities from 19.03.2021 onwards and notices have

been properly served/posted in respect of 186 brick kiln units.

7) It is further submitted that 67 brick kiln units in Veerapandi village,
82 brick kiln units in Chinnathadagam village, 10 brick kiln units in
Somayampalayam Village, 20 brick kiln units in Nanjundapuram village and
7 brick kiln units in Pannimadai village and thus a total number of 186 brick
kiln units were closed by the District Administration and the details are

tabulated as follows:-

Sl. Name and address of the Name of the village
No. owners of the Chamber Chamber
Thiru.K.Rajan,
S/o0.Krishnasamy, Yamuna i
1 Yamuna Chamb?a/r Bricks, Chamber Bricks Vieekapamal
Veerapandi, Salayanur
Thiru.Rajkumar,
S/0.Selvaraj,
2 Tvl.KRG Chamber Bricks, KRGB(EiI'éakg\ber Veerapandi
No.24. Veerapandipudur,
11.Veerapandi
Tvl.KMT Chamber Bricks, DSP
Bus Stop,
3 Anaikatti Road, KMTBC_hla(mber Veerapandi
Chinnathadagam, Ficks
| 11.Veerapandi

A -

Government of Tam Nt
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Thiru Sabari and
Thiru Kumar,

New S.K.G Chamber, New S.K.G .

& S.F.No.11/1, Chamber Veerapandi
DSP Stop, 11-Veerapandi
Thiru.K.R.Ramakrishnan,

S/o0.K.R.Ramasamy,
KRD Chambers,

5 S.F.No.157/2C, KRD Chamber Veerapandi
Salangai Bus Stop,
11-Veerapandi
Thiru.Nanjan,

S/o.Mannan,
6 m.S Chamber, MS Chamber Veerapandi
angarai,
11- Veerapandi
Thiru.Saravanan,
Kavi Chamber Bricks, Kavi Chamber i

g Mangarai, Veerapandi Bricks Veerapandi
Thiru.Sundarraj,

V.K.V.Chamber Bricks I, V.K.V.Chamber "

& Salaiyanur, Veerapandi Bricks - 1 Veerapandi
Thiru.S.Anandan,

S/o0.Soundaravadivu,

9 RAJ Chamber Bricks, RAJ Chamber Veerapandi
Veerapandi Road, 11- Bricks P
Veerapandi
Thiru._K.Chinnasamy,

10 TVS Chamber Bricks, TVS Chamber NacrESand
11.Veerapandi Bricks P
Thiru.Sundarraj,

11 VKV Chamber Bricks 1I, VKV Chamber Veerapandi
Somayanur, 11.Veerapandi Bricks II P
Thiru.Sundarraj,

12 V.K.V.Chamber Bricks III, VKV Chamber Veerapandi
Somayanur, Veerapandi Bricks- III : P
Thiru.Sundarraj,

VKV Chamber Bricks-1V,
13 Somayanur, 11-Veerapandi VKV Chamber Veerapandi

Bricks - IV

L

" m/!so
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7
Thiru.Rajan,
YBC Chamber Bricks,

14 Veerapandi Pirivu, YBCBEE:ir;ber Veerapandi ;
11.Veerapandi
Thiru.Jaganathan, ‘
S/o.Nanjappagoundar, it
NKN Chamber NKN Chamber I 7

5= Bricks,Mangarai, Bricks ESERae)
11.Veerapandi
Thiru.Rajan,
POWER Chamber Bricks

. ! POWER . _

16 Veerapandipudur, . Veerapandi
11. Veerapandi Chamber Bricks
Thiru.Sivasakthivel, I
S/o.Jayabal, -

17 JBW Chamber Bricks, JBWB%T:?(?ber Veerapandi
Veerapandipudur, s
11.Veerapandi i
Thiru.Dinesh, i
PKR Chamber Bricks,

18 Mangarai, PKRBE:WCi?ber Veerapandi
11.Veerapandi
Thiru.Ravichandaran,

RVS Chamber RVS Chamber -

i Bricks,11.Veerapandi Bricks Veerapandi
Thiru.Selvaraj,

20 MRT Chamber Bricks, MRT Chamber Veerapandi
11.Veerapandi Bricks P
Thiru.Mahendhiran,

S/o0.Ramasamy,

21 Vasu Chamber Bricks, VasuB(r:igli;nber Veerapandi
11.Veerapandi
Tmt.J,Shanthi,

W/o0.G.P.Chandarasekar, ACB

22 Chamber Bricks, ACBBE;::?(?ber Veerapandi
11.Veerapandi
Thiru.Saravanakumar, Sriram
Chamber Bricks, Veerapandi Sriram .

&3 Pirivu, 11.Veerapandi Chamber Bricks MESTEpEme]

Tmt.Krishnaveni,
W/o.Erattaimuthu, KNN Chamber .

s KNN Chamber Bricks, 11. Bricks Veerapandi
Veerapandi
A~ ‘

Thicf Sefred
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Tmt.Poongodi,
W/o.Ponnusamy,
SMT Chamber Bricks,
11.Veerapandi

SMT Chamber
Bricks

Veerapandi

26

Thiru.Murugan,
KPM Chamber Bricks,
11.Veerapandi

KPM Chamber
Bricks

Veerapandi

27

Thiru.Natarajan,
S/o.Nanjappagoundar,
NMS Chamber
Bricks,11.Veerapandi

NMS Chamber
Bricks

Veerapandi

28

Thiru. Santhoshkumar,
S/o.Soundarrajan

TMS Chamber Bricks,
11. Veerapandi

TMS Chamber
Bricks

Veerapandi

29

Tmt.E.Krishnaveni,
W/o.Erattaimuthu,
Tvl.SKK Chamber Bricks,
Anaikatti Road,
Veerapandi Pirivu,
11.Veerapandi

SKK Chamber
Bricks

Veerapandi

30

Thiru.Yashvanth,
S/o.Govindaraj,

Tvl.India Wiregate Chamber
Bricks, Anaikatti Road,
Veerapandi Pirivu,
11.Veerapandi

India Wire Gate
Chamber Bricks

Veerapandi

31

Thiru.R.Karthick,
TvI.LNT Chamber,
Anaikatti Road,
Veerapandi Pirivu,
11.Veerapandi

LNT Chamber

Veerapandi

32

Thiru.Srinivasan,
Tvl.A1l Chamber,
Anaikatti Road,
Veerapandi Pirivu,
11.Veerapandi

Al Chamber

Veerapandi

33

Thiru.P.Velligiri,
Tvl.VNS Chamber,
S.F.N0.82/2B,
Anaikati Road,
Veerapandi Pirivu,
11.Veerapandi

VNS Chamber

Veerapandi

A
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Thiru.Abimanue,
S/0.Subramaniyam,
TvI.ABI Bricks,

Anaikatti Road,
Mangarai, 11.Veerapandi

ABI Bricks

Veerapandi

35

Thiru.V.G.Kannapiran,
S/0.Gopal,

Tvl.Sree Sakthl Chamber
Bricks, S.F.N0.42C/2C,
Veerapandi Pirivu,
11.Veerapandi

Sree Sakthi
Chamber Bricks

Veerapandi

36

Thiru.R.Sakthivel,
S/0.Ramasamy,

Tvl.RSV Chamber Bricks,
Anaikatti Road, Mangarai,
11.Veerapandi

RSV Chamber
Bricks

Veerapandi

37

Thiru.G.Krishnamoorthy,
S/o0.Gopal,

S.F.143/A2B,

TvlI.RKG Chamber Bricks,
Anaikatti Road,
Mangarai,

11.Veerapandi

RKG Chamber
Bricks

Veerapandi

38

Thiru.Ponnusamy,
S/0.Rangasamy,

Tvi.VCR Chamber Bricks,
Anaikatti Road, Mangarai,
11.Veerapandi

VCR Chamber
Bricks

Veerapandi

39

Thiru.R.Krishnasamy,
S/o.Ramanudaiyar,
Tvl.RAK Chamber Bricks,
Veerapandipudur,
11.Veerapandi

RAK Chamber
Bricks

Veerapandi

40

Thiru.Sathyamoorthi, S/0.KK
Maruthachalam, Tvl.SGK
Chamber Bricks,
Veerapandipudur,
11.Veerapandi

SGK Chamber
Bricks

Veerapandi

41

Thiru.Ragunathasamy,
S/0.T.Ramasamy,
BMT Chambers,
S.F.Ni,85/32A1,
Thailamara Stop,
Mangarai

BMT Chamber
Bricks

Veerapandi

Chief Jecectary

Ba cat of Tamil Nad::
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42

Thiru.Mayilsamy,
S/o.Palanisamy Goundar,
Tvl.TSM Chamber Bricks,
Veerapandipudur,
11.Veerapandi

TSM Chamber
Bricks

Veerapandi

43

Thiru.Madhankumar,
S/o.Marannan,

Tvi.CMM Chamber Bricks,
Veerapandipudur,
11.Veerapandi

CMM Chamber
Bricks

Veerapandi

44

Thiru.Rajamani,
S/0.Gopal,

TvI.ABT Chamber Bricks,
Veerapandipudur,
11.Veerapandi

ABT Chamber
Bricks

Veerapandi

45

Tmt.Eswari,
W/o.Krishnasamy,
Tvl.APC Chamber Bricks,
Veerapandipudur,
11.Veerapandi

APC Chamber
Bricks

Veerapandi

46

Thiru.Krishnasamy,
S/o0.Perumal Goundar,
TvIl.SKT Chamber Bricks,
Veerapandipudur,
11.Veerapandi

SKT Chamber
Bricks,

Veerapandi

47

Tmt.J.Santhi,
W/0.G.P.Chandrasekar,
Tvl.Anjaneya Chamber
Bricks, Anaikatti Road,
11.Veerapandi

Anjaneya
Chamber Bricks

Veerapandi

48

Thiru.ShanmugakumaresanT
vl.ASK Chamber Bricks,
Anaikatti Road,

Mangarai,

11.Veerapandi

ASK Chamber
Bricks

Veerapandi

49

50

TvIi.NIR Chamber Bricks,
Chinnathadagam,
Veerapandipudur,
11.Veerapandi

NIR Chamber
Bricks

Veerapandi

Thiru.Kunasekaran,
S/o.Dhamotharan,
TvI.ACC Chamber Bricks,
S.F.N0.1020/28B,

Arcade Nadu,

Anaikatti

ACC Chamber
Bricks

Veerapandi

A
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51

Thiru.Surendhiran,
S/o0.Suppaiyagoudar, Tvl.NCC
Chamber Bricks,
S.F.N0.1027/2, Arcade Nadu,
Anaikatti.

NCC Chamber
Bricks

Veerapandi

52

Thiru.Jegatheesh,
S/o0.Balasubramaniyam,
Tvl.Nithya Chamber Bricks,
S.F.N0.936, Vadakkalur,
Anaikatti

Nithya
Chamber Bricks

Veerapandi

53

Thiru.Ranganathan,
S/0.Siddhanayudu,
TvlI.RCC Chamber Bricks,
S.F.N0.876,

Anaikatti

RCC Chamber
Bricks

Veerapandi

54

Thiru.Kunjumon,
KSK Chamber,
Kandi Via,
Anaikatti

KSK Chamber

Veerapandi

55

Thiru.Balusamy,
S/o0.Rangasamy Goundar,
RPB Chamber, S.F.No.774/2,
Kondanur, Anaikatti

RPB Chamber
Bricks

Veerapandi

56

Thiru.Sundarrajan,
S/0.Subbaiyan, Kumar
Chambers, Kondanur,
Anaikatti

Kumar
Chambers

Veerapandi

57

Thiru.Puviyarasu,
S/o.Palanisamy, Puvi Bricks,
Kondanurpudur, Anaikatti

Puvi Bricks

Veerapandi

58

Thiru.Hariprakash,
S/0.K.M.Chinnasamy,
Tvl.AAT Chamber Bricks,
Veerapandi

AAT Chamber
Bricks

Veerapandi

59

Thiru.Nandheesh,
S.N.B Chamber Bricks,
Near BSNL, Chinnathadagam.

S.N.B.Chamber
Bricks

Veerapandi

60

Thiru.Sounthirarajan,
Sumathi Chamber Bricks,
Mangarai Road,
11.Veerapandi

Sumathi
Chamber Bricks

Veerapandi

61

Thiru.Ananda_n,
ABC Chamber Bricks,
11.Veerapandi

ABC Chamber
Bricks

Veerapandi

Clisef Sedrgls
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Tvl. KKG Chamber Bricks, o
Periya Thadagam Road, KKG Chamber i
62 Chinnathadagam Bricks Veerapandl
Tvl.SUN Chamber Brick§,
Anaikatti Road, ‘ SUN Chamber 3
. Chinnathadagam Bricks Vieergpamel
TvI.SD Kousik Chamber
Bricks, Anaikatti Road, SD Kousik ;
64 Chinnathadagam Chamber Bricks Veerapandi
Thiru.Ramasubbu,
T.M.T Chamber Bricks,
65 | Anakatti Road, T.M.'Iélfi::kasmber Veerapandi
Chinnathadagam
Thiru.R.Venkatesh,
C.V.R Chamber Bricks, C.V.R. n
66 Chinnathadagam,. Chamber Bricks Veerapandl
Thiru.Mahendhiran,
A.V.M Chamber Bricks,
67 Anakatti Road, A.V.hg.gchkajsmber Veerapandi
Chinnathadagam
Thiru.Rangasamy,
S/o.Ponnusamy Goundar,
68 Tvl.MSK Chamber Bricks, MSK Chamber Nanjunda
S.F.No.117, 118/1A, Bricks puram
Near Mariamman Koil
- Thiru.Arunkumar, )
S/o0.D.Chandrasekaran,
TvI.INCA Bricks, S.F.N0.59/4, Naniunda
69 Nanjundapuram, INCA Bricks quam
Chinnathadagam P
Gokul Thottam.
Thiru.R.Palansamy, |
S/o.Ramukuti Goundar, KNK |
Chamber Bricks, KNK Chamber Nanjunda
70 . )
Nanjundapuram, Briks puram
Chinnathadagam
Thiru.Manojkumar,
S/o0.Subramaniam,
Sakthi Chamber Bricks, Sakthi Nanjunda
& I e Al Chamber Bricks uram
Nanjundapuram. P
Chief Sdcr
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Thiru;chhaimuthu,
S/o.Solaimuthur,

A4

72 SPM Chamber Bricks, SPMB(IE'hak;nber Nanjunda
Nanjundapuram = puram
Thiru.Chandra Mohan, )

S/o.Kandasamy, g

73 NCK Chamber Bricks, NCKBEiI'éakg\ber Naer:r;fa
Nanjundapuram P
Thiru.Vinothkumar, B

74 S/0.].V.Gopal, SNT Chamber SNT Chamber Nanjunda
Bricks, Nanjundapuram Bricks puram
Thiru.Vinothkumar,

75 S/0.]J.V.Gopal, MVN Chamber Nanjunda
MVN Chamber Bricks, Bricks puram
Nanjundapuram
Thiru.Murali; S/o.Palanisamy

76 APS Chamber Bricks, APS Chamber Nanjunda
Nanjundapuram Bricks puram
Thiru.M_ohanraj,

S/o.Palanisamy, ]

77 | RNP Chamber Bricks, S S o e S
Nanjunadapuram P
Thiru.Sukumaran,

S/o.Palanisamy,
TN Chamber Bricks, INDU Chamber Nanjunda

78 Ramanathapuram, -

. Bricks puram
Nanjundapuram
Thiru.Sampathkumar,
S/o0.Velumani,

79 CVS Chamber Bricks, CVS Chamber Nanjunda
Pappanaikenpalayam, Bricks puram
Nanjundapuram
Thiru.Ramasamy,

S/o.Chinnasamygoundar, AB

80 Chamber Bricks, AB Chamber Nanjunda
Pappanaickenpalayam, Bricks puram
Nanjundapuram
Thiru.Narayanasamy,

S/o.Appunaudu,

81 LBI Chamber Bricks, LBI Chamber Nanjunda

Nanjudapuram Bricks puram

A

%%\

|
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82

Thiru.Jaganathan,
JB Chamber Bricks,
Somayanur,
Nanajundapuram

JB Chamber
Bricks

Nanjunda
puram

83

Thiru.Ravi,
S/o.Maruthappagoundar,
VMT Chamber Bricks,
Nanjundapuram

VMT Chamber
Bricks

Nanjunda
puram

84

Thiru.R.Ranganathan,
S/0.Raj,

TvIl.CNA Bricks,
Nanjundapuram,
Pappanaickenpalayam

CNA Bricks

Nanjunda
puram

85

Thiru.Ravi,
S/o.Maruthappagoundar,
Tvl.New VMT Chamber
Bricks,

6/241-4-1A, NanJundapuram,

Near Police Station

NewVMT
Chamber Bricks

Nanjunda
puram

86

Tmt.Rukmani,
W/o.Kandasamy,
Tvl.Chandru Chamber Bricks,
S.F.No0.55/B,
Nanjundapuram,
Chinnathadagam

Chandru
Chamber Bricks

Nanjunda
puram

87

Thiru.Magesh
S/o.KaruppaKonar
MKM Bricks
Nanjudapuram

MKM Chamber
Bricks

Nanjunda
puram

88

Thiru.Maruthachalam,
S/o.Kuttiyagoundar,
PSM Maruthachalam
Chamber Bricks,
Kanuvai, Pannimadai

PSM
Maruthachalam
Chamber Bricks

Pannimadai

89

Thiru.Murugesan,
S/o0.Chinnegoundar,

SMP Murugesan Chamber
Bricks, Kanuvai, Pannimadai

SMP
Murugesan
Chamber Bricks

Pannimadai

90

Thiru.K.Devaraj,
S/o.Karuppannagoundar,
Tvl.PSK Bricks,

299/2, Pannimadai

PSK Bricks

Pannimadai

A

Chief ;M
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Thiru.Ramachandran,
Tvl.Devi Bricks,
S.F.N0.209 & 210,
Pannimadai Village,
3/161, Pakkumarathottam

92

DEVI Bricks

Pannimadai

Thiru.Saravanakumar,
S/o.Duraisamy,

Tvi.KAVI Chamber Bricks,
Pannimadai Village, Thaliyur
Post

93

Tvl.MPS Bricks,
S.F.No.381/1B, 383/1D,
Pannimadai Village, Thaliyur
Post

Kavi Chamber
Bricks

Pannimadai

MPS Bricks

Pannimadai

94

Thiru.Kannan,
S/o0.Sundaram,

Tvl.MSV Chamber Bricks,
Pannimadai Village, Thaliyur
Post.

MSV Chamber
Bricks

Pannimadai

95

TvI.RANI Bricks,
S.F.No.311/1A, 5/22,
Kalappanaickenpalayam,
Somayampalayam

RANI Bricks

Somayam
palayam

96

Thiru.S.Rajappan,

New Rani Chamber,
Kalappanaickenpalayam,
Somayampalayam

New Rani
chamber

Somayam
palayam

97

Thiru.Muhammed Salim,
CCW Chamber Bricks,
Yamuna Nagar,
Somayampalayam

CCW Chamber
Bricks

Somayam
palayam

98

99

Thiru.K.R.Rangasamy,
KRR Chamber Bricks,
Near Together Mill,
Kallapanaickenpalayam,
Somayampalayam

KRR Chamber
Bricks

Thiru Ramalingam,
SKS Chamber Bricks,
Kallapanaickenpalayam

SKS Chamber
Bricks

Somayam
palayam

Somayam
palayam

100

Thiru.Subramaniyam
S/o.Ramukutty Gounder
KRS Chamber Bricks,
Kallappanaickenpalayam,

KRS Chamber
Bricks

Somayam
palayam

ChaefW
Gavernment Tamil Nadik

Chennai-600 009
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Thiru.Yuvaraj,
ABW Chamber Bricks,

101 Kallappanaickenpalayam, ABW Chamber Somayam
Somayampalayam Bricks palayam
Thiru Chinnasamy,

TVS Chamber BI"iCkS I Br‘iCkS, TVS Chamber Somayam

102 | Kallapanaickenpalayam, Bricks I palayam
Somayampalayam
Thiru Sampathkumar,

168 TVS Chamber Bricks, TVS Chamber Somayam
Kallapanaickenpalayam, Bricks II palayam
Somayampalayam
THiru N.Ponnusamy

104 Vani Chamber Vani Chamber Somayam
Kallapanaickenpalayam Bricks palayam
Thiru.Ponnusamy,

105 S/o.Marapagounder, Tvl.SAT SAT Chamber Chinna
Chamber Bricks, Thadagam Bricks Thadagam
Thiru.Natarajan,

106 S/o.Nanjundagoundar, TOP Chamber Chinna
TOP Chamber Bricks. Bricks thadagam
Thiru.KambéIiyappan,

M.S.K.Chamber Bricks, M.S.K Chamber |  Chinna

107 | Veerapandi Road, Bricks thadagam
Chinnathadagam. 9

| Thiru.T.N.Palanisamy,
S/o0.Narayanasamy,

108 GEM Chamber Bricks, GEM chamber Chinna
Veerapanndi Road, Bricks thadagam
Chinnathadagam
Thiru.Ravichandran, Lakshmi

109 Chamber Bricks, Chinna Lakshmi Chinna
Thadagam Chamber Bricks | thadagam
Thiru.Arivudai nambi,

S/o.Murukannagoundar . .
. el Sumathi Chinna

110 | Sumathi Chamber Bricks, .

Veerapandi Road, Chamber Bricks thadagam
Chinnathadagam

A

VA o
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Thiru.Kengan,
S/o.Narayanasamy,

111 N.K.S.Chamber Bricks, N.K.S.Chamber Chinna
Veerapandi Road, Bricks thadagam
Chinnathadagam
Thiru.P.Dharmaraj,

T Ramya Chamber Bricks, Ramya Chinna
Veerapandi Road, Chamber Bricks | thadagam
Chinnathadagam
Thiru.Devaraj,

S/o.Duraisamy,

113 C.S.D Chamber Bricks, C.S5.D Chamber Chinna
Veerapandi Road, Bricks thadagam
Chinnathadagam
Thiru.Subash,

J.J.B Chamber Bricks, J.J.B. Chamber Chinna

LIS Veerapandi Road, Bricks thadagam
Chinnathadagam
Thiru.Rajkumar, o
S/o.Masthannagouder,

115 C.M.R. Chamber Bricks, C.M.R. Chinna
Veerapandi Road, Chamber Bricks thadagam
Chinnathadagam
Thiru.Bened Abiragam, STAR

116 Chamber Bricks, Thanneer STAR Chamber Chinna
pandal, Chinnathadagam Bricks thadagam
Thiru.Somasundaram,

S/o.Rajachettiyar, .

117 | R.V.R.Chamber Bricks, R.V.F{B:ilgfsmber th(;glgn:m
Thanneer Pandal, g
Chinnathadagam
Thiru.Balasubramani, ASHOK

118 Chamber Bricks, Thaneer ASHOK Chinna
pandal, Chinnathadagam Chamber Bricks thadagam
Thiru.Krishnasamy, S/0.Raj
Chettiyar, R.S.K.Chamber .

. ! A R.S.K.Chamber Chinna

119 | Bricks, Anakatti road, -

Chinnathadagam Bricks thadagam
Thiru.Palanisamy,
120 N.P.K. Chamber Bricks, Kovil N.P.K. Chinna
Pirivu, Chinnathadagam Chamber Bricks thadagam
1 - =
| Thiru.Vasudevan .
B G.]. Chamber Chinna
121 | G.J. Chamber Bricks, Bricks thadagam

‘ Kovil Pirivu, Chinnathadagam

!

Chief
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Thiru.Jeganathan,

Ml}‘m

122 J.K.B Chamber Bricks, Kovil J.K.B Chamber Chinna
Pirivu, Chinnathadagam Bricks thadagam
Thiru.Saravanan, )

S/0.K.N.Krishnan, .

123 | MVN Chamber Bricks, MVNBEIZig"be" thcarc]ilannaam

Kovil Pirivu, Chinnathadagam g
__ Thiru.Karuppasamy,
124 K.R.B Chamber Bricks, Kovil K.R.B Chamber Chinna
Pirivu, Chinnathadagam Bricks thadagam
o Thiru.Arivuselvan, N
A.R.S Chamber Bricks .
: - d A.R.S. Chinna

125 | Anuvavi Kovil Road, .
Chinnathadagam Chamber Bricks thadagam
Thiru.Sambathkumar,

MINI Cl']amb_er Bricks, MINI Chamber Chinna

126 | Anuvavi Kovil Road, Bricks Unit I thadagam
Chinnathadagam garr
Thiru.Satheeshkumar,

S/0.Duralsamy, . MINI Chamber Chinna

127 | MINI Chamber Brick, Bricks Unit II thadagam
Anakatti Road, Veerapandi. g
Thiru.Rajamani, o

128 Mani Chamber Bricks, Mani Chamber Chinna
Perivathadagam Road, Bricks thadagam
Chinnathadagam
Thiru.Anandakumar,

105 Chamber Bricks, Periya 105 Chamber Chinna

129 | Thadagam Road, Bricks thadagam
Chinnathadagam 9
Thiru.Saravanakumar,

S/o0.Subramaniyan, ) )

130 | Vishnu Chamber Bricks, Vishnu Chinna
Chinnathadagam
Thiru.M.Sureshkumar,

S/o0.Mayilsamy, .

131 | MAYIL Chamber Bricks, Kovil MYILBSiEE;nber thca:nzlann:m
Pirivu, Chinnathadagam 9
Thiru.Sugumar, )

INDU Champer Bricks, INDU Chamber Chinna

132 | Anakatti Mainroad, Bricks thadagam
Chinnathadagam 9

Chief Secteta
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' Thiru.Karunakaran,
S.B.K. Chamber Bricks,

. . S.B.K. Chinna

133 | Anakatti Mainroad, ,
Chinnathadagam Chamber Bricks thadagam
Thiru.Palanisamy,

T.P.T Chamber Bricks, T.P.T Chamber Chinna

134 Anakatti Mainroad, Bricks thadagam
Chinnathadagam
Thiru.Selvaraj,

S/o0.Ayyasamy,

135 K.M.B Chamber Bricks, K.M.B Chamber Chinna
Anakatti Road, Bricks thadagam
Chinnathadagam
Thiru.Kumar,

Amman Chamber Bricks ;
. 9 ¢ Amman Chinna
=e Angkattl LSSl Chamber Bricks thadagam
Chinnathadagam
Thiru.K.Pandiyan,
S/o.Kaliyappan,

137 Subam Chamber Bricks, Subam Chinna
Anakatti Road, Chamber Bricks thadagam
Chinnathadagam.

Thiru.Govind,
S/o0.Kasigoundar,

138 K.G.S. Chamber Bricks, K.G.S. Chinna
Anakatti Road, | Chamber Bricks thadagam
Chinnathadagam.

Thiru.K.V.Kumarasamy,

139 Ragam Chamber Bricks, Ragam Chinna
Anakatti Road, Chamber Bricsk thadagam
Chinnathadagam .

Tmt.Sowndammal,
W/o.Sabapathy, .
. R.R. Chamber Chinna

140 | R.R.Chamber Bricks, .

Chinnathadagam Bricks thadagam
Thiru.C.R.Ramachandran,

141 C.R.R. Chamber Bricks, C.R.R. Chinna
Chinnathadagam Chamber Bricks thadagam
Thiru.Raju .

! ) S.N.T. Chinna

s S'N'T CheleElgile 7 Chamber Bricks thadagam
Chinnathadagam
Thiru.Nagaraj,

143 S/0.Subbaiyan, N.V.K. Chinna
N.V.K. Chamber Bricks, Chamber Bricks thadagam

Chinnathadagam

—
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'Thiru.Ashokumar,
Ramana Chamber Bricks, Ramana Chinna

144 | Thadagam Pudur, .
Chinnathadagam Chamber Bricks thadagam

| e
Thiru.Manokaran,
Manju Chamber Bricks, 3 .

145 | Thudiyalur Road, Rl 85 el UL
Chinnathadagam 9

I Thiru.Jayaraj, N
S/o.Rangasamygoundar,

146 ]1.K.S. Chamber Bricks, J.K.S. Chamber Chinna
Anakatti Road Bricks thadagam
Chinnathadagam
Thiru.Sundaramoorthi,

S/o.Narayanasamy,

147 Gowsik Chamber Bricks, Gowsik Chinna
Anakatti Road, Chamber Bricks thadagam
Chinnathadagam

| Tmt.Kanjana,
W/o.Ramachandran,

148 PRK (Arun)Chamber Bricks, PRK(Arun) Chinna
Anakatti Road, Chamber Bricks thadagam
Chinnathadagam.

Tvl.Sree Kavi Chamber A .

149 | Bricks, Periyathadagam, Chiﬁié:_(g\;;gks th(;:ilann:m
11.Veerapandi - 9
Thiru.Pooventhirakumar,

150 TvlI.MRP Chamber Bricks, 11. MRP Chamber Chinna
Veerapandi, Chinnathadagam Bricks thadagam

B Thiru.Kanagaraj,
S/o.Dassappagoundar,

151 Tvl.SUKI Chamber Bricks, SUKI Chamber Chinna
11.Veerapandi, Bricks thadagam
Chinnathadagam.

Tmt.Chandrapraba, :
W/0.T.V.Selvarajan, Tvl.CSB .

152 | Chamber Bricks, CSBBCrir::?(r:ber th?azlgnaam
11.Veerapandi, 9
Chinnathadagam
Thiru.Mugamathu Sabik,

S/o.Noormugamathu,
TvIl.SNS Bricks, Palanikkuttai, - Chinna

153 Salayanur, 11.Veerapandi, SNS Bricks thadagam
Chinnathadagam

Lo
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Thiru.Karunaran,

Thadagam

154 Tvl.MCP Chamber Bricks, MCP Chamber Chinna
589, Anaikatti Road Bricks thadagam
Tvl.S.K.Chamber Bricks, 589, .

155 | Anaikatti Road S S e S s

Bricks thadagam
Thiru.Sivakumar,
Tvi.Karthikeya Chamber

156 Bricks, Karthikeya Chinna
Power House Backside, Charnber Bricks thadagam
Chinnathadagam
Thiru.Nantheeshkumar,

Tvl.TMB Chamber Bricks .
- ! TMB Chamber Chinna

157 | Power House Backside, .

Chinnathadagam Bricks thadagam
Thiru.Rajendhiran,
S/0. Narayanasamy, Tvl.TRN ]

158 | Chamber Bricks, Near S- TRN Chamber Chinna
Bend, Bricks thadagam
Brindhavan Garden
Thiru.Palanisamy,

S/o.Narayanasamy, }

159 TvI.GEMS Chamber Bricks, GEMS Chamber Chinna
S.F.N0.18/1C & 20/1A, Bricks thadagam
Chinnathadagam
Thiru.T.T.K.Kathirvel,

S/o.Mookappan,

160 Tvl.TTK Chamber Bricks, TTK Chamber Chinna
11.Veerapandi, Bricks thadagam
Chinnathadagam

| Thiru.C.M.Krishnakumar, )
Tvl.CMK Chamber Bricks .
! CMK Chamber Chinna

161 | Thanneer Pandal, Thadagam Bricks thadagam
Post
Thiru.Ulakanathan,

S/o0.Kandiyappan, .
. RKK Chamber Chinna

162 | Tvi.RKK Chamber Bricks, ;

Thadagam Post Bricks thadagam
Thiru.Rajan, S/o0.Rangasamy,
TvIl.CSR Chamber Bricks,

163 S.F.No.304 & 306, CSR Chamber Chinna

Puliyvamarathottam, Bricks thadagam

A

51
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Tmt.Chandrapraba, [
W/o.T.V.Selvarajan, Tvl.CSB Chinna

164 | Chamber Bricks, CSB Chamber thadagam
11.Veerapandi, Bricks
Chinnathadagam
TvI.JP Chamber Bricks, Chinna

165 | S:F-No.342/2A2 & 2A3, CRR JP Chamber thadagam
Thottam, Thadagam Bricks
Thiru.Rajkumar, Chinna
TvI.MKT Chamber Bricks, thadagam

166 |S.F.No.356,North Street, R
Chinnathadagam
Thiru.Balamurugan, Chinna

167 S/o0.Kamanan, KBS Chamber thadagam
Tvl. KBS Chamber Bricks, Bricks
Anaikatti Road, Thadagam .
Thiru.M.Saravanan,

S/o.Mariyappan, Tvl.SB SB Chamber Chinna

168 gﬂ?nn;gtel:azggl:ns’ 529/2, Bricks thadagam
Thiru.Ramesh, .
TvI.KTC Chamber Bricks, KTC Chamber Chinna

169 | Anuvavi Koil Pirivu, Brick d
Chinnathaagam riciks Enagagar
Thiru.Venkatraj,

Tvl.TNS Chamber Bricks, .

170 | Anuvavi Koil Road, TNS C_hamber Chinna
Chinnathaagam Bricks thadagam
Thiru.Senthil, B

171 I\Sll/l\‘l)I'(BgLanl Y MNK Chamber Chinna

amber Bricks, Brick thadagam
Chinnathadagam d
Thiru.Kumar, .

172 | T.K.T Chamber Bricks, Kovil | T-K.T. Chamber Chinna
Pirivu, Chinnathadagam Bricks thadagam
Thiru.TTK.Kathirvel, -
S/o.Mookappan,

173 | TVI.TTK Chamber Bricks, TTK Chamber Chinna
Thanneer Pandal, Thadagam Bricks thadagam
Post.

: Thiru.Thangarasu, h
S/o0.Rangasamy, .

174 | TVI.TKS Chamber Bricks, TKS Chamber | chinna
Periya Thadagam Road, 9

| Periya Thadagam. -

p e
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Tmt.Sasikala,
W/o.Jayaprakash,

Chinnathadagam

175 JP Chamber Bricks, JP Chamber Chinna
CRR Thottam, Bricks thadagam
Chinnathadagam
Thiru.M.Sureshkumar,

SleriayiiS e, MYIL Chamber |  Chinna

176 | MYIL Chamber Bricks, Bricks thadagam
Chinnathadagam. '
Thiru.S.Santhosh Prasad,

S/o.Soundarrajan, ;

177 | TMS Chamber Bricks, TSSO Sl . St
Veerapandi Road, 9
Thiru. TTR.Kathirvel,

S/o.Mookkappan, .

178 | M/s.TTK Chamber Bricks, TTK Chamber Chinna
Thaneer pandhal, Thadagam Bricks thadagam
post, Chinnathadagam
Thiru.Muthukumar,

CNM Chamber Bricks, CNM Chamber Chinna

179 | veerapandi road, Bricks thadagam
Chinnathadagam
Thiru.Selvaraj,

S/o0.Rangegoundar, )

180 | M.K.S Chamber Bricks, MKS Chamber Chinna
Veerapandi road, Bricks thadagam
Chinnathadagam
Thiru.Ravichandran
S/o.MasthanaGouder CMR Chinna

164 CMR Chamber Chamber Bricks | thadagam
Chinnathadagam
Thiru.Ponnusamy,

182 S/o.Marapagounder, Tvl.SAT SAT Chamber Chinna
Chamber Bricks, Thadagam Bricks Thadagam
Thiru.Selvaraj,

183 D.S.P.Chamber Bricks, D.S.P.Chamber Chinna
Chinnathadagam, Bricks thadagam
Thiru.Raman. G,

Vel Chamber Bricks, VEL Chamber Chinna

184 | Thanneer Panthal, Bricks thadagam
Chinnathadagam
Thiru.Govindaraj,

185 S/o0.Kasigoundar, KGS Chamber Chinna
KGS Chamber Bricks, Bricks thadagam
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Thiru Vellingiri,
KSB Chamber Bricks, KSB Chamber Chinna

Annaikkatti Road, Bricks thadagam
Chinnathadagam.

186

8) It is submitted that no person shall transport or store or cause to be
transported or stored any mineral otherwise than in accordance with the
provisions of the Act and the Rules made thereunder as per sub-section (1A)
of Section 4 of the Mines and Minerals (Development & Regulation) Act,
1957. In this connection, the 10" respondent has reported that the
Assistant Director of Geology and Mining, Coimbatore is carrying out
assessment of the quantum of brick earth unlawfully stored in each brick kiln
units in the above said villages and the assessment of the stocks will be

completed within 30 days time.

9) It is further submitted that after receipt of report on the
assessment of the brick earth stored unIanuIly from the Assistant Director
of Geology and Mining, Coimbatore, necessary action will be initiated by the
Revenue Divisional Officer, Coimbatore North against the owners of the brick
kiln units for unlawful storage of brick earth, in accordance with the penal
provisions of the Mines and Minerals (Development & Regulation) Act, 1957

and the Tamil Nadu Minor Mineral Concession Rules, 1959.

10) It is further submitted that four weeks time is required for
completion of the assessment of the brick earth stored unlawfully in the 186
brick kilns located at Veerapandi, Chinnathadagam, Somayampalayam,
Nanjundapuram and Pannimadai villages of Coimbatore North Taluk,
Coimbatore District and therefore it is prayed that four weeks time may be

granted for completion of the above said work.

ry
Government of Tamil Nady
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11) Under the circumstances stated above, it is therefore most
respectively prayed that the Status Report filed in this Writ Petition may

please be taken on record and pass appropriate orders as this Hon’ble Court

may deem fit and render justice.

Chief Sﬂcl‘-‘ta
of m u

Solemnly affirmed at Chennai on Government 9L 120,
this ------- day of March, 2021 ' Channai-60

and signed his name in my \ﬁ’;“@) BEFORE ME A (
presence. R

Principal Secretaiy 10 overnment
Industries Depertrnent,
Secretariat, Chennal - 600 009.
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W.P.N0s.27356 & 28475 of 2019

W.P.N0s.27356 & 28475 of 2019

THE HON'BLE CHIEF
and
SENTHILKUMAR RAMAMOORTHY, J.

ORDER
(Order of the Court'was made by the Hon'ble Chief Justice)
The State relies on a bunch of papers to indicate the action
taken to stop illegal brick kilns from functioning and to restore the

relevant elephant corridor.

2. Copies of such papers have not been furnished even to both

sets of writ petitioners. Let the matter stand over for a fortnight for

service to be effected.

3. Other parties may obtain copies of such papers from the
State on the usual terms. The sixth respondent, Union Ministry of
Forest, has used an affidavit. It will be open to other parties to seek
copies of such affidavit from learned adyvocate representing the

concerned ministry.

4. The State has submitted that a number of brick kilns have

been closed because such units could not show any permission
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V.P.No 356 & 28475 of 20

obtained from the District Collector that is mandatory.

5. The owners of several brick kilns are parties to these
proceedings. Others, who are not parties to these proceedings, seek
to be impleaded. Such owners suggest that the measures taken by
the State to close down some of the brick kilns are in colourable
exercise of authority and without following the procedure established
by law. To the extent that the relevant brick kiln owners have any
grievance against the State for the manner adopted in closing down
the units, such owners and manufacturers will be entitled to approach

the appropriate forum in accordance with law.

6. List the matter on 21.04.2021.

(S.B., C1.) (S.K.R., J.)
31.03.2021
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BEFORE THE HON’BLE NATIONAL GREEN TRIBUNAL
SOUTHERN ZONE, CHENNAI.

Original Application No.119 of 2021

Suo Motu based on the News Item published

in Dinamalar Tamil Newspaper, Chennai edition

dt. 14.04.2021 under the caption “All over the village is
dust land. if deforms the village along with lives”.

Vs

The Chief Secretary to Govt. of Tamil Nadu,
Govt. Secretariat, Fort St. George,
Chennai, Tamil Nadu — 800 009 & 11 Others.

...Respondents
INDEX
S.No | Description . Page
! No.

Y INDEPENDENT REPORT OF THE TAMIL NADU 1-9
| POLLUTION CONTROL BOARD IN THE MATTER
OF O.A.NO.119 OF 2021

Filed by
Thiru. C. Kasirajan
Advocate, Chennai.
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INDEPENDENT REPORT FOR THE HONOURABLE NGT SOUTH ZONE IN THE

I
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e
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MATTER OF OANO.119 OF 2021 SUBMITTED BEFORE THE HONOURABLE
1 NATIONAL GREEN TRIBUNAL, SOUTHERN ZONE, CHENNAL AS PER THE ORDER

DATED JUNE 04, 2021

1.0 Backgrouad

The Hon'ble National Green Tribunal, Seuthern Zone, Chennai in O.A.No. 119 of 2021 has
directed as follows in its order dated: 04.06.2021;

“ In order to ascertain the real nature of things going on in that area and how tlese

DS DD S® DS D

activities are being regulated, we feel it appropriate to appoint a Joint Committes comprising
of (1} The District Coliector, Coimbatore District (2) a Senior Officer from Tamilnadn State
Environment Impact Assessment Authority (TNSEIAA), designated by its Chairman, (3) a
Senior Officer from Tamilnadu Pollution Coritrél Board (TNPCB) designated by its Chairman,
(#) a Senior Officer from Department of Geolagy and Mining deputed by its Commissioner to

1
!
!

7

inspect ¢lie area in question and submit a factual as well as action taken report, if there is any
violation found.

A i. The committee is also directed to consider as o whether environmental clearance are
D obtained for the purpose of extracting mud for commercial purpose,

ii. Whether necessary permissions have been obtained from the Mining Department and

| how the Mining Department is rrgulating the activifies to check over exploitation of
minerals,

ifi. Whether there was any excessive mining done by any of the persons who have been @ |

| anthorized to do such work 4
3 iv.  Whether any action has been taken against thoese persons, ' _E
_-; i

v.  Whether there was any violation of excessive mining and if so, what is the nature of

—Y =

1 action taken against offenders by the regulators

vi.  Whether the brick lilu industries are following the directions issued by the Principle

Bench of Natioral Green Tribunal in similar matfers in North India, with modification

it any, required considering the situation prevailing in these areas to protect

enviromment,

vii. Whether any damage has been caused to any of the water bodies nearby
viii,  Whether it has affected the water bodies lilke rivers and streams etc.,

ix. Whether any depletion in ground water level has happened on aceount ef unscientific

manner in which such industries are being run by the persons involving in such '
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activities, If any damage has been caused to environment, the committec shall indicate

what is the nature of damage caused and offer recommondutions for resturing the

damage caused to the environment and 2lso assess the environmental compensation to

be recovered recover from those persons who are responsible fer such degradation.

The mining Department willi be the nodal agency for co-ordination and aiso for
providing recessary logistics for this purpose.

The commitiee s directed to submit the report (o this Tribunal on or before 16.07.20217

2.0 Imtroduction

Thadagam valley is located in Periyanayakkanpalayam Block in Coimbatore District of
Tamil Nadia State, India. It is located 17 ICM towards west from District head gquarters Coimbatore
and 7 KM from Periyanayakkanpalayam. There are five Villages located in Thadagam valley namely
1. Pannimadai 2. Somaiyampalayam 3. Nanjundapuram 4. Chinna Thadagam 3. No.24 Veerapandi.
Except Pannimadai Village above all the said villages are located in the Hill Area Conservation
Authority netified area.

The Hon’ble High Court of Judicature at Madras in it order dated :23.10.2009 in W.P
No.1064 of 2009 and M.P.No. ] of 2009 filed by Thirs.V.K.Mani, Vs 1. The Chairman, TNPC
Board, Chennai, 2. The District Envirormental Engincer, TNPC Board, Erode & 3. The

Velmurugan Brick Chamber, has ordered that

*Brick Kiln should be established preferable at least two kilometers away from the
residential areas and fruit gardens.
Installation of briek kiln should not be allowed in sensitive areas as noftified by State
Pollution Control Boards under National Air Quality Standards.
. To avoid clustering of brick kilns in a locality the distance between two kilns shoald
be more than onme kilometre.
The Pollution Control Board will ensure that these guidelines are adhered to not

only by the third respondent, taut all the brick kiins”

Wherees the brick kiln units located in (. Pamnimadai 2. Somaiyampalayam 3.
Nanjundapuram 4. Chinna Thadagam 5. Veesapandi Villages have neither applied in full shape nor
obtained the consent of the Board so far. Because most of the brick kiln units were located in HACA
villages, not having approved layout plan and not meeting the siting criteria ciied in the High Court
of Judicature at Madras order dated : 23.10.2009.
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Meanwhile, the Hon'ble Minister for Bavironment, Forest & Climate Change, GOl had
visited Coimbatore on 24.08.2019. During the visit the Hon’ble Minister had noticed the emissions
from the brick kiln units located in Thadagam valley and informed to CPCB to take nécessary action.

Based on the instructions of the Hon’ble Minister for Bnvironment, Porest & Climate
Change, GOI to CPCB, the CPCB has deputed Thiru. Rajkumar, R, SEE to carfy out the joint
inspection of brick kiln unils in Coimbatore with officials of TNPCB vide letter dated: 27.08.2019,
Accordingty the brick kilns area in Thadagam valley was inspected along with Thim. Rajkumar.R,
SEE/CPCB and officials of TNPCB, Coimbatore North on 29.08.20619 roparding the staius of
operation of Brick kiln units and for preparation of Action plan, Further a meeting was conducted
with the owners of Brick kiln at their Association building located at Thadagam and briefed about
the Guidelines of CPCB and SPCB for the operdtion of Brick kilns. Also, the following two brick
kilns were inspected 1. Mfs, RSK Chamber Wire cut Bricks, 8F No491 Chinra Thadagam,
Coimbatore & 2. M/s. NPK Chamber Bricks, 8F No.527 Chinna Thadagam, Coimbatore and few

other conveéntional brick making units.

Mining areas were also inspected in the surroundings. Briek manufacturer’s asseciation
members have reported that the red soil is being exeavated from the patta land. Alinost all the brick
kiln chambers are operating with fixed chimneys. No movable chiraneys are being noticed. All the
brick kilns are operating with Natural draft brick ¥iln and insisted ¢hem to convert as Induced Draft
Brick Kiln (zig-zag brick setting with rectangular shape of kiln). All the brick kilns were instructed
10 obtain necessaty approvals from the competent authority and to apply for Consent to Operate of
the TNPC Board under the Water Act and Air Act.

In this regard, Thiru RajkumarR, SEE/CPCB had submitted the inspection report with

recommendations to the CPCB as detailed below;

a) The TNPCB to form a committee involving varicus departments such as Department of
Geology & Mining, HACA, Fores( departinent, SEIAA etc. to implement the following and
submit an action plan in abatement of pellution dueto brick kiln units within two months:

b) Invenlory of brick kiln chambers and brick block makers and directing them to obtain
consents and necessary legal permission from conicerned departments like HACA, mining
and if required, BC from SE[AA

¢) Preparation & Implementation of guidelines for brick kiln units, which shall inclodes

» Siting criteria for establishment of brick kilns such as location of land, plant
machinery and brick earth mining. No brick kilns and mining activities in the path of

elephants.
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o Adopting zig-zag technology
® ¢  Standards to be achicved by Brick Kiln units

Poltution control measures required for abatement of pollution such as, approach road

@ e

within the premises of brick kiln area should be paved, using of crushed coal for
® better buming efficiency, staging of bricks for better baking, proper designed gravity.
6‘» chamber ete.
P o Green belt development in the units
_' _ s Procedure to apply to obtain consents to cstablish & operate
@ d) Since the manufacturing activities are in clusters, carrying capacity studied of the area is to be
() cariied out and accordingly the activities to be allowed.

¢) Department of Geology & Mining, Govt. of Tamilnadu shall take up a sucvey of brick earth

© mining in this valley to assess the quantum of mining and its carrying capagity, to identify & _
4 confirm whether mining activities is being carried out in approved patta land as well as to f
) stop mining activities behind 2 mts. Action plan shall be subniitted in this regard to regularise
e miining activity and restoration of the mined area,
‘[:,) 3.0  Action taken by Tamjlnads Pollution Control Boeard Lﬂ;
0 The Member Secretary, TNPCB, Chennai has instructed the DEE, Coimbatore North to carry
) out inspection and identify all the brick kilns and issue show cause notices for aperating without
@ getting consent of the Board and also instructed to carryout AAQ survey in all five Villages in the
e Thadagam Valley through Board’s mobile van continuous AAQ manitoring station vide memo
@ dated: 04.10.2019 | §
@ 3.1  Ambient Air Quality Survey ;
| &) Accordingly, Ambient Air Quality survey was conducted from 09.10.2019 to 15.10.2019 .;
. through TNPC Board’s mobile van continuous AAQ monitoring station for the following locations !;‘
i @ as requested by the Complainant Thin.Ganresh S/o. R.Subbaiyan: i s
| |
: s Brndavan Garden S-Bend, No 24 - Veerapandi  Village, Veerapandipudur, :
“ Coimbatore. ¥
& o Thaneerpandal junction, Anajkatry voad, Coimbatore.
o Anuvavi subramaniar thirukoil pirivy, near Periyathadagam, lAnaikattZ road
Coimbatore. .".:
+ Panchayat office, 22 Nanjundapuram, Coimbatore.
o Govt Middle School, No-24, Veerapandi Village. ":;
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| Report of Analysis of AAQ reveals that the parameters are within the limits prescribed by the
F Board, except PM10 {average) in the following tvwo locations.

o Thaneerpandel junction, Anaikatty road, Coimbatore.

o Anuvavi subramaniar thirukeil Pirivu, near periva thadagam, Anaikaiti Road
colmbatore.

3.2  Inventorisation of Brick Kiln units

All the five Villages in the Thadagam Valley wers inspected on 11.10.2019, 16.10.2019,
17.10.2019, 19.10.2019 & 22.10.2019 and indentified totally 183 numbers of brick kiln units were in
aperation. Henoe, show cause notices were issued to all the 183 units under the Water (P&CP) Acts, : i
1974 as amended 1988 and the Air (P&CP) Act 1981, as amended in 1987, since the units were :
established and commissioned without the consent of TNPC Boatrd.

i :
I 3.3 TNPC Beard’s Joint Comumitiee Inspection and its Recommendations

A commdttse was constituted by the Board with ani objective to study the operation of Brick '
Kiin units in the Villages of Pannimadai, Somaiyampalayam, Nanjundapuram, ChinnaThadagam, ‘

N

Veerapandi villages locited at Thadagam Valley in Periyanayakkanpalayam Block in Coimbatore

District to furnish a report on Total Pollotion Management Plan.The committee consists of the
members of Tamilnadu Pollution Control Board,Er. R, Vijayabaskaran, JCEE(M), Madurai, Gr. G.
Ravichandran, ABE,; Hosur, Br. R. Dhilip Kumar, AEE, Nagapattinam, Er. D.M. Krishna Babu, AE,

Ramanathapuram. Agcordiagly the Committee members have randomly inspected 12 Nos of britk

kiln units located in Thadagam valiey on 08/01/2020 and it was noted that ali the brick kilns are
modern one with fixed chimneys and has a capacity to produce 15000 — 23000 numbers of bricks.on

] an average daily. :
|
K The followings were observed during inspection

| I. The brick kilns were located very near to each other and located near to habitations alse.
| ‘ 1L All the bifck kilns were provided with fixed chimneys.
ol TH. No mevable chimneys were noticed,
1V. Itis found that the mw material, Le. brick earth, for the brick kilns were brought from their

z | own mines located in the two villages namely, ChinnaThadagam and 24. Veerapandi. i

I:E V. It is informed by the mining department that the Mining Department has stopped giving

B Mining Lease from year, 2012. However, the mines, which are under operation, are still ! _‘
g remitting the royality to Mining Department.
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Most of the chamhers were found to be upgraded to wire cut brick making.

The raw material, i.c. brick earth, was mixed with requited amount of waler and fed
through a mixing machine and cut into murieks through wire cut machine. It is said that the
raw bricks wilt be open dried for 2 period of 10 ~ 15 days before stacked in to kiln for
baking. After the baking process is over, the bricks were allowed to cool for another, 7 to
10 days and then remeved and dispatelisd to the cugtorners.

Roth coal and fire woods were utilized as fuel.

Most of the inspected units were having their own bore wells for extracting ground water

for their operation.

. During inspection, dust emissions were found in the following places —

a. Fugitive sand dust depositions were found in-entire premises due to vehicle movement
and movement of raw material and products,
b. Unloading of raw material.

¢. Stacking and covering of raw bricks with sand.

In this regard, the committee had submitted the inspection report with recommendations as

detailed below;

First and foremost all the 183 illegally operating brick kilns shall be -closed in view of the
following: )

a. Operating without consent of the Board.

. No permission is obeained for brick kilns/mines operating in HACA Village from
Competent Authority.
Hon’ble High Court direction in W.P.No. 1064 of 2009 is not camplied.
The direction of CPCB is not complied.

a o

e. No Environmental Clearance is obtained for miining.

™

Ambient Air Quality Survey reveals PM10 is above the Standacds.

g. Operation of these industries invited complaints and court cases secking remedy for

affected petsons,

On closure, if these industries apply for Consent of Board along with valid Environmental
Clearance, MACA clearance, Local body Clearance, Mining Department clearance and all
other statutory authorities along with a Comprehensive Environmental Impact Assessmient
study followed by on Environmental Management Plan wetted by a reputed Institution,
revocation of closure direction can be considered.
In the two court cases W.P.No. 27356 of 2019 by Thiru 8. Muralidaran, Chennai, before the
Hon'ble High Court of Madras and W.P.No. 28475 of 2019 filed by
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Thiru.T.M.S.Rajendran,Chennai, all related departments were inciuded. As TNPCB i::: also a
Respondent, it is humbly submitted again to arrange to issue closure Directions to all the
Brick Kilns operating illegally by way of disconnection of power supply/seal the Brick kil
threugh the Revenue Department and to issue necessary Directions to Depattment of mines to

take appropriate actions to stop the illegal mining activities.
3.4 Action taken to comply the TNPC Board’s Joint Committee’s Recommendations

The DEE, Coimbatore North vide lefter dated: 10.01.2020 has recommended to the Board to
issue directions for closure, sealing of machinerics and disconnection of power supply connection

pertaining to 183 brick kiln units.

3.5 Subsequent Actions by TNPCB

The Assistant Director, Geology and Mining Department, Coimbatore District was requested
to take action against the illegal mining in HACA declared area vide this office letter dated.
17.06.2020

Whereas, the Chairman, TNPCB has requested the Assistant Director, Department of
Geology and Mining, Coimbatore to take sppropriate action against the brick kiln units under the
Mining Acts and Rules vide letter dated:20.02.2020, 27.06.2020 and 17.08.2020.

Fucther the Chairman, TNPCB has requested the Disirict Collector, Coimbatore, the
Commissioner of Town and Country Planning, Chennal and the Principal Chief Conservator of
Forests & Chief Wild Life Warden, Chennai to take necessary action against the brick kilns and the
mining activities who are operating in the eco sensitive area vide letter dated:09.10.2019.

Whereas, the Central Pollution Control Board had directed all the State Pollution Control
Boards to follows certain guidelines for the Brick Kiln units vide letter dated:27.06.2017. Also the
CPCB has requested to issue necessary directions to all the Brick Kilns in the entire state of
Tamilnadu vide vide letter dated: 21.01.2021 and to furnish a status report on compliance.

In this regard, directions have been issued to all the 183 numbers of Brick Kiln Units
located in Thadagam Valley, Coimbatore vide letier dated: 16.02.2021 and requested to furnish the
compliance of direction issued to the office of District Environmental Engineer, Tamilnadu
Pollution Control Board, Coimbatore North within 7 days time and so far most of the Brick Kilns
units have furnished reply letter and requesting one year time for compliance of the directions issued.

Whereas, the Chairman, TNPCB, Chennai has requested the Director, Directoratc of
Geology and Mining, Chennai vide letter dated:05.03.2021 to issue necessary instructions to

Assistant Director, Department of Geology and Mining, Coimbaiore to take appropriate action
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against the illegal Brick Kiln Units and fumish action taken report to the Tamilnadu Pollution

Control Board.

46  Court Case

A Writ Petition No.27356 of 2019 filed befare the Hon’ble High Court of Madras by Mr. S.
Muralidiiaran, Son of Mr.P,Sivalingam, 2A, 3rd Main Road, Kottur Gardens, Chennai Vs 1.
Ptincipal Chief Conservator of Forests & Chief Wildlife Warden, Departinent of Forests, Govt. of
Tarnil Nadu, 2. The Chief Secretary, State of Tamil Naduy, 3. District Collector, Coimbatore District,
4, Principal Secretary/The Chalnintan, The Tamil Nudu Pollution Control Board. 3. The
Commissioner, Department of Geology and Mining, Chennai & 6. The Government of India,
ministry of Environment, Forest and Climate Change, New Dethi with a prayer to Honorable High
Court of Madras to direct the Ist respondent to identify and securs the elephant corridor and to divect

the 4th & 5th respondents to close all the iflegal brick kilns operating in Thadagam valley.

Further an another Writ Petition No.28475 of 2019 was filed before the Honble High Court
of Madras by Mr. T.M.S.Rajendran, Son of late Subbiah Gowder, No.4/15, North Street,
Chinnathadagam Post, Coimbatore Vs The Chaitman/Prinsipal Secretary, Tamil Nadu Pollution
Control Board, Chennai, The District Environmental Engineer, Tamil Nadu Poltution Control Board,
Coimbatore and other 11 officials with a prayer fo close down the illegal brick kilns functioning in
the § villages and to direct the 6th & 13th respondents to disconnect power supply to the illegal brick
kilns in the 5 villages and to constitute 2 committee to assess the damage done to the ecology and

general public by the illegal brick kilns in all 3 villages.

5.9 Action taken by TNPCB along with the District Administration to comply the orders
passed by the Hon’ble Madras High Conrt dated : 06.01.2021 and 10.02.202% in
W.P.N0.27356 of 2019 and 28475 of 2019
As directed by the Hon’bie First Bench of Madras High Court dated 06.01.2021 and

10.02.2021 in W.PN0.27356 of 2019 and 28475 of 2019, the steps taken by the District

 Advainistration for closure of Brick Kilns operating in Veerapandi, Thadagam, Somayampalayam,

Nanjundapuram and Pannimadai villages of Coimbatore North Taluk, Coimbatore District and other

steps taken are detailed as follows:

i. In this regard, the District collector Coimbatore has asked the Assistant Director, Geology
and Mining vide Roc.No.5329/2021/1 dt: 04/63/2021, with a copy to District Forest Qfficer,
District Environmentat Engincer, Revenue Divisional Officer, Tahsildar and Bloek
Development Officer, to take immediate action to identify the units in coordination with

Forest Department, Local bodies and Revenue department. A detailed action taken report
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after taking action against encroachment should be sent before 10/03/2021 which is to be
filed by the Chief Secrétary to the Hon’ble High Court within six weeks as the matter has
been posted to 31/03/2021.
Subsequent to this, a meeting was convensd by the District Collector, Coimbatore o
08.03.2021. A meeting was again convened by the District Collsctor on 16/03/2021 and
discussed about the action plan to be implemented en the illegal brick Kiln units
The Disttict Collector, Coimbatore vide lettsr Re.No.5329/2021 dated 17.03.2021 ordered the
Tahsildar, Coimbetore North to close down and sesl the Brick Kiln Units functioning in the
Blephant corridor Thadagam Valley (Veerapandi, Thadagam, Somayampdlayam,
Nanjusidapuram and Pannimadai villages) Coimbatore North TPaluk, Coimbatore District and
t6 furnish the action taken report.
The Executive Engineer, TANGEDCO has been directed to disconnbet the electricity given
1o the Brick Kiln Units with immediate effect.
The Assistant Director of Geology and Mining, Coimbatore and ihe District Environmental
Engineer, Coimbatore North have been directed to coordinate with the Deparfments
concerned and fo submit an action taken report in this regard.
Closure orders were issued on 19,03.2021,24.03.2021 and 25.03.2021 to all the 186 brick kiln
units operafing in the areas without obtaining Registration certificate from the District
Collector and without obtaining necessary permission from the Districs Collector as requitied
under sub-rule{2) of Rule 19 of the Tamil Nadu Minor Mineral Concession Rules, 1559 were
banned from carrying out any activities from 19.03.2021 onwards and notices have been

properly served/posted in respect of the 186 brick kiln units.

This is submitted for favour of kind information please.

-, Cor Y
Distfict Environmental Engineer

o TNPCE ard,Coimbatore North

51202
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THE HON’BLE NATIONAL GREEN
TRIBUNAL SOUTHERN ZONE,
CHENNALI.

Original Application No.119 of 2021

Suc Motu based on the News ltem
published in Dinamalar Tamil
Newspaper, Chennai edition dt.
14.04.2021 under the caption “All over
the village is dust iand. If deforms the
village along with lives”.

Vs

The Chief Secretary to Government
of Tamil Naduy,

Govt. Secretariat,

Fort St. George, Chennai,

Tamil Nadu — 800 008 & 11 Others.

... Respondents

INDEPENDENT REPORT OF THE
TAMIL  NADU POLLUTION
GCONTROL BOARD IN THE MATTER
OF O.A.NO.119 OF 2021

Advocate for Respondent: - TNPCB
Thiru.C. Kasirajan,
Advocate, Chennai.

Date:15.07.2021.

Next date of hearing on :16.07.2021

e IR o

s i s

o

o

AR



T T ST

e C00EEOCE 000000 000D 200000Q0 000




e e e e

B AR RN LS SRS
: Al A

lllegal Brick Kiln Clusters and the Plight of Thadagam Valley

Saandhu
AB OB DODD. s sssirssssi i o L

Abstract

Thadagam Valley is part of Periyanaickan Palayam Block of Coimbatore North Taluka, of
Coimbatore District, Tamil Nadu, India. It is a valley located in the Western Ghats and is
part of the Brahmagiri-Nilgiri-Eastern Ghat Elephant Landscape and Coimbatore Elephant
Reserve (Elephant Reserve No.8). It has been identified as one of the important migratary
routes the elephants of Coimbatore Elephant Reserve. It is also the location where
Sanganur Stream, a major tributary of Noyyal River originates. Four revenue villages are
located in the valley. Thadagam Reserve Forest - designated as an ESA - surrounds these
villages. Out of these four, three are HACA (Hill Area Conservation Authority) designated
villages and one (24 Veerapandi) is an ESA (Eco-Sensitive Area) designated village.

This paper discusses about the damages caused to these HACA and ESA villages by the
illegal brick kiln clusters. The Elephant migratory route, the Sanganur Stream, the human,
animal and plant population of the valley remain severely affected by the illegal brick
industrial cluster operating here for the past quarter century. While quantifying the
production capacity of the industry over the years, the paper describes the extent of
damages caused by this production on the physical environment around and its resident
life forms. It proposes the necessary mitigatory measures - legal, administrative and
scientific - that would be required to correct these damages. Declaring the entire valley as
Ecologically Sensitive Area is the first important step in this corrective process. Funds for
all the corrective steps need to be collected from the Polluters based on Polluter Pays
principle.

Thadagam Valley is an east facing valley located in the Western Ghats. It has an area of about 60
sq.km and is ftanked in the north, west and east by Thadagam Reserve Forest coming under
Coimbatore Forest Division. Sanganur stream, a major tributary of Noyyal River originates here.
There are 4 Revenue Villages inside this valley belonging to Periyanaickan Palayam Block of
Coimbatore North Taluka. They are:

1.24 Veerapandi

2. Chinna Thadagam
3.22 Nanjundapuram
4. Pannimadai

South of these villages lie Somayampalayam Revenue Village facing similar issues.
These villages have a population of about 70 Thousand in the year 2021.
All these villages (excepting Pannimadai) were considered Ecologically Fragile by Tamil Nadu

Government in 1990 and were declared as villages coming under Hill Area Conservation authority
(HACA)1.

1G.0.Ms.No.44 Dated:2.4.1990; G.O. MS.NO.49, DATED:24.03.2003; ANNEXURE-I TO G.O.Ms.
NO.49 DATED 24-03-2003
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Kasturirangan Committee had identified Thadagam reserve Forest and 24 Veerapandi Village as
Ecologically Sensitive Areas and this was notified in the Gazette by MoEF2.

This valley is part of the Brahmagiri-Nilgiri-Eastern Ghat Elephant Landscape and the Coimbatore
Elephant Reserve.

In the year 2007, B.Ramakrishnan’s doctoral thesis had identified the presence of an elephant
corridor and named it as Anaikatti Veerapandi Corridor. This corridor lies between
76°45"8'-76°53"56' N and 11°10"50'-11°5"25' E in the Western part of the Coimbatore District
and is bounded in the north by Periyanaickan Palayam Range, in the south by Anuvavi
Subramanian Koil, east by Chinna Thadagam and west by Anaikatti Village. This corridor begins at
Mukkali (within the state of Tamil Nadu), Anaikatti linking Periyanaickan Palayam Range in the
eastern portion and Bolampatti Range in the South. The length of the corridor is 21 km and
effective width ranges from 0.1 to 1.5 km.This finding was accepted and recorded in the Report
published by the ENVIS Centre of the Department of Environment, Government of Tamil Nadu in
20153 4,

Rain fed crops like cholam, castor, ragi, kambu, horse gram, groundnut, tinai, samai etc.,were
cultivated in the valley for centuries. Agriculture was supplemented by grazing. This land use
started changing slowly from 1960s. Rain fed lands were slowly converted into well irrigated farm
lands that started growing banana, coconut and sugarcane. However, even in 1980s their share
was minimal.

lllegal Brick Kilns were erected in these lands from early 1990s. From 1995 to 2005 they spread
through the valley slowly. From 2000 onwards, mechanical excavators and tipper lorries came into
use. From 2006, mechanisation and availability of capital industrialised this activity. Mega Brick
Kiln and Quarry Clusters were established in the valley . These mega sized quarries were opened
adjacent to the foothills. As there were no accessible roads, stream beds were used to reach

2 MINISTRY OF ENVIRONMENT, FOREST AND CLIMATE CHANGE NOTIFICATION dated 3rd
October, 2018 - S.0. 5135(E)

3 ENVIS Centre of the Department of Environment, Government of Tamil Nadu, “District
Environmental Profile for Eco Sensitive Areas in Tamil Nadu Western Region (Coimbatore,
Tiruppur, Karur and Erode) in March 2015

4 In the year 2014, two research papers authored by K.Ramkumar, B.Ramakrishnan and
Ko« nrnvarmnns an Hyman Elephant Conflict and Crop Damage in the Coimbatore Forest
Division were published. Both these papers mention that the Coimbatore Forest Division which is a
part of Nilgiris and Eastern Ghats Landscape, Nilgiri Biosphere Reserve and Elephant Reserve No.
8 have an area of 694 5q.Km. It has a sizeable elephant population and is a viable habitat. More
than 20% of the area of the reserve forest serve as viable corridor for the movement of elephants
between Silent Valley National Park (Western Ghats, Kerala) and Eastern Ghats and vice-versa.
This division shares a boundary length of about 350 km between human habitations and farm
lands. The movement of elephants is mostly restricted to foothills due to escarpment of steep slope
on the west and human habitations on the east. These factors, the studies state, are responsible
for the higher level of Human Elephant Conflict in this division compared to other largely populated
elephant habitats in South India. Highest crop raiding incidences were recorded in Periyanaickan
Palayam Range. Out of the 438 crop fields studied in 32 Grama Panchayats (during November
2008 to April 2009), Odanthurai (of Mettupalayam Range) was worst affected with 32 crop fields,
Mathvarayapuram (of Boluvampatti Range) with 25 fields, 22 Nanjundapuram and 24 Veerapandi
(of PN Palayam Range) with 23 each (46 put together). Family herds were more responsible for
the crop damage (66-75%) than solitary males (25-34%) irrespective of crops and forest ranges.
Presence of constructional development activities, hilly topography with suitable elephant habitat
available only in the foothills, preference of family herds to use less gradient foothills and
cultivation of an elephant attracting crop Sorghum are stated as the reasons for this issue. 77% of
the people living in and around the forest areas were settled for many generations. 12% were
second generation settlers and the remaining 11% the new comers.
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them. Hence, the thumb rule was to open quarries in the stream corridors and the patta lands
nearby. Lakhs ot tipper lorries and mechanical excavators plying on these stream beds to reach
the quarries have destroyed them beyond recognition. They chose to operate illegally till they
were closed down by Court Order on 19.3.2021.

This is the only valley in Coimbatore District having Colluvial soil as the valley fill. These deposits
form steep slopes from the foothills to the centre of the valley. They are criss crossed by 8 stream
networks that join to become Sanganur Stream at the centre of the valley. The 24 km long
Sanganur Stream is one of the major tributaries of Noyyal River which in turn is a tributary of River
Cauvery. Cutting across the Coimbatore city diagonally, it drains into the Singanallur lake located
at the South Eastern corner of the city. Since time immemorial, this stream was known for
flooding incidences. Floods in this stream in the year 1710 had destroyed a village named
Krishnarayapuram located on its banks and had forced its people to establish new villages in the
uplands nearby. These newly established villages are the present day Peelamedu,
Avarampalayam of Coimbatore city. 1n 1980s, a 200 acre artificial reservoir was established 7
kilometres east of the valley at Chinnavedampatti to divert and store the flood waters of the
stream. This reservoir filled a few times in 1990s, only to remain dry from the year 2000 on.

In the period between 1995 to 2020, the brick kiln operators had excavated 325 Quarries in the
stream corridors, causing a permanent damage to the stream flow. Mega sized quarries, about
thrice this number, have been dug in the adjutant patta lands. What is unique about Thadagam
valley landscape is that it is impossible for the brick industry to exist here with out converting the
numerous stream beds as the roads for its mechanical excavators, tippers, lorries and tractors.
Without converting stream beds as roads it is impossible for these vehicles to ply between the
quarries, kilns and moulding sheds located in practically inaccessible locations.

Usage of the dry stream beds as roads by tipper lorries and mechanical excavators to reach the
quarries, has compacted the stream beds permanently causing irreparable damage to the stream
bed ecosystem. It has also augmented the intensity of erosion and this is an area already prone
for heavy erosion. In addition to this, the stream bed of the 5th order Sanganur stream had been
mined illegally in the period between 2015 and 2016 in the name of farmers dredging the alluvial
soil for farming; this has created deep pits in the main stream course. All these factors were
responsible for the dwindling stream flow that could not reach Kanuvai Check dam (7th kilo meter
point in the total stretch of 24 kilo meters) in the height of the heavy rains of October-November
2021, an event that exposed the extent of damage that the stream networks and waterbodies of
this valley has suffered thus far in the hands of illegal brick making mafia.

It is important to note here that these quarries were established in a region designated as a region
prone for heavy erosion by Bhuvans. 5 zones of erosion inside the valley have been mapped.
These zones are said to be prone to Gully, Rill and Sheet Erosions.

The mega sized quarries in the foothills are located on the path of the the elephant corridor.
Quarries had not only destroyed the stream beds, their corridors and stream flow but also the
elephant corridor. This destruction had disturbed the elephant herd movement from Periyanaickan
Palayam Range to the Nilambur Elephant Reserve in the west and to the Boluvampatti Range in
the south. The traditional path that the elephants used in the steep slopes of the Thadagam valley
colluvial deposits were destroyed and hence they had to find newer paths. They used the stream
beds as their new paths which intern was used by the illegal brick kiln operators as roads. 177
Mammoth Brick Kilns and hundreds of brick moulding sheds each occupying 50,000 - 3,00,000
square feet of land (all constructed illegally without any permission from LPA and flouting HACA
rules and ESA) obstructed their free movement. Brick making that went non stop even at night
had created an ideal climate for Human Elephant Conflict. All these factors were responsible for
the maximum number of human deaths and crop raids in the Thadagam Valley (Periyanaicken
Palayam Range, Coimbatore Range, Maruthamalai portion of Boluvampatti range) when
compared to other ranges of Coimbatore Forest Division.

Out of the 140 Human Elephant Conflict deaths that were reported in the Coimbatore Forest
Division for the 10 year period 2010-2021, 53 deaths (38%) had occurred in the forest ranges

5 https://bhuvan-vec2.nrsc.gov.in/bhuvan/wms (ID:5294 erosion:TN_ERO50K_0506)
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where in Thadagam valley is located 6. The number of deaths showed a sharp increase in the
years 2019 and 2020. in these two years alone, 14 people had died in the Thadagam valley due to
HEC. An earlier study by K.Ramkumar et al., conducted for the period between 1999 to 20147,
revealed that out of the total 96 deaths, 41 (43%) deaths have occurred in the Coimbatore and
Periyanaickanpalayam Ranges of Coimbatore Forest Division.

The number of elephant deaths in the forest ranges where Thadagam Valley is located is also very
high. The same 2014 study by Ramkumar et al., has found that out of 133 elephants that had died
between 1998 and 2014, 44 (33%) elephants have died in this area. For the period between 2010
and 2021, out of the 146 elephant deaths that had occurred in the Coimbatore Forest Division, 41
(28%) have died in these forest rangess.

B.Ramakrishnan et al’'s 2014 study on crop raiding by elephants in Coimbatore Forest Division®
found the maximum number of incidences happening inside this valley (46 out of 436 crop raids)
highlights the immensity of problems faced by ordinary citizens (especially tribal folk who live
inside or adjacent to the forest) and elephants.

These findings highlight the increased number of Human and Elephant deaths due to HEC
happening in the Thadagam valley and its increasing trend over the years. It is important to note
here that not a single case of HEC death has occurred since 19 March 2021 when the District
administration had closed and sealed all these illegally operating brick industrial units under the
orders of the Madras High Court. Ramkumar et al’s research paper on the Impact of Land Use
Land Cover Change in the Elephant Migratory Route of the Coimbatore Forest Division10 between
1990 and 2010 revealed that till 1990s the lands in the Elephant Migratory Route were barren even
though much of them were in private holding. This trend changed in the middle of 1990s, when
these were transferred for other uses. In Thadagam Valley, these lands were transferred for mining
brick earth. The deep quarries dug in the elephant migratory route and the activities going on in
and around them have challenged the elephants like never before.

Apart from the inflicting damages to the stream beds, stream and elephant corridors, the illegal
brick industry have imposed wide ranging detrimental health effects on the local people.

As per Court Orders?1 “brick kilns should be located preferably 2 km away from residential areas
and fruit gardens; installation should not be allowed in sensitive areas as notified by State
Pollution control Boards under National Air Quality standards; the distance between two kilns
should be more than one kilometer”. The 177 Kilns located in Thadagam valley are in clusters with
many located inside or just outside the villages and without any space between each other.

6 RTI data from Forest department dated 17.8.2021 obtained by Thadagam S.Ganesh s iais0ss
195 etevor L12/5524/2021

7 K.Ramkumar, B.Ramakrishnan, S.Karthick, R.Saravanamuthu, “Human and Elephant (Elephas
maximus) deaths due to conflict in Coimbatore Forest Division, Tamil Nadu India”, in Zoo’s Print,
Volume XXIX, Number 8 August 2014

8 RTI data from Forest department dated 17.8.2021 obtained by Thadagam S.Ganesh oyspisus0sd
»lq5 stevor L12/55624/2021

9 B.Ramakrishnan et al., “Crop Damage by Asian Elephants Elephas maximus and Effectiveness of
Mitigating Measures in Coimbatore Forest Division, India, in In.Res.J.Biological Sci., Vol(38), 1-11,
August 2014

10 K.Ramkumar, B.ramakrishnan R.Saravanamuthu, “Consequences of land use land cover
changes in elephant migratory route of Coimbatore Forest Division, tamil Nadu, India”, in
International Symposium on Ecology and Health Management of Asiatic Elephant (Elepha
maximus) 19-20 November 2015

1 W.P No.1064 of 2009 and M.PNo.1 of 2009 V.K.Mani Vs Chairman TNPCB; DEE, TNPCB,
Erode; Velmurugan Brick Chamber
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It is estimated that 325 quarries with an area of 1400 acres exist in the stream corridors of the
valleyt2. (This estimate does not include the quarries that exist in the stream corridors in
Somayampalayam revenue village; this is yet to be calculated). K.Mohanraj has estimated the
quarried area in the non slream patta lands and Vinobha bhoomi dhan lands tor 5 revenue
villages. His estimate is 3803 acres'3. (This is a conservative estimate).

Revenue Village  Quarried Area

G

e il S{Acres) i
| 24-Veerapandi 1590
Chinnathadagam 1A73 |
22 Nanjundapuram 452
Pannimadai 86
Somayampalayam 502
Total 3803

Hence, | shall calculate the two decade long impact of the brick industry on the valley using this

(yet to be verified in the ground) acreage of 4200 acres (quarries present in the stream and non
stream areas).

It is estimated that 2.25 Crore Cu.m of red earth has been mined from the stream corridor
quarries. This should have produced about 1130 Crore bricks in 15 years (2006-2021). To
transport them to brick moulding/drying sheds , to kilns and then to the market about 2 Crore
sorties of tipper and lorry trips would have been necessary. For baking the bricks about 30 lakh
tons of fuel wood, cashew husk, rubber, engine oil would haven used and this would have
required 1.5 lakh lorries to carry them to the kilns through the dry stream beds14.

When this value is extrapolated to the quarries located in patta and bhoomi dhan lands, about
3400 Crore bricks would have been produced from them requiring 90 lakh tons of fuel wood and
cashew husk. Production and distribution of these bricks would have required the use of 6 Crore
tippers and lorries.

All these operations would have required at least 3400 Crore litres of underground water to be
pumped. Bore wells were sunk by the illegal brick kiln operators without taking any permission
from the local authorities. Bore well license is mandatory since the valley is located in

Periyanaickan Palayam block of Coimbatore District which is designated as a block where ground

water is over exploited1s. From the year 2010 onwards, after the surge in brick production, the
numerous perennial springs located in the forest boundary and inside the forest have flowed less

'2 Saandhu, “Stuck in the days of Abundance: The Strange Case of Streams at Thadagam Valley”
p-122

13 K.Mohanraj, 2021

14 Saandhu, “Stuck in the days of Abundance: The Strange Case of Streams at Thadagam Valley”
p-122

15 “DISTRICT GROUNDWATER BROCHURE COIMBATORE DISTRICT, TAMIL NADU”,
Government of India Ministry of Water Resources Central Ground Water Board South Eastern
Coastal Region Chennai November 2008, p-13
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or had dried up'6. This has caused the elephants in their migratory path to seek water inside the
valley. As water was available in plenty in the large brick moulding/drying sheds each occupying
3,00,000 sq.ft., elephant herds entered them, thus increasing the chances of HEC. Added to this
was the practice of using Palmyra wood as fuel in the brick kilns, which attracted elephants like
magnet. Forest Department had warned the Brick industry against its usage multiple times.
However, the industry stood adamant in ignoring the advice.

The valley is a horse shoe shaped enclosure with an opening in the east. It is bounded by steep
hills in the north and south with less steep hills in the west. Winds of South West Monsoon enter
the valley through the Attappadi plateau located in the west, and circulate inside the valley. North
East Monsoon enters the valiey from the east and circulates inside the valley. During summer, the
valley floor is heated up causing air to expand and flow up the slopes sometimes triggering
thunderstorms over the mountains. Nighttime land-surface radiation cools the slopes, causing
cooler, denser air to drain into the valley.

The pollutants that would have emanated from burning 1.2 crore tons of fuel wood, cashew husk,
rubber and engine oil and the flue gases from 8 crore lorries would interacted with the
meteorological processes of the valley; Dust emanating from quarrying and kiln operations would
add to these air pollutants. These pollutants ultimately settle down on the valley floor, thus
polluting water, land plants and all other life forms.

Dr.R.Ramesh MBBS, a physician who is working among the people of the area for the past 25
years has made the following observation about the changing disease scape among the humans
living in the valley. He had been demanding the Government to conduct studies that might link the
excessive :

“From 2000 to 2005 considerable number of people in the valley have started getting tumours
under their skins. Even though these tumours did not cause them any immediate harm, their
diagnosis, cause and long term implications are yet to be studied. From 2005 to 2010, the number
of people suffering from Type |l Diabetes increased exponentially. This was slowly followed, in the
same period by the onset of a number of cases of Oro Pharyngeal Cancers, gastro intestinal
cancers and cancers of respiratory system almost all them fatal. From 2010 to 2015, people
started suffering from Chronic Kidney Disease started increasing leading to many deaths. All
these increases and deaths were equally seen among all the castes and classes; however, the
number of male victims were higher than females.”

Overexploitation of ground water, increased emission of flue gas, fuel wood smoke, cashew husk,
low grade coal, rubber and engine oil smokes should have polluted the valley environment. They
might be the cause for the above noted diseases. Government should be directed to conduct
scientific studies on this.

Water, Elephant and Eco-system Fertility

Thadagam Valley was known for its Sanganur Stream and Sanganur stream was known for its
flash floods. It is formed by 8 stream networks that flow through the colluvial deposits of the
valley. Soil and Land Use Survey of India’s Micro Watershed Atlas of India (SLUSI) has identified 6
micro watersheds for this stream17. (4B2C5b1, 4B2C5b2, 4B2C5b3, 4B2C5b4, 4B2V5b5,
4B2C5b6). Out of these 6 micro watersheds, 4 are located completely within the valley, one is
partially inside the valley (4B2C5b5) and the remaining micro watershed (4B2C5b6) is completely
outside the valley.

16 See p.2, M.H.Krishnaswamy, “Working plan for the Thadagam Valley and Bolampatty Block Ill
Forests 1930-1939”. Ponnoothu, Manbaavi, Karupparayankoil baavi, Naathukkadu baavi,
Karumpaarai baavi, Moolakkadu baavi, Kadalarasi baavi, Kazhuvetti pallam baavi, Melbaavi, Keezh
baavi, Maamarathupallam baavi, Anu baavi (Source: S.Rajendran, Chinna Thadagam)

17 https://slusi.dacnet.nic.in/dmwai/ TAMILNADUY/District/watershed/4B2C5.html
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Historically, the people who have inhabited the valley never attempted to tame the stream (Like
the creation of Neeli Canal and Ukkulam Lake in the neighbouring Vannathangarai Micro-
watershed [in Boluvampatty basin] of Noyyal River). The largest waterbody in the valley is Ponni
Eri located in Chinna Thadagam Village and receives its water not from the mountain streams but
from two first order streams that originate from the foothills. Bandari Kuttai, Dhasakavundan
Kuttai, Dhoddubasavan Kuttai are some of the many small pools that remain scattered across the

valley'® are also the pools that are located in the streams that originate in the foothills. They have
served the cattle, sheep, goats and wildlife for centuries.

The hills around the valley and the foothills are replete with perennial springs. Ponn uthu and
Anubavi are the two well known springs. Mel bavi, Keel bavi, Man bavi, Karupparayankovil bavi,
Naathukaadu bavi, Karumparai bavi, Moolakadu bavi, Kadalarasi bavi, Maamarathupallam bavi
are the other springs of the valley. They have scrved humans and the wildlife from prehistorical
times. Habitations have depended on these springs.

Wells were rarely dug. Well-irrigation started only from 1960s and did not find many takers till
1990. The earliest well was at Forest Guesthouse located at Mangarai and was dug by the British
Government. It was used for the people involved in coupe forestry.

Large scale ground water extraction started after the brick kiln operations commenced inside the
valley in 1990s. By the end of 2010, when the ground water extraction had reached very high
levels, the perennial springs inside the forest and in the forest boundary started drying up. Ground
water levels went down. Majority of the small pools that have served the cattle and sheep for
centuries were razed down by the industry’s hunger for brick earth, thus changing the
hydrological regime of the valley completely.

Digging the stream beds for sand and gravel, digging the stream corridors for brick earth and
using the stream beds as roads for more than two decades changed the structure and function of
the streams. They were no longer able to flow in their original course; they were diverted into large
pits thus unable to flow with the previous vigour and volume; they could not cross even one third
of their length.

Thus, the micro watersheds inside the valley remain critically damaged. Singanallur Lake and
Chinnavedampatti Reservoir have lost their watershed (at least for now). Meanwhile, Coimbatore
Corporation is currently venturing on a multi crore project to beautify the 6th and the final micro
watershed of Sanganur stream under Smart city programme without knowing the crisis that the
stream has been subjected to.This project should put a hold on this work immediately. It should
be reviewed in the backdrop of the whole issue that the stream is suffering from. Unless this is
done, Coimbatore City would have lost one of its major ground water recharging resource forever.

As Sanganur Stream, one of the major tributaries of Noyyal River remains severed from it, the
chances of reviving Noyyal becomes more difficult. This might have a very serious bearing on the
future of Cauvery River.

Thadagam Valley hosts one of the important elephant migratory routes. By connecting Periya
Naicken Palayam Range with Silent Valley-Nilambur Reserve in the west and Boluvampatty Range
in the south it functions as one of the important migratory routes of the Brahmagiri-Nilgiri-Eastern
Ghat Elephant Landscape in general and Coimbatore Elephant Reserve in particular.

The topography of Thadagam valley differs markedly from other valleys of the Coimbatore Forest
Division. It is the only valley with a colluvial valley fill. It is because of this, the gradient of the
valley floor from the foothills to the centre of the valley is steeper than the valley floor of the other
valleys of the Elephant Reserve. Hence, elephants find it more difficult to cross this terrain.
However, over eons they have an established migratory route through this terrain. Ramkumar et
al’s research on Land Use Land Cover change in this Forest Division between 1990-2010 informs

18 24-\eerapandy: Theppannan Kuttai, Bolli Kuttai, Kalviyanur Kuttai, Parayan Kuttai, Seeraa Kaali Kuttai, Vannaan
Kuttai, Karun kaalan Kuttai, Sen-kuttai,; Chinnathadagam: Sinbasan kuttai, Dhoddubasan kuttal, Arabi Kuttai, Lingappan
Kuttai; 22-Nanjundapuram: Puthuk kuttai, Nanjundapuram Kuttal, Alamarak kuttai, Maamarak kuttai;

Pools inside forest: Aththimara thurai, Rangasamy thurai, Naanal thurai; others: Raakki baavi, Navaak kinaru.
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us that there was no Human Elephant Conflict (HEC) before 1990. Elephants have acclimatised

themselves to this difficult terrain. However, when the brick industry got established in the valley,
their acclimatisation to the terrain was challenged from many fronts:

1. Mega size Quarries with steep slopes were dug in the migratory routes causing the
elephants to explore newer paths,

2. Increased extraction of ground water had dried up the springs inside the forest and
foothill, thus forcing the herd to search for new sources of water,

3. Large sized water tanks built inside the brick moulding sheds were the magnets that
attracted the herds

4. Added to this, when the Palmyrah wood was used in the kilns for baking the bricks, its pith
was thrown away usually; elephants were attracted by the fermented pith; consuming the
pith they got intoxicated only to behave anomalously, thus escalating HEC

5. The newer paths to the water resources were the stream beds. These beds were the
primary roads of the brick industry. These stream bed became the paths of intense
conflict.

6. Brick industry learned very quickly to use mechanical excavators, tippers and lorries to
chase away the elephants from the dry stream beds. Using high powered focus lights,
horns, throwing fire crackers from these off road vehicles and finally intimidating the
animals by fighting with them with these machines became the standard practices of the
industry in engaging the elephants.

7. Like the humans of the brick industry, elephants also learned quickly. Two behavioural
patterns emerged. One was the usual fight or flight behaviour found in such situations: the
other behaviour was unique to Thadagam valley and may even be named as Thadagam
Elephant Syndrome.

8. Some of the elephants (usually the ones transforming from sub adult to adult) have learned
to expect the array of actions (and their timings) that would usually be mounted upon them
by the brick industry. They soon developed new behaviours that would overcome these
actions easily. They knew that when these actions were overcome successfully, they would
have the reward of food and water in plenty. This focus made them forget the traditional
migratory routes and home range and made them very different from their fellow
elephants. Chinnathambi, a 25 year old elephant of the Thadagam Valley is the iconic
example of this new breed of elephants9.

9. “Engage the humans playfully, do not harm them physically, tire them out in these
engagements, and when they retreat at night hours sneak peek into a new premise silently
and relish the food and water that is available in plenty” became their policy. Farmlands in
the valley, thus became more vulnerable to elephants with such a changed behaviour
pattern; and when they were found and chased, they further developed a new habit of
wandering to far away lands (from their traditional migratory routes) only to end up in still
more thickly populated human habitations.

10. The two decade long brick industry engagements with the elephants using large
automobiles had increased Human Elephant Conflict exponentially in the local area. In
addition, they have produced a breed of elephants that have lost (at least partially) the
memory of habitat, home range and migratory route to become long distance wanderers
inside human habitations.

It is because of these reasons, research studies on Crop Raid and HEC deaths by Ramkumar et
al., in 2014 showed that these were very high in Thadagam valley compared to other areas of
Coimbatore Forest Division.

Village folks were wary of the brick industry by 2010. They started petitioning against the brick
kilns to various departments like Forest department, Revenue Department, Pollution Control
Board, Mining department and the Police Department. They had sent petitions to the District
Collector, Chef Minister, the Governor and the President of India. There was no actions from any
of them. So, some of them decided to approach the Court of Law. The District Collector called for
a peace committee on 30.8.2009, to sort the conflict between the people and the illegal brick kiln
operators. Nothing happened.

19 Captured at ChinnaThadagam village and translocated to Varakaliar Elephant Camp for training
by the Forest department on 25 January 2019. :
8of 11




......

AT S

The District Collector of Coimbatore ordered the closure of all the illegal brick kilns in the valley
(erroneously thought to be 141 in number then, which was corrected to 186 later based on the
information provided by the conservationists) on 29.10.2019 and warned the kiln operators of
criminal proceedings if the order was not complied with2o. However, the kiln operators chose not
to comply with the order and continued their work as usual. Surprisingly, the District
administration did not pursue the issue and did not slap criminal proceedings against them.

ltis a sad fact that it was in this period (year 2020) the illegal brick industry decided to act with its
full might. The activity was frantic between May and December 2020. In these 8 months period 8

people had died due to Human Elephant Conflict, the sole reason being the frantic activity of the

brick kiln operators had agitated the elephants forcing them to attack ordinary folks?1.

The Madras High Court ordered the complete closure of all the illegal brick kilns on 06.01.2021;
This order was not obeyed. The District authorities did not act. The Court issued a second order
again on 10.2.2021. This was also not complied with. The District authorities decided to remain
silent. Agitations staged by Farmers and Conservationists finally forced the them to act. Closure
and sealing of kilns started on 19.3.2021 and was completed on 25.3.2021. However two mega
brick factories had eluded the disconnection of electricity line for @ months. The electricity
authorities finally disconnected electrical connection on 4.12.2021.

Thadagam valley is very different after the closure of the brick kilns on 19.3.2021. Elephants still
wander into habitations but not a single instance of human Elephant Conflict has been reported
inside the valley over the past 10 months (till January 2022). Renewed vegetation is seenin the
deep quarries and other barren lands. Elephant herds rest under thick growth of Prosopis juliflora
eating their pods. They transport these and other seeds all over the valley and are already
fertilising the barren lands at night. Dung beetles that were rarely seen in the valley for the past
many years have returned and are at work. Unlike us humans who are still debating about what to
do with the valley that is sick, the keynote species is already at work to heal the valley.

Conclusion

Out of the 6 micro watersheds of Sanganur Stream identified by the Soil and Land Use Survey of
India, five are located within the Thadagam Valley and remain destroyed by an illegal brick
industry operating there for the past 25 years. This has led to the stoppage of stream flow in
Sanganur stream. This has placed a big question mark on the future of the farm lands dependent
on the waters of Chinnavedampatti reservoir; it has also put a question mark on the health of
Singanallur Lake, the natural drain of the stream, which in turn is bound to have a severe impact
on the ground water potential of Coimbatore City.

One of the important migratory paths of the Coimbatore Elephant Reserve and the Brahmagiri-
Nilgiri-Eastern Ghats Elephant Landscape remains mutilated at Thadagam Valley by the actions of
an illegal brick industry over the last quarter century. The continued engagement of the elephants
by the brick kiln operators over decades using large sized off road vehicles has in fact trained the
keystone species to forget its traditional routes of migration and home range to wander over
unknown lands. Chinna Thambi alephant of Thadagam Valley is (he iconic exarrple of Lhis
training. Farmers and ordinary citizens have lost their crops and lives because of this changed
behaviour. This has put an immense pressure on the already stressed State Forest

20 .. s1evo1 10/2019/29.10.2019

1 RTl data from Forest department dated 17.8.2021 obtained by Thadagam S.Ganesh jga16054
sy erevor L12/5524/2021
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Department.The repercussions of such a trained behaviour in an endangered keystone species??
would not only prove lethal to the species alone but to an entire ecosystem that is dependant on
it. Hence, the attitude and the actions of the illegal brick industry on the elephants should not be
considered in isolation but should be seen as an assault on an entire ecosystem.

The workings of the illegal brick industry in Thadagam valley over a quarter century as a clusterzs,
has had a detrimental effect on the health of the resident human population. It has also affected
all other life forms of the valley severely.

The damage done to Thadagam Valley should not be seen as a loot and loss of a minor mineral
alone. It should be seen as a quarter century long continued grievous assault on a stream
network, on a keystone species of an ecosystem, on the health of a resident human, animal and
plant population.

The damaged stream networks, elephant dependant ecosystem and human and animal lives need
to be compensated and re built in the first place. The compensation should be collected entirely
from the illegal brick industry assaulters.

Such assaults should not be allowed legally in the future. As a first step to prevent such in the
future, the entire valley should be declared as an Ecologically Sensitive Area. Anaikatti-Veerapandi
Elephant Migratory Route should be notified as an Elephant Corridor immediately.

A buffer zone of 2 km from the Thadagam Reserve Forest boundary should be established. Patta
of all the quarried lands in the valley should be cancelled forthwith and they be declared as
Government land. Farm lands and barren lands located in the buffer zone should be purchased by
the Government. Buildings and institutions in this buffer zone should be banned and translocated.
Cost for all this should be recovered from the illegal brick industry operators.

Quarry pits inside this buffer zone and elsewhere should be approached based on three points:

1. Preventing leakage from the stream into quarry pits
2. Reshaping the quarry pit slope safe for wild animals
3. Converting some of the quarry pits as waterholes for animals

The streams have suffered corridor and bed based injuries. A multidisciplinary panel consisting of
geographers, fluvial geomorphologists, ecologists, biologists should be constituted immediately
to assess the nature of injuries and provide the necessary solutions?4. This study should not
restrict itself to the micro watersheds inside the valley alone, but should study the micro
watershed of the Sanganur Stream located outside the valley.Any developmental work being
carried out in any of the micro watershed of Sanganur Stream should be temporarily halted till this
study is completed. Cost to this and the implementation of the proposed solutions should be
collected from the illegal brick industry operators.

22 C., Tiwari, S.K., Goswami, V.R., de Silva, S., Kumar, A., Baskaran, N., Yoganand, K. & Menon, V.
2020. Elephas maximus. The IUCN Red List of Threatened Species 2020: e.T7140A45818198.
https://dx.doi.org/10.2305/{UCN.UK.2020-3.RLTS. T7140A45618198.¢e1

23 “Brick kilns should be established at a minimum dislance of one kilometre from an existing brick
kiln to avoid clustering of kilns in an area”, SCHEDULE -1,SI.No.74, Note 7., The Environment
(Protection) Amendment Rules, 2022

24 “Sand mining, it may be noted, may have an adverse effect on bio-diversity as loss of habitat
caused by sand mining will effect various species, flora and fauna and it may also destabilize the
soil structure of river banks and often leaves isolated islands” - “Deepak Kumar Etc vs State Of
Haryana & Ors.Etc on 27 February, 2012”, -Hon’ble supreme Court of India
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A community health expert panel that includes local physicians should be constituted to study
and document the health issues suffered by the local resident human population. Two similar
panel of experts should be established, one with veterinarians and the other with agriculture and
plant scientists to assess and document the problems suffered by the animal,wildlife and plant
populations of the valley. Solutions proposed by these panels should be implemented strictly.
Cost to the study and implementation should be recovered from the illegal brick industry
operators.

The mega sized brick moulding/drying sheds blocking the pathway of wildlife should be
demolished.

Usage of Stream beds by off road vehicles should be banned?s. Offenders should be punished
severely.

Brick kiln operators who had used poramboke lands, Vinobha Bhoomi Dhan lands, Temple lands
should be punished under criminal law.

It needs to be remembered that 24 Veerapandi Revenue Village located in the valley is already a
designated ESA. Sadly, it also the home to 60% of the micro watersheds of the Sanganur Stream
that remain damaged by the illegal industry. Hence, robust administrative frameworks that would
ensure the safety of ESA should be constituted.

Appreciative administrative mechanisms needs to be promulgated; officials who relentlessly work
to safeguard ESA should be promoted and awarded. However, those officials who would join
hands with illegal assaulters of the environment should be punished severely.

When this happens, a very fertile ecosystem would have bloomed, whose nectar would be
offering immense, endless joy to elephants, all wildlife and humans.

25 “The brick kiln owners shall ensure that the road utilized for transporting raw materials or bricks
are paved roads” - SCHEDULE -1,S1.No.74, Note 11., The Environment (Protection) Amendment
Rules, 2022
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Why Thadagam Valley and its neighbouring areas should be declared as Ecologically
Sensitive Areas?

Saandhu
26.6.2022

Thadagam Valley is located in the southern Western Ghats Mountain range. It has an area of
about 4800 Hectares. Thadagam Reserve Forest surrounds the valley and is a part of the
Coimbatore Forest Division. These Mountains are horse shoe shaped and they encircle the valley
from the North, west and southern directions. Sanganur Stream, a major tributary of the Noyyal
River originates from these Mountains and the Valley.This is a 5th order Intermittent River
Ephemeral Stream (IRES) comprising 6 micro watersheds.! Thadagam Reserve Forest and 24-
Veerapandi, a revenue village located in the Thadagam Valley, are MOoEF&CC notified Ecologically
Sensitive Areas (ESA).2

The Valley is a component of the Coimbatore Elephant Reserve, which in turn is a part of
the Brahmagiri-Nilgiri-Eastern Ghat Elephant Landscape.3 Four revenue villages namely 24
Veerapandi, 23 Chinna Thadagam, 22 Nanjundapuram and Pannimadai are located inside this
valley. These villages along with the ones located in the adjacent Naickenpalayam-Govanur and
Marudhamalai -Somayampalayam Valleys, are considered to be some of the major elephant
migrating paths and habitations of the Coimbatore Elephant Reserve.4 They are located in the
Periyanaickenpalayam Block of the Coimbatore North Taluk. All these villages (excepting
Pannimadai) are considered as Ecologically Fragile, and come under the Hill Area Conservation
Authority of the Tamil Nadu Government.5 They have a combined population of about 80,000.

Revenue Villages in Thadagam Valley and around

Revenue Village _ Area (Hectares) Ecolagig_al Demarcation
_24 Veerapandi 4906.25 “T—I-;(IJXESA |
23 Chinna Thadagam 1031.00 HACA

22 Nanjundapuram 1198.92 HACA
Pannimadai 748.86 | -
Somayampalayam 1311.00 HACA
Naickenpalayam - Govanur 982.89 HACA

Total - - 1-0,1%8.-92 ” !

Source; District Census Handbook Coimbatore pp.28, 220 - Census of India 2011

T https://slusi.dacnet.nic.in/dmwai/TAMILNADU/District/watershed/sub-watershed/4B2C5b.htm|

? K.Kasturirangan REPORT OF THE HIGH LEVEL WORKING GROUP ON WESTERN GHATS Volume |, 15 April 2013,
p-93; MINISTRY OF ENVIRONMENT, FOREST AND CLIMATE CHANGE NOTIFICATION dated 3rd October, 2018 - S.O.
5135(E)

3 http://www.wiienvis.nic.in/Database/ElephantReserves_8226.aspx

4 K.Ramkumar, B.Ramakrishnan, R.Saravanamuthu, “Human-Elephant (Elephas maximus) Conflict in Southern India:
Spatial Movement Pattern of Asian Elephants Outside Reserved Forests of Coimbatore Forest Division”, © Springer
Nature Singapore Pte Ltd. 2018 https://doi.org/10.1007/978-981-10-6605-4 18

5 G.0.Ms.No.44 Dated:2.4.1990; G.O. MS.NO.49, DATED:24.03.2003; ANNEXURE-I TO G.O.Ms. NO.49 DATED
24-03-2003 - GoTN
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i These Valleys and their surrounding mountains also function as the watersheds of the
Noyyal and Bhavani rivers which are the lifelines of Coimbatore, Tiruppur, Karur and Erode

i districts.

Yellow throated Bulbul, a vulnerable bird species, is found in this forest and the valley.6

KF When many species of butterflies migrate between the eastern ghats and the western ghats just o

fi before the monsoons, they cross these valleys regularly, and so these valleys are known to be a '

s part of their migratory paths,

|

il Botanists have evinced interest in the flora of the valley from the year 2010 onwards.” A

3 study by Prabhukumar et al., in 2012 on Rare Endemic and Threatened (RET) plants from Nilgiris, B
IJ. Kanuvai and Madukkarai forests of southern Western Ghats lists one Endangered plant Endemic @ B
g to Tamil Nadu, one Rare Endemic to South Western Ghats. one Near Threatened and one :
E| { ‘
P!' Endemic to peninsular India found in the valley.8 Crotalaria ramosissima Roxb.var. kanuvayensis, a

3 plant species hitherto unknown to the southern Western Ghats was discovered in the valley in the

year 2012. This is confined only in this locality and because of its rarity and very restricted
distribution of this taxa, it has been considered as a “critically endangered” species.?

ey .

L . s

The official website of Indian Space Research Organisation (ISRO) - Bhuvan, has
demarcated Thadagam Valley as a valley prone to various types of soil erosion.0

lllegal brick kilns and quarries were opened and operated in these ecologically fragile
valleys from the year 1995. Their operations were mechanised in the year 2006 and they became
large scale and massive.!! Large mines with total borrow area far exceeding 50 Hectares were
opened up in the foothills of the Thadagam Reserve Forest, Patta lands, Temple Lands, Vinobha
Bhoomi Dhan Lands, Government Porambokku Lands and also in the stream banks and beds.
These mines were located close to each other and formed many clusters.12 Kilns with stacks were
also located adjacent to each other (literally with no space between them). In addition, they were
also located inside and near human habitations.3 These activities have caused huge negative
impacts on the environment and life forms including humans.

6 5. Prasanth Narayanan et al., “New Site record of the Yellow-throated Bulbul Pycnotus xantholaemus from the Western ,:
Ghats of Tamil Nadu (India) in Indian Birds Vol.2 No.6 (November-December 2006) - https://citeseerx.ist.psu.edu/ ; ;
viewdoc/download?doi=10.1.1.528.62618&rep=rep1&type=pdf

7 Binu Thomas et al., “Ethnomedicinal Chasmophytes of Southern Western Ghats in Coimbatore District, Tamil Nadu,
India” in Hamdard Medicus, Vol.54, No.3, July-September 2011.

8 KM Prabhukumar et al, “Validation and Documentation of Rare Endemic and Threatened (RET)
plants from Nilgiris, Kanuvai and Madukkarai forests of southern Western Ghats, India”, in Journal of Threatened Taxa
4(15):3436-3442, December 2012

9 Binu Thomas et al., “A new variety of Crotalaria ramosissima (Fabaceae) from Tamil Nadu, India”, Asian Pacific
Journal of Tropical Biomedicine (2012)1-3

10 https://bhuvan-vec2.nrsc.gov.in/bhuvan/wms (10:5294 erosion: TN _ERO50K_0506)

11 see - Saandhu, “Stuck in the days of Abundance: The Strange Case of Streams at Thadagam Valley” , December
2021 - Book

i 12 B1 Cluster requiring Environment Clearance from SEIAA - OM S.0. 141(E)—dated 15th January 2016, p-24;

13 Jllegal - W.P No.1064 of 2009 and M.P.No.1 of 2009 V.K.Mani Vs Chairman TNPCB; DEE, TNPCB. Erode; Velmurugan
; Brick Chamber; MoEF&CC Notification dated 22 February 2022 - G.S.R. 143(E} ; Saandhu, “Stuck in the days of
Abundance: The Strange Case of Streams at Thadagam Valley” , December 2021 - Book
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People of the valley have constructed over the last two centuries, hundreds of small water
pools that were filled by slow flowing streams during the rainy days.14 These pools were used as
water holes for their cattle and also for wildlife. They also served as ground water recharge pits.
The largest of such pool has an area of 16 acres, thought to have been constructed by a woman
called Ponni, still bearing her name FPonni Eri.

All these water bodies have been completely destroyed by the illegal brick kiln industry
over the past 25 years.

The 5th order 24 kilo meter long Sanganur stream, known for its historical flash floods, is
unable to flow even beyond its first five kilo meter length because of the quarries dug up in its bed
and in the banks of its tributaries.s This has caused the stream dependent 200-acre
Chinnavedampatti Lake to go dry for the past 15 years and Singanallur Lake to lose its only
source of fresh water supply, thus keeping it highly polluted by urban sewage throughout the year.
Thousands of acres of farm lands depending on the Chinnavedampatti Lake remain severely
affected.

Thus the five micro-watersheds of the Sanganur stream located inside the valley remain
completely destroyed.

Brick kilns need large volume of water to mix and mould red brick earth to bricks. This
need was met solely by pumping the Valley’s ground water using high-capacity electrical pumps
from deep bore 'wells. The pumped water was stored in large open tanks at the center of the
Valley where very large brick moulding sheds (each shed with a built-up area of more than 1 lakh
square feet) had been erected. Excessive pumping had negatively impacted the many natural
springs at the foothill by drying them up completely. They also had dried up the water bodies
present inside the reserve forest. These springs and water bodies are the only source of water for
wild life. When they were deprived of water, they started entering the brick moulding sheds where
water was available in plenty. In addition to this, usage of Palmyrah wood to bake the bricks in the
kilns attracted elephants, as they love to consume its pith. When they consumed the fermented
pith, they ran amok. All these factors contributed to increased incidences of Human Animal
Contflict.

Continuous usage of stream beds as roads by heavy vehicles to reach the mines at
foothills and transport their borrows for the last 25 years has caused severe compaction of stream
beds leading eventually to the damage of stream bed ecology, heavy run off and soil erosion. (It is
to be noted that the illegal brick industry in Thadagam Valley will not be able to sustain itself
without using the dry stream beds as the roads for its heavy vehicles, to reach the quarries
located at the foothills.)

Brick kilns used the wood of Prosopis juliflora and Cashew husk as their major fuel source
to bake the bricks. They also used low quality coal as an alternate fuel. Waste foundry sand was
imported extensively to mix with the brick earth. The pollutants from all these activities from the
kilns located within the village boundaries or just in the adjacent area, have risked the human
population with diseases related to lungs, mouth, throat and kidneys. Oro-pharyngeal cancers,
bronchial and lung cancers and chronic kidney disease requiring dialysis became very common
ilinesses affecting the local human population.16

The hills surrounding the valley in north, west and south have high slopes. Elephants of the
Coimbatore Elephant Reserve use the foothills of the valley as their migratory route and dwelling
area. As the Valley is narrow, they tend to use the dry stream beds to move from the northern hill

14 Theppannan Kuttai, Ponni Kuttai, Kalviyanur Kuttai, Parayan Kuttai, Seerakaali Kuttai, Vannaan Kuttai, Karunkaalan
Kuttai, Sen Kuttai, Sinpaasan Kuttai, Dhoddubasan Kuttai, Arabi Kuttai, Lingappan Kuttai, Puthu Kuttai, Nanjundapuram
Kuttai, Alamara Kuttai, Maamara Kuttai

15 gee - Saandhu, “Stuck in the days of Abundance: The Strange Case of Streams at Thadagam Valley” , December
2021 - Book

16 Saandhu, “Stuck in the days of Abundance: The Strange Case of Streams at Thadagam Valley” , December 2021 -
Book
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to the southern one. The massive quarries dug up in the foothills and the stream banks have
caused immense difficulties for their movement. As the stream beds are the only route through
which the heavy vehicles can reach the brick earth quarries in the foothills, and as they are the
most commonly used paths by elephants, Human Elephant Conflict had become unprecedented.
In addition to this, incidences of elephants and gaur falling into these deep quarries and getting
fatally wounded have occurred regularly. These events have stressed the district forest
department severely over the past decade.

People living in the Valley started complaining about their sufferings caused by the
massive lllegal brick factory cluster to the district authorities from the year 2007. As there was no
response from the District administration, Mr.T.M.S.Rajendran, a resident of Chinnathadagam
Village filed a case in the High Court of Madras in September 2019 demanding the closure and
sealing of illegal brick kilns and the formation of an expert panel to study the damages caused to
the environment, agriculture, ecology and to humans. In the sarme month Mr.Muralidharan, an
animal welfare activist filed a case in the same court demanding the closure of the brick factories
in the valley with the contention that they are causing much harm to the migratory path and
dwelling area of the elephants of Coimbatore Forest Division.'7 On 29.10.2019, the District
Collector issued a notice of closure and sealing to all the illegal brick kilns and had warned the
operators of criminal proceedings if they continue to operate illegally.18 His notice and warning did
not stop the illegal brick kiln operations. However, the Collector did not pursue criminal
proceedings against them as per his order. The Madras High Court intervened on 06.01.2021 by
passing an order that asked the District administration to find ways reduce Human Elephant
Conflict, to protect the Elephant migratory route and provide the Right to Passage for the
elephants in the Valley, and to take necessary actions against all the illegal brick kilns in the valley.
It passed a further order on 10.02.2021 asking the Chief Secretary of Tamil Nadu Government to
submit a Status Report on this issue within the next 6 weeks. The district administration
responded to this order on 19.03.2021, by closing, sealing and withdrawing the electricity
connections to the 183 illegal brick kilns in the Valley. The extensive media reports on this issue
prompted the South Zone Green Tribunal of India to take this case Suo Motu on 14.04.2021. it
directed the district administration to form an Expert Committee to asses the damages caused by
the illegal brick kiln quarries to the ground water resource, streams and agriculture of the area.

As the District administration’s closure notice of October 2019 was not implemented, the
illegal operators increased their activity many folds fearing that their operations would be stopped
by the Government sooner or later. The period of 16 months that followed this first closure notice
till the final act of closure and sealing in March 2021 saw the maximum number of Human
Elephant Conflict inside the Valley. In the period of 8 months between May 2020 and December
2020, 8 humans have died inside the Valley alone because of Human Elephant Conflict.19 In
contrast to this, in the 15 months following the final closure and sealing of this illegal brick kiins
(till 25.06.2022), not one Human Elephant Conflict was reported from the Valley. With the stream
beds free from heavy vehicles, there is nothing to agltate elephants and gaur using them as their
mlgratory routes. As the ground water of the Valley remains unexploited by the illegal brick
industry in these 15 months, the springs at the foothilis and the water bodies inside the
surrounding Thadagam Reserve Forest are bountiful, thus fulfilling the needs of the wildlife of the
Valley completely. This fulfilment has restricted the necessity of the wild animals to venture into
the Valley for water. Human Elephant Conflict and damages to farm lands have stopped
completely because of this one important judicial and administrative action.

The Government Order of Tamil Nadu dated 03.11.2021 (G.O.(Ms)No0.295) states that no
mining activity is allowed within one kilo meter from the boundaries of Ecologically Sensitive
Areas and Reserve Forests. When this GO is applied to Thadagam Valley20 having an area of
about 4600 Hectares, 3600 Hectares (74%) of the Valley land falls under no mining area. The

17 W.PN0.28475 of 2019; W.PNo. 27356 of 2019
18 15.5.10/56A106/2019 Gz 29.10.2019

19 RTI data from Forest department dated 17.8.2021 obtained by Thadagam S.Ganesh sjayeiess 5148 sram
L2/5524/2021

20 24 Veerapandi and Thadagam Reserve Forest are designated ESAs.
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remaining 26% of land is mainly occupied by human dwellings and streams. Hence, if this GO is
implemented fully, no new quarries can be opened in Thadagam Valley in the future.

However, over the past six months, a few of the illegal brick kiln operators have switched
over to produce fly ash bricks from the valley itself without getting the necessary permission from
the State authorities. The first unit is located just a few meters from a village and the second unit
is located at the foothills illegally occupying a waterbody called Kaungalan Kuttai which also
happens to be on the elephant migratory route. This second unit is using dry stream beds as
roads for its heavy vehicles. Both are extracting ground water for their production purposes. More
such units are being planned by the cash rich, politically powerful, illegal erstwhile brick kiln
owners. GO (Ms)No.295 will not be able to curtail these operations even if they cause damage to
stream beds, depletion of ground water, aggregation of large number of workers working day and
night which eventually will lead to excessive human animal conflict and the destruction of
endangered species of the valley. Switching over to a new production activity without assessing
and remediating the environmental and ecological damages caused to the valley is what is
happening today. This is happening even when the issue of assessing damages to the valley and
compensation to remediate them is being heard by the National Green Tribunal.

The impact of illegal brick kilns on the Valley environment and human population over the
past 25 years inform us that any production activity that would necessitate large scale human
gathering and ground water extraction are bound to cause increased Human Animal Conflict in
the valley and excessive crop damages. With this in mind, a moratorium should be put in place by
State authorities to curb all production activity before ecological remediation of the valley is
completed.

24 Veerapandi is an MoEF designated Ecologically Sensitive Area for the past 9 years.
Chinna Thadagam 22 Nanjundapuram are considered ecologically fragile by the Tamil Nadu
Government and have been placed under Hill area Conservation Authority for the past 32 years.
However, their ecosystem has been excessively damaged by an illegal brick industry. Judicial
intervention has brought this ongoing destruction to a stop and has highlighted the need for
remediating the damaged ecosystem and protecting them in future.

Declaring the entire ecologically damaged valley and its neighbouring areas as an
Ecologically Sensitive Area would provide the legal status to the region where no new activity that
could harm the 'ecosystem would be allowed. This would be the absolute precondition that would
be necessary for planning and implementing remediation of the ecological damages suffered by
the valley and its inhabitants.

It is in this background, the Tamil Nadu State Government should request the Ministry of
Environment and Forests and Climate Change to declare this entire region of 10,178.92 Hectares
of land encompassing Thadagam Valley and its neighbouring areas as an Ecologically Sensitive
Areas.
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